
Trade Marks Journal No: 1816 ,   25/09/2017           Class 41 
 

Priority claimed from 05/11/2014; Application No. : 86445992 ;United States of America 

3241335    05/05/2015
[International Registration No. : 1271577]
Ormco Corporation
1717 West Collins Avenue Orange CA 92867 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Providing an interactive website featuring information, videos, photographs, commentary and links relating to dentistry 
and orthodontia (terms considered too vague by the International Bureau - rule 13.2.b) of the Commoon Regulations).
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 41 
 

Priority claimed from 01/04/2015; Application No. : 013903869 ;European Union 

3260757    05/08/2015
[International Registration No. : 1275371]
The Provost, Fellows,
College Green Dublin 2 Ireland

Proposed to be Used
To be associated with:
2422591

IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities; arrangement, conducting and 
organisation of exhibitions, events and conferences; publication of books and texts; electronic publication in the field of 
education and training; educational services and information; educational examination; entertainment services and 
information; instruction and training services; presentation of live performances; providing museum facilities; provision 
of information on and access to sports facilities, cultural facilities and educational facilities; organisation of competitions; 
providing sports facilities; providing recreation and cultural facilities and information; arranging and conducting of 
seminars, workshops and symposia; teaching and practical training; theatre productions; information relating to sporting, 
entertainment and cultural activities, education, instruction and training provided on-line from a computer database or 
from facilities provided on the internet and other similar information networks; organisation, production and presentation 
of on-line training and education provided on-line from a computer database or from facilities provided on the internet and
other similar information networks; translation services; advisory, consultancy and information services relating to the 
aforesaid.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

Priority claimed from 30/04/2015; Application No. : 86615932 ;United States of America 

3251349    30/10/2015
[International Registration No. : 1258801]
C3, Inc.
1300 Seaport Boulevard, Suite 500 Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services and platform as a service (PAAS) services all of the foregoing featuring software 
for use in data collection, transmission, integration, visualization, analysis and storage.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

Priority claimed from 19/01/2017; Application No. : 87307017 ;United States of America 

3614671    06/07/2017
[International Registration No. : 1360383]
OHANA BIOSCIENCES, INC.
790 MEMORIAL DRIVE, 3RD FLOOR CAMBRIDGE MA 02139 United States of America

Proposed to be Used
IR DIVISION
Scientific research in the fields of human and animal reproduction, reproductive biology, and genetics.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

Priority claimed from 14/01/2017; Application No. : 01653792 ;Australia 

3615788    14/07/2017
[International Registration No. : 1360269]
Benchmark Monitoring Pty Ltd
U5/17 Enterprise Cres Mcdougalls Hill NSW 2330 Australia

Proposed to be Used
IR DIVISION
Environmental monitoring services.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

 

Priority claimed from 19/01/2017; Application No. : 87307011 ;United States of America 

3615868    06/07/2017
[International Registration No. : 1360337]
OHANA BIOSCIENCES, INC.
790 Memorial Drive, 3rd Floor Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Scientific research in the fields of human and animal reproduction, reproductive biology, and genetics.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

3615880    11/07/2017
[International Registration No. : 1360876]
Tri Alpha Energy, Inc.
P.O. Box 7010 Rancho Santa Margarita CA 92688 United States of America

Proposed to be Used
IR DIVISION
Research and development of technology in the field of fusion power energy production; research and development of 
technology in the field of power plants.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

3615881    22/06/2017
[International Registration No. : 1361078]
Evergage, Inc.
212 Elm Street, Suite 402 Somerville MA 02144 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for marketing and customer analysis; software as a service 
(SAAS) services featuring software for tracking users on websites or in software applications; software as a service 
(SAAS) services featuring software for personalizing websites or software applications based on users' behavior on the 
websites or in the software applications; software as a service (SAAS) services featuring software for presenting users of 
websites or software applications with personalized messages or content based on the users' behavior on the websites or
in the software applications.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

Priority claimed from 22/02/2017; Application No. : 87345781 ;United States of America 

3615888    26/06/2017
[International Registration No. : 1361084]
CollegeNET, Inc.
805 SW Broadway, Suite 1600 Portland OR 97205 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for use in the authentication, verification, transmission, 
processing, and storage of electronic documents and student records in the field of colleges, universities, and other 
educational institutions; application service provider (ASP) featuring software for use in the authentication, verification, 
transmission, processing, and storage of electronic documents and student records in the field of colleges, universities, 
and other educational institutions.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

Priority claimed from 30/11/2016; Application No. : 87252639 ;United States of America 

3621415    25/05/2017
[International Registration No. : 1362103]
PROSCIENTO, INC.
855 3RD STREET, SUITE 3340 CHULA VISTA CA 91911 United States of America

Proposed to be Used
IR DIVISION
Medical and scientific research, namely, conducting clinical trials; medical and scientific research services in the fields of 
diabetes and obesity treatment; medical research; scientific research; providing medical and scientific research 
information in the field of pharmaceuticals and clinical trials; pharmaceutical research and development; pharmaceutical 
drug and medical device development services; pharmaceutical product evaluation; consulting services in the fields of 
biotechnology, pharmaceutical research and development, laboratory testing, research related to diagnostics and 
pharmacognetics; medical and scientific writing for others in the nature of technical writing; providing scientific 
consulting services regarding clinical research and trials; compiling scientific information regarding clinical research and 
trials.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 42 
 

3621678    06/06/2017
[International Registration No. : 1362298]
M. Arthur Gensler Jr. & Associates, Inc.
Two Harrison Street, Suite 400 San Francisco, CA 94105 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software used to design, develop and manage the occupancy of real 
estate and the workspace within an organization; software as a service (SAAS) services featuring software used in 
information management and planning, namely, management and planning of data pertaining to space utilization, 
occupancy, future space allocation needs and reservations, lease synopsis, property cost allocations, facilities 
maintenance, furniture management, and other similar information for use by various businesses in planning and 
maintaining their building and space needs.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 43 
 

3249695    24/08/2015
[International Registration No. : 1274631]
TOP GIDA PAZARLAMA ANONIM SIRKETI
Etiler Mahallesi, Akgoren Sokak, Akün Apartment, No:3, D:3 Besiktas-Istanbul (Turkey)

Proposed to be Used
IR DIVISION
Services for providing food and drink; restaurants, self-service restaurants, cafés, rental of food service equipment used 
in services providing food and drink.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 43 
 

3250712    01/09/2015
[International Registration No. : 1275387]
Wingstop Restaurants, Inc.
5501 LBJ Freeway, 5th Floor Dallas TX 75240 United States of America

Proposed to be Used
IR DIVISION
Restaurant services.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 43 
 

Priority claimed from 18/06/2015; Application No. : 40201510298X ;Singapore 

3250986    31/07/2015
[International Registration No. : 1274549]
The Loco Group Pte. Ltd.
40 Duxton Hill, #03-00 Singapore 089618 Singapore

Proposed to be Used
IR DIVISION
Bar services; café services; cocktail lounge services; consultancy, advisory and information services in relation to the 
provision of food and drink; food and drink catering; pubs; restaurants; services for providing food and drink; snack 
bars; takeaway food and drink services.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 43 
 

3612397    10/07/2017
[International Registration No. : 1281068]
Cool River Intellectual Property, L.P.
12200 Stemmons Freeway, Suite 100 Dallas TX 75234 United States of America

Proposed to be Used
IR DIVISION
Restaurant and bar services.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 43 
 

Priority claimed from 09/05/2017; Application No. : 1843246 ;Australia 

3613396    23/06/2017
[International Registration No. : 1359073]
George Zhook
2-4 Burleigh Ct NUNAWADING VIC 3131 Australia

Proposed to be Used
IR DIVISION
Restaurant services for the provision of fast food; takeaway food and drink services.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 45 
 

3615072    07/07/2017
[International Registration No. : 1360264]
Whitmyer IP Group LLC
600 Summer Street Stamford CT 06901 United States of America

Proposed to be Used
IR DIVISION
Legal services.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

2872155    30/04/2014
[International Registration No. : 1219841]
MUN HEAN SINGAPORE PTE LTD
51 Kim Keat Road, 05-02 Mun Hean Industiral Building SINGAPORE 328821 Singapore

Address for service in India/Agents address:
VARIKASERY LAW & MARKS
ROOM NO.31, HAJI HABIB BLDG., A-WING, 1ST FL.,OPP. FIRE STATION, DR. B.A. RD.,DADAR, MUMBAI-400014.

Proposed to be Used
IR DIVISION
Cl.9;Electrical apparatus for electrical transmission and distribution namely, meters (analogue/digital/electronic); 
electrical protection relays; power factor capacitors; power factor controllers; fast switching capacitor banks; power 
transformers; surge protection devices; lightning counters; circuit breakers; instrument current transformers; auto 
transformers; detuned reactors; line reactors; closed transition resistors; all included in this class.

Cl.42;Electrical engineering services; advisory services relating to environmental protection; advisory services relating 
to environmental protection; advisory services relating to industrial engineering; advisory services relating to energy 
efficiency; advisory services relating to industrial design; advisory services relating to the use of energy; advisory 
services relating to lightning protection; engineering project management services; industrial engineering design 
services; technical inspection services; technological analysis services; all included in this class.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 21/05/2014; Application No. : 302014047812.9/16 ;Germany 

3243654    26/08/2015
[International Registration No. : 1246577]
STAEDTLER Mars GmbH & Co. KG
Moosäckerstr. 3 90427 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; printed matter; bookbinding material; pads; booklets; exercise books; calendars; folders; note 
books; document files (stationery); appointment books; daily planners; photographs; stationery; writing instruments; 
watercolour pencils; pencils; crayons; mechanical pencils; mechanical pencil leads; felt-tip pens; felt-tip pen cartridges; 
penholders; pens; foil pens; fountain pens; fountain pen cartridges; gel pens; gel pen cartridges; graphite pencils; ball-
point pens; ball point refills; marking pens; pastels; eraser pencil; slate pencils; ink rollers; ink sticks; inks; stands or 
trays for stationery, writing instruments or pens; seals; sealing wax; pencil sharpeners; pencil sharpening machine; 
inkwells; erasing products, erasers; engravings; adhesives (glues) for stationery or household purposes; artists' 
materials; paint brushes; typewriters and office requisites (except furniture); cabinets for stationery (office requisites); 
paperweights; bookends; cases for stationery or writing instruments; stapling presses (office requisites); punchers; 
rocking blotters; photograph stands; pencil tubs; writing cases (sets); desk sets; writing pads; instructional and teaching 
material (except apparatus); plastic materials for packaging; printers' type; printing blocks; pocket books; desk pads; 
appointment diaries.

Cl.18;Leather and imitations of leather; briefcases; beach bags; wallets; bags for campers; document cases; net bags 
for shopping; shopping bags; purses (wallets); suitcases; handbags; hip bags; dog collars; game bags (hunting 
accessories); cases of leather or leatherboard; card cases (notecases); garment bags; vanity cases (not fitted); music 
cases; travel cases; travelling bags; rucksacks; bags for climbers; key cases; satchels; bags for school; sports bags; 
wheeled bags; haversacks; bags (envelopes, pouches) of leather, for packaging; tool bags of leather (empty).
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 15/10/2014; Application No. : 1654200 ;Australia 

3244668    14/04/2015
[International Registration No. : 1271861]
Bugwolf Pty Ltd
PO Box 8787 ARMADALE VIC 3143 Australia

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software including peer-to-browser sharing software, search software, software for websites and online 
downloadable software that enable users to securely locate, access, copy, transmit, upload, download, store, distribute, 
edit, share and test photographic, video, multimedia and (online) game content via local and global computer networks 
and mobile devices; software and computer programs including those used for online games, software engineering, 
software programming services and consultancy in the design and development of computer software; software for use 
by testers, product, computer and application users, software testers, ethical hackers, security researchers, customers, 
employees, companies and gamers to test for installation, performance, functionality, usability, user experience, user 
acceptance, content, accessibility, localisation, computer program design and diagnose faults, errors, defects and 
security vulnerabilities in computing platforms, networks, software and related digital products operating across different 
devices and computer hardware (including mobile devices), operating systems, browsers, websites, search engines, and 
platforms and in computer software and computer programs including those used for online games, web sites, databases,
software as a service (saas), and weblogs (blogs).

Cl.38;Providing an online forum for a community where beta-testers, product, computer and application users, software
testers, ethical hackers, security researchers, customers, employees, and companies can connect with each other via 
websites to discuss computer applications and hardware for installation, performance, functionality, usability, user 
experience, user acceptance, content, accessibility, localisation, computer program design and errors, defects and 
security vulnerabilities in computing platforms, networks, software and related digital products operating across different 
devices and computer hardware (including mobile devices), operating systems, browsers, websites, search engines, and 
platforms; providing access to a website featuring a blog and forum in the field of computer and application product 
design, security research and testing, software engineering, computer and application testing, beta-testing, user-testing, 
and usability and user experience design and testing; providing access to a web hosting platform for peer-to-browser 
sharing software, search software, software for websites, online non-downloadable software and temporary use of on-line 
non-downloadable cloud computing software that enables testers, product, computer and application users, software 
testers, ethical hackers, security researchers, customers, employees, companies and gamers to securely locate, access, 
copy, transmit, upload, download, store, distribute, edit, share and test computer software and computer programs 
including photographic, video, multimedia and (online) game content with others via local and global computer networks 
and mobile devices, for installation, performance, functionality, usability, user experience, user acceptance, content, 
accessibility, localisation, computer program design and diagnose any faults, errors, defects and security vulnerabilities 
in computing platforms, networks, software and related digital products that operate across different devices and 
computer hardware (including mobile devices), operating systems, browsers, websites, search engines, platforms and 
computer software and computer programs including those used for online games, websites, databases, software as a 
service (saas), and weblogs (blogs).

Cl.41;Arranging computer contest, training and entertainment events, where beta-testers, product, computer, and 
application users, software testers, ethical hackers, security researchers, customers, employees, and companies are 
challenged to interrogate computer applications and hardware for installation, performance, functionality, usability, user 
experience, user acceptance, content, accessibility, localisation, computer program design and errors, defects and 
security vulnerabilities in computing platforms, networks, software and related digital products operating across different 
devices and computer hardware (including mobile devices), operating systems, browsers, websites, search engines, and 
hosting platforms; providing weblog (blog) services (online publication of journals or diaries), via a website in the field of 
computer and application product design, security research and testing, software engineering, computer and application 
testing, experience design and testing.

Cl.42;Hosting a web hosting platform for peer-to-browser sharing software, search software, software for websites, 
online non-downloadable software and temporary use of on-line non-downloadable cloud computing software that 
enables testers, product, computer and application users, software testers, ethical hackers, security researchers, 
customers, employees, companies and gamers to securely locate, access, copy, transmit, upload, download, store, 
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distribute, edit, share and test computer software and computer programs including photographic, video, multimedia and 
(online) game content with others via local and global computer networks and mobile devices, for installation, 
performance, functionality, usability, user experience, user acceptance, content, accessibility, localisation, computer 
program design and diagnose any faults, errors, defects and security vulnerabilities in computing platforms, networks, 
software and related digital products that operate across different devices and computer hardware (including mobile 
devices), operating systems, browsers, websites, search engines, platforms and computer software and computer 
programs including those used for online games, web sites, databases, software as a service (saas), and weblogs (blogs); 
hosting a website featuring a blog and forum in the field of computer and application product design, security research 
and testing, software engineering, computer and application testing, beta-testing, user-testing, and usability and user 
experience design and testing; providing access to online non-downloadable software that enables users to securely 
locate, access, copy, transmit, upload, download, store, distribute, edit, share and test photographic, video, multimedia 
and (online) game content via local and global computer networks and mobile devices; creation of online non-
downloadable software that enables users to securely locate, access, copy, transmit, upload, download, store, distribute, 
edit, share and test photographic, video, multimedia and (online) game content via local and global computer networks 
and mobile devices.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

Priority claimed from 10/09/2014; Application No. : 1646145 ;Australia 

3244698    26/02/2015
[International Registration No. : 1272651]
MiracleTek Pty Ltd
68 Hasler Road Osborne Park WA 6017 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software downloaded from the internet; computer programs (downloadable 
software) for mobile technology platforms and mobile digital electronic devices, software for enabling the creation, 
viewing, saving, editing and publishing of dynamic forms from a cloud based environment to mobile technology platforms
and mobile digital electronic devices, software for integrating data from mobile devices to enterprise systems, including 
collaboration systems, human resources systems, enterprise resource planning systems, document management 
systems and email servers.

Cl.42;Software as a service and hosting software platform as a service, namely providing online non-downloadable 
software to enable the creation, viewing, saving and editing and publishing of dynamic forms from a cloud based 
environment to mobile technology platforms and mobile digital electronic devices; software as a service and hosting 
software platform as a service, namely providing online non-downloadable software for integrating data from mobile 
devices to enterprise systems, including collaboration systems, human resources systems, enterprise resource planning 
systems, document management systems and email servers; design and development of computer software, including 
application software for mobile technology platforms; consultancy and technical support services relating to computer 
software; installation, repair and maintenance of computer software.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 09/01/2015; Application No. : 86500106 ;United States of America 

3245772    29/01/2015
[International Registration No. : 1273158]
NanoString Technologies, Inc.
530 Fairview Avenue North, Suite 2000 Seattle WA 98109 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Multiparameter quantitative detection and analysis products and technology for research and diagnostics for a 
variety of uses in the health care and other life science sectors, namely, reagents for scientific or medical research use, 
diagnostic preparations and reagents for scientific or research use, RNA transcription profiling, proteomics, clinical 
diagnostics, environmental monitoring, biosurveillance, agricultural inspection, forensic testing of samples containing 
microorganisms or human fluids, small-molecule analysis, single nucleotide polymorphisms analysis, and DNA 
sequencing.

Cl.5;Multiparameter quantitative detection and analysis products and technology for diagnostics for a variety of uses in 
the health care and other life science sectors namely, medical diagnostic reagents and diagnostic reagents for clinical or 
medical laboratory use, diagnostic reagents for in vitro use in biochemistry, clinical chemistry and microbiology, RNA 
transcription profiling, proteomics, clinical diagnostics, environmental monitoring, agricultural inspection, small-molecule 
analysis, single nucleotide polymorphisms analysis, and DNA sequencing.

Cl.9;Computer-based apparatus for detection and analysis of gene expression for use in the fields of health care and life
sciences; computer-based apparatus for collecting, processing, and taking images of data in connection with scientific or 
medical research, the use of diagnostic preparations and reagents for scientific or research use, RNA transcription and 
microRNA expression profiling, proteomics, environmental monitoring, agricultural inspection, small-molecule analysis, 
single nucleotide polymorphisms analysis, DNA sequencing, detection of polymorphisms in human fluids, detection of 
copy number variations, analysis of functional pathway gene sets, and monitoring of biofuel production, and prognostic, 
predictive, clinical, oncology, and hematology diagnostics; equipment for making microfluidic devices, equipment for 
imaging single molecule reporters; scanning microscopes, fluorescent microscopes, fluidics stations, hybridisation 
ovens, cartridges carriers and parts therefor; equipment for imaging single molecule reporters; instruments to process 
and analyze the single molecule reporters to manage and obtain information from the single molecule reporters; 
computer software to acquire, analyze and manage the biologic data generated; computer software for controlling fluidics 
station and scanner functions, for capturing fluorescent signals, and for extracting and analyzing data; diagnostic test 
kits for scientific use comprising slides and microfluidic devices; kits for use in detecting the presence of analytes in 
samples and identifying sample type, comprising equipment for screening samples, detecting the presence of analytes in 
samples and identifying sample types; diagnostic test kits for scientific use comprising slides and microfluidic devices 
reports, test results, research material, worksheets and other non-printed documents and publications, all being 
downloadable.

Cl.10;Clinical and medical diagnostic instruments, namely, nucleic acid sequencers.

Cl.42;Research and product development services for others in the field of biotechnology; medical and scientific 
research in the field of cancer treatment and diagnosis; providing laboratory research services in the field of gene 
expression; genetic data mining; providing molecule identification methods for acquiring, analyzing and managing 
biological and genetic information, in the fields of genetics and environment; research and development services for 
others in the field of diagnostic compounds for use in medicine, measuring apparatus for use in product research and 
development, separation and purification processes, environmental and testing processes, and industrial quality control 
processes; developing systems for acquiring, analyzing, and managing biological and genetic information in the fields of 
diagnostic reagents, forensics, medicine, genetics, and environment; research, design, and development services for 
others in the fields of diagnostic reagents, compounds and devices, measuring apparatus for use in product research and 
development, separation and purification processes, environmental and testing processes and industrial quality control 
processes; chemical screening analysis for others.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

3245782    17/04/2015
[International Registration No. : 1273174]
MANCHESTER UNITED LIMITED
Sir Matt Busby Way Old Trafford Manchester M16 0RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements; cutlery; razors and razor blades; electric razors; electric shavers; shaving cases; 
manicure and pedicure implements and sets; scissors; penknives; parts and fittings for all of the aforesaid goods.

Cl.11;Apparatus and equipment for lighting, heating, cooling, drying, steam generating, sterilizing, air-conditioning, air 
freshening, air purifying, water purifying, cooking and refrigerating; electric toasters and casseroles; lights; electric 
Christmas tree lights; light fittings; luminaires; lamps; lampshades, lampshade holders; light diffusers; electric torches; 
pocket torches; torches for lighting; electric kettles; electric coffee-making machines, electric tea-making machines; 
coffee roasting machines; cookers; electric pressure cookers; roasting apparatus; deep fryers; electric fryers; toasters; 
grills; ovens; microwave ovens; kitchen ranges; hair dryers; electric clothes dryers; refrigerators; freezers; electric cool 
boxes; ice machines; bathroom fixture and/or installations; bathroom ware [installations]; sanitary fixtures and/or 
installations; sanitary ware [installations]; laundry dryers; tumble dryers; dehumidifiers, demisters; drinking fountains; 
drinking water filters; parts and fittings for the aforesaid goods.

Cl.29;Meat, fish, poultry and game; meat extracts; meat products; preserved, dried and cooked fruits and vegetables; 
jellies; jams; eggs; milk and milk products; edible oils and fats; butter; margarine; cooked meats; sausages; burgers; 
kebabs; bacon and products made from bacon; poultry and poultry products; game and game products; fish and fish 
products; seafood; edible shellfish and shellfish products; preserved beans; dairy products; cheese; milk drinks; 
flavoured milk drinks; milkshakes; yoghurt; cream; cocoa butter; peanut butter; fruits, prepared; vegetables, prepared; 
fruit salads; fruit and vegetable chips and crisps; crystallized fruits; preserved fruits; frosted and frozen fruits; fruit jellies 
and fruit peel; preserved and conserved jams and marmalades; jellies for food; tomato purée; soups and preparations for 
making soups; croquettes; edible bird's nests; edible nuts; processed peanuts; piccalilli; pickles; raisins; potato 
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products, processed; potato chips; potato crisps; meat-based snack foods; fish-based snack foods; poultry-based snack 
foods; vegetable-based snack foods; potato-based snack foods; fruit-based snack foods; nut-based snack foods; egg-
based snack foods; soya-based snack foods; tofu-based snack foods; prepared meals consisting primarily of meat, fish, 
poultry or vegetables; prepared meals consisting primarily of eggs; instant meals consisting primarily of meat, fish, 
poultry or vegetables.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 04/12/2014; Application No. : UK00003084643 ;United Kingdom 

3246721    03/06/2015
[International Registration No. : 1273179]
Covance Limited
Otley Road, Harrogate North Yorkshire HG3 1PY United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; books, pamphlets, articles and technical manuals, instruction and teaching materials and reports 
in connection with non-clinical and clinical drug development activities in relation to pharmaceuticals, medical devices, 
chemicals and preparations for scientific purposes.

Cl.35;Business consultancy (professional -); business management consultancy; business strategy advisory services; 
business management and organization consultancy; marketing studies; marketing services; business consultancy, 
business strategy advisory and marketing services for pharmaceutical, medical device, food and healthcare companies; 
business consulting services, business strategy advisory services and marketing services relating to the development, 
formulation and testing of pharmaceuticals, bio-technology products and medical devices; business consulting services, 
business strategy advisory services and marketing services relating to conducting of clinical trials; business consulting 
services, business strategy advisory services and marketing services relating to the commercialisation of pharmaceutical 
products, bio-technological products or medical devices; business consulting services, business strategy advisory 
services and marketing services relating to lead candidate drug optimization; business organization consultancy; 
management (advisory services for business -); efficiency experts; management (advisory services for business -); 
business research; sales promotion for others; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; personnel recruitment; administering customer service programs for others; 
assistance (business management -); market research; design and development of market access strategies; 
implementation of market access strategies and processes on behalf of others; economic forecasting; business 
assistance in connection with drug market authorisation services; administration (commercial -) of the licensing of the 
goods and services of others; compilation of information into computer databases; computer databases (systemization of 
information into -); file management (computerized -); business information services provided online from a computer 
database or the internet; business information; maintaining databases for others in the fields of scientific, technological, 
biochemical, pharmaceutical, biopharmaceutical, medical and biotechnological research, testing and development 
services; collection of data in connection with clinical and non-clinical trials; services relating to the capture, aggregation 
of clinical and non-clinical study information; generating statistics for clinical and non-clinical pharmaceuticals and 
medical device development studies, clinical trials, patient reimbursement and insurance coverage for pharmaceuticals 
and medical devices; management, administration and the provision of information in relation to patient reimbursement 
and insurance coverage for pharmaceuticals and medical devices; business assistance in connection with drug supply 
forecast services for clinical trials, advice to third parties operating clinical drug trials on the volume and timing of the 
drugs they will require in the conduct of those clinical trial; information and advisory services relating to all the foregoing.

Cl.42;Scientific and technological services; research and development services; scientific, technological, biochemical, 
pharmaceutical, biopharmaceutical, medical and biotechnological research, design and development services; technical 
research; project studies (technical -); research and development for others; chemical research; biological research; 
computer software and hardware design and development; computer software design; computer hardware (consultancy 
in the design and development of -); scientific research; the provision of medical and scientific research information, 
conducting clinical and non-clinical trials; conducting pharmaceutical and medical device trials; organising, monitoring, 
managing and supporting clinical trials for others; animal testing services for laboratory and research purposes; clinical 
trials; laboratory services; laboratory research services; analytical laboratory services; laboratory testing services; rental 
of laboratory apparatus and instruments; laboratory (scientific -) services; calibration, analysis and reporting of data in 
connection with clinical and non-clinical trials; design and development of clinical and non-clinical trials; genetic profiling 
services; clinical pharmacology services; scientific services in the form of scientific evaluation of drugs for lead 
candidate drug optimisation services; clinical and non-clinical drug development support services; archiving and bio-
repository services; development of pharmaceutical products and medical devices in consultation with advisory groups; 
biomarker analysis; genomics and proteomic research and analysis services; drug formulation services; pharmaceutical 
bio processing; chemistry services; assay development and validation; provision of computational biology and 
bioinformatics in relation to the data mining, quality assessment, data and network analysis and interpretation of 
biological data; information technology [IT] consulting services; services relating to the storage, analysis of clinical and 
non-clinical study information; creation of databases for others in the fields of scientific, technological, biochemical, 
pharmaceutical, biopharmaceutical, medical and biotechnological research, testing and development services; creating 
and maintaining web sites for others; data conversion of computer programs and data [not physical conversion]; 
tracking, monitoring, analysing and generating reports, information for clinical and non-clinical pharmaceutical and 
medical device development studies and clinical trials; design and development of animal and biological research tools 
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for non-clinical pharmaceutical and medical device development studies; safety pharmacology services; food testing and 
analysis services; microbiological testing, contaminant testing, food shelf-life and stability testing; environmental 
protection (research in the field of -); quality inspection; food packaging and wrapping testing; material testing; scientific 
services relating to scientific testing of food stuffs for nutritional labelling and validation of nutritional information on food
labels; food label validation testing; evaluation of quality; quality system certification; clinical and non-clinical trial and 
research information services provided online from a computer database or the internet; hosting online computer 
databases in the field of clinical and non-clinical trial, development and research services; clinical trials for third parties 
by patients and volunteers; scientific biomarker analysis services; scientific consultancy services in relation to biomarker 
selection; scientific and technological consultancy services in relation to animal and biological research model selection; 
providing search engines for the internet; project management services in the fields of clinical and non-clinical programs, 
clinical and non-clinical drug development and research studies, clinical and non-clinical trials or proof of concept trials; 
data analysis and reporting, review and analysis of medical/clinical data for third parties and providing a report on the 
meaning of such data to third parties; pharmacology consultancy services; advisory services relating to pharmacology; 
food safety relating to all the foregoing.

Cl.44;Anatomic and clinical pathology services; pharmacy advice; medical and psychological counselling services; 
medical assistance; psychologist (services of a -); clinical trial consultancy services for patients and clinical trail 
volunteers; health counselling; nutritional chemistry; food nutrition consultancy; operation of patient assistant programs, 
oversees the patient's welfare and provides personal support when requested during clinical trials; immunology services, 
consultancy, information and advisory services relating to all the foregoing.

Cl.45;Advisory services relating to regulatory compliance; monitoring and maintenance of regulatory compliance in 
non-clinical and clinical pharmaceutical and medical device trials; checking and investigation of assets, preparation and 
review of reports and assessments for regulatory purposes; providing information and advice regarding regulatory 
compliance.
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Priority claimed from 27/06/2014; Application No. : T201400396 ;Finland 

3246727    19/12/2014
[International Registration No. : 1273126]
Tikkurila Oyj
Kuninkaalantie 1 FI-01300 Vantaa Finland

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; glazing paints; primers; red 
lead; fireproof and bactericidal (antibacterial) paints; ceramic paints; colorants for textiles; bronzing lacquers and 
gildings; thinners and thickeners for paints, preservatives against rust and against deterioration of wood, metal, plastic 
and other building materials; coatings (paints); coatings; wood stains, glass stains, weather sealing stains, stains as 
paint, stains for use on floors, water repellent fungicidal wood stains; lime paint and whitewash; badigeon; drying agents 
for paints; adhesives and binders for colourants.

Cl.16;Paper, cardboard; advertisement boards of paper or cardboard; napkins, tablemats, mats for dishes; printed 
matter; bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' 
materials; paint brushes; typewriters and office requisites (except furniture); instructional and teaching material (except 
apparatus); plastic materials for packaging (not included in other classes); printers' type; printing blocks; color charts 
and cards; brochures; posters; guides; border stencils; printed material in the nature of color samples; printed 
information and instructional material regarding colours and colouring and also choice of colours and colouring; paint 
brushes and paint rollers; painting templates for paints and coatings used in exhibition spaces, as far as production 
material is included in this class; kraft paper; forms, blanks, stencils, templates, charts, diagrams; stickers; newsletters, 
magazines, printed publications, graphic images; modelling materials, architects' models; manuals (handbooks), 
instructional and teaching materials (not apparatus); business cards; envelopes; printed product advertisement material; 
printed advertisements, advertising publications, advertising posters, brochures and leaflets.
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Cl.35;Advertising; business management; business administration; office functions; electronic commerce and trading 
services, namely offering information about products via telecommunications networks for advertising and sales 
purposes; wholesale and retail services as well as Internet electronic commerce services in the paint, coating and surface 
treatment business relating to following goods: chemicals, paints, varnishes, lacquers, coatings, preservatives against 
rust and against deterioration of wood, colorants, mordants, unprocessed natural resins, stains, detergents, metals in foil 
and powder form for painters, decorators, printers and artists, printed matter, photographs, stationery, adhesives and 
glues, artist's materials, brushes and painting tools and instruments, rollers for painting; stencils for painting, protective 
plastic coatings, protective glue based coatings, masking tapes, colour charts and cards, colour and paint samples, 
instructional and teaching equipment, plastic materials for packaging, building supplies, clothing, footwear, headgear, 
textiles, fabrics, curtains, materials for covering floor surfaces, wallpapers.
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Priority claimed from 09/01/2015; Application No. : 1302358 ;Benelux 

3246737    09/07/2015
[International Registration No. : 1273036]
CONFO Therapeutics, afgekort: CONFO, N.V.
Rijvisschestraat 120 B-9052 Zwijnaarde

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical substances for scientific use; biochemical substances in particular antibodies for 
stabilization of proteins, all the aforementioned substances for scientific use and for use in laboratories.

Cl.42;Scientific and technological services and research relating thereto; medical and pharmaceutical research 
services; laboratory research in the field of pharmaceutical products, particularly the screening of chemical and 
biochemical substances by means of stabilized proteins.
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3246809    06/08/2015
[International Registration No. : 1272875]
Swift Distribution, 
LLC 5836 Wright Drive Loveland CO 80538 US

Proposed to be Used
IR DIVISION
Cl.9;Stands for audio amplifiers.

Cl.15;Musical instrument stands.
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Priority claimed from 17/04/2015; Application No. : 1688153 ;Australia 

3248489    29/09/2015
[International Registration No. : 1273262]
TMA Capital Australia Pty Ltd
4 Straits Ave GRANVILLE NSW 2142 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electronic devices which transmit and receive information through electric signals; apparatus for sending and 
receiving electronic signals; cards, tags, stickers, devices with encoded data; devices, cards, tags, stickers for cashless 
payment; detectors and apparatus for reading devices, cards, tags, stickers with encoded data; electronic apparatus for 
sending payment; electronic apparatus for receiving payment; apparatus for processing cashless payment; apparatus for 
electronic identification; computer software; software applications (apps).

Cl.37;Advisory and consulting services in relation to installation of computer hardware systems for electronic signal 
transmission; advisory and consulting services in relation to installation of computer hardware systems for electronic 
data transmission; advisory and consulting services in relation to installation of computer hardware systems for cashless 
payment systems; advisory and consulting services in relation to installation of computer hardware systems for 
electronic identification.

Cl.42;Advisory and consulting services in relation to use of computer hardware systems for electronic signal 
transmission; advisory and consulting services in relation to installation and use of computer software systems for 
electronic signal transmission; advisory and consulting services in relation to use of computer hardware systems for 
electronic data transmission; advisory and consulting services in relation to installation and use of computer software 
systems for electronic data transmission; advisory and consulting services in relation to use of computer hardware 
systems for cashless payment systems; advisory and consulting services in relation to installation and use of computer 
software for cashless payment systems; advisory and consulting services in relation to use of computer hardware 
systems for electronic identification; advisory and consulting services in relation to installation and use of computer 
software systems for electronic identification.
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Priority claimed from 11/05/2015; Application No. : 675884 ;Switzerland 

3248497    07/08/2015
[International Registration No. : 1273256]
Habasit AG
Römerstrasse 1 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Plastic components and profiles for conveyor belts, belt conveyors, industrial machines and machine parts.

Cl.17;Plastic (or partly worked) materials for manufacture purposes in the form of granules, plates, bars, rods, tubes, 
films, blocks.

Cl.27;Plastic boards for covering floors.
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3248595    17/04/2015
[International Registration No. : 1273173]
MANCHESTER UNITED LIMITED
Sir Matt Busby Way Old Trafford Manchester M16 0RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements; cutlery; razors and razor blades; electric razors; electric shavers; shaving cases; 
manicure and pedicure implements and sets; scissors; penknives; parts and fittings for all of the aforesaid goods.

Cl.11;Apparatus and equipment for lighting, heating, cooling, drying, steam generating, sterilizing, air-conditioning, air 
freshening, air purifying, water purifying, cooking and refrigerating; electric toasters and casseroles; lights; electric 
Christmas tree lights; light fittings; luminaires; lamps; lampshades, lampshade holders; light diffusers; electric torches; 
pocket torches; torches for lighting; electric kettles; electric coffee-making machines, electric tea-making machines; 
coffee roasting machines; cookers; electric pressure cookers; roasting apparatus; deep fryers; electric fryers; toasters; 
grills; ovens; microwave ovens; kitchen ranges; hair dryers; electric clothes dryers; refrigerators; freezers; electric cool 
boxes; ice machines; bathroom fixture and/or installations; bathroom ware [installations]; sanitary fixtures and/or 
installations; sanitary ware [installations]; laundry dryers; tumble dryers; dehumidifiers, demisters; drinking fountains; 
drinking water filters; parts and fittings for the aforesaid goods.

Cl.29;Meat, fish, poultry and game; meat extracts; meat products; preserved, dried and cooked fruits and vegetables; 
jellies; jams; eggs; milk and milk products; edible oils and fats; butter; margarine; cooked meats; sausages; burgers; 
kebabs; bacon and products made from bacon; poultry and poultry products; game and game products; fish and fish 
products; seafood; edible shellfish and shellfish products; preserved beans; dairy products; cheese; milk drinks; 
flavoured milk drinks; milkshakes; yoghurt; cream; cocoa butter; peanut butter; fruits, prepared; vegetables, prepared; 
fruit salads; fruit and vegetable chips and crisps; crystallized fruits; preserved fruits; frosted and frozen fruits; fruit jellies 
and fruit peel; preserved and conserved jams and marmalades; jellies for food; tomato purée; soups and preparations for 
making soups; croquettes; edible bird's nests; edible nuts; processed peanuts; piccalilli; pickles; raisins; potato 
products, processed; potato chips; potato crisps; meat-based snack foods; fish-based snack foods; poultry-based snack 
foods; vegetable-based snack foods; potato-based snack foods; fruit-based snack foods; nut-based snack foods; egg-
based snack foods; soya-based snack foods; tofu-based snack foods; prepared meals consisting primarily of meat, fish, 
poultry or vegetables; prepared meals consisting primarily of eggs; instant meals consisting primarily of meat, fish, 
poultry or vegetables.
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Priority claimed from 04/03/2015; Application No. : 013790514 ;European Union 

3248648    02/09/2015
[International Registration No. : 1273055]
Nordic Nanovector ASA 
Kjelsåsveien 168B N-0884 Oslo NO

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances, including pharmaceutical preparations and substances for use in 
hematology, oncology and for the treatment of cancer; reagents for medical use; medical diagnostic chemicals and 
medical diagnostic reagents for medical use; antibody-based chemicals and reagents for medical use, namely, 
monoclonal antibodies, immuno-radiotherapies, antibody-radionuclide-conjugates; radiotherapies; diagnostic assay test 
kits for medical use consisting of medical diagnostic chemicals and reagents; biochemical preparations, namely 
antibodies for medical diagnostic and therapeutic use.

Cl.42;Medical and pharmaceutical research and development, including medical and pharmaceutical research and 
development in the field of hematology, oncology and the treatment of cancer; conducting clinical trials, including 
conducting clinical trials in the field of hematology, oncology and the treatment of cancer; providing medical research 
and scientific research information, including in the field of hematology, oncology and the treatment of cancer.

Cl.44;Medical services; services in the field of healing, in particular diagnostic services in the field of hematology, 
oncology and the treatment of cancer; immuno-radiotherapies and radiotherapies in the field of hematology, oncology 
and the treatment of cancer.
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3248762    17/07/2015
[International Registration No. : 1274139]
Innovia Films Limited
Station Road Wigton, Cumbria CA7 9BG United Kingdom

Address for service in India/Agents address:
NAIR SAJEEV KUMAR S.
GOPAKUMAR NAIR ASSOCIATES, 3RD FLOOR, SHIVMANGAL, NEXT TO BIG BAZAAR, AKURLI ROAD, KANDIVALI (E), 
MUMBAI - 400 101

Proposed to be Used
IR DIVISION
Cl.9;Devices and equipment for checking the authenticity of plastic or cellulosic films comprising security or anti-
counterfeiting features therein, and bank notes and security documents or films made at least partly therefrom.

Cl.16;Plastic and cellulosic films incorporating security features for anti-counterfeitinng purposes used for packaging.

Cl.17;Plastic and cellulosic films incorporating security or anti-counterfeiting features, and plastic and cellulosic films 
for bank notes and security documents.

Cl.42;Scientific and technological services provided in connection with plastic and cellulosic films incorporating 
security or anti-counterfeiting features, and bank notes and security documents made at least partly therefrom, and 
devices and equipment for checking the authenticity of the same.
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Priority claimed from 29/09/2014; Application No. : 664656 ;Switzerland 

3248840    23/09/2015
[International Registration No. : 1231839]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical products used for preserving foodstuffs; tanning materials; adhesives for use in 
industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.
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3248943    23/07/2015
[International Registration No. : 1274275]
MITSUMI ELECTRIC CO., LTD.
2-11-2, Tsurumaki, Tama-shi Tokyo 206-8567 Japan

Proposed to be Used
IR DIVISION
Cl.7;AC motors and DC motors and their parts[not for land vehicles]; AC generators [alternators]; DC generators.

Cl.9;Integrated circuits; integrated circuit modules; semiconductors; semiconductor devices; connectors [electricity]; 
switches, electric; electric coils; electromagnetic coils; transformers [electricity]; inductors [electricity]; condensers 
[capacitors]; pressure sensors; acceleration sensors; barometric pressure sensors; AC adapters; DC adapters; tactile 
switches, electric; micro switches, electric; regulating apparatus, electric; power supply units for light-emitting diodes 
[LED] lighting apparatus; power supply units embedded in printers for use with computers; power supply units embedded 
in photocopiers; power supply units embedded in CD players; power supply units embedded in computer peripheral 
devices; power supply units embedded in television apparatus; power supply units embedded in transmitters 
[telecommunication]; antennas; tuners for television apparatus; tuners for radios; television apparatus; set-top boxes for 
television apparatus; computer keyboard switches; streaming devices for tape recorders; magnetic heads for video 
recorders; magnetic heads for computer peripheral devices; digital cameras; computers; camera modules; mobile 
phones; computer peripheral devices; high-frequency apparatus; network communication devices; mouse [data 
processing equipment]; battery chargers; electronic component, namely, micro-electromechanical systems [MEMS] 
devices; measuring or testing machines and instruments; power distribution or control machines and apparatus; 
telecommunication machines and apparatus; parts and accessories for telecommunication machines and apparatus; 
electronic machines, apparatus and their parts.
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3249082    10/09/2015
[International Registration No. : 1273857]
Equip Outdoor Technologies UK Limited
Wimsey Way, Somercotes ALFRETON, Derbyshire DE55 4LS United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Bags; trunks and travelling bags; walking sticks; alpenstocks; backpacks; bags for climbers and campers; 
haversacks; carrying harnesses; mountaineering sticks; pouches; belt pouches; wallets; purses; parts and/or fittings for 
the aforesaid goods.

Cl.25;Articles of clothing and headgear; articles of clothing and headgear for use in sporting and outdoor pursuits, 
including for use in camping; thermal clothing; jackets; trousers; over trousers; waterproof coats, waterproof trousers; 
sweatshirts; knitwear; sports jerseys; t-shirts; shirts; hats; balaclavas; mitts; gloves; thermal underwear; socks; gaiters; 
mittens.
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Priority claimed from 24/03/2015; Application No. : 15 4 167 606 ;France 

3249307    07/08/2015
[International Registration No. : 1274588]
OBERTHUR TECHNOLOGIES
420 rue d'Estienne d'Orves F-92700 COLOMBES France

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuit cards; chip cards; integrated circuit cards (smart cards); memory cards; programmable cards; 
remote programmable cards; electronic cards and badges; magnetic cards; transmitter-receiver cards and badges; cards 
for access to telecommunications and/or computer networks; encoded cards; pre-recorded data cards, computer 
programs, and software; computer programs; software; computer programs and software for use in connection with 
cards; computer programs and software recorded on cards or to be recorded on cards and/or telecommunications 
apparatus; integrated circuits; electronic chips; magnetic and electronic cards and badges, with or without contact, 
intended for use as payment, remote payment, cash cards, including those with dynamic codes for securing all online 
transactions; electronic signature support software, encryption software; encryption keys; electronic apparatus for 
checking the authenticity of cards; computer programs and software for storage, retrieval and secure transmission of 
information or data; computer programs and software for communication between chip-based cards and chip card 
readers and/or computer terminals; computer programs and software for transmitting, displaying and storing 
identification and/or operations and transactions data or information, particularly online; all the aforesaid goods not 
intended for the field of motion simulators or the field of equipment used as part of the projection or viewing of 
audiovisual works, in any sector whatsoever.

Cl.38;Transmission of information, data or software via telephone line, telecommunications and/or computer networks, 
cable, satellite, radio relay; downloading of data or software on cards and badges, including payment cards, remote 
payment, electronic cash, intended for securing transactions by code, particularly online; information concerning the 
aforesaid services; all the aforesaid services not intended for the field of motion simulators or the field of equipment used 
as part of the projection or viewing of audiovisual works, in any sector whatsoever.

Cl.42;Computer engineering; technical consulting in the field of computers and/or telecommunications, design, 
development, maintenance and updating of software and databases; design, development and updating of cards and 
badges, including payment cards, remote payment, electronic cash, intended for securing all transactions by code, 
particularly online; information concerning the aforesaid services; design, development and updating of cards and card 
readers; lending and leasing of cards and badges, including payment cards, remote payment, electronic cash intended for 
securing all transactions by code, particularly online; the aforesaid services available for consultation or made available 
by means of data transmission or on telecommunication or computer networks; all the aforesaid services not intended for 
the field of motion simulators or the field of equipment used as part of the projection or viewing of audiovisual works, in 
any sector whatsoever.
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Priority claimed from 27/11/2014; Application No. : 013500384 ;European Union 

3249386    16/03/2015
[International Registration No. : 1274025]
Automobili Lamborghini S.p.A.
Via Modena, 12 I-40019 Sant'Agata Bolognese (BO) Italy

Proposed to be Used
IR DIVISION
Cl.4;Fuels and illuminants; additives, non-chemical, to motor-fuel; automobile fuels; cigarette lighter fluid; fire lighters; 
fuel for lighters; candles and wicks for lighting; christmas tree candles; candles for lighting; candles for night lights; 
perfumed candles; floating candles; fruit candles; lamp wicks; perfumed candles; fire torches; table candles; tealights; 
non- chemical fuel additives; non-chemical additives for lubricants; automotive engine oils; automotive greases; 
automotive lubricants; carnauba wax; chain grease; chassis grease; graphite lubricants; grease for brake shoes; grease 
for leather; greases for technical purposes; industrial oils and greases, lubricants; lubricants for motor vehicles; leather 
preserving oil and grease.

Cl.10;Body massagers; electrically operated massagers; foot massagers; massage apparatus, electric or non-electric; 
massage chairs; vibromassage apparatus; computer controlled exercise apparatus for therapeutic use; massage 
apparatus.

Cl.11;Air dryers; apparatus for drying; clothes dryers; electric laundry dryers; electric towel warmers; drying 
installations; air cleaning filters [parts of air cleaning machines or installations]; air conditioning filters; dust filters for 
use in compressed air installations; barbecue apparatus; barbecue grills; charcoal grills; coffee machines; coffee 
percolators, electric; cooking apparatus; egg cookers; electric beverage heaters; electric chocolate makers; electric 
espresso machines; electric grills; electric sandwich makers; electric toasters; electric waffle irons; electric woks; 
fondues [cooking apparatus]; gas grills; ice cream makers; induction ovens; installations for cooking; installations for 
baking; installations for heating foodstuffs; installations for heating beverages; microwave ovens; popcorn makers; 
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raclette sets; rice cookers; rotisseries; smoke cooking apparatus; steam cookers; apparatus for drying the hair; heating 
cushions [pads], electric, not for medical purposes; electric blankets not for medical purposes; electric hair dryers; air 
freezing installations; apparatus for refrigerating; beverage cooling apparatus; chilling apparatus; electric refrigerators; 
ice cream freezers; ice cube making machines; heating, ventilating, and air conditioning and purification equipment 
(ambient); air cooling apparatus; air heat recovery apparatus; air recirculating apparatus; air treatment equipment; 
combined heating and air conditioning apparatus; electric fans; electro ventilators; appliances for illumination; bedside 
lamps; book lights; ceiling illuminants; ceiling lights; christmas lights [other than candles]; computer controlled lighting 
apparatus; decorative electric lighting apparatus; desk lamps; diving lights; dome lights for furniture; electric fiber 
lighting apparatus; electric indoor lighting installations; electric lights; illumination installations; lamps for outdoor use; 
led luminaires; pocket torches; rear lights for vehicles; rechargeable torches; roadlights; solar powered lamps; solar 
powered torches; spot lamps; vehicle lighting and lighting reflectors; anti-dazzle devices for automobiles [lamp fittings]; 
automobile lights; automotive headlamps; bicycle lights; bicycle reflectors for attachment to spokes; brake lights for 
vehicles; lamps for direction indicators for cycles; lamps for direction indicators for land vehicles; dynamo lights for 
vehicles; headlamps for use on cycles; lamps for directional signals of tail lights for vehicles; trailer lights; axial fans for 
air-conditioning; grills (cooking applicances).

Cl.12;Vehicles and conveyances; all-terrain vehicles; apparatus for locomotion by land; armoured cars; automobiles; 
baby strollers; bicycle trailers (riyakah); bicycles; barrows; camper vans; camping trailers; camping vehicles; carts; child 
carrying trailers; driverless cars; electric cars; mini-bikes; mopeds; motorcycles; motorized bicycles; pedal bicycles; 
pushchairs; remote control vehicles, other than toys; sand yachts; sack- barrows; kick sledges; snow mobiles; sports 
cars; sports utility vehicles; tandem bicycles; tricycles; vehicle trailers; mobility conveyances; electrically-powered 
wheelchairs; manual wheelchairs; mobility vehicles; vehicles for the physically handicapped and those of reduced 
mobility; aircraft; airplanes; airships; balloons (air -); gliders; gyrocopters; helicopters; helium filled balloons; hot air 
balloons; parachute packs; parachutes; paramotors; remote controlled air vehicles; apparatus for locomotion by water; 
boats; canoes; dinghies; house boats; inflatable boats; jet boats; kayaks; leisure boats; motor water vehicles; motor 
yachts; paddle boats; pleasure boats; powerboats; rowing boats; sailboats; submarines; yachts; air flow spoilers for 
vehicles; anti-theft, security and safety devices and equipment for vehicles; anti-glare sunstrips for vehicles; antilock 
brake systems and components; aprons for prams; aprons for pushchairs; arms for windscreen wipers; automobile 
steering wheels; backrests for vehicle seats; baby carriages (covers for -); brake pads for vehicles; brake systems for 
vehicles; bumpers for vehicles; cable car cabins; components for brakes for vehicles; covers for vehicle seats; drink 
holders for vehicles; filler caps for vehicle fuel tanks; fittings for bicycles for carrying beverages; gear lever knobs for 
vehicles; head- rests for vehicle seats; headlight wipers; parts and fittings for land vehicles; parts and fittings for water 
vehicles; protecting covers [shaped] for vehicles; protective heat shields for vehicles; pushchair covers; radiator grills of 
metal for vehicles; side doors for vehicles; steering wheel covers; sun visors [vehicle parts]; wheelchair cushions; 
wheelchair pads; windshield wiper blades; parachutes for paragliding.

Cl.15;Musical instruments; accordions; bandonians; barrel organs; brass instruments; computer controlled musical 
instruments; concertinas; didgeridoos; electric and electronic musical instruments; electric carillons [musical 
instruments]; electronic apparatus for synthesising music [musical instrument]; electronic automatically controlled 
musical instruments; electronic background musical instruments; japanese traditional musical instruments; keyboard 
instruments; languets; mechanical musical instruments; mouthpieces for musical instruments; music boxes; music 
synthesizers; musical instruments controlled by computer; percussion instruments; string instruments; western style 
musical instruments; wind instruments [musical]; woodwind musical instruments; musical instruments accessories; 
carrying cases for musical instruments; conductors' batons; metronomes for musicians; shaped covers for musical 
instruments; music rests for musical instruments; music stands; piano covers [shaped]; racks adapted to hold musical 
instruments.

Cl.20;Animal housing and beds; beds for pets; carriers for animals; dog baskets; containers not of metal, and non-
metallic closures and holders therefor; boxes made of wood; boxes of wood or plastic; caskets made of amber; caskets 
made of bone; caskets made of cane; caskets made of celluloid; caskets made of cork; caskets made of horn; caskets 
made of ivory; caskets made of meerschaum; caskets made of mother of pearl; caskets made of reed; caskets made of 
shell; caskets made of whalebone; caskets made of wicker; caskets made of wood; crates and pallets; letter boxes not of 
metal or masonry; storage baskets [furniture]; display stands; advertisement display boards of wood [non-luminous]; 
advertisement display boards of plastic [non-luminous]; advertisement display boards of glass [non-luminous]; 
advertising balloons; assembled display stands; assembled exhibition stands; brochure holders [furniture]; counter 
stands; custom plates, not of metal, for vehicles; display cases; display racks; emblems, not of metal, for vehicles; 
exhibition stands; mobile display boards; non-metallic vehicle number plates; furniture and site furnishings; air cushions, 
not for medical purposes; air mattresses; air pillows; babies' cradles; bed frames; bed heads; bed mattresses; beds 
incorporating inner sprung mattresses; bedsprings; box springs; children's beds; cribs; cradles; cushions; feather beds; 
foam mattresses; hybrid beds being soft sided waterbeds [other than for medical use]; massage divans; spring 
mattresses; pillows; sleeping bags; sleeping mats; spring mattresses; waterbeds; carved picture frames; embroidery 
frames; frames for display boards; frames for photographs; frames for pictures; frames for signboards; mouldings for 
picture frames; bathroom mirrors; frames for mirrors; hand-held mirrors; locker mirrors; make-up mirrors for household 
use; make-up mirrors for travel use; mirror frames; mirrors [furniture]; pocket mirrors; silvered glass [mirrors]; wall 
mirrors; austrian blinds; bamboo blinds; bead curtains; blackout blinds [slatted, indoor]; blinds of reed, rattan or bamboo 
(sudare); slatted indoor blinds for protection against light; curtain drawing devices, other than electrically operated; 
curtain fittings; curtain hooks; curtain pins; curtain rails; curtain rings; curtain runners; curtain tie-backs; decorative bead 
curtains; drapery hardware; indoor blinds; venetian blinds; tie back hooks made of wood [curtain]; tie back hooks of 
brass [curtain]; window shades; clothes covers; clothes hooks; coat pegs [wall mounted hooks] non-metallic; hooks for 
clothes rails; non-metal clothes hooks; non-metallic clothes hangers; kick steps; ladders made of glass fibre; ladders 
made of plastics; ladders made of wood; ladders, not of metal; cylinder locks made of non-metallic materials; plastic key 
cards, not encoded; locks, not of metal, for vehicles; statues, figurines, works of art and ornaments and decorations, 
made of materials such as wood, wax, plaster or plastic, included in the class; works of art of wood, wax, plaster or 
plastic; busts of bone; busts of ivory; busts of plaster; busts of plastic; busts of wax; busts of wood; decorative mobiles; 
dream catchers [decoration]; figures made of plastics; figures made of rattan; figures made of wood; figures moulded 
from plastics material; figures of bone; figures of ivory; figurines made of gypsum cement; figurines made of gypsum 
derivatives; figurines made of plaster; miniature figurines [plastic]; model cars [ornaments] made of synthetic resin; 
model cars [ornaments] made of wax; model cars [ornaments] made of plastic; model cars [ornaments] made of plaster; 
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model cars [ornaments] made of wood; CD storage racks; storage racks for compact discs; pigeon holes.

Cl.27;Floor coverings and artificial ground coverings; heel protectors [mats] to prevent scuffing whilst driving the 
vehicle; mats for vehicles [not shaped]; automobile carpets; bath mats; car mats; carpeting; carpeting for vehicles; 
carpets [textile]; cork mats; door mats; fabric bath mats; floor mats; floor mats for vehicles; gymnasium mats; matting; 
non-slip mats; shower mats; textile bath mats; vehicle carpets; wrestling mats; ceiling paper; friezes [non-textile wall 
hangings]; handcrafted non-textile wall hangings; non-textile wall coverings; wall coverings of cork; wall coverings of 
paper; wall coverings of plastic; wall coverings of textile; wall hangings (non-textile); wall hangings, not of textile.

Cl.30;Canapes; chips [cereal products]; pizzas; prepared pasta meals; sushi; tacos; aromatic preparations for food; 
capers; chili powders; crab boil [seasoning]; cream of tartar for culinary purposes; culinary herbs; curry powders; curry 
spices; dried herbs; edible spices; extracts of cocoa for use as flavours in foodstuffs; ground pepper; hot pepper powder 
[spice]; horseradish [relishes]; marinades; mixed spices; paprika; pepper; saffron; salt; almond confectionery; chocolate; 
chocolate confectionery containing pralines; liqueur chocolates; mousse confections; marzipan; nougat; coffee; coffee 
beans; green tea; black tea.

Cl.32;Non-alcoholic beverages; soft drinks; cocktails, non-alcoholic; energy drinks; fruit juices; isotonic beverages.

Cl.33;Anise [liqueur]; blended whisky; bourbon whiskey; cachaça; calvados; cream liqueurs; curacao; digesters 
[liqueurs and spirits]; gin; kirsch; liqueurs; liqueurs containing cream; malt whisky; rum; schnapps; scotch whisky; 
vodka; whisky; vermouth.

Cl.35;Advertising, marketing and promotional services; business analysis, research and information services; business
assistance, management and administrative services; advertisement via mobile phone networks; advertisement and 
publicity services by television, radio, mail; preparing of advertisements; advertising; advertising and advertisement 
services; advertising and marketing services; advertising and promotion services; advertising and publicity; advertising 
copywriting; advertising for motion picture films; advertising in the popular and professional press; advertising 
particularly services for the promotion of goods; advertising relating to transport and delivery; advertising services; 
advertising services for architects; advertising services for the promotion of e-commerce; advertising services for the 
literary industry; advertising services provided by a radio and television advertising agency; advertising services 
provided via a data base; advertising services provided by television; advertising services provided over the internet; 
advertising services relating to the recruitment of personnel; advertising services relating to the sale of motor vehicles; 
advertising services relating to motor cars; advertising services relating to public works; advertising services relating to 
financial services; advertising services relating to the travel industries; advertising services relating to the marine and 
maritime industry; agency services for promoting sports personalities; arrangement of advertising; arranging and 
conducting marketing promotional events for others; arranging of presentations for advertising purposes; arranging of 
product launches; assistance in product commercialization, within the framework of a franchise contract; banner 
advertising; brand creation services; brand evaluation services; brand positioning services; business advertising 
services relating to franchising; business assistance relating to business image; business assistance relating to 
corporate identity; business marketing services; business promotion; computerised business promotion; copywriting; 
corporate identity services; creating advertising material; direct marketing; distribution of advertising, marketing and 
promotional material; estimations for marketing purposes; loyalty, incentive and bonus program services; market 
campaigns; marketing; mediation of advertising; preparation of advertising matter; preparation of marketing plans; 
preparation of publicity publications; preparation of reports for marketing; preparation of trade publicity texts; press 
advertising services; product demonstrations and product display services; product marketing; promotion services; 
provision of advertising space, time and media; public relations services; publicity; sales promotion; commercial 
lobbying services; advertising services by means of balloon displays; arranging of demonstrations for commercial 
purposes; preparation or presentation of audio-visual displays for advertising purposes; demonstration of goods; shop 
window dressings; window dressing services for advertising purposes; arranging and conducting of fairs and exhibitions 
for business purposes; arranging of displays for trade purposes; arranging of displays for business purposes; arranging 
of displays for commercial purposes; arranging of trade shows; customer club services, for commercial, promotional 
and/or advertising purposes; administration of customer loyalty scheme; management of customer loyalty, incentive or 
promotional schemes; sales promotion for others provided through the distribution and the administration of privileged 
user cards; advertising by mail order; direct mail advertising; arranging the distribution of advertising samples; advisory 
services relating to sales promotion; advisory services relating to promotional activities; advisory services relating to 
publicity for franchisees; advisory services relating to advertising; advisory services relating to corporate identity; 
advisory services relating to marketing; commercial administration of the licensing of the goods and services of others; 
administrative order processing; administrative processing and organising of mail order services; administrative 
processing of purchase orders; commercial information and advice for consumers [consumer advice shop]; arranging 
business introductions relating to the buying and selling of products; arranging of collective buying; arranging of 
commercial and business contacts; auctioneering services; computerised stock ordering; export-import agency services; 
mediation of agreements regarding the sale and purchase of goods; mediation and conclusion of commercial 
transactions for others; mediation of trade business for third parties; arranging newspaper subscriptions for others; 
rental of vending machines; subscription to a television channel; mail order retail services connected with clothing 
accessories; retail services connected with the sale of furniture; retail services connected with stationery; retail services 
connected with the sale of clothing and clothing accessories; retail services in relation to teas; retail services in relation 
to headgear; retail services in relation to printed matter; retail services in relation to jewellery; retail services in relation to 
articles for use with tobacco; retail services in relation to disposable paper products; retail services in relation to 
footwear; retail services in relation to alcoholic beverages (except beer); retail services in relation to lighting; retail 
services in relation to gardening articles; retail services in relation to time instruments; retail services in relation to 
sanitary installations; retail services in relation to cutlery; retail services in relation to luggage; retail services in relation 
to bags; retail services in relation to umbrellas; retail services in relation to recorded content; retail services in relation to 
educational supplies; retail services in relation to toiletries; retail services in relation to clothing; retail services in relation 
to vehicles; retail services in relation to sporting equipment; retail services in relation to works of art; retail services in 
relation to cookware; retail services in relation to tableware; retail services in relation to furnishings; retail services in 
relation to information technology equipment; retail services in relation to coffee; retail services in relation to chocolate; 
retail services in relation to navigation devices; retail services in relation to audio-visual equipment; retail services in 
relation to confectionery; retail services in relation to furniture; retail services in relation to games; retail services in 
relation to toys; wholesale services in relation to jewellery; wholesale services in relation to food cooking equipment; 
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wholesale services in relation to stationery supplies; wholesale services in relation to art materials; wholesale services in 
relation to educational supplies; wholesale services in relation to vehicles; wholesale services in relation to works of art; 
wholesale services in relation to footwear; wholesale services in relation to fragrancing preparations; wholesale services 
in relation to articles for use with tobacco; wholesale services in relation to furnishings; wholesale services in relation to 
umbrellas; wholesale services in relation to lubricants; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to headgear; wholesale services in relation to clothing; wholesale services 
in relation to tableware; wholesale services in relation to printed matter; wholesale services in relation to cookware; 
wholesale services in relation to disposable paper products; wholesale services in relation to festive decorations; 
wholesale services in relation to cutlery; wholesale services in relation to kitchen knives; wholesale services in relation to 
information technology equipment; wholesale services in relation to games; wholesale services in relation to navigation 
devices; wholesale services in relation to audio-visual equipment; wholesale services in relation to confectionery; 
wholesale services in relation to lighting; wholesale services in relation to coffee; wholesale services in relation to teas; 
wholesale services in relation to horticulture products; arranging and conducting auctions; arranging of auction sales; 
auctioning of vehicles; accountancy, book keeping and auditing; administration of businesses; administration relating to 
marketing; administrative data processing; assistance with business planning; assistance with business management; 
business advisory services, consultancy and information; business consultancy and advisory services; business 
management for shops; clerical services; management assistance; sales management services; analyses and appraisals 
of enterprises; analysis of business information; business analysis of markets; business evaluation services; business 
data analysis services; business investigations; business research for new businesses; business studies; business 
surveys; collection and systematization of business data; conducting of business appraisals; cost analysis; market 
information services relating to market statistics; market research; marketing analysis; preparing business reports; 
providing trade information; provision of commercial information; provision of sales analyses; analysis of market 
research data; collection of information relating to market studies; corporate image studies; market analysis reports; 
promotional studies; statistical evaluations of marketing data; collecting business information; collection of data.

Cl.36;Financial and monetary services, and banking; insurance services; pawnbrokerage; issuance of prepaid cards 
and tokens; valuation services; accident insurance; advice relating to insurance; agency services for arranging travel 
insurance; annuity services; arranging of insurance; brokerage of insurance; caravan insurance services; consultations 
[insurance]; financial consultancy and insurance consultancy; guarantee services; insurance services relating to motor 
vehicles; insurance services relating to boats; insurance underwriting and appraisals and assessment for insurance 
purposes; warranty services; real estate services; issue of phone card services; issue of tokens, coupons and vouchers 
of value; issuing gift certificates which may then be redeemed for goods or services; issuing of tokens of value in relation 
to customer loyalty schemes; issuing of tokens of value in relation to incentive schemes; safe deposit services; banking; 
brokerage services; currency trading and exchange services; debt recovery and factoring services; electronic banking 
services; finance services; financial information, data, advice and consultancy services; financial transfers and 
transactions, and payment services; homebanking; investment services; loan and credit, and lease-finance services; 
private banking; administration of shares; bonds brokerage; brokerage services in financial markets; clearing services; 
financial clearing; investment brokerage; management of securities; management of shares; management of stocks; 
arrangement of loans; arranging credit; commercial lending; consumer lending services; credit financing; credit 
brokerage; credit services relating to motor vehicles; lease purchase finance; lease purchase financing of vehicles; 
lending services to merchants for the purpose of financing store inventories of vehicles.

Cl.38;Telecommunication services; advisory services relating to communications; audio communications services; 
broadcasting services; cable transmission of sounds, images, signals and data; computer communication and internet 
access; data communication by electronic means; delivery of digital audio and/or video by telecommunications; 
electronic network communications; information about telecommunications; message sending, receiving and forwarding; 
news agency services; operation of telecommunications systems; telephone and mobile telephone services; video 
conferencing; access to content, websites and portals; chatroom services; communication by computer; communication 
services for video conferencing purposes; computer aided transmission of information and images; e-mail and mailbox 
services; electronic forwarding of messages; providing access to chat rooms; streaming of audio material on the internet; 
streaming of video material on the internet.

Cl.39;Packaging and storage of goods; parking and vehicle storage, mooring; transport; air transport services; airline 
and shipping services; armored car transport; ambulance transport; arrangement of transportation; arrangement of 
transportation of people; arranging and providing transport by land, sea and air; boat chartering; car transport; charitable 
services, namely providing transportation; driving services; hauling services; motor car transport services; navigation 
(positioning, and route and course plotting); operating of road and motorway tolls; railway transport services; rental of 
means of transportation; transportation and delivery of goods; travel and passenger transportation; GPS navigation 
services; navigation services; route planning services; rental of navigational systems; baggage check-in services; 
baggage handling services; express delivery of goods; mail delivery and courier services; arranging vehicle rental; auto 
leasing services; automobile rental reservation services; bicycle rental; boat hire; boat rental; booking of hire cars; rental 
of motor racing cars; rental of vehicle roof racks.

Cl.41;Education, entertainment and sports; publishing and reporting; translation and interpretation; book and review 
publishing; commissioned writing [plays, musicals, for publications etc]; consultation services relating to the publication 
of magazines; consultation services relating to the publication of written texts; consultation services relating to the 
publication of books; desk top publishing; editorial consultation; electronic online publication of periodicals and books; 
publication of magazines; music publishing services; news reporting; publication of brochures; publication of calendars 
of events; publication of electronic magazines; publication of manuals; amusement park and theme park services; 
arranging and conducting of concerts; arranging for ticket reservations for shows and other entertainment events; 
arranging group recreational activities; arranging of presentations for cultural purposes; organization of art exhibitions 
for cultural or educational purposes; audio-visual display presentations; ballet shows; balloon decorating services; 
cabarets and discotheques; cultural and sporting activities; directing of radio or television programs; education and 
instruction; electronic game services and competitions provided by means of the internet; entertainment; entertainment 
in the nature of dance performances; entertainment in the nature of football games; entertainment in the nature of soccer 
games; entertainment in the nature of golf tournaments; entertainment in the nature of hockey games; entertainment in 
the nature of light shows; entertainment in the nature of fashion shows; entertainment in the nature of laser shows; 
entertainment in the nature of magic shows; entertainment relating to wine tasting; entertainment provided via the 
internet; entertainment services for producing live shows; entertainment services performed by singers; entertainment 
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services performed by musicians; entertainment services provided at a motor racing circuit; entertainment services 
provided during intervals at sports events; fan club organisation; fan clubs in the nature of entertainment; gambling; 
photography; recreational services; recreation information; museums; special event planning; sports and fitness; training 
and education services; wine tastings [entertainment services]; arranging and conducting of educational seminars; 
arranging and conducting conferences and seminars; arranging of award ceremonies; arranging of conferences; 
arranging of demonstrations for training purposes; arranging of games; arranging of seminars; art exhibitions; organising
congresses; organising of golf tournaments; organization of fashion shows for entertainment purposes; museum 
exhibitions; aerial photography; audio production services; editing of cine-films; editing of television programmes; 
editing or recording of sounds and images; production of training films; production of sporting events for television; 
production of sporting events for film; production of sporting events for radio; arranging of sporting events; provision of 
diving facilities; entertainment in the nature of automobile races; golf courses; providing golf facilities; health and fitness 
club services; horse riding schools; provision of ice-skating facilities; information services relating to sport; providing of 
swimming pool facilities; organisation of automobile races; organisation of football competitions; organisation of horse 
riding meetings; organisation of ice skating shows; organisation of motorcycle racing; organisation of round the world 
races; organisation of sail boat races; organisation of sporting competitions and sports events; racing information 
services; winter sports instruction; electronic library services; academic examination services; adult education services; 
adult training; business training services; computer assisted training services; conducting workshops [training] relating 
to engine maintenance; conducting workshops [training] relating to power boat repair; conducting workshops [training] 
relating to automotive engine repair; cooking instruction; training courses relating to engineering; driver training; driving 
instruction in road safety; education in road safety; fitness club services; golf tuition; training for automobile 
competitions; training of car drivers.

Cl.42;Design services; scientific and technological services; computer programming and software design; computer 
programming of video and computer games; design of computer software; creating and maintaining websites; cloud 
computing; electronic data storage; computer software rental services; advisory services relating to vehicle noise 
reduction; advisory services relating to technological research; advisory services relating to energy efficiency; advisory 
services relating to scientific research; architectural and urban planning services; conducting of technical feasibility 
studies; construction design; construction drafting; development of testing methods; development of vehicles; research 
in engine construction; research relating to technology; design of buildings; design of hotels; design services for 
architecture; house design; advisory services relating to planning applications; architectural design for town planning; 
architectural services relating to land development; automotive inspections; material testing; quality audits; quality 
checking; testing of vehicles; design consultation; design of exhibition stands; design of furniture; design of motor racing
cars; design of motor vehicles; design of land vehicles; marine vehicle design; planning [design] of shops; planning 
[design] of buildings; product design and development; product development for vehicle construction and for vehicle 
body construction.

Cl.43;Animal boarding; provision of food and drink; temporary accommodation; rental of furniture, linens and table 
settings; accommodation bureau services; accommodation reservations; arranging of temporary accommodation; 
booking of accommodation for travellers; charitable services, namely providing temporary accommodation; holiday 
accommodation services; hotels, hostels and boarding houses, holiday and tourist accommodation; nurseries, day-care 
and elderly care facilities; provision of temporary furnished accommodation; rental of rooms as temporary living 
accommodations; reservation of temporary accommodation; room booking; appraisal of hotel accommodation; arranging 
of hotel accommodation; booking of campground accommodation; booking of hotel accommodation; electronic 
information services relating to hotels; holiday camp services [lodging]; tourist homes; hotel reservations; hotels; motels;
resort hotel services; resort lodging services; providing conference rooms; provision of exhibition facilities; hire of 
interior chairs; hire of interior lighting; hire of interior matting; hire of interior tables; hiring of furniture; hiring of furniture 
for exhibitions; rental of carpets; rental of chairs, tables, table linen, glassware; rental of furnishings; rental of furniture; 
rental of domestic lighting apparatus; arranging of banquets; arranging of meals in hotels; banqueting services; bar 
services; bistro services; brasserie services; cafe services; cafeterias; catering; club services for the provision of food 
and drink; cocktail lounge services; consulting services in the field of culinary arts; delicatessens [restaurants]; food 
preparation services; grill restaurants; hospitality services [food and drink]; hotel restaurant services; cocktail lounge 
services; rental of food service apparatus; rental of food service equipment; restaurant information services; restaurant 
services; tea rooms.
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3249394    18/04/2015
[International Registration No. : 1274056]
Nähmaschinenfabrik Emil Stutznäcker GmbH & Co. KG
Max-Planck-Str. 3 50858 Köln Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, namely machines for the textile industry, in particular sewing machines, quilting 
machines, embroidering machines, knitting machines, hosiery looms, spinning machines, spinning frames, spinning 
wheels, ironing machines, rotary steam presses for fabrics, smoothing presses, leather-working machines, leather paring 
machines, hemming machines, weaving looms; belt conveyors, metal drawing machines, air cushion devices for moving 
loads, pneumatic transporters, compressed air machines, packaging machines, elevators, labellers (machines), painting 
machines, dyeing machines, belts for conveyors, conveyors (machines), bellows (machines), stitching machines, 
elevating apparatus, jacks (machines), sizing machines, adhesive tape dispensers (machines), compressors (machines), 
hoists, die- stamping machines, pumps (machines), robots (machines), saws (machines), air suction machines, electric 
shears, cutters (machines), separators, sorting machines, cutting machines, packing machines, in particular wrapping 
machines, all machines for textile machines; parts and spare parts for the above mentioned machines and textile 
machines, in particular adhesive bands for pulleys; starters for motors and engines, hydraulic and pneumatic controls for 
machines, motors and engines, transmission chains other than for land vehicles, transmission shafts (other than for land 
vehicles), joints (parts of engines), torque converters other than for land vehicles, speed governors for machines, engines 
and motors, compressed air engines, compressed air pumps, pressure reducers (parts of machines), pressure regulators 
(parts of machines), pressure valves (parts of machines), printing rollers for machines, printing cylinders, generators for 
electricity, motors, hydraulic and pneumatic motors and electric motors other than for land vehicles, elevator chains 
(parts of machines), springs (parts of machines), filters (parts of machines or engines), guides for machines, pedal drives 
for sewing machines, crankcases for machines, motors and engines; gears for weaving looms, hangers (parts of 
machines), gear boxes, other than for land vehicles, gears, other than for land vehicles, transmissions, other than for land 
vehicles, cowlings (parts of machines), hydraulic engines and motors, hydraulic controls for machines, motors and 
engines, universal joints (cardan joints); card clothing (parts of carding machines), clack valves (parts of machines), 
blades (parts of machines), pistons (parts of machines or engines), ball-bearings, ball rings for bearings, clutches other 
than for land vehicles, couplings other than for land vehicles, shaft couplings (parts of machines), cranks (parts of 
machines), crank shafts, bearing brackets for machines, journals (parts of machines), crankcases for machines, motors 
and engines, stands for machines, tables for machines, axles for machines, electrically driven knives, knives (parts of 
machines), blade holders (parts of machines), connecting rods for machines, motors and engines, pneumatic controls for 
machines, motors and engines, pump diaphragms, machine wheels, machine wheelwork, frames for sewing machines, 
quilting machines, embroidering machines, knitting machines, hosiery looms, spinning machines, spinning frames, 
spinning wheels, ironing machines, rotary steam presses for fabrics, smoothing presses, leather-working machines, 
leather paring machines, hemming machines, reduction gears other than for land vehicles regulators (parts of machines), 
dynamo belts, belts for machines, piston segments, grease rings (parts of machines), roller bearings, saw blades (parts of 
machines), saw benches (parts of machines), loom shafts, grindstones (parts of machines), valves (parts of machines), 
sliders for sewing machines, quilting machines, embroidering machines, knitting machines and/or hosiery looms, slide 
rests (parts of machines), lubricators (parts of machines), machine fly-wheels, pulleys (parts of machines), self-oiling 
bearings, chucks (parts of machines), bobbins for textile machines, stators (parts of machines), control mechanisms for 
machines, engines or motors, control cables for machines, engines or motors, shock absorber plungers (parts of 
machines), tables for machines, transmissions for machines, reduction gears other than for land vehicles; fans for motors 
and engines, fan belts for motors and engines, valves (parts of machines), printing rollers for machines, steamrollers, 
shuttles (parts of machines), transmission shafts (other than for land vehicles), journal boxes (parts of machines), 
cylinders for motors and engines for machines; sewing up machines, zigzag cutting machines, sewing feet of all kinds, 
ribbon guides, ribbon sewing-in machines, bobbins of the bar looms, welting machines, welt guides, threaders, binding 
apparatus, thread clippers, folding machines, pleat markers, guiding devices, forked rails, yarn spool supports, hemmed 
seaming machines, hemstitching machines, looping machines, edge sewing machines, edge folding apparatus, fellers, 
button-sewing machines, button hole machines, gatherers, eyelet embroidering apparatus, sewing machine knives for 
cutting and trimming fabrics and threads, needle guards, sewing machine reels, pique apparatus, hemming apparatus, 
tenters, spool devices cord sewing machines, cord guides, fabric lining apparatus (staffierapparate), needle plates, 
embroidering apparatus, embroidering feet, embroidering gears, feeders, patching plates, all previously mentioned goods 
as or for textile machines, in particular for sewing machines, quilting machines, embroidering machines, knitting 
machines, hosiery looms, spinning machines, spinning frames, spinning wheels, ironing machines, rotary steam presses 
for fabrics, smoothing presses, leather-working machines, leather paring machines, hemming machines, weaving looms.

Cl.26;Bodkins (awls); needles; needles for wool combing machines; binding needles; sewing needles; shoemakers' 
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needles; darning needles; sewing needles, saddlers' needles; pins (other than jewellery); embroidering needles; darning 
needles; knitting needles; needles for wool combing machines.

Cl.42;Design and development of computer hardware and software in the field of textile machines, in particular in the 
field of sewing machines, quilting machines, embroidering machines, knitting machines, hosiery looms, spinning 
machines, spinning frames, spinning wheels, ironing machines, rotary steam presses for fabrics, smoothing presses, 
leather-working machines, leather paring machines, hemming machines, weaving looms.
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Priority claimed from 05/01/2015; Application No. : 013616636 ;European Union 

3249411    30/06/2015
[International Registration No. : 1274109]
Platforme International Limited 
16 South End Croydon, Surrey CR0 1DN GB

Address for service in India/Attorney address:
K & S PARTNERS
B-1/601, Marathon Nextgen Innova, Opp. Peninsula Corporate park, off. GK Marg, Lower Parel, Mumbai-400013.

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; umbrellas and parasols; walking sticks; make-up bags; wallets; hand bags; 
rucksacks; brief cases; attaché cases; back packs; garment bags; shopping bags; beach bags; haversacks; key cases; 
purses; school bags; suitcases; valises; parts, fittings and accessories for all of the aforesaid goods.

Cl.25;Clothing, footwear, headgear; night clothing; trousers; knickers; shorts; socks; tights; pants; jumpsuits; shirts; 
undershirts; tee-shirts; pullovers; sweaters; knitwear; vests; jackets; raincoats; anoraks; coats; overcoats; skirts; 
dresses; overalls; fur clothing; scarves; shawls; sashes; sports clothing; gloves; robes; belts; neckties; boots; slippers; 
sandals; sports footwear; hats; caps; berets; visors; aprons; parts, fittings and accessories for all of the aforesaid goods.

Cl.35;Retail services connected with soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, aftershave 
balm, bath and shower oils (non-medicated), body and facial butters, body and facial creams [cosmetics], body and facial 
gels [cosmetics], body and facial oils, body and facial massage oils, body and facial scrubs [cosmetic], body wash, 
cosmetic kits, exfoliants for the care of the skin, eye gels, facial beauty masks, face wash [cosmetic], hair conditioner, 
hair oils, lip balms; retail services connected with moisturising skin creams and lotions [cosmetic], perfumed water, 
shampoo, shaving creams, shaving oils, shaving gels, shaving lotions, shaving soaps, shower gels, skin balms 
[cosmetic], skin cleansers [cosmetic], skin toners [cosmetic], washing preparations, photographic and cinematographic 
apparatus and instruments, apparatus for recording, transmission or reproduction of sound or images, recording discs, 
compact discs, DVDs and other digital recording media; retail services connected with computer software, software for 
mobile telephones, software for tablet computers and notebook computers, mobile telephones, covers and cases for 
mobile telephones, covers and cases for tablet computers and notebook computers, spectacles [glasses], sunglasses, 
cases for spectacles [glasses] and sunglasses, contact lenses, contact lens cases, downloadable publications, 
downloadable music files, radios, MP3 players, portable media players; retail services connected with covers and cases 
for MP3 players and portable media players, time clocks, jewellery, horological and chronometric instruments, costume 
jewellery, clocks, watches, body-piercing rings, rings [jewellery], key rings [trinkets or fobs] coated with precious metal, 
key rings [trinkets or fobs] of precious metals, bracelets [jewellery], necklaces [jewellery], chokers [jewellery], anklets 
[jewellery], brooches [jewellery], trunks and travelling bags, umbrellas and parasols; retail services connected with 
walking sticks, make-up bags, wallets, hand bags, rucksacks, brief cases, attaché cases, back packs, garment bags, 
shopping bags, beach bags, haversacks, key cases, purses, school bags, suitcases, valises, clothing, footwear, headgear,
night clothing, trousers, knickers, shorts, socks, tights, pants, jumpsuits, shirts, undershirts, tee-shirts, pullovers, 
sweaters, knitwear, vests, jackets, raincoats, anoraks, coats, overcoats, skirts, dresses, overalls, fur clothing; retail 
services connected with scarves, shawls, sashes, sports clothing, gloves, robes, belts, neckties, boots, slippers, sandals, 
sports footwear, hats, caps, berets, visors, aprons.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design services; fashion design; clothing design services; footwear design services; headgear design services; 
software as a service [SaaS]; advice, information and consultancy services relating to all of the foregoing.
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Priority claimed from 21/01/2014; Application No. : 2014-003534 ;Japan 

3249471    14/09/2015
[International Registration No. : 1226915]
MAYEKAWA MFG. CO., LTD.
14-15, Botan 3-chome, Koto-ku Tokyo 135-8482 Japan

Proposed to be Used
IR DIVISION
Cl.11;Freezing machines and apparatus.

Cl.37;Maintenance and repair of freezing machines and apparatus.
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Priority claimed from 06/09/2013; Application No. : 2013-069826 ;Japan 

3249472    04/09/2015
[International Registration No. : 1202511]
ARKRAY, Inc.
57, Nishi Aketa-cho, Higashi-kujo, Minami-ku, Kyoto-shi Kyoto 601-8045 Japan

Proposed to be Used
IR DIVISION
Cl.5;Drugs for veterinary purposes, diagnostic preparations for veterinary purposes; appetite suppressants for 
veterinary purposes; medicines for veterinary purposes; chemical preparations for veterinary purposes; chemical 
reagents for veterinary purposes; reagent paper for veterinary purposes; veterinary preparations; biological preparations 
for veterinary purposes; lotions for veterinary purposes; animal washes.

Cl.9;Computer programmes [programs], recorded, for veterinary diagnostic purposes; computer programs 
[downloadable software] for veterinary diagnostic purposes; laboratory apparatus and instruments for veterinary 
diagnostic purposes; chemistry apparatus and instruments for veterinary diagnostic purposes; chromatography 
apparatus for laboratory use for veterinary diagnostic purposes.

Cl.10;Apparatus for use in veterinary analysis; electrodes for veterinary purposes; syringes for veterinary purposes; 
testing apparatus for veterinary purposes; blood testing apparatus for veterinary purposes; diagnostic apparatus for 
veterinary purposes; lancets for veterinary purposes; veterinary apparatus and instruments
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Priority claimed from 27/05/2015; Application No. : 014172076 ;European Union 

3249475    12/10/2015
[International Registration No. : 1273892]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrotechnical and electronic measuring, signalling, counting, recording, monitoring, controlling, regulating and 
commutating apparatus; electrical devices for input, processing, transmission, storage and output of data; data 
processing programs; traffic control apparatus [electronic]; traffic-light apparatus [signalling devices]; electric and 
electronic traffic management apparatus; traffic control apparatus [luminous]; instruments for monitoring traffic.

Cl.42;Development, programming and implementation of computer software, application service provider (asp), cloud 
computing.
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3249570    03/09/2015
[International Registration No. : 1273964]
Busch-Jaeger Elektro GmbH
Freisenbergstrasse 2 58513 Lüdenscheid Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, electrical and electrotechnical apparatus and instruments, included in this class, namely switching, 
control, measuring, testing, reporting, monitoring and signaling devices; electrotechnical fittings, network control 
equipment; monitors.

Cl.38;Telecommunications.

Cl.42;Engineering services; design, development, rental and maintenance of software; consultancy in the field of 
information technology; providing information on computer technology and programming via a web site.
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3249573    16/06/2015
[International Registration No. : 1273604]
Quipper Ltd.
Vintage house 37, Albert Embankment London, England SE1 7TL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software; electronic machines, apparatus and their parts; electronic publications.

Cl.35;Advertising and publicity services; publicity material rental; rental of advertising space on the Internet; providing 
of advertising space on the Internet.

Cl.41;Distance learning services via the communication network such as the Internet; distance learning courses; 
arranging, conducting and organization of seminars; providing electronic publications; publication of books; production 
of videotape film in the field of education, culture, entertainment or sports [not for movies or television programs and not 
for advertising and publicity].

7553



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

Priority claimed from 22/08/2014; Application No. : 2014/05283 ;Sweden 

3249588    12/02/2015
[International Registration No. : 1274024]
Volvo Trademark Holding Aktiebolag
c/o AB Volvo SE-405 08 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular for use in the operation, repair, servicing and maintenance of vehicles, 
engines/motors and machines (including drive units and construction machines), including brake fluids, fluids for 
hydraulic systems, antifreeze compositions, defrosting compositions, rubber and plastic cements, plastics, adhesives, 
compositions for repairing surfaces, sealing compositions, saturants, water-repellent and spot-repellent agents 
(finishers), impregnation agents; coolants for vehicle engines, coolants (anti-boil preparations for engine); chemicals 
used in science and photography, agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed 
plastics; fertilizers; fire extinguishing compositions; tempering and soldering preparations; chemical substances for 
preserving foodstuffs; tanning substances; putties; adhesives used in industry; hydraulic oils.

Cl.2;Paints, varnishes, diluents for colorants and lacquers, also in spray or pen form; preservatives against rust, anti-
corrosive agents; coating compositions and preservatives for metal (painting), metal and lacquer conservation agents; 
preservatives against deterioration of wood; colorants, dyes; mordants, including metal mordants; raw natural resins; 
metals in foil and powder form for painters, decorators, printers and artists; anti-rust oils.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, care, preservation, polishing, scouring and 
abrasive agents, in particular such for vehicles, engines/motors and machines (including drive units and construction 
machines), including detergents, windscreen/windshield washer fluids, wax compositions, cleaning sprays, auto 
shampoos, spray preservatives, interior cleaning agents, motor cleaning agents, light metal or metal alloy wheel rim care 
agents; soaps; perfumery, essential oils, cosmetics, hair lotions, including perfume atomisers, toilet waters, non-
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medicated toilet preparations, powder boxes, shaving and after-shave preparations, oils, creams and lotions for the skin; 
dentifrices.

Cl.4;Industrial oils and greases, including penetrating oils (also being lubricants) and lubricants, including lock 
lubricants; lubricating oils; dust absorbing, wetting and binding agents; fuels (including motor spirit); solid, liquid and 
gaseous fuels; illuminants; candles, wicks.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; dietetic substances adapted for medical use, food for babies;
materials for dressings; first-aid kits (filled); material for stopping teeth, dental wax; desinfectants; preparations for 
destroying vermin; fungicides, herbicides.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electrical wires, cables and cable terminals, and speedometer cables of common metal; ironmongery, 
small items of metal hardware and goods of common metal (included in this class), including locks, latches, metallic 
tubes, metallic hoses, metallic valves for pipes, pipes, pipe connections, screws, bolts, nuts, rivets, lock washers, spring 
washers, flat washers, chains (except drive chains for vehicles), plugs, split pins, shims, spacer rings, and clips, woodruff 
keys, screw unions, spring bolts, shackles, ball joints, hinges, brackets, tanks for liquids, tank accessories, nipples, fuel 
cans, ladders, handles, metallic signs, wire baskets, metal wires, badges for vehicles, fasteners, tow ropes of metal, 
canisters, badges, keys, key blanks, key ring pendants and pins, vehicle registration plates, non-luminous signs, boxes, 
luggage labels of metal, ornaments, safes, ores; blinds of metal.

Cl.7;Motors and engines (except for land vehicles), including marine engines, aircraft engines, engines for industrial, 
agricultural and forestry machines, stationary combustion engines, turbines, electric motors; electric generators and 
alternators; high-frequency generators; air cleaners (air filters) for engines and anti-pollution devices for motors and 
engines; carburettors, converters for liquid fuels, injectors, injection pumps, fuel pumps, speed governors, injection 
nozzles and nozzle holders, machine valves, vaporizers, starters, ignition systems, ignition coils, glow plugs, spark plugs, 
spark plug connectors, lambda probes, magnetos, silencers/mufflers and spark arresters for combustion engines; fuel 
filters, oil filters, air filters; rolling bearings, plain bearings, shafts, shaft seals, gearwheels, drive wheels, speed change 
gear, pulleys, drive chains and belts, springs, filters, pumps, regulators, relief valves, controls, fans and fan belts, all for 
engine cooling radiators; cooling fans, cooling radiators, starters, fuel feed apparatus, oil cooling apparatus, brakes, caps 
for cooling radiators, accelerators, hydraulic pumps, hydraulic cylinders, hydraulic reservoirs, hydraulic filters, hydraulic 
motors, hydraulic pipes, hydraulic valves, boost units for hydraulic transmission, all for machines, engines and motors; 
machine coupling and transmission components (except for land vehicles), including power transmissions, 
gearboxes/transmissions, reverse gears, reduction gears, gearbox controllers, traction control systems, vehicle dynamics 
control systems, shaft connections, couplings and clutches, exhausts, couplings and transmission belts; power 
transmission take-off units for motor vehicle engines, for use as prime movers; inboard/outboard drive units and sailing 
boat drive units for inboard engines; hydraulic pumps and motors and components thereof, air pumps as vehicle 
accessories; bushes and bearings (machine parts); power steering systems, control valves (machine parts), braking 
valves (machine parts); exhaust-gas turbo-chargers; compressors, compressed air brakes, compressed air reservoirs, 
compressed air cylinders and compressed air motors, bilge pumps; metal and plastics working machines; machines for 
the chemical industry, for agriculture, mining, textile machines, machines for the beverage industry; incubators for eggs; 
agricultural implements (not hand operated); construction machines; electronic control devices for production 
technology and servo drives; machines for the automobile industry; machine tools and tools therefore; electric power 
tools and their plug-in tools; electric can openers; hydraulic lift jacks, body and frame aligners; packing and labelling 
machines, conveyors, conveyor belts; loading and handling machines for pressing plants and foundries and machines for 
the tooling of blanks; loaders, dumper bodies, excavators as well as parts, including components, and accessories to 
such products; hydraulic lifting apparatus, cranes, winches; bucket, grapple and fork type implements for machines; 
wood working machines, including delimbing, slashing and debarking equipment; teeth and cutting edges for machines; 
car vacuum cleaners; car wash facility; parts, fittings and accessories for the abovementioned goods and for motor land 
vehicles; bushings; automatic vending machines; cooling radiators, radiators, radiator caps, exhausts, compressed air 
motors, fans, fan belts, bearings.

Cl.8;Hand tools and implements (hand operated), including manually handled lifting jacks, hand tools sets, rim crosses, 
ice scrapers, non-electric can openers; hand operated implements for use in agriculture, horticulture and forestry, for the 
construction, maintenance and repair of apparatus, vehicles, engines/motors and machines (including drive units and 
construction machines), and for the building industry; parts of all aforementioned goods; cutlery, including knives, 
pocket knives; side arms; scissors, manicure sets and manicure tools; razors and travel razors; clamps.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; programmable controllers electric and electronic 
apparatus and instruments, including electric batteries, charging devices, battery testers, electric mountings, electric 
blowers; electric accumulators, electric compasses, electric circuit breakers, commutators, electric condensers, electric 
wiring harnesses, capacitors, relays, electronic time relays, switches, fuses, electrical contacts, electric cables, electric 
fuses; electric fuse boxes, electrical sensors, electrical sockets, printed electrical circuits, integrated circuits; leads for 
electric, electronic and optical signals; cable connections, cable drums; transformers; electronic headlamp beam 
adjustment; sensors, detectors, switching devices/switch boxes, solar cells and solar generators; analysers for motor 
vehicles, namely for exhaust gas analysis, soot particle analysis, brake function analysis, diagnostic instruments and 
equipment for simulations, engine testers, workshop test devices; high-frequency generators, power supply devices, 
electric filters, semiconductor components, optoelectronic components; testing apparatus; apparatus for recording, 
transmission or reproduction of data, sound or images and data processing equipment and computers, including radio 
apparatus, video screens, tape players, loudspeakers, amplifiers, telecommunication equipment, car telephone 
installations, compact disc players, telematic terminals, distress signal terminals, navigation and radar terminals, traffic 
control systems, transport supervision system, locating devices, toll terminals for electronic toll detection in traffic, black 
box (accident data monitoring and recording device), auto-computers and on-board computers, calculators and pocket 
calculators; magnetic data carriers; computer software; computer hardware; video games software; recorded and non-
recorded data carriers and recording media of all kinds, including compact discs, tape cassettes; storage boxes for 
recording media; data processing equipment; highway emergency warning equipment; interference suppressors, 
aerials/antennas; gauges, measuring instruments and apparatus, including such for fuel, oil pressure, tyre pressure, 
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compressed air, temperatures, amperage, speed and engine revolutions; mileage recorders, odometers, tachometers; 
voltage regulators, voltmeters; time recorders, rudder indicators, instrument panels and clusters, dipsticks, thermostats, 
signal lamps; dynamometers, brake testers, electrical and mechanical instruments and apparatus for control and testing 
for vehicles, engines/motors and machines (including drive units and construction machines); automatic alarm units, anti-
theft warning devices, electronic anti-theft devices, including vehicle immobilizing units; electronic parking assistance 
systems; warning reflectors; fire extinguishing apparatus; electronic monitors and regulators for engines and motors; 
magnets; tape measures; thermometers; compasses; optical apparatus and instruments, including binoculars, 
magnifying glasses, spectacles, sun glasses and goggles, lenses for lamps sun-proof optical lenses; sun glasses and 
goggles, ophthalmic frames; warning triangles; clothing for protection against accidents, including footwear, special 
clothing as lifesaving equipment, workmen's protective face-shields, protective eye pieces and masks; registers; level 
controllers [electrical apparatus], warning triangles, jumper cables, starter cables, safety nets.

Cl.11;Lighting apparatus and installations (also for vehicles), including headlights/headlamps, lamp assemblies, 
lanterns, bulbs, lamp fittings, flashlights, electrical torches, reading lights; anti-dazzle devices for vehicles, motors and 
machines, reflectors for lightning devices; installations and apparatus for air filtering and air conditioning, ventilation, 
refrigerating or heating, including electric and non-electric radiators, ventilators, fans, metallic valves for pipes, parts for 
the aforementioned goods; compressed air ventilators, apparatus for steam generating, cooking, drying, water supply and
sanitary purposes; parts and fittings for vehicles, engines/motors and machines (including drive units and construction 
machines).

Cl.12;Vehicles, including cars, vans, sport-utility vehicles (including golf carts), buses, trucks, tractor units/prime 
movers, on and off road vehicles/dump trucks and parts, including components, and accessories to these items which do 
not pertain to other classes, including vehicle chassis, vehicle bodies, braking installations, brake calipers, draw bars, 
bumper bars, clutches, engines, electric engines, motors, electric motors, turbines, combustion engines, starting devices 
for internal combustion engines, hydraulic cylinders and motors, silencers/mufflers, spark eliminators, power 
transmissions, gearboxes/transmissions, transmission shafts, differential gears, drive gears, drive shafts, gear change 
selectors, exhaust cowls, axles, shafts and couplings, machine coupling and transmission components, manual and 
power steering apparatus, power steering systems, hydraulic steering systems, as well as component parts of these 
items, compressed air reservoirs, compressed air cylinders and anti-pollution devices, air pumps, anti-dazzle devices, 
anti-theft devices and alarms, vehicle immobilizing units, trailer hitches, power take-offs, springs, shock absorbers, 
wheels, wheel bearings, wheel trims, balance weights for wheels, engine mountings, tanks and fuel tanks, engine noise 
shields, protective covers, radiators grilles, front grills, fluid reservoirs, deflectors, direction indicators, hatches, 
upholstery, handles for doors, hoods, horns, hubs, hub caps, hydraulic circuits, tyres, non-skid devices for tyres, mud 
flaps, brakes, servo brakes and compressed-air brakes, antilock brake systems, brake pads and brake linings, bumpers, 
mudguards/fenders, cabs, cab tilt mechanisms, reversing alarms, mechanical controls, head rests for seats, arm rests, 
doors, seats, safety-seats, personal safety restraints seats, safety seats for children, tables for seats, seat covers, 
headrest covers, seat belts, devices for collision protection, parking assistance systems, sliding roofs, sun roofs, vehicle 
steering columns, steering wheels, steering linkages, stabiliser bars, suspensions, suspension lowering outfits, torsion 
bars, tow bars, windows, window winding mechanisms, power windows, windscreens/windshields (also of safety glass), 
windscreen/windshield and headlight wipers, defrosting systems for windscreens, wiper blades, vehicle window blinds, 
driving mirrors, mirrors (retrovisors), tank caps, cover caps for extra headlights, warning lamps, luggage restraints for 
vehicles, luggage nets, luggage carriers, wheel carriers, bicycle carriers, surfboard carriers, boat carriers, mud-guards, 
snow chains, pet screens, stone screens, storage screens, roof racks and ski racks, stowage boxes, deposit boxes, 
stowage compartments, trim panels, spoilers, side and rear skirts, safety cushions, air bags, breakdown cases, holders 
for mirrors, sun shades, mobile telephone mounting equipment; restraining systems for installation in motor vehicles, 
namely belt tensioners, airbags and sensors; tires, pneumatic tires; adhesive rubber patches for repairing inner tubes; 
baby carriages, wheeled chairs for invalids; bicycles; rudders, propellers, trimming vanes, steerage units, steering wheels 
and fittings for boats as well as component parts of these items; vehicles for locomotion by land, air or water; electrical 
lighters for automobiles; starter motors for land vehicles.

Cl.14;Precious metals and their alloys and goods made from these materials, and jewellery and precious stones, 
including cuff-links, tie clips, coins, medals, lapel pins, rings, model figures (ornaments) coated with precious metal and 
other decorative goods; horological and chronometric instruments, including clocks and watches, travel alarm clocks; 
key fobs, key rings of common metal.

Cl.16;Paper, cardboard and goods made from these materials, including paper cubes and notes; printed matter, 
including books, instruction books, (computer/computer software) manuals, periodicals, magazines, newspapers, 
calendars, posters, stickers, banners and pennants of paper, country and road maps, spare parts lists, maintenance 
manuals, advertising materials, printed publications relating to automotive subjects; bookbinding material; adhesives for 
stationery or household purposes; artists' materials, paint brushes; photographs; stationery, including pens and pencils; 
typewriters and office requisites (except furniture), including pen stands, letter holders, storage boxes for recording 
media and paper knives; instructional and teaching material (except apparatus); plastic materials for packaging, including 
plastic carrier bags; printers' type; printing blocks; money clips.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made of these materials; plastics in extruded form for use 
in manufacture; rubber supports for motors/engines, reflex tape, felt rings, sealing compound, non-metallic tubes, pipe 
connection parts for radiator systems, radiator sealing compounds, fasteners and connectors, all made of plastic 
materials, for pipes and cables; flexible covers made of rubber or of plastic materials for protecting mechanical 
components; mountings made of rubber or of plastics materials for engines, transmission assemblies and for exhausts; 
plastic materials in the form of sheets (non-textiles) for use in the manufacture of roof coverings for vehicles; clutch 
linings; gaskets (other than fibrous gaskets for ships); washers (other than washers for water taps) made of rubber, 
plastics materials or of vulcanised fibre; grommets made of rubber or of plastics material; non-metallic hoses; strips 
made of rubber or of plastics materials for sealing joints; packing and stopping materials, including oil seals (packing), 
sealing, locking and caulking compounds and fluids (in the nature of jointings or packings); stuffings for engines/motors 
and machines; insulating materials; flexible pipes (not of metal); parts and fittings for vehicles, engines/motors and 
machines (including drive units and construction machines).

Cl.18;Leather and imitations of leather, and goods made of these materials; animal skins, hides; boxes of artificial 
leather, bags, baggage bags, trunks and travelling bags, handbags, sports bags, conference folders, umbrellas, pocket 
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wallets, purses, back-packs, document cases, briefcases, card cases; vanity cases, not fitted; key cases, walking sticks, 
parasols, tool bags (empty); whips, harness and saddlery.

Cl.20;Locks (not of metal), for vehicles; mirrors (looking glasses); air cushions, not for medical purposes; non-
luminous signs; vehicle registration plates (not of metal); storage containers, storage boxes for recording media 
(included in class 20), boxes, canisters; seat cushions, pillows; non-metal clamps; all aforesaid goods also as parts and 
fittings of vehicles; furniture; mirrors; furniture frames; indoor blinds; goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.21;Articles for cleaning purposes, including cleaning utensils for vehicles, in particular sponges, car wash leather, 
cleaning cloths and hand operated cleaning devices; steel wool; unworked and semi-worked glass (except glass used in 
building), including glass and safety glass for vehicles; household or kitchen utensils and vessels/containers (not of 
precious metals or coated therewith), namely mugs, cups, cooling bags, drinking bottles, bottle openers and trays; combs 
and sponges; brushes (except paint brushes); brush-making materials; glassware, porcelain ware and stoneware.

Cl.22;Ropes, towropes, string, spare wheel cover, nets, tents, awning, tarpaulins, sails, sacks and bags for packaging, 
storage and transport; padding and stuffing materials not of rubber or plastics; raw fibrous textile materials.

Cl.24;Blankets, plaids, winter seat covers, towels, pennants, flags, bed covers, table covers; (roller) blinds; textiles and 
textile goods; pennants of textile.

Cl.25;Clothing (also outer clothing, leisure wear and sportswear), including belts, jackets, coats, pullovers, shawl, 
shirts, waistcoats, socks, scarves, ties, sweaters, T-shirts, overalls, coveralls, waterproof clothing, rain wear, trousers, 
sleep wear; headgear, including caps, hats; footwear, including casual shoes; belts.

Cl.26;Lace and embroidery, ribbons, and braid; buttons, hooks and eyes, pins, and needles; sewing kit; artificial 
flowers.

Cl.27;Carpets, rugs, mats and matting, linoleum, and other floor coverings, in particular for vehicles; door mats; wall 
hanging (non-textile).

Cl.28;Games, playthings and toys, including models, scale model vehicles, plush animals, games equipment, balloons, 
and beach balls; decoration for Christmas trees; gymnastic and sporting articles, including clubs, gloves, bags and balls 
for golf, sports racquets, and fishing tackle; golf bags.

Cl.35;Retail services and wholesale, namely in respect of vehicles, engines/motors and machines (including drive units 
and construction machines), as well as of parts, fittings and accessories for the aforesaid goods, and of tools and 
workshop equipment, and of merchandise products; advertising, organisation of promotional programs, office functions, 
business administration (including bookkeeping), business management and business management advisory services, in 
particular relating to the design, development, manufacture, sale, distribution, repair or maintenance of vehicles, 
engines/motors and machines (including drive units and construction machines), and of parts, fittings and accessories 
for the aforesaid; consultancy in the field of vehicle fleet management.

Cl.36;Real estate affairs; monetary and financial affairs, including credit card services; insurance, warranty, financing 
(including hire purchase and lease purchase financing services and leasing), in particular relating to vehicles, 
engines/motors and machines (including drive units and construction, transport, agricultural and forestry machines), to 
parts, fittings and accessories for the aforesaid, and to tools and workshop equipment.

Cl.37;Building construction; installation services related to vehicles, motors and machines (including drives and 
contract machines); installation, service, repair, inspection, restoration, maintenance, reconditioning, diagnostic tuning, 
cleaning, painting, polishing and preservation services in relation to vehicles, engines/motors and machines (including 
drive units and construction, agricultural and forestry machines), power hand tools, workshop appliances and devices, or 
parts, fittings and accessories (including telecommunication equipment) for the aforesaid; emergency road side vehicle 
repair assistance; rental of tools and workshop equipment; looking after and overhauling of motor vehicles in motor-sport 
events; reservation of garage services for the maintenance and repair of motor vehicles; technical assistance related to 
motor vehicles during motorsports events.

Cl.38;Internet, telecommunication and satellite communication services, in particular telephone services relating to 
vehicle radio telephones, paging services, logistic services, telematic services, collection and supply of information as 
well as provision of a service-hotline (in particular with respect to traffic and technical information, and with respect to 
sports and entertainment); telematic assistance using GPS and GSM/3G technology via a service and alarm center for 
transport and traffic, in particular checking (supervision), positioning and (remote) control/automatic control of land 
vehicles, air vehicles, watercraft and locomotion systems, the load thereof as well as of engines/motors and machines 
(including drive units and transport machines) as well as intervention and help for persons and vehicles in the case of 
accident, breakdown, raid or theft; unidirectional or bi-directional transmission of text, voice and alarm messages and of 
signal, measuring, sound, image, video, position, movement, state and working hour data between land vehicles, air 
vehicles, watercraft and locomotion systems, the load/cargo thereof as well as between engines/motors and machines 
(including drive units and construction machines) and a wide variety of service points (also in the Internet), for emergency
services, breakdown services and traffic information as well as for the remote checking (supervision) and remote 
control/remote automatic control of land vehicles, air vehicles, watercraft and locomotion systems, the load/cargo thereof 
as well as between engines/motors and machines (including drive units and construction machines); communication via 
the Internet, communications by computer terminals, computer aided transmission of messages and images; providing 
telecommunication channels for teleshopping services and chatrooms.

Cl.39;Transport, also of persons; salvaging, transportation, warehousing and other rescue services and operations in 
an emergency and provision of this; packaging, warehousing and distribution of goods; rental of vehicles, 
engines/motors and machines (including drive units and construction and transport machines); consultation in the field 
of traffic and transport, including mobile telematics applications; logistic services; traffic information and control 
services; route guidance services; travel arrangement and tourist information services.

Cl.40;Treatment of materials, namely engraving, surface treatment and finishing, in particular of metals, plastics, 
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textiles, glass, wood, leather, rubber and of ceramics, in particular for use for vehicles, engines/motors and machines 
(including drive units and construction machines), and for parts, fittings and accessories thereof; recycling, incineration 
and destruction, in particular of vehicles, engines/motors and machines (including drive units and construction 
machines), and of parts and accessories thereof; sorting of waste and recyclable material, in particular from vehicles, 
engines/motors and machines (including drive units and construction machines), and from parts and accessories thereof.

Cl.41;Education and training services; organisation of exhibitions for educational purposes; entertainment; 
arrangement of prize competitions; conduct of sporting and cultural activities and events services in connection with the 
organisation, and conduct of sports, recreational and entertainment competitions and functions; sport camp services; 
camp services for sport activities: museum services; rental of sports equipment (except vehicles).

Cl.42;Scientific and technological services and research and design relating thereto; technical consultation and 
preparation of expert opinions; engineering services; services in connection with research development and testing of 
new products; programming of data processing software, computer programming, installation, maintenance and care of 
computer programs, in particular in the field of technical engineering, logistics and traffic and transport telematic; 
information technology services; design and development of computer hardware and software, IT services via data 
processing centers, service and alarm centers for transport and traffic, in particular the detection, checking (supervision), 
evaluation and processing of alarm messages, and signal, measuring, sound, image, video, position, movement, state and
working hour data and (remote) control/automatic control of land vehicles, air vehicles and aircraft, locomotion systems, 
the load/cargo thereof as well as between engines/motors and machines (including drive units and construction 
machines); technical consultation in the field of recycling; technical consultation in the field of environmental protection; 
scientific research, also relating to the ocean; meteorological research; industrial analysis and research.
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3249611    07/05/2014
[International Registration No. : 1274408]
Domino Printing Sciences Plc
Trafalgar Way, Bar Hill Cambridge, Cambridgeshire CB23 8TU United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Printing machines and apparatus; digital printing machines; off-set printing machines; card printing machines; ink 
jet printing apparatus and machines; print and apply labelling machines; laser printing machines and thermal printing 
machines; thermal transfer overprinting machines; commercial or industrial radio frequency identification ("RFID") 
printing labelling machines; labelling machines; labels for printing machines, print and apply labelling machines; coding 
machines; engraving machines; marking machines; print heads for coding or marking machines; continuous ink jet 
coding or marking printing machines; drop on demand piezo ink jet coding or marking printing machines; drop on 
demand valve ink jet coding or marking printing machines; binary ink jet coding or marking printing machines; laser 
etching machines; scribing laser coding or marking machines for industrial use; laser tube or laser generator for laser 
coding or marking machines; filters for ink jet coding or marking printing machines and laser coding or marking 
machines; print heads for printing machine and apparatus, ink-jet printing machines, laser coding or marking machines, 
thermal transfer overprinters, print and apply labelling machines; ink circulating apparatus for printing machines; ink 
dispensing apparatus for printing machines; ink stirrers for printing machines; inking apparatus for printing machines; 
pumps as parts of machines for ink feeding; thermal applicators as parts of machines; laminating machines (surface 
treatment for plastic printing); pumps for ink jet coding or marking printing machines, laser coding or marking machines; 
panels or keyboards as parts of ink-jet coding or marking printing machines, laser coding or marking machines; 
mechanical seals and o rings being parts of machines; stands for machines; mounting brackets for machines; bearing 
brackets for machines; cabinets adapted for ink-jet coding or marking printing machines, laser coding or marking 
machines, thermal transfer overprinters, industrial marking machines, print and apply labelling machines; control 
mechanisms for all the aforesaid goods; parts, included in this class.

Cl.9;Impact printers; encoding machines; laser marking apparatus; bar code printers; laser coding apparatus; shaft 
encoders for use with ink jet coding or marking printers and laser marking or coding apparatus.
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Priority claimed from 30/01/2015; Application No. : 86519301 ;United States of America 

3249630    10/03/2015
[International Registration No. : 1274436]
Dun & Bradstreet International, Ltd.
103 JFK Parkway Short Hills, NJ 07078 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing sales and market reports to the order and/or specification of others; providing general business 
information concerning sales, size and position of businesses; conducting marketing studies and surveys; providing 
business information services pertaining to marketing, demographics and statistical fields; supplying sale and marketing 
information concerning the business community according to the requirement of customers; computerized marketing 
consulting services rendered to businesses, namely, providing information that identify corporate lines of business and 
relationships between national and international companies; providing demographic information on different businesses 
in specific geographic areas, preparation of lists of companies for others; evaluation of suppliers of goods and services 
with regard to overall financial, operational and risk level; business consultancy services; advertising services; cross-
price analysis; business appraisals; business management assistance; business investigation; business and commercial 
information services; marketing services; information and data compiling and analyzing relating to business 
management; distribution of publicity materials, namely, flyers, prospectuses, and brochures; business consultation 
services in the field of customer service to improve sales person effectiveness; providing business information in the 
field of general company profiles including financial data, trade payments, years in business, company size as well as 
sales and employee information; providing predictive business information regarding a company's future; business risk 
assessment services, namely, providing an on-line business assessment tool in the nature of an online business profile 
for providing insight into health of companies; assigning and supplying identification numbers for use by business 
enterprises for the purpose of facilitating the automation of the payment of accounts payable and other business 
purposes and the obtaining of business statistics and information; mailing lists preparation services; business 
compliance services including allowing businesses to meet regulatory requirements such as know your customer 
obligations, identifying higher risk parties in customer and supplier onboarding, third party anti-corruption and anti-
bribery due diligence and monitoring services, and other tax and regulatory compliance services; collection and 
dissemination of information on individuals for general business, sales and marketing purposes; providing business 
information in regard to business suppliers in the field of business profiles and analysis of suppliers, supplier 
evaluations, supplier management information, information on product availability and offerings, and supplier operation 
information; supply management services, namely, procurement and purchasing management in the field of suppliers, 
product supply, ongoing supply based optimization for the benefit of others; business services, namely, business 
information, advice and consultation in the field of supply lifecycle management processes, and functional needs in the 
area of supplier risk, compliance, diversity, and information management.

Cl.36;Providing financial information on credit and collections of businesses; credit rating services, namely, providing 
credit rating reports; preparing financial reports for others including collecting and reporting credit, sales, financial and 
credit and financial analysis; collection agency services; providing credit recovery and collection services; providing 
credit rating and financial reporting and analysis; providing financial credit history information services; credit risk analysis; 
online credit services, namely, providing online credit reports; business credit risk information services; financial marketing and 
research; financial research. 
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3249643    03/03/2015
[International Registration No. : 1274034]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; coolants for vehicle engines; antifreeze; lactose (raw material); lactose for industrial 
purposes; plastic adhesives, other than for stationery or household purposes; plant growth regulating preparations; 
fertilizers; ceramic glazings; oil cement (putty); fatty acids; alkaline-earth metals; rare earths; rare earth metals; barytes; 
bauxite; diatomaceous earth; foundry sand; graphite for industrial purposes; kaolin; magnesite; saltpeter; sulfur; titanite; 
blueprint paper; photographic paper; photographic sensitizers; photographic dry plates; photographic developers; 
photographic fixing solutions; unexposed photographic films; chemical preparations for use in photography; reagent 
paper, other than for medical or veterinary purposes; artificial sweeteners (chemical preparations); lactose for the food 
industry; flour for industrial purposes; starch for industrial purposes; unprocessed plastics (plastics in primary form); 
paper pulp; wood pulp.

Cl.2;Canada balsam; copal; sandarac; shellac; mordants; mastic (natural resin); wood preservatives; dyestuffs; 
pigments; paints; printing ink; anti-rust greases; nonferrous metals in foil or powder form for painters, decorators, 
printers and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.3;Anti-static preparations for household purposes; de-greasing preparations for household purposes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing false hair; 
adhesives for affixing false eyelashes; laundry starch; seaweed gelatine for laundry use (funori); paint stripping 
preparations; shoe and boot cream; shoe black (shoe polish); polishing preparations; soaps; detergents other than for 
use in manufacturing operations and for medical purposes; shampoos; windshield cleaning liquids; dentifrices; 
cosmetics and toiletries; perfumes; natural essential oils; synthetic perfumery; essential oils for use as food flavorings; 
aromatic oils; incense; fragrances; scented room sprays; abrasive paper; abrasive cloth; artificial pumice stone; polishing
paper; false nails; false eyelashes.

Cl.4;Solid lubricants; grease for shoes and boots; preservatives for leather (oils and greases); solid fuels; liquid fuels; 
gaseous fuels; mineral oils and greases for industrial purposes, not for fuel; lubricating oil for motor vehicle engines; 
lubricating grease for vehicles; non-mineral oils and greases for industrial purposes, not for fuel; waxes (raw material); 
lamp wicks; candles.

Cl.5;Pharmaceutical preparations; veterinary preparations; sanitary preparations for medical purposes; vermin 
destroying preparations; fungicides; herbicides; reagent paper for medical or veterinary purposes; lactose for 
pharmaceutical purposes; household deodorants; deodorizing room sprays; gauze for dressings; empty capsules for 
pharmaceuticals; eye patches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; 
sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; breast-nursing pads; 
cotton swabs for medical purposes; materials for repairing teeth and dental prostheses; incontinence diapers; babies' 
diapers of paper; babies' diapers of textile; fly catching paper; mothproofing paper; lacteal flour for babies; semen for 
artificial insemination; bracelets for medical purposes.

Cl.6;Iron and steel; alloys of common metal; common metals, unwrought or semi-wrought; ingots of common metal; 
metals in powder form; tubes of metal; wire of common metal; ores of metal; building materials of metal; pre-fabricated 
metal buildings; loading and unloading pallets of metal; artificial fish reefs of metal; paint spraying booths of metal; metal 
moulds for forming cement products; pulleys of metal, other than for machines; springs (metal hardware); valves of 
metal, other than parts of machines; junctions of metal for pipes; flanges of metal (collars); cotter pins of metal; railway 
points; signs, non-luminous and non-mechanical, of metal, for roads; beacons of metal, non-luminous; liquid storage 
tanks or reservoirs of metal; industrial water storage tanks of metal; liquefied gas storage tanks of metal; gas storage 
tanks of metal; internal floating lids of aluminium for use with gas or liquefied gas storage tanks; anchors; mooring 
bollards of metal; containers of metal for transport; anvils; swage blocks; hardware of metal, small; keys; metal key 
blanks; wire rope; wire nets and gauzes; boxes of common metal; packaging containers of metal; metal nameplates and 
door nameplates; metal stepladders and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal 
for household purposes; tool boxes of metal, empty; towel dispensers of metal; joinery fittings of metal; safes; upright 
signboards of metal; transportable greenhouses of metal for household use; metal tombs and metal tomb plaques; 
ferrules of metal for canes and walking sticks; spurs; crampons (climbing irons); carabiners of metal (metal hardware); 
pitons of metal; sculptures of common metal; chains of metal for dogs; diving boards of metal; shoe dowels of metal; 
shoe pegs of metal.

7561



Cl.7;Metalworking machines; hand-held tools, other than hand-operated; electric arc welding apparatus; electric 
welding apparatus; mineworking machines; construction machines and apparatus; loading-unloading machines; net 
hauling machines (fishing); trawl winches; agitators; cartridges for filtering machines; centrifugal machines; 
electromechanical machines for chemical industry; filtering machines; oil refining machines; water separators; bobbins 
for weaving looms; carding machines; dyeing machines; knitting machines; looms; spinning machines; apparatus for 
aerating beverages; flour mill machines; food preparation machines, electromechanical; grating machines for vegetables; 
meat mincers (machines); sausage machines; wine presses; woodworking machines; papermaking machines; 
bookbinding apparatus and machines for industrial purposes; printing machines; printing plates; sewing machines; chaff 
cutters; cultivators (machines); harvesting machines; fodder presses; grain separators; mowing and reaping machines; 
milk filtering machines; milking machines; chick brooders; incubators for eggs; machines for washing silkworm eggs; 
shoe lasts (parts of machines); shoe making machines; leather working machines; tobacco processing machines; 
glassware manufacturing machines and apparatus; painting machines; packaging machines; wrapping machines; power-
operated potters' wheels; plastic processing machines and apparatus; semi-conductor substrates manufacturing 
machines; semi-conductor wafer processing machines; rubber mixing machines; vulcanisation apparatus; stone working 
machines and apparatus; internal combustion engines for power generation, other than for land vehicles; steam engines; 
steam engine boilers; jet engines other than for land vehicles; turbines other than for land vehicles; compressed air 
engines; mechanical engine parts for land vehicles; exhaust pipes for land vehicle engines; timing belts for land vehicle 
engines; mufflers for motors and engines; injectors for engines; fuel injectors; filter elements for fuel filters; radiators 
(cooling) for motors and engines; oil filters for motors and engines; air filters for automobile engines; filter elements for 
air cleaners for land vehicle engines; sparkling plugs for internal combustion engines; glow plugs for diesel engines; 
hydraulic turbines; wind turbines; pumps (parts of machines, engines or motors); water pumps for land vehicle engines; 
water pumps for motors and engines; vacuum pumps (machines); blowing machines; compressors (machines); 
compressed air machines; compressors for air conditioners; adhesive tape dispensers (machines); automatic stamping 
machines; vending machines; fuel dispensing pumps for service stations; self-regulating fuel pumps for service stations; 
electric washing machines for industrial purposes; electric washing machines for household purposes; mechanical 
parking systems; vehicle washing installations; food peeling machines for commercial use; dishwashers for industrial 
purposes; dishwashers for household purposes; electric wax-polishing machines for industrial purposes; vacuum 
cleaners for industrial purposes; electric wax-polishing machines for household purposes; vacuum cleaners for 
household purposes; transmission shafts, other than for land vehicles; shaft bearings (parts of machines); axles for 
machines; couplings other than for land vehicles; bearings (parts of machines); bearings for transmission shafts; 
bearings for machines; transmissions, other than for land vehicles; transmission gears for machines; power transmission 
belts for machines; driving chains other than for land vehicles; gear boxes other than for land vehicles; pulleys (parts of 
machines); shock absorbers for machines; springs (parts of machines); brakes for machines; brake segments other than 
for vehicles; brake linings other than for vehicles; brake pads other than for vehicles; brake shoes other than for vehicles; 
valves (parts of machines); lawnmowers (machines); curtain drawing devices electrically operated; electric door openers; 
waste compacting machines and apparatus; waste crushing machines; starters for motors and engines; starter motors; 
electric motors and parts thereof, other than for land vehicles; alternators; direct current generators; alternators for land 
vehicles; electric food blenders for household purposes; dynamo brushes.

Cl.8;Tweezers; braiders (hand tools); hoes (hand-held); spades (hand tools); rakes (hand tools); lasts (shoemakers' 
hand tools); electric flat irons; electric razors; electric hair clippers; scissors; cutlery; knives; safety razors; cutting tools 
(hand tools); hand tools and implements, hand-operated; egg slicers, non-electric; sugar tongs; can openers, non-
electric; nutcrackers; spoons; cheese slicers, non-electric; pizza cutters, non-electric; forks; flat irons, non-electric; 
needle-threaders; dressmakers' chalk sharpeners; fireplace bellows (hand tools); fireplace tongs; bludgeons; shaving 
cases; pedicure sets; eyelash curlers; manicure sets; ice axes; diving knives; diving knife holders; palette knives; 
insecticide sprayers (hand tools).

Cl.9;Ear plugs for divers; ozonisers (ozonators); electrolytic cells; egg-candlers; blueprint apparatus; cash registers; 
coin counting and sorting machines; mathematical instruments; time clocks (time recording devices); punched card 
machines for offices; voting machines; postage stamp checking apparatus; life saving apparatus and equipment; fire 
extinguishers; fire hose nozzles; sprinkler systems for fire protection; fire hose; fire alarms; gas leak alarms; anti-theft 
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning 
triangles; luminous or mechanical road signs; breathing apparatus for underwater swimming; game programs for arcade 
video game machines; simulators for the steering and control of vehicles; sports training simulators; apparatus and 
instruments for physics; chemistry apparatus and instruments; chromatography apparatus for laboratory use; 
cosmographic instruments; DNA chips; furniture especially made for laboratories; graduated glassware; photographic, 
cinematographic and optical apparatus and instruments; measuring apparatus; measuring instruments; testing apparatus 
not for medical purposes; surveying apparatus and instruments; battery chargers; regulating apparatus, electric; control 
panels (electricity); converters, electric; electrical adapters; fuses; inverters (electricity); plugs, sockets and other 
contacts (electric connections); relays, electric; resistances, electric; switches, electric; transformers (electricity); voltage 
regulators for vehicles; electric batteries; photovoltaic cells; electric batteries for automobiles; ammeters; electric loss 
indicators; frequency meters; galvanometers; ohmmeters; oscillographs; voltmeters; wavemeters; electric wires; electric 
cables; telecommunication devices and apparatus; mobile phone straps; mobile phone neck straps; mobile phone cases; 
mobile phone accessories; camera straps; loudspeakers; cabinets for loudspeakers; battery chargers for use with 
telephones; headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-
receivers; camcorders; capacitors; compact disc players; digital cameras; digital photo frames; DVD players; electro-
dynamic apparatus for the remote control of signals; electronic notice boards; facsimile machines; Global Positioning 
System (GPS) apparatus; hands free kits for phones; high-frequency apparatus; intercommunication apparatus; musical 
juke boxes; microphones; electric monitoring apparatus; navigation apparatus for vehicles (on-board computers); optical 
data media; personal stereos; portable media players; radar apparatus; radio pagers; radios; record players; remote 
control apparatus; satellite navigational apparatus; smartphones; sound recording apparatus; sound recording carriers; 
sound reproduction apparatus; sound transmitting apparatus; television apparatus; transmitters of electronic signals; 
vehicle radios; video recorders; personal computers; personal computers for vehicles; tablet computers; computers for 
use in remote monitoring of fuel cell power generators using communication networks; carrying cases adapted for 
computers; covers and cases for mobile telephones; covers and cases for tablet computers and notebook computers; 
computer programs for mobile phones; computer programs for fuel saving drive diagnosis devices; blank USB flash 
drives; computer keyboards; apparatus and installations for the production of X-rays, not for medical purposes; bar code 
readers; central processing units (processors); chips (integrated circuits); computer memory devices; computer 
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operating programs, recorded; computer peripheral devices; computer programs, recorded; computer programs 
(downloadable software); computer software applications, downloadable; computer software, recorded; data processing 
apparatus; disks, magnetic; electronic agendas; electronic book readers; electronic pocket translators; electronic tags for 
goods; integrated circuit cards (smart cards); integrated circuits; interfaces for computers; lasers, not for medical 
purposes; light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial or 
military purposes; microprocessors; mouse pads; mouse (computer peripheral); optical character readers; printed circuit 
boards; printed circuits; printers for use with computers; protection devices against X-rays, not for medical purposes; 
sonars; electronic components; electronic memory devices; magnetic cores; anodes; anticathodes; cathodes; fire boats; 
satellites for scientific purposes; respirators for filtering air; gas masks; welding masks; clothing for protection against 
fire; gloves for protection against accidents; eyeglasses; goggles for sports; spectacles (optics); sunglasses; eyeglass 
cases; eyeglass chains; eyeglass cords; eyeglass frames; contact lenses; containers for contact lenses; spectacle 
lenses; game programs for home video game machines; electronic circuits and CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; protective helmets for sports; weight belts for diving; air tanks for scuba 
diving; regulators for use in scuba diving; metronomes; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; electric and electronic effects units for musical instruments; 
phonograph records; downloadable music files; downloadable image files; pre-recorded video discs; pre-recorded 
videos; exposed cinematographic films; exposed slide films; slide film mounts; downloadable electronic publications; 
optical glass; electric buzzers.

Cl.10;Pacifiers for babies; supportive bandages; surgical catguts; feeding cups for medical purposes; teats; ice bags 
for medical purposes; medical ice bag holders; babies' bottles; nursing appliances; finger guards for medical purposes; 
contraceptives, non-chemical; artificial tympanic membranes; ear plugs for sleeping; ear plugs for protection against 
noise; ear plugs for medical purposes; esthetic massage apparatus for industrial purposes; medical apparatus and 
instruments; electric massage apparatus for household purposes; gloves for medical purposes; urinals (vessels); bed 
pans; ear picks.

Cl.11;Toilets (water-closets); drying apparatus and installations; evaporators; distillation apparatus; heat exchangers, 
not parts of machines; milk sterilizers; industrial furnaces; nuclear reactors; forage drying apparatus; boilers, other than 
parts of machines; air-conditioning apparatus; air conditioners for vehicles; condensers for air conditioners for vehicles; 
air filters for air conditioning units; air filters for air conditioning units in vehicle passenger compartments; filter elements 
for air cleaners for air conditioning units in vehicle passenger compartments; refrigerating apparatus and machines; hair 
dryers for use in beauty salons; hair steamers for use in beauty salons; shampoo basins; towel steamers for hair salons; 
commercial cooking ovens; dish disinfectant apparatus for industrial purposes; electromagnetic induction cookers for 
industrial purposes; industrial deep fryers; industrial dish drying machines; industrial rice cookers; tap water faucets; 
level controlling valves for tanks; pipe line cocks (spigots); waste water treatment tanks for industrial purposes; septic 
tanks for industrial purposes; garbage incinerators for industrial purposes; garbage incinerators for household purposes; 
solar water heaters; water purifying apparatus and machines; electric lamps; lighting apparatus and installations; lighting 
apparatus for vehicles; light-emitting diodes (LED) lighting apparatus; pocket searchlights; LED desk lights; LED light 
bulbs; headlights for automobiles; rear combination lamps for automobiles; electric laundry dryers for household 
purposes; humidifiers for household purposes; electric bath-water purifying apparatus for household purposes; air 
purifiers for household purposes; electric fans for personal use; water ionizers for household purposes; electrically 
heated carpets; cooking utensils, electric; electric coffee machines for household purposes; electric cooking stoves for 
household purposes; electric radiant heaters for household purposes; electric foot warmers for personal use; electric 
bread toasters for household purposes; electric kettles for household purposes; electric blankets for household 
purposes, not for medical purposes; electric refrigerators for household purposes; electric freezers for household 
purposes; electric cooking ovens for household purposes; microwave ovens (cooking apparatus); electromagnetic 
induction cookers for household purposes; futon driers for household purposes; electric hair dryers; hot plates for 
household purposes; electric space cooling apparatus for household purposes; extractor hoods for kitchens; washers for 
water taps; gas-fired water heaters for household use; sinks; barbecues; ice chests; ice boxes; water filtering apparatus 
for household purposes; free standing paper lanterns; portable paper lanterns; gas lamps; oil lamps; lamp chimneys; 
warming pans; pocket warmers; hot water bottles; waste water treatment tanks for household purposes; septic tanks for 
household purposes; toilet bowls with integrated bidet water jets; disinfectant distributors for toilets; toilet bowls; bath 
fittings.

Cl.12;Traction engines; driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles, jet 
engines for land vehicles; motors for land vehicles; propulsion mechanisms for land vehicles; turbines for land vehicles; 
axle bearings for land vehicles; axles for land vehicles; axle journals; axles for vehicles; cardan shafts for vehicles; 
universal joints for land vehicles; wheel bearings for land vehicles; automobile chains; connecting rods for land vehicles, 
other than parts of motors and engines; gear boxes for land vehicles; gearing for land vehicles; hydraulic circuits for 
vehicles; reduction gears for land vehicles; torque converters for land vehicles; transmission chains for land vehicles; 
transmission shafts for land vehicles; transmissions for land vehicles; power transmission belts for land vehicles; buffers 
for railway rolling stock; shock absorbers for automobiles; shock absorbing springs for vehicles; suspension shock 
absorbers for vehicles; torsion bars for vehicles; vehicle suspension springs; brake discs for vehicles; brake linings for 
vehicles; brake pads for automobiles; brake segments for vehicles; brake shoes for vehicles; brakes for vehicles; 
parachutes; anti-theft alarms for vehicles; wheelchairs; motors, electric, for land vehicles; vessels (boats and ships); 
structural parts for boats; aircraft; structural parts for aircraft; railway rolling stock; structural parts for trains; two-
wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles; rickshaws; sleighs 
(vehicles); trolleys; carts; horse-drawn carriages; bicycle trailers; adhesive rubber patches for repairing inner tubes; baby 
carriages.

Cl.13;Firearms; ammunition for firearms; gunpowder; explosive powders; pyrotechnic products.

Cl.14;Precious metals, unwrought or semi-wrought; unwrought precious stones; semi-wrought precious stones and 
their imitations; keyrings (trinkets or fobs); jewelry cases (caskets or boxes); prize cups of precious metal; ornaments of 
precious metal; bracelets (jewelry); brooches (jewelry); necklaces (jewelry); pendants (jewelry); tie pins; badges of 
precious metal; charms (jewelry); cuff links; shoe ornaments of precious metal; clocks; watches; horological and 
chronometric instruments and cases therefor; horological and chronometric instruments and parts thereof.

Cl.15;Tuning apparatus for musical instruments; xylophones; musical instruments; music stands; conductors' batons; 
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tuning forks.

Cl.16;Pastes for stationery or household purposes; sealing wax; printers' reglets; printing type; addressing machines; 
inking ribbons; stapling presses (office requisites); envelope sealing machines for offices; stamp cancelling machines; 
drawing instruments; typewriters, electric or non-electric; mimeograph apparatus and machines; relief duplicators; paper 
shredders for office use; franking machines for office use; rotary duplicators; marking templates; paintbrushes; paper gift 
bags for wine; bags of paper for packaging; boxes of cardboard or paper; food wrapping plastic film for household use; 
garbage bags of paper for household use; garbage bags of plastics for household use; printed patterns; tailors' chalk; 
banners of paper; flags of paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of 
paper; handkerchiefs of paper; baggage tags of paper; paper; cardboard; stationery; neck straps for card holders; 
drawing pads; memo blocks; paper notebooks; stationery-type portfolios; file folders; writing instruments; pouches for 
writing instruments; writing cases; terrestrial globes; paper bows for gift wrap; printed matter; magazines (periodicals); 
newsletters; paintings and calligraphic works; photographs (printed); photograph stands; electric pencil sharpeners; 
tablecloths of paper.

Cl.17;Mica, raw or partly processed; valves of india-rubber or vulcanized fiber, not including machine elements; 
gaskets; junctions for pipes, not of metal; joint packings; floating anti-pollution barriers; dielectrics (insulators); 
insulating oils; insulating paints; insulating paper; insulating tape and band; insulating varnish; insulators for cables; 
insulators for electric mains; washers of rubber or vulcanized fiber; plastic fibers, not for use in textiles; aramid fibers, not
for textile use; plastic fibers for use in the manufacture of tire cord; asbestos; threads of rubber, not for use in textiles; 
elastic threads, not for use in textiles; threads of plastic materials, not for textile use; rubber-coated threads, not for 
textile use; insulating gloves; cords of rubber; industrial packaging containers of rubber; bottle stoppers of rubber; 
plastic sheeting for agricultural purposes; asbestos paper; vulcanized fiber; plastic substances, semi-processed; rubber, 
raw or semi-worked; soundproofing materials of rock wool, not for building purposes; asbestos boards; asbestos 
powder; asbestos safety curtains; asbestos yarn, not for textile use; asbestos fabrics; asbestos felt.

Cl.18;Handbag frames; purse frames; horseshoes; bags of leather, for packaging; boxes of leather or leather board; 
envelopes, of leather, for packaging; pouches, of leather, for packaging; clothing for pets; collars for pets; bags; 
drawstring pouches; coin purses, not of precious metal; briefcases; suitcases; wheeled shopping bags; attaché cases; 
shopping bags; bags for sports; rucksacks; small backpacks; school satchels; travelling bags; tote bags; travelling cases 
of leather; wallets, not of precious metal; business card cases; key cases; pocket wallets; purses; commutation-ticket 
holders of leather; credit card cases of leather; luggage tags of leather; vanity cases, not fitted; umbrellas; walking sticks; 
canes; metal parts of canes and walking-sticks; handles for canes and walking-sticks; saddlery; leather straps; rawhides; 
raw skins; tanned leather; fur.

Cl.19;Tar; pitch; non-metallic minerals for building or construction; ceramic bricks for use in refractory furnaces; 
ceramic drain pipes; ceramic roofing tiles; ceramic tiles; clay pipes and conduits; clay roofing tiles; clay slabs; 
earthenware tiles; fired bricks; fireplace bricks; fireproof tiles; refractory blocks, not of metal; refractory bricks, not of 
metal; refractory mortars; semi-refractory bricks, not of metal; unfired bricks; plastic boundary marking posts; plastic 
conduits for drainage; plastic floorboards; plastic pipes for plumbing purposes; plastic tiles; plastic wallboards; flooring 
or wall claddings of synthetic materials; asphalt; asphalted felt; asphalt roofing felt; asphalt roofing paper; rubber floor 
tiles; rubber flooring; stucco tiles; non-agricultural lime for use in construction; plaster for building purposes; buildings, 
transportable, not of metal; plastic security windows allowing communication; road marking sheets and strips of 
synthetic material; cement; concrete; concrete building elements; mortar for building; penstock pipes, not of metal; 
building timber; building stone; building glass; artificial fish reefs, not of metal; paint spraying booths, not of metal; 
water-pipe valves, not of metal or plastics; signs, non-luminous and non-mechanical, not of metal, for roads; beacons, not 
of metal, non-luminous; liquid storage tanks of masonry for industrial purposes; water tanks of masonry for household 
purposes; letter boxes of masonry; sliding doors, not of metal; window screens, not of metal; non-metal transportable 
greenhouses for household use; gravestones; tombstone plaques, not of metal; stone sculptures; sculptures of concrete; 
sculptures of marble; plasterboard; mooring bollards, not of metal, diving boards, not of metal.

Cl.20;Meerschaum, unworked or semi-worked; yellow amber; loading pallets, not of metal; comb foundations for 
beehives; hairdressers' chairs; valves, not of metal, other than parts of machines; liquid storage tanks or reservoirs, not 
of metal or masonry; industrial water tanks, not of metal or masonry; liquefied gas storage tanks, not of metal or 
masonry; gas storage tanks, not of metal or masonry; containers for transport, not of metal; curtain holders, not of textile 
material; curtain hooks; curtain rails; curtain rings; curtain rods; curtain rollers; binding screws, not of metal, for cables; 
bolts, not of metal; casters, not of metal; clamps of plastics; clips of plastics for cables and pipes; dowels, not of metal; 
nuts, not of metal; pegs (pins), not of metal; rivets, not of metal; screws, not of metal; washers of plastic; locks, not of 
metal, for vehicles; locks, other than electric, not of metal; plastic key cards, not encoded and not magnetic; rings, not of 
metal, for keys; cushions (furniture); pillows; mattresses; bottle casings of wood; crates; wood boxes; industrial 
packaging containers of bamboo; bamboo baskets for industrial purposes; corks; container closures of plastic; 
embroidery frames; nameplates, not of metal; identity plates, not of metal; flagpoles; fans for personal use, non-electric; 
stakes for plants or trees; beds for household pets; dog kennels; stepladders, not of metal; ladders, not of metal; letter 
boxes, not of metal or masonry; water tanks of plastic for household purposes; tool boxes, not of metal (furniture); towel 
dispensers, fixed, not of metal; furniture; stools; chairs (seats); beds; chests, not of metal; trays not of metal; indoor 
window blinds (shade) (furniture); bead curtains for decoration; wind chimes (decoration); screens (furniture); 
freestanding partitions (furniture); benches for sports fields; inflatable publicity objects; upright signboards of wood or 
plastics; cradles; infant walkers; mannequins; costume display stands; sleeping bags for camping; picture frames; 
sculptures of plaster, plastic, or wood; bamboo; rattan, unworked or partly worked; reed, raw or partly worked; onigaya 
hay (raw or partly worked material); tusks (raw or partly worked material); whalebones; shells; artificial horns; ivory, 
unworked or semi-worked; animal horns; animal teeth; tortoiseshells (unworked or partly worked material); animal bone 
(unworked or partly worked material); coral, unworked or partly worked; straw plaits; shoe dowels, not of metal; shoe 
pegs, not of metal.

Cl.21;Floss for dental purposes; glass, unworked or semi-worked, except building glass; mangers for animals; poultry 
rings; electric toothbrushes; powder compacts; toilet brushes; cosmetic utensils; toilet utensils; tub brushes; brushes for 
pipes; ship-scrubbing brushes; gloves for household purposes; glass jars (carboys); glass vials (receptacles); cooking 
pots; frying pans; stew-pans; coffee filters, non electric; coffee percolators, non-electric; kettles, non-electric, non-electric 
coffee drippers for brewing coffee; tableware, other than knives, forks and spoons; dishes; beer mugs; liqueur sets; lunch 
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boxes; pitchers; salad bowls; saucers; services (dishes); table plates; teapots; glass tableware; cups; tea canisters; 
tumblers for use as drinking glasses; drinking glasses; non-electric portable coldboxes; food preserving jars of glass; 
drinking flasks for travellers; insulating flasks; drinking straws; cooking skewers; ice pails; whisks, non-electric; pepper 
pots; sugar bowls; salt shakers; funnels; corkscrews, non-electric; bottle openers, non-electric; egg cups; tart scoops; 
napkin holders; napkin rings; chopsticks; chopstick cases; sifters (household utensils); trays for domestic purposes; 
toothpicks; toothpick holders; cocktail shakers; coffee grinders, hand-operated; cutting boards for the kitchen; lemon 
squeezers (citrus juicers); waffle irons, non-electric; cloths for cleaning; cleaning instruments, hand-operated; clothes-
pegs; washing boards; drying racks for laundry; washtubs; ironing boards; bathroom pails; candle extinguishers; 
candlesticks; cinder sifters for household purposes; coal scuttles; fly swatters; mouse traps; flower pots; watering cans; 
feeding vessels for pets; brushes for pets; birdcages; bird baths; clothes brushes; chamber pots; non-metal piggy banks; 
boxes of metal for dispensing paper towels; bootjacks; soap dispensers; indoor aquaria; toilet paper holders; vases; 
flower bowls; upright signboards of porcelain or glass; perfume burners; brushes for shoes and boots; shoe horns; shoe 
shine cloths; shoe-trees (stretchers); portable cooking kits for outdoor use; pig bristles for brushes.

Cl.22;Tarpaulins; sails; cotton fibers; hemp fibers; silk fibers; coarse animal hairs; chemical fibers for textile use; glass 
fibers for textile use; carbon fibers for textile use; cotton waddings for clothes; hammocks; cotton batting for futon; 
knitted cords; cordage; netting, not of metal or asbestos; industrial packaging containers of textile; textile gift bags for 
wine; straw wrappers for bottles; tarpaulins, not for ships; tents, not for camping; wax ends; mountaineering ropes; tents 
for mountaineering or camping; sawdust; kapok; wood shavings; wood wool; cattle hair, not for textile use, not for 
brushes; elastic bands for binding; feathers and downs.

Cl.23;Thread; yarn.

Cl.24;Woven fabrics; knitted fabric; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; rubberized 
cloth; filtering materials of textile; towels of textile; handkerchiefs of textile; mosquito nets; bed sheets; comforters 
(bedding); quilts; duvet covers; pillowcases; bed blankets; table napkins of textile; glass cloths (towels); shower curtains 
of textile or plastic; banners, not of paper; flags, not of paper; fitted toilet seat covers of textile; wall hangings of textile; 
curtains; tablecloths, not of paper; draperies (thick drop curtains); billiard cloth; labels of cloth.

Cl.25;Non-Japanese style outerclothing; coats; sweaters; cardigans; vests; waistcoats; shirts; cuffs; sport shirts; 
dresses; skirts; blouses; polo shirts; shirts for suits; sweatshirts; T-shirts; trousers; wind-resistant jackets; jersey pants; 
jersey shirts; nightwear; underwear; swimsuits; traditional Japanese clothing; sleep masks; aprons (clothing); socks; 
stockings; puttees and gaiters; fur stoles; shawls; scarves; Japanese style socks (tabi); Japanese style socks covers (tabi
covers); gloves (clothing); neckties; neckerchiefs; bandanas (neckerchiefs); mufflers (neck scarves); ear muffs (clothing); 
hoods (clothing); nightcaps; headgear for wear; caps (headwear); hats; visors (headwear); garters; sock suspenders; 
braces for clothing (suspenders); waistbands (parts of clothing); belts (clothing); footwear; driving shoes; fittings of metal
for footwear; sandals; slippers; mules; masquerade costumes; clothing for sports; wet suits for use by surfers; wetsuits 
for water-skiing; sports shoes; golf shoes; windsurfing shoes; horse-riding boots; bags for golf shoes.

Cl.26;Shuttles for making fishing nets; hosiery loom needles; electric hair curlers, other than hand implements; 
needles; eyelets for clothing; ribbons of textile; lace and embroidery; tassels (haberdashery); braids; sewing boxes; 
sewing thimbles; pin and needle cushions; boxes for needles; armbands (clothing accessories); badges for wear, not of 
precious metal; buckles (clothing accessories); brooches for clothing; special sash clips for obi (obi-dome); ornamental 
cloth patches; brassards; decorative articles for the hair; buttons; beads for handicraft work (haberdashery); snap 
fasteners; zippers; belt clasps; hook and pile fastening tapes; artificial flowers; false beards; false moustaches; hair 
curlers, non-electric; shoe ornaments, not of precious metal; shoe eyelets; shoe laces; metal fasteners for shoes and 
boots; human hair.

Cl.27;Bath mats; Japanese rice straw mats (tatami mats); floor coverings; wall hangings, non-textile; artificial turf; 
gymnastic mats; wallpaper.

Cl.28;Wax for skis; arcade video game machines; amusement machines, automatic and coin-operated; toys for 
domestic pets; home video game machines; hand-held games with liquid crystal displays; toys; stuffed toys; toy vehicles;
teddy bears; dolls; go games; dice; dice cups; chess games; checkers (games); conjuring apparatus; dominoes; playing 
cards; mah-jong; slot machines (gaming machines); billiard equipment; sports equipment; golf equipment; golf balls; golf 
ball markers; golf gloves; golf clubs; golf club heads; fitted head covers for golf clubs; golf bags, with or without wheels; 
sports bags shaped to contain specific sports apparatus; tennis equipment; tennis rackets; tennis balls; climbers' 
harness; sports equipment for surfing, water-skiing and scuba diving; machines for physical exercises; fishing tackle; 
butterfly nets; printed lottery tickets (other than toys).

Cl.29;Edible oils and fats; milk products; meat; eggs; crustaceans, not live; fish, not live; frozen vegetables; frozen 
fruits; processed meat products; processed seafood; foods made from fish; preserved, frozen, dried and cooked fruits 
and vegetables; soya milk (milk substitute); tofu; processed eggs; pre-cooked curry stew; stews; soups; preparations for 
making soup; pulses, dried.

Cl.30;Binding agents for ice cream; meat tenderizers for household purposes; preparations for stiffening whipped 
cream; aromatic preparations for food; tea; coffee; cocoa; ice, natural or artificial; almond confectionery; biscuits; bread; 
buns; cakes; candy; caramels (candy); chewing gum; chips (cereal products); chocolate; confectionery; cookies; 
crackers; edible ices; fruit jellies (confectionery); ice cream; pastries; meat pies; pizzas; peppermint sweets; popcorn; 
puddings; quiches; rice cakes; rusks; sandwiches; sugar confectionery; waffles; soya bean paste (condiment); meat 
gravies; ketchup (sauce); soya sauce; vinegar; dressings for salad; mayonnaise; barbecue sauce; cube sugar; sugar; 
maltose; honey; glucose for culinary purposes; starch syrup for culinary purposes; table salt mixed with sesame seeds; 
cooking salt; celery salt; umami seasonings; spices; ice cream mixes; sorbet mixes (ices); unroasted coffee; cereal 
preparations; cake dough; cereal bars; corn flakes; dough; macaroni, noodles; oat flakes; oatmeal; pasta; spaghetti; 
Chinese stuffed dumplings; Chinese steamed dumplings; sushi; box lunches consisting of rice, with added meat, fish or 
vegetables; ravioli; yeast powder; yeast; baking powder; instant confectionery mixes; husked rice; husked oats; husked 
barley; flour; almond paste.

Cl.31;Wreaths of natural flowers; fishing bait, live; hops; edible aquatic animals, live; algae for human consumption; 
vegetables, fresh; sugarcane; beet, fresh; fruits, fresh; malt for brewing and distilling; edible sesame, unprocessed; 
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wheat; barley; oats; animal foodstuffs; plant seeds; bulbs, trees; turf (natural); dried flowers; seedlings; saplings; flowers, 
natural; potted dwarfed trees (bonsai); live mammals; live fish, other than for human consumption; live birds; live insects; 
silkworm eggs; cocoons for silkworm breeding; eggs for hatching, fertilised; urushi tree seeds; rough cork; palms (leaves 
of the palm tree); copra.

Cl.32;Beer; aerated water; carbonated beverages, non-alcoholic; mineral water (beverages); non-alcoholic beverages; 
fruit juices; vegetable juices (beverages); extracts of hops for making beer; whey beverages.

Cl.33;Distilled rice spirits (awamori); sake; Japanese white liquor (shochu); rice alcohol; whisky; vodka; spirits 
(beverages); gin; brandy; rum; liqueurs; cocktails; fruit wines; wine; distilled beverages; alcoholic beverages, except 
beer; baijiu (Chinese distilled alcoholic beverage); Chinese white liquor (baiganr); sorghum-based Chinese spirits; 
hydromel (mead).

Cl.34;Tobacco; smokers' articles; cigars; cigar cutters; cigar holders; cigar cases; humidors; matches; cigarette paper.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research; business management of hotels; drawing up of statements of accounts; employment 
agencies; auctioneering; import-export agencies; arranging newspaper subscriptions for others; shorthand; transcription 
of communications (office functions); document reproduction; filing of documents or magnetic tapes (office functions); 
typing; publicity material rental; rental of typewriters and copying machines; providing employment information; rental of 
vending machines; retail services or wholesale services for a variety of goods in each field of clothing, foods and 
beverages, and livingware, carrying all goods together; retail services or wholesale services for woven fabrics and 
beddings; retail services or wholesale services for clothing; retail services or wholesale services for footwear; retail 
services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; retail 
services or wholesale services for foods and beverages; retail services or wholesale services for liquor; retail services or 
wholesale services for confectionery, bread and buns; retail services or wholesale services for rice and cereals; retail 
services or wholesale services for tea, coffee and cocoa; retail services or wholesale services for two-wheeled motor 
vehicles; retail services or wholesale services for bicycles; retail services or wholesale services for furniture; retail 
services or wholesale services for joinery fittings; retail services or wholesale services for tatami mats; retail services or 
wholesale services for ritual equipment; retail services or wholesale services for electrical machinery and apparatuses; 
retail services or wholesale services for bladed or pointed hand tools, hand tools and hardware; retail services or 
wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for agricultural machines, 
implements and supplies; retail services or wholesale services for flowers (natural) and trees; retail services or wholesale 
services for fuel; retail services or wholesale services for printed matter; retail services or wholesale services for paper 
and stationery; retail services or wholesale services for sports goods; retail services or wholesale services for toys, dolls, 
game machines and apparatus; retail services or wholesale services for musical instruments and records; retail services 
or wholesale services for photographic machines and apparatus and photographic supplies: retail services or wholesale 
services for clocks, watches and spectacles (eyeglasses and goggles); retail services or wholesale services for tobaccos 
and smokers' articles; retail services or wholesale services for building materials; retail services or wholesale services for 
semi-wrought precious stones and their imitations; retail services or wholesale services for pets.

Cl.36;Banking services relating to the deposit of money; financing services; discount of bills; acceptance of bills of 
exchange; liability guarantee and acceptance of bills of exchange; securities lending; securities deposit services; safe 
deposit services for valuables; foreign currency exchange services; trusteeship of financial futures contracts; trusteeship 
of money, securities, personal property and land; foreign exchange transactions; issuing of letters of credit; brokerage 
services relating to hire-purchase; issuance of tokens of value; agencies for collecting gas or electric power utility 
payments; collection of payments for goods and services; trading of securities and bonds; trading of securities index 
futures for others; trading of securities options for others; agencies for brokerage of securities, securities index futures, 
securities options and foreign market securities futures; trading of securities and securities index futures in overseas 
markets; securities underwriting; stock exchange quotations; agencies for trading of commodity futures; life insurance 
brokerage; life insurance underwriting services; brokerage of non-life insurance; claims adjustment for non-life 
insurance; non-life insurance underwriting; insurance premium rate computing; management of buildings; land 
management; real estate brokerage, management and appraisal services; real estate services relating to the sale, 
purchase and leasing of real estate; providing real estate information relating to property and land; antique appraisal; art 
appraisal; appraisal of precious stones; used automobiles appraisal; financial assessment of company credit; advice on 
fiscal valuations; fiscal valuations; charitable fund raising; rental of paper money and coin counting machines.

Cl.37;Construction of buildings, roads, bridges and dams; construction and maintenance services relating to civil 
engineering; construction of residential buildings; construction and repair of houses; custom construction of homes; 
construction consultation; shipbuilding; repair or maintenance of vessels; aircraft maintenance or repair; repair of 
bicycles; repair or maintenance of automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of 
two-wheeled motor vehicles; repair or maintenance of cinematographic machines and apparatus; repair or maintenance 
of optical machines and instruments; repair or maintenance of photographic machines and apparatus; repair or 
maintenance of loading-unloading machines and apparatus; repair and maintenance of elevators (lifts); repair or 
maintenance of fire alarms; repair or maintenance of office machines and apparatus; repair or maintenance of air 
conditioning apparatus; repair or maintenance of burners; repair or maintenance of boilers; pump repair or maintenance; 
repair or maintenance of freezing machines and apparatus; repair or maintenance of computers; repair or maintenance of 
electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus; repair or 
maintenance of construction machines and apparatus; repair or maintenance of consumer electric appliances; repair or 
maintenance of electric lighting apparatus; repair or maintenance of power distribution or control machines and 
apparatus; repair or maintenance of power generators; repair or maintenance of electric motors; repair or maintenance of 
laboratory apparatus and instruments; repair or maintenance of measuring and testing machines; repair or maintenance 
of medical machines and apparatus; repair or maintenance of firearms; repair or maintenance of printing or bookbinding 
machines and apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance 
of glassware manufacturing machines and apparatus; repair or maintenance of fishing machines and instruments; repair 
or maintenance of metal working machines and tools; repair or maintenance of machines and instruments for making 
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shoes; repair or maintenance of industrial furnaces; repair or maintenance of mining machines and apparatus; repair or 
maintenance of machines and apparatus for manufacturing rubber goods; repair or maintenance of machines and 
systems for manufacturing integrated circuits; repair or maintenance of semi-conductor manufacturing machines and 
systems; repair or maintenance of machines and apparatus for processing food or beverages; repair or maintenance of 
machines and apparatus for lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile 
machines and apparatus; repair or maintenance of tobacco processing apparatus; repair or maintenance of painting 
machines and apparatus; repair or maintenance of cultivating machines and implements; repair or maintenance of 
harvesting machines and implements; repair or maintenance of plant fiber processing machines and implements; repair 
or maintenance of fodder presses; repair or maintenance of fodder cutters; repair or maintenance of fodder mixers; repair 
or maintenance of fodder mills; repair or maintenance of milking machines; repair or maintenance of chick brooders; 
repair or maintenance of egg incubators; repair or maintenance of sericultural machines and implements; repair or 
maintenance of machines and apparatus for pulp-making, papermaking or paper-working; repair or maintenance of plastic
processing machines and apparatus; repair or maintenance of packing or wrapping machines and apparatus; repair or 
maintenance of sewing machines; repair or maintenance of storage tanks; repair or maintenance of gasoline station 
equipment; repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; 
repair or maintenance of industrial dishwashing machines; repair or maintenance of cooking apparatus for industrial 
purposes; repair or maintenance of industrial washing machines; repair or maintenance of vehicle washing installations; 
repair or maintenance of vending machines; repair or maintenance of power-driven floor cleaning machines; repair or 
maintenance of amusement machines and apparatus; repair or maintenance of machines and apparatus for use in beauty 
salons or barbers' shops; repair or maintenance of water pollution control equipment; repair or maintenance of water 
purifying apparatus; repair or maintenance of waste compacting machines and apparatus; repair or maintenance of waste 
crushing machines; repair or maintenance of diving machines and apparatus; repair or maintenance of nuclear power 
plants; repair or maintenance of chemical plants; repair of furniture; umbrella repair; repair or maintenance of musical 
instruments; safe maintenance and repair; shoe repair; repair or maintenance of clocks and watches; sharpening of 
scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas water heaters; repair or maintenance 
of cooking pots and pans; repair or maintenance of signboards; repair of bags or pouches; repair of personal ornaments; 
repair of toys or dolls; repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; 
repair or maintenance of bathtubs; repair of toilet stool units with a washing water squirter; repair of fishing tackle; repair 
of spectacles; fur care and repair; laundering; pressing of clothing; clothing repair; repair of tatami mats; chimney 
sweeping; cleaning of building exterior surfaces; window cleaning; carpet cleaning; floor polishing; septic tank cleaning; 
bathtub and bath boiler cleaning; street cleaning; cleaning of storage tanks; disinfecting of telephone handsets; vermin 
exterminating, other than for agriculture, forestry or horticulture; sterilization of surgical instruments; rental of 
construction machines and apparatus; rental of floor cleaning machines; rental of mops; rental of car washing apparatus; 
rental of electric washing machines; rental of laundry dryers; rental of spin dryers for clothes; rental of mining machines 
and apparatus.

Cl.38;Wireless mobile phone services; telex services; providing telecommunications connections to a global computer 
network; telegraph services; communications by telephone; facsimile transmission; radio paging services; television 
broadcasting; cable television broadcasting; radio broadcasting; news agencies; rental of telecommunication equipment.

Cl.39;Railway transport; car transport; provision of road and traffic information; chauffeur services; ship transport; air 
transport; packaging of goods; freight brokerage; stevedoring; removal services; shipbrokerage; refloating of ships; 
piloting; warehousing; temporary safekeeping of personal belongings; temporary storage of deliveries; distribution of 
gas; electricity distribution; water distribution; distribution of heat; rental of warehouse space; car parking; operating toll 
roads; providing vessel mooring facilities; airport services; rental of loading-unloading machines and apparatus; rental of 
storage containers; rental of pallets; car rental; rental of vessels; rental of bicycles; rental of aircraft; rental of mechanical 
parking systems; rental of packing or wrapping machines and apparatus; rental of refrigerator-freezers for household 
use; rental of freezers for household use; rental of wheelchairs; delivery of mail by courier; conducting of travel tours; 
travel tour guide services; travel arrangement and reservation services excluding those for lodging; rental of freezing 
machines and apparatus.

Cl.40;Decontamination of nuclear waste; treatment or processing of cloth, clothing or fur; custom tailoring; embroidery 
services; metal treating; electroplating; millworking; annealing; metal tempering; hot dipping; processing of rubber; 
processing of plastic materials; ceramic processing; woodworking; paper treating; taxidermy; processing of bamboo, tree 
barks, rattan, vines or other mineral vegetable materials, other than processing of ingredients; food smoking; freezing of 
foods; fruit crushing; processing of foodstuffs for use in manufacture; processing of artificial limbs or artificial teeth 
including processing of medical materials; processing of cinematographic films; photographic enlarging; photographic 
printing; photographic film development; bookbinding; water treating; recycling of waste; reprocessing of nuclear fuels; 
engraving of sealing stamps; photogravure; rental of machines and apparatus for treating textiles; rental of machines and 
apparatus for film development, photograph printing, photograph enlargement or photograph finishing; rental of metal 
treating machines and tools; rental of bookbinding machines; rental of machines and apparatus for processing food or 
beverages; rental of machines and apparatus for lumbering, wood-working, or veneering or plywood making; rental of 
machines and apparatus for pulp-making, papermaking or paper-working; rental of water purifying apparatus; rental of 
waste compacting machines and apparatus; rental of waste crushing machines and apparatus; rental of chemical 
processing machines and apparatus; rental of glassware manufacturing machines and apparatus; rental of machines for 
making shoes; rental of tobacco processing machines; material treatment information; printing; offset printing; 
photogravure printing; silkscreen printing; lithographic printing; digital printing; letterpress printing; treatment of waste 
materials; destruction of waste and trash; knitting machine rental; rental of sewing machines; rental of space cooling 
apparatus for household purposes; rental of printing machines; rental of boilers; rental of space cooling apparatus for 
industrial purposes.

Cl.41;Operating lotteries; educational and instruction services; educational and instruction services relating to arts and 
crafts; educational and instruction services relating to sport; educational and instruction services relating to music and 
dance; educational and training services relating to games; educational services provided by schools; provision of 
educational examinations and tests; arranging and conducting of seminars; animal training; plant exhibitions; animal 
exhibitions; providing electronic publications from a global computer network or the Internet, not downloadable; 
reference libraries of literature and documentary records; book rental; art exhibition services; publication of books; 
organization of entertainment shows; organization of shows and concerts; organization, presentation and production of 
shows and live performances; cinema presentations; motion picture film production; distribution of motion picture films; 
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live entertainment; production of television, mobile phone television and radio programs; production of radio and 
television programs for the Internet and other media; production of videotape film in the fields of education, culture, 
entertainment or sports (not for movies or television programs and not for advertising or publicity); directing of radio and 
television programs; organization of professional golf tournaments or competitions; organization, arranging and 
conducting of soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, 
arranging and conducting of boxing matches; organization, arranging and conducting of baseball games; organization of 
entertainment events; arranging of design contests; conducting of film festivals; arranging award ceremonies and gala 
evenings for entertainment purposes; organization of competitions and award ceremonies; organization of horse races; 
organization of bicycle races; organization, arranging and conducting of boat races; organization of automobile races; 
providing audio or video studio services; providing sports facilities; providing amusement facilities; providing theatre and
cinema facilities; music-halls; booking of seats for entertainment events; rental of cinematographic machines and 
apparatus; rental of cine-films; rental of musical instruments; rental of sports equipment; rental of radio and television 
sets; rental of records; rental of recorded magnetic audio tapes; rental of image-recorded magnetic tapes; rental of film 
negatives; rental of film positives; rental of toys; rental of amusement machines and apparatus; rental of game machines 
and apparatus; rental of paintings and calligraphic works, photography; language interpreter services; translation; rental 
of cameras.

Cl.42;Providing weather information; architectural design; surveying; geological surveys; design of machines, 
apparatus and instruments, and their parts, as well as systems composed thereof; design services; computer 
programming; research for the pharmaceutical industry; laboratory research in the field of cosmetics; conducting 
technical project studies for construction projects; research in the field of prevention of pollution; testing or research on 
electricity; testing or research on civil engineering; engineering research; testing on machines, apparatus and 
instruments; mechanical research; rental of measuring apparatus; rental of computers; providing computer programs 
designed to the specifications of others; rental of laboratory apparatus and instruments.

Cl.43;Providing temporary accommodation; agency services for the reservation of temporary accommodation; 
providing food and drink; bar services; cafe, cafeteria and restaurant services; boarding for animals; preschooler and 
infant care at daycare centers; retirement homes; providing day care services for adults and children; providing 
conference rooms; providing facilities for exhibitions; rental of futon and quilts; rental of cooking equipment for industrial 
purposes; rental of non-electric cooking heaters; rental of kitchen worktops; rental of kitchen sinks; rental of curtains for 
hotels; rental of beds; rental of furniture; rental of wall hangings for hotels; rental of floor coverings for hotels; rental of 
towels for hotels; providing facilities for wedding ceremonies.

Cl.44;Beauty salons; barber shop services; provision of bath houses; garden or flower bed care; garden tree planting; 
fertilizer spreading; weed killing; vermin exterminating for agriculture, horticulture or forestry; massage and therapeutic 
shiatsu massage; chiropractics; moxibustion; treatment of dislocated joints, sprains or bone fractures; acupuncture; 
medical services; provision of medical information; physical examination; dental clinic services; preparation and 
dispensing of medication; dietary and nutritional guidance; animal breeding; veterinary services; animal grooming; 
nursing care; rental of potted plants; farming equipment rental; rental of medical machines and apparatus; rental of 
machines and apparatus for use in beauty salons or barbers' shops; rental of lawnmowers.

Cl.45;Rental of safes; information relating to fashion coordination services for individuals; marriage partner 
introduction or dating services; funeral service undertaking; providing grave spaces or charnel houses; legal services for 
procedures relating to industrial property rights; legal services provided in relation to lawsuits; legal services relating to 
company registration; legal services relating to copyright licensing; security guarding for facilities; personal body 
guarding; investigation or surveillance services for checking background profiles; fortune-telling; pet sitting; baby sitting; 
house sitting; clothing rental; rental of fire alarms; rental of fire extinguishers; rental of jewelry.
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3249667    25/11/2014
[International Registration No. : 1273709]
NIPPON STEEL & SUMITOMO METAL CORPORATION
No. 6-1, Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8071 Japan

Proposed to be Used
IR DIVISION
Cl.6;Steel plates; steel sheets; steel pipes; steel bars; steel wires and wire rods; iron and steel; building materials of 
metal.

Cl.7;Metalworking machines; metal forming machines; industrial machine presses for metalworking machines; moulds 
for metal-forming; control mechanisms for metalworking machines.

Cl.40;Metal treating; metal welding; metal forging treatment; pressing of sheet metal; rental of metalworking machines.
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Priority claimed from 06/03/2015; Application No. : 30 2015 031 306 ;Germany 

3249961    29/08/2015
[International Registration No. : 1274598]
Winter Holding GmbH & Co. KG
Heidelberger Str. 9-11 69226 Nußloch Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions.

Cl.18;Leather and imitations of leather, and goods made of these materials, namely bags, leisure bags, trunks and 
travelling bags, shoulder bags, sling bags, handbags, evening bags, briefcases, suitcases, beauty cases, small leather 
goods, namely photo bags, bags for cards (wallets), name card bags, purses; trunks and travelling bags; umbrellas and 
parasols.

Cl.25;Clothing, headgear, footwear.
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3250145    10/02/2015
[International Registration No. : 1274428]
Ingram Industries Inc.
One Belle Meade Place, 4400 Harding Road Nashville, TN 37205 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer peripherals; magnetic and optical data carriers; computer 
programs; apparatus for recording, transmission or reproduction of sound or images; wireless POS (point of service) 
devices; protective carrying cases for electronics; computers, laptops, notebooks, electronic mobile devices.

Cl.35;Advertising services; wholesale store services; wholesale ordering services; business information services and 
business consultancy; retail store services; distributorship services; reseller services; export and import agencies; order 
fulfillment services; invoicing services; provision of commercial information from on-line databases; inventory 
management; cooperative advertising and marketing; administration of contest and incentive awards programs for 
promotional purposes; product demonstration; electronic catalog services; procurement consultation; operating, 
assisting and outsourcing the operation of a distribution center or warehouse facility; value-added reseller services; 
marketing research; providing an online marketplace connecting technology resellers with technology professional 
buyers; providing information relating to marketing research and best practices in the field of internet-based computing 
via a web-site as a central on-line repository and social media platform; operating an on-line information technology 
marketplace featuring business solutions based on internet-based computing architecture; operating on-line 
marketplaces that bring together vendors, buyers, resellers of computer goods and services via a global computer 
network; operating on-line marketplaces for sellers of goods and/or services; cloud broker and aggregator services; 
supply chain management services; customer relationship management; business consulting services relating to product 
distribution, operations management services, logistics, reverse logistics, supply chain, and production systems and 
distribution solutions; vendor management services; advisory and consultancy services relating to the selection and 
procurement of electronic assets, namely, computer hardware and peripherals, computer networking hardware, 
photocopying machines and handheld electronic devices; business consulting services relating to the management of 
electronic assets, namely, computer hardware and peripherals, computer networking hardware, photocopying machines 
and handheld electronic devices; business services, namely, auditing and preparing business reports with regard to 
electronic assets, namely, computer hardware and peripherals, computer networking hardware, photocopying machines 
and handheld electronic devices; business management of logistics in the field of electronic equipment, namely, 
computer hardware and peripherals, computer networking hardware, photocopying machines and handheld electronic 
devices; providing business auditing reports with regard to electronic assets, namely, computer hardware and 
peripherals, computer networking hardware, photocopying machines and handheld electronic devices via a website.

Cl.39;Supply chain logistics; reverse logistics services; providing logistics information from on-line computer 
databases.

Cl.42;Computer systems integration services; integration of computer systems and networks; cloud hosting provider 
services; providing virtual computer systems and virtual computer environments; design of computer databases; design, 
installation, implementation, updating and maintenance of computer software; providing technical information about 
computer hardware and software; computer consultation; application service provider; design, installation, updating and 
maintenance of computer software; design, updating and rental of computer software; rental of computers and software; 
providing on-line computer databases; computer consultation; computer software consultation; hosting customized on-
line web pages and data feeds featuring user-defined information, which includes blog posts, new media content, other 
on-line content, and on-line web links to other websites; providing information in the fields of technology and software 
development via an on-line website; providing temporary use of non-downloadable software applications accessible via a 
website; platform as a service (PAAS) featuring computer software platforms; hosting on-line web facilities for others; 
technical support services; information services in the field of computer software, hardware and peripherals therefor.
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Priority claimed from 19/12/2014; Application No. : UK00003086860 ;United Kingdom 

3250217    08/06/2015
[International Registration No. : 1274480]
Argus Media Limited
Argus House, 175 St. John Street London EC1V 4LW United Kingdom

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software that facilitates trading and provides access to financial, business and commercial information, 
news, market commentary and analysis, price assessments and fundamentals data in real time and otherwise; computer 
software for facilitating, tracking and transacting in the fields of commodities and indices, providing financial market 
information relating to market trading quotations, commodities and indices; computer software that enables access to 
financial information in the nature of live prices, live charts, live news, technical studies, market and financial data 
including product volume, weight, and pricing, settlement data, order data, quantity data, delivery data, trade type, 
transaction status, price indices, rate quotes, historical financial data, contract symbols and/or transaction summary data 
associated with commodities and derivatives; computer software that enables searching, accessing, retrieving, tracking, 
managing, analysing and downloading financial rate quotes in the nature of transaction settlement rates; computer 
software that enables searching, accessing, retrieving, tracking, managing, analysing, downloading and dashboard 
reporting of information on settlement data, order data, trading prices, bid and ask prices, price ranges, volume data and 
other data on commodity physical contracts, commodity futures contracts and options, real-time and/or historic financial 
information relating to the purchasing, settlement, selling, financial management, monitoring and/or tracking of 
commodities, derivatives and indices; computer software for use in authenticating, facilitating, matching, processing and 
submitting trade data in relation to trading transaction details and management of the overall trading lifecycle; all the 
aforesaid relating to the fields of energy, commodities, transportation and emissions.

Cl.35;Provision of business and commercial information, news, market commentary and analysis; provision of 
business fundamentals data information; business research; business investigations and analysis; market research and 
analysis; cost price analysis; assessment, calculation, recording, preparation, compilation and systemization of indexes 
concerning prices, all for business and commercial purposes; providing and updating indexes of prices, analysis and 
reporting thereof; maintaining records of settlements for trade contracts; maintaining records of commodity physical and 
commodity futures contracts; trade information namely obtaining, receiving and distribution of information regarding 
order data, bid and ask prices, commodity physical and commodity futures contracts, statistical data, computer files, 
index data and information for settlement activities related to trade; operating an on-line marketplace for sellers and 
buyers of commodities; business data retrieval services; all the aforesaid relating to the fields of energy, commodities, 
transportation and emissions.

Cl.36;Providing financial information and financial market information, news, market commentary and analysis, price 
assessments, in real time and otherwise; providing financial market information relating to market trading quotations, 
commodities and indices, commodity physical contracts, commodity futures contracts and options; providing financial 
information in the nature of live prices, live charts, live news, technical studies, market and financial data including 
product volume, weight, and pricing, settlement data, order data, quantity data, delivery data, trade type, transaction 
status, price indices, rate quotes, historical financial data, contract symbols and/or transaction summary data associated 
with commodities and derivatives; providing financial rate quotes in the nature of transaction settlement rates; providing 
information on settlement prices, trading prices, bid and ask prices, price ranges, volume data and other data on 
commodity physical contracts, commodity futures contracts and options, real-time and/or historic financial information 
relating to the purchasing, selling, financial management, monitoring and/or tracking of commodities, derivatives and 
indices; authenticating, facilitating, matching, processing and submitting trade data in relation to trading transaction 
details and management of the overall trading lifecycle; provision of financial information namely indexing and 
benchmarking information; financial benchmarking services namely, recording, assessing and reporting proprietary 
indices that track the performance of commodity physical and commodity futures contracts; all the aforesaid relating to 
the fields of energy, commodities, transportation and emissions.

Cl.38;Transmission and communication of information, images and data, transmission of statistics, index figures, 
commodity prices and other economic data; streaming of audio and visual content; providing access and leasing time to 
computer databases; providing access time to computer databases; all the aforesaid relating to the fields of energy, 
commodities, transportation and emissions.

Cl.41;Publication in electronic and other media of statistics, business, commercial, financial information and financial 
market information and index figures; publication in electronic and other media of trading quotations, commodities and 
indices, commodity physical contracts, commodity futures contracts and options, financial information in the nature of 
live prices, live charts, live news, technical studies, market and financial data including product volume, weight, and 
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pricing, settlement data, order data, bid and ask prices, quantity data, delivery data, trade type, transaction status, price 
indices, rate quotes, historical financial data, contract symbols and/or transaction summary data, financial rate quotes in 
the nature of transaction settlement rates, information on settlement prices, trading prices, bid and ask prices, price 
ranges, volume data and other data, real-time and/or historic financial information relating to the purchasing, selling, 
financial management, monitoring and/or tracking of commodities, derivatives and indices, trade data in relation to 
trading transaction details and management of the overall trading lifecycle; all the aforesaid relating to the fields of 
energy, commodities, transportation and emissions.

Cl.42;Providing temporary on-line use of downloadable computer software for facilitating trading and providing access 
to financial information, financial market information, business and commercial information, in real time and otherwise; 
platform as a service featuring a computer software platform for facilitating trading and providing access to financial 
information and financial market information, in real time and otherwise; providing temporary use of non-downloadable 
software for facilitating trading and providing access to financial information and financial market information, in real time 
and otherwise via a website; platform as a service featuring a computer software platform for facilitating, tracking and 
transacting in the fields of commodities and indices, providing financial market information relating to market trading 
quotations, commodities and indices; platform as a service featuring a computer software platform that enables access to 
financial information in the nature of live prices, live charts, live news, technical studies, market and financial data 
including product volume, weight, and pricing, settlement data, order data, bid and ask prices, quantity data, delivery 
data, trade type, transaction status, price indices, rate quotes, historical financial data, contract symbols and/or 
transaction summary data associated with commodities and derivatives; platform as a service featuring a computer 
software platform that enables searching, accessing, retrieving, tracking, managing, analysing and downloading financial 
rate quotes in the nature of transaction settlement rates, information on settlement prices, trading prices, bid and ask 
prices, price ranges, volume data and other data on commodity physical contracts, commodity futures contracts and 
options, real-time and/or historic financial information relating to the purchasing, selling, financial management, 
monitoring and/or tracking of commodities, derivatives and indices; platform as a service featuring a computer software 
platform for use in authenticating, facilitating, matching, processing and submitting trade data in relation to trading 
transaction details and management of the overall trading lifecycle; technical support services (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); maintenance and updating of computer 
software; maintenance of databases; all the aforesaid relating to the fields of energy, commodities, transportation and 
emissions.
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3250708    28/08/2015
[International Registration No. : 1275381]
WESTERN POWER SPORTS, INC.
601 E. Gowen Road Boise ID 83716 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Helmets for driving motorcycles and snowmobiles, protective motorcycle gloves.

Cl.12;Motorcycle parts, namely, metal handle bars, seats, metal gasoline tank caps, wind shields, metal foot pegs, 
metal kick stands, metal brake and clutch levers, rubber throttle control grips, metal foot rests, luggage carriers; and 
snowmobile parts, namely, metal handle bars, seats, metal gasoline tank caps, wind shields, metal foot pegs, metal kick 
stands, metal brake and clutch levers, rubber throttle control grips, metal foot rest, luggage carriers.

Cl.25;Apparel, namely snowmobile gloves.
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3250709    19/08/2015
[International Registration No. : 1275373]
FIREEYE, INC.
1440 McCarthy Blvd. Milpitas CA 95035 United States of America

Address for service in India/Attorney address:
SKS LAW ASSOCIATES
C-1/611, MAYFAIR TOWER, CHARMWOOD VILLAGE, SURAJKUND, FARIDABAD-121009
Used Since :31/05/2011

IR DIVISION
Cl.9;Computer software and hardware for digital security; computer security products, namely, computer peripherals; 
computer software and computer hardware for detection, blocking and removal of computer viruses, rootkits, advanced 
persistent threats, malware, and malicious attacks; computer software and computer hardware for real-time detection, 
blocking, removal and remediation of computer viruses, rootkits, advanced persistent threats, malware and malicious 
attacks; computer software for identifying and preventing malicious attacks on computers, computer systems, and digital 
devices; computer software and hardware providing secure virtual computer systems and virtual computer environments.

Cl.42;Technical support services, namely, troubleshooting and support services in the nature of diagnosing computer 
hardware and software problems, providing back-up computer programs and facilities, virus removal, maintenance of 
computer software relating to computer security and prevention of computer risks, updating and maintenance of 
computer software, and software installation for computers, peripherals, USB devices, computer networks and mobile 
devices.
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Priority claimed from 22/12/2014; Application No. : FI2014C001651 ;Italy 

3250802    28/05/2015
[International Registration No. : 1274398]
Art of Leather S.p.A.
Viale Giovanni Milton, 53 I-50129 Firenze (FI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; perfumes; eau de parfum; eau de Cologne; toilet water; after shave creams; after shave lotions; shaving
lotions; shaving creams and foams; hair lotions; shampoos; hair conditioners; essential oils for personal use; cosmetics; 
beauty masks; cold creams; hand creams; body and facial creams; body milk; deodorants for personal use; 
antiperspirants for personal use; skin cleansing lotions; soaps for personal use; toilet soaps; bath soaps; bath and 
shower foams; bath and shower gel; body oils; body lotions; skin lotions; lipsticks; lip gloss; face powders; eye pencils; 
rouge; mascara; eye shadows; foundation make-up; nail polish; nail polish remover; make-up remover; talcum powder; 
dentifrices; scented room sprays; aromatic potpourris; room fragrancing preparations; perfumed sachets for linen.

Cl.9;Eyeglasses; sunglasses; sports eyewear; swimming goggles; frames, holders, chains, cords and cases for 
eyeglasses and sunglasses; protective helmets; sports helmets; helmets for motorcyclists; bags, cases and sleeves 
specially adapted for holding or carrying mobile phones, computers, laptop computers, MP3 players, personal digital 
assistants, tablets, cameras and video cameras; straps and chains for mobile phones, cameras and MP3 players; USB 
flash drives.

Cl.14;Earrings; bracelets; necklaces; rings; anklets; pendants; brooches; jewellery chains; cufflinks; tie pins; boxes of 
precious metal; jewellery cases; clocks; watches; wristwatches; pocket watches; alarm clocks; chronometers; 
chronographs for use as timepieces and for use as watches; straps for watches; chains for watches; watch cases; key 
rings (trinkets or fobs); key rings of precious metal; ornamental pins; ornaments (jewellery); hat ornaments of precious 
metal; shoe ornaments of precious metal.

Cl.18;Bags; shoulder bags; handbags; Boston bags; waist packs; sling bags for carrying infants; shopping bags; duffle 
bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit card cases and holders; business card 
cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; pouches of leather; carrying cases 
made of leather; school bags and satchels; suitcases; travelling trunks; sports bags; bags and holdalls for sports 
clothing; garment bags for travel; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold 
empty; shaving bags sold empty; beach bags; umbrellas; parasols; walking sticks.

Cl.25;Clothing for men, women and children; pullover; cardigans; sweaters; jumpers; jackets; swimwear; pareos; 
blouses; sweat pants; sweat shirts; shirts; polo shirts; trousers; jeans; waistcoats; skirts; shorts; T-shirts; evening 
gowns; dresses; women's dresses; men's suits; women's suits; coats; half coats; raincoats; anoraks; down jackets; 
overcoats; fur coats and fur jackets; tracksuits; overalls; underwear; bathrobes; vests; night gowns; dressing gowns; 
pajamas; hosiery and panty hoses; tights; stockings; socks; leg warmers; foulards; capes; ponchos; shawls; scarves; 
neckties; gloves for clothing; belts for clothing; braces and suspenders for clothing; hats and caps; shoes; leather shoes; 
rubber shoes; rain boots and rain shoes; gymnastic shoes; training shoes; half-boots; boots; lace boots; vinyl shoes; 
sandals; slippers; flip-flops; clogs; sandal shoes; flat shoes; desert boots; walking shoes; sneakers; insoles for footwear.

Cl.35;The bringing together of a variety of goods (excluding the transport thereof), such as perfumery, cosmetics, 
soaps for personal use, deodorants for personal use, air fragrancing preparations, eyeglasses, eyeglass frames, eyeglass 
cases, telephone cases, telephone chains, telephone straps, USB flash drives, articles of jewelry, costume jewelry, 
watches and clocks, articles of clothing, footwear, headgear, bags, suitcases, wallets and articles made of leather, 
umbrellas, parasols, walking sticks, enabling customers to conveniently view and purchase those goods, as well as retail 
store services and wholesale services, also on-line, for the above mentioned products; advertising services.
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Priority claimed from 09/12/2014; Application No. : 15889205 ;China 

3251216    27/05/2015
[International Registration No. : 1274403]
LEIYANG YANXIN NON-FERROUS METALS Co., LTD.
Dashichong, Aoshan Village, P.O. Box: 421800, Dashi Town, Leiyang City, Hengyang HUNAN China

Proposed to be Used
IR DIVISION
Cl.1;Aluminium hydrate; antimony oxide; distilled water; salts of precious metals for industrial purposes; mineral acids; 
lead oxide; surface-active chemical agents; iron sulfide; gas purifying preparations; fire retardants.

Cl.6;Chrome ores; iron ores; ores of metal; anchors; badges of metal for vehicles; titanium iron; indium; zinc; titanium; 
alloys of common metal.

Cl.7;Cinder sifters [machines]; steam engines; compressors [machines]; blowing machines for the compression, 
exhaustion and transport of gases; filter presses; sifting installations; filtering machines; garbage [waste] disposals; 
waste compacting machines.
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3251272    29/07/2015
[International Registration No. : 1273898]
EUROPEAN RESPIRATORY SOCIETY
4 avenue Sainte-Luce CH-1003 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Publications.

Cl.41;Organization and conducting of congresses; education; training (demonstration); information relating to science 
and education; on-line information services relating to science and education.

Cl.44;Information in the medical field and relating to respiratory health; on-line information services in the medical field 
and relating to respiratory health.

Cl.45;Lobbying services other than for commercial purposes.
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Priority claimed from 22/08/2014; Application No. : 2014/05284 ;Sweden 

3251273    12/02/2015
[International Registration No. : 1273959]
Volvo Trademark Holding Aktiebolag
c/o AB Volvo SE-405 08 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; programmable controllers electric and electronic 
apparatus and instruments, including electric batteries, charging devices, battery testers, electric mountings, electric 
blowers; electric accumulators, electric compasses, electric circuit breakers, commutators, electric condensers, electric 
wiring harnesses, capacitors, relays, electronic time relays, switches, fuses, electrical contacts, electric cables, electric 
fuses; electric fuse boxes, electric sensors, electrical sockets, printed electrical circuits, integrated circuits; leads for 
electric, electronic and optical signals; cable connections, cable drums; transformers; electronic headlamp beam 
adjustment; sensors, detectors, switching devices/switch boxes, solar cells and solar generators; analysers for motor 
vehicles, namely for exhaust gas analysis, soot particle analysis, brake function analysis, diagnostic instruments and 
equipment for simulations, engine testers, workshop test devices; high-frequency generators, power supply devices, 
electric filters, semiconductor components, optoelectronic components; testing apparatus; apparatus for recording, 
transmission or reproduction of data, sound or images and data processing equipment and computers, including radio 
apparatus, video screens, tape players, loudspeakers, amplifiers, telecommunication equipment, car telephone 
installations, compact disc players, telematic terminals, distress signal terminals, navigation and radar terminals, traffic 
control systems, transport supervision system, locating devices, toll terminals for electronic toll detection in traffic, black 
box (accident data monitoring and recording device), auto-computers and on-board computers, calculators and pocket 
calculators; magnetic data carriers; computer software; computer hardware; video games software; recorded and non-
recorded data carriers and recording media of all kinds, including compact discs, tape cassettes; storage boxes for 
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recording media; data processing equipment; highway emergency warning equipment; interference suppressors, 
aerials/antennas; gauges, measuring instruments and apparatus, including such for fuel, oil pressure, tyre pressure, 
compressed air, temperatures, amperage, speed and engine revolutions; mileage recorders, odometers, tachometers; 
voltage regulators, voltmeters; time recorders, rudder indicators, instrument panels and clusters, dipsticks, thermostats, 
signal lamps; dynamometers, brake testers, electrical and mechanical instruments and apparatus for control and testing 
for vehicles, engines/motors and machines (including drive units and construction machines); automatic alarm units, anti-
theft warning devices, electronic anti-theft devices, including vehicle immobilizing units; electronic parking assistance 
systems; warning reflectors; fire extinguishing apparatus; electronic monitors and regulators for engines and motors; 
magnets; tape measures; thermometers; compasses; optical apparatus and instruments, including binoculars, 
magnifying glasses, spectacles, sun glasses and goggles, lenses for lamps sun-proof optical lenses; sun glasses and 
goggles, ophthalmic frames; warning triangles; clothing for protection against accidents, including footwear, special 
clothing as lifesaving equipment, workmen's protective face-shields, protective eye pieces and masks; mechanisms for 
coin operated apparatus; cash registers; level controllers (electrical apparatus), warning triangles, jumper cables, starter 
cables.

Cl.12;Vehicles, including cars, vans, sport-utility vehicles (including golf carts), buses, trucks, tractor units/prime 
movers, on and off road vehicles/dump trucks and parts, including components, and accessories to these items which do 
not pertain to other classes, including vehicle chassis, vehicle bodies, braking installations, brake calipers, draw bars, 
bumper bars, clutches, engines, electric engines, motors, electric motors, turbines, combustion engines, starting devices 
for internal combustion engines, hydraulic cylinders and motors, silencers/mufflers, spark eliminators, power 
transmissions, gearboxes/transmissions, transmission shafts, differential gears, drive gears, drive shafts, gear change 
selectors, exhaust cowls, axles, shafts and couplings, machine coupling and transmission components, manual and 
power steering apparatus, power steering systems, hydraulic steering systems, as well as component parts of these 
items, compressed air reservoirs, compressed air cylinders and anti-pollution devices, air pumps, anti-dazzle devices, 
anti-theft devices and alarms, vehicle immobilizing units, trailer hitches, power take-offs, springs, shock absorbers, 
wheels, wheel bearings, wheel trims, balance weights for wheels, engine mountings, tanks and fuel tanks, engine noise 
shields, protective covers, radiators grilles, front grills, fluid reservoirs, deflectors, direction indicators, hatches, 
upholstery, handles for doors, hoods, horns, hubs, hub caps, hydraulic circuits, tyres, non-skid devices for tyres, mud 
flaps, brakes, servo brakes and compressed-air brakes, antilock brake systems, brake pads and brake linings, bumpers, 
mudguards/fenders, cabs, cab tilt mechanisms, reversing alarms, mechanical controls, head rests for seats, arm rests, 
doors, seats, safety-seats, personal safety restraints seats, safety seats for children, tables for seats, seat covers, 
headrest covers, seat belts, devices for collision protection, parking assistance systems, sliding roofs, sun roofs, vehicle 
steering columns, steering wheels, steering linkages, stabiliser bars, suspensions, suspension lowering outfits, torsion 
bars, tow bars, windows, window winding mechanisms, power windows, windscreens/windshields (also of safety glass), 
windscreen/windshield and headlight wipers, defrosting systems for windscreens, wiper blades, vehicle window blinds, 
driving mirrors, mirrors (retrovisors), tank caps, cover caps for extra headlights, starter cables, warning lamps, luggage 
restraints for vehicles, luggage nets, luggage carriers, wheel carriers, bicycle carriers, surfboard carriers, boat carriers, 
mud-guards, snow chains, pet screens, stone screens, storage screens, roof racks and ski racks, stowage boxes, deposit 
boxes, stowage compartments, trim panels, spoilers, side and rear skirts, safety cushions, air bags, breakdown cases, 
holders for mirrors, sun shades, mobile telephone mounting equipment; restraining systems for installation in motor 
vehicles, namely belt tensioners, airbags and sensors; tires, pneumatic tires; adhesive rubber patches for repairing inner 
tubes; baby carriages, wheeled chairs for invalids; bicycles; rudders, propellers, trimming vanes, steerage units, steering 
wheels and fittings for boats as well as component parts water; electric lighters for automobiles; starter motors for land 
vehicles.

Cl.16;Paper, cardboard and goods made from these materials, including paper cubes and notes; printed matter, 
including books, instruction books, (computer/computer software) manuals, periodicals, magazines, newspapers, 
calendars, posters, stickers, banners and pennants of paper, country and road maps, spare parts lists, maintenance 
manuals, advertising materials, printed publications relating to automotive subjects; bookbinding material; adhesives for 
stationery or household purposes; artists' materials, paint brushes; photographs; stationery, including pens and pencils; 
typewriters and office requisites (except furniture), including pen stands, letter holders, storage boxes for recording 
media and paper knives; instructional and teaching material (except apparatus); plastic materials for packaging, including 
plastic carrier bags; printers' type; printing blocks.

Cl.35;Retail services and wholesale, namely in respect of vehicles, engines/motors and machines (including drive units 
and construction machines), as well as of parts, fittings and accessories for the aforesaid goods, and of tools and 
workshop equipment, and of merchandise products; advertising, organisation of promotional programs, office functions, 
business administration (including bookkeeping), business management and business management advisory services, in 
particular relating to the design, development, manufacture, sale, distribution, repair or maintenance of vehicles, 
engines/motors and machines (including drive units and construction machines), and of parts, fittings and accessories 
for the aforesaid; consultancy in the field of vehicle fleet management.

Cl.36;Real estate affairs; monetary and financial affairs, including credit card services; insurance, warranty, financing 
(including hire purchase and lease purchase financing services and leasing), in particular relating to vehicles, 
engines/motors and machines (including drive units and construction, transport, agricultural and forestry machines), to 
parts, fittings and accessories for the aforesaid, and to tools and workshop equipment.

Cl.37;Building construction; installation services related to vehicles, motors and machines (including drives and 
contract machines); installation, service, repair, inspection, restoration, maintenance, reconditioning, diagnostic tuning, 
cleaning, painting, polishing and preservation services in relation to vehicles, engines/motors and machines (including 
drive units and construction, agricultural and forestry machines), power hand tools, workshop appliances and devices, or 
parts, fittings and accessories (including telecommunication equipment) for the aforesaid; emergency road side vehicle 
repair assistance; rental of tools and workshop equipment; lookingafter and overhauling of motor vehicles in motor-sport 
events; reservation of garage services for the maintenance and repair of motor vehicles; technical assistance related to 
motor vehicles during motorsports events.

Cl.39;Transport, also of persons; salvaging, transportation, warehousing and other rescue services and operations in 
an emergency and provision of this; packaging, warehousing and distribution of goods; rental of vehicles, 
engines/motors and machines (including drive units and construction and transport machines); consultation in the field 
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of traffic and transport, including mobile telematics applications; logistic services; traffic information and control 
services; route guidance services; travel arrangement and tourist information services.

Cl.41;Education and training services; organisation of exhibitions for educational purposes; entertainment; 
arrangement of prize competitions; conduct of sporting and cultural activities and events services in connection with the 
organisation, and conduct of sports, recreational and entertainment competitions and functions; sport camp services; 
camp services for sport activities: museum services; rental of sports equipment (except vehicles).
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Priority claimed from 29/01/2015; Application No. : 30 2015 010 564 ;Germany 

3251283    28/07/2015
[International Registration No. : 1274537]
Prolupin GmbH
Tribseeser Chaussee 1, 18507 Grimmen Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; soap; perfumes; perfumed soap; perfumed powder 
and perfumed paste for cosmetic use; essential oils; cosmetics; hair tonic; dentifrice; except healing earth or products 
based on healing earth.

Cl.5;Pharmaceutical and veterinary products; hygiene preparations for medical purposes; dietary food for medical or 
veterinary purposes, baby food; food supplement means for people (persons) and animals; medical teas; except healing 
earth or products based on healing earth.

Cl.29;Vegetable instant meals, soups and preparations for that, fruit and vegetable snacks and desserts, included in 
this class; vegetable proteins; meat, fish, poultry and game, meat extracts; canned, frozen, dried and cooked fruit and 
vegetable; jellies; jam; compotes; eggs; milk products and dairy products, dairy substitute products and substitutes on 
vegetable basis; meat substitute on vegetable basis; culinary oils and fats; preparations for production of soups and 
creme desserts; bread spreads, included in this class.

Cl.30;Coffee; Tea; cocoa and coffee substitutes; rice; tapioca; sago; flours and grain preparations; bread, pastry and 
confectionery; ice cream; sugar; honey; molasses; yeast; baking powder; salt; mustard; vinegar; sauces (condiments); 
spices; ice; sweets; confectionery; cereal products and cereal snacks, among other things high-protein cereal bars.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; living animals; fresh 
fruits and vegetables; seeds, natural plants and flowers; foodstuff for animals; malt.

Cl.32;Beers; mineral and carbonated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations and essences for preparation of beverages; sport beverages; preparations for production of high-
protein beverages.

Cl.40;Treatment of materials, namely processing of nutritional supplements and foodstuffs.
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Priority claimed from 03/03/2015; Application No. : 013796172 ;European Union 

3251293    29/07/2015
[International Registration No. : 1274606]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts; motorized land 
vehicles; motors and engines for land vehicles; propulsion mechanisms for land vehicles; vehicle chassis; vehicle 
bodies; couplings for land vehicles; suspension shock absorbers for vehicles; shock absorbing springs for vehicles; 
pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle wheels; vehicles wheels; hubs 
for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber patches for repairing 
inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices for vehicle tires; vehicle seats; rearview 
mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-thief devices for vehicles; cigar lighters for 
automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer hitches for vehicles; 
omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and installations; carts, trolleys; air vehicles; 
boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters [vehicles]; chairlifts, funiculars; wheelchairs; 
parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale business management services concerning motor vehicles, motors and engines for land 
vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale business management services
for mail-order business concerning motor vehicles, motors and engines for land vehicles, vehicle chassis, vehicle bodies 
and tires for vehicle wheels; retail and wholesale business management services via internet concerning motor vehicles, 
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale 
business management services via teleshopping concerning motor vehicles, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but not transporting, a variety of motor 
vehicles, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for 
the benefit of others, thereby enabling customers to view and purchase the goods in a retail outlet; negotiation of 
contracts for the benefit of others about sale and purchase of motor vehicles, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels; business administration and organizational management of 
vehicle fleets for others; consumer information and consultation about trade and business activities (consumer advice); 
administrative handling of orders (office work); negotiation of contracts for the benefit of others about sale and purchase 
of goods; consultancy and assistance in organization and management of retail and business companies; advertising; 
business management; business administration; office work; business management consultancy, radio and television 
advertising, organization of trade fairs for commercial or advertising purposes, collecting and arranging of relevant press 
articles; personnel management consultancy; presentation of goods on communication media, for retail purposes; public 
relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for businesses; 
administrative processing of purchase orders; auditing; sponsorship search.

Cl.37;Building, construction and demolition; rental of tools, plant and equipment for construction and demolition; 
mining, oil and gas extraction; extermination, disinfection and pest control; reconstruction, repair, servicing and 
dismantling of vehicles; vehicle repair in the course of vehicle breakdown service; customized carrying out of alterations 
on body, chassis and motor of motor vehicles (tuning), included in this class; varnishing of vehicles; vehicle polishing; 
anti-rust treatments for vehicles; vehicle maintenance; vehicle cleaning; retreading of tires; boiler and burner 
maintenance, cleaning and repair; repair information; construction information; installation of doors and windows; 
quarrying services; machinery installation, maintenance and repair; clock and watch repair; repair of security locks; rust 
proofing; furniture maintenance; leather care, cleaning and repair; disinfecting; burglar alarm installation and repair; 
advice, consultancy and information for the aforesaid, included in this class.
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3251494    13/10/2015
[International Registration No. : 1274351]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry; 
all aforesaid goods excluding hydrogen peroxide solutions used in aseptic packaging applications.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.
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Priority claimed from 21/09/2015; Application No. : 1317337 ;Benelux 

3251559    24/09/2015
[International Registration No. : 1275686]
Ferring B.V.
Polarisavenue 144 NL-2132 JX Hoofddorp

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietetic food and substances adapted for medical use; dietary supplements for 
humans; medical preparations and articles.

Cl.10;Surgical and medical apparatus and instruments; parts and fittings of all the aforesaid goods included in this 
class.

Cl.42;Scientific and technological services and research and design relating thereto; scientific and technological 
research services; design and development of computer hardware and software.

Cl.44;Medical services; human healthcare services.
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3251616    07/08/2015
[International Registration No. : 1275631]
Amyris, Inc.
5885 Hollis St., Suite 100 Emeryville CA 94608 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Renewable chemicals for use in scientific research; renewable chemicals for use in industry; and renewable 
chemicals for use in commerce, namely, cosmetics and personal care products, fragrances, pharmaceutical products, 
nutraceuticals, food and beverage products, flavors, household products, cleansers, detergents, lubricants, construction 
materials, fuel and lubricant additives, metal working fluids, plasticizers, resins, polyurethanes, emulsifiers, filler 
dispersion aids, pigment dispersion aids, thermoplastic elastomers, plastic impact modifiers, rubber, tires, adhesives, 
sealants, electronic devices, polymers, base oils, paints, coatings, automotive products, fuel products, drilling fluids, 
agricultural products, animal feed and care and pesticides.

Cl.3;Cleaning, polishing, scouring, and abrasive preparations; degreasing preparations for metal and non-metal 
surfaces; disposable wipes impregnated with cleaning chemicals or compounds for industrial, commercial and household
uses; soaps; cosmetics; non-medicated skincare preparations; hand cleaning preparations; cosmetic oils; perfumery; 
hair lotions; dentifrices.
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Priority claimed from 22/08/2014; Application No. : 013195698 ;European Union 

3251625    23/02/2015
[International Registration No. : 1273737]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; toiletries; animal grooming 
preparations; essential oils and aromatic extracts; cleaning and fragrancing preparations; nail polish; lotions; fragrances; 
fragrances gift sets; cosmetic gift sets; body mist; body lotion; shower gel; temporary tattoos.

Cl.4;Beeswax; candles, christmas tree candles; nightlights [candles]; perfumed candles; fragranced candles, scented 
candles.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; building and construction materials and elements of metal; unprocessed and semi-processed 
materials of metal, not specified for use; metal hardware; doors, gates, windows and window coverings of metal; 
structures and transportable buildings of metal; statues and works of art of common metals; metal containers for 
packaging and transportation of goods; signs, non-luminous and non-mechanical, of metal.

Cl.8;Hand tools and implements (hand-operated); cutlery; razors; hygienic and beauty implements for humans and 
animals; food preparation implements, kitchen knives and cutlery; hand-operated tools and implements for treatment of 
materials, and for construction, repair and maintenance; agricultural, gardening and landscaping tools; lifting tools; nail 
files; manicure sets; nail clippers; pedicure sets; nail buffers; hand-operated food processors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
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computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks; neon signs; digital signs; signs, luminous; mechanical signs.

Cl.14;Precious metals and their alloys not included in other classes; jewellery, precious stones; horological and 
chronometric instruments; gemstones, pearls and precious metals, and imitations thereof; time instruments; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; ornaments, made of 
or coated with precious or semi-precious metals or stones, or imitations thereof; jewellery boxes and watch boxes; 
anklets; watches; bracelets; necklaces; rings; earrings; charms; alarm clocks; key rings of precious metal; badges of 
precious metal; costume jewellery; key chains; metal key rings; plastic key rings.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; works of art and figurines of paper and cardboard, and architects' models; decoration and art materials 
and media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or 
plastics; stationery and educational supplies; paper and cardboard; money holders; disposable paper products; cupcake 
cases of paper or cardboard; gift-wrapping paper; cards; gift wrap; gift bags of paper or cardboard; notecards; notepads; 
pens; pencils; pencil cases; rubber erasers; rulers; rubber stamps; calendars; painting sets; paper badges; stationery 
sets; diaries; school diaries; activity books.

Cl.18;Leather and imitations of leather; trunks and travelling bags; umbrellas and parasols; luggage; bags; wallets and 
other carriers; pelts and hides; animal apparel; purses; satchels; overnight bags; make-up bags; toiletry bags; tote bags; 
backpacks; handbags; suitcases; vanity cases (not fitted); none of the aforementioned goods being in the nature of 
furniture or upholstery fabrics.

Cl.20;Mirrors, picture frames; fans for personal use, non-electric; hand fans; identification bracelets, not of metal; 
mouldings made of plastics for picture frames; mouldings made of substitutes of wood for picture frames; trays not of 
metal; wooden sticks for holding confectionery or ice cream; statues, figurines, works of art and ornaments and 
decorations, made of materials such as wood, wax, plaster or plastic, included in the class; animal housing and beds; 
non-metallic containers, and closures and holders therefor for commercial or industrial use; non-metallic ladders; display 
stands; display boards; cushions; boxes of wood or plastic for storage purposes; pouffes; trolleys.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); articles for 
cleaning purposes; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware not included in other classes; statues, figurines, plaques and works of art, made of materials such as 
porcelain, terra-cotta or glass, included in the class; unworked and semi-worked glass, except building glass; gardening 
gloves; watering cans; flower pots; tableware, cookware and containers; cleaning instruments, hand-operated; cosmetic 
and toilet utensils and bathroom articles; cages, baths and brushes for pet animals; hair brushes; water bottles; cups; 
plates; bowls; sugar bowls; baking ware; mixing bowls; cookie cutters; baking spatulas; baking trays; rolling pins; money 
boxes; travel mugs; fitted vanity cases; lunchboxes; mugs; flasks; cooler bags; ceramic bowls; food storage containers; 
containers for household or kitchen use.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; fabrics; textile goods, and 
substitutes for textile goods; filtering materials of textile; bed spreads; blankets; curtains; pillow cases; towels; tea 
towels; bed clothes; bath linens; kitchen towels; wall hangings; placemats; none of the aforementioned goods being in 
the nature of furniture or upholstery fabrics.

Cl.25;Clothing, footwear, headgear; character costumes; nightwear; onesies; nightshirts; shorts; ties; bandanas; belts; 
gloves; hats; scarves; socks; dresses; jackets; shirts; pyjamas; vests; t-shirts; sportswear; sweaters; swimwear; 
underwear; bathrobes; beach footwear; slippers; aprons; lingerie; Halloween costumes; hosiery.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; accessories for apparel, 
namely brooches and buckles, sewing needles and boxes, ornamental textile ribbons, heat adhesive patches for 
decoration of textile articles; hair ornaments, hair rollers, hair fastening articles, and false hair; hair clips; hair bands; hair 
pins; hair curlers; artificial fruit, flowers and vegetables; hair accessories; hair bands, hair nets; shoe laces; embroidered 
badges; ornamental novelty badges; badges for wear, not of precious metal.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; sporting articles and equipment; artificial Christmas trees; fairground and playground apparatus; toys, games, 
playthings and novelties; toy watches; toys incorporating money boxes; balloons; Christmas tree ornaments and 
decorations, except illumination articles and confectionery; novelty hats; toy vanity cases.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; seafood and molluscs; dairy products and dairy 
substitutes; oils and fats; processed fruits, fungi and vegetables (including nuts and pulses); prepared meals consisting 
primarily of meat, fish, poultry or vegetables, soups and stocks, fruit snacks, potato-based snacks, dairy desserts.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 

7588



(condiments); spices; instant noodles, sandwiches, cereal-based snacks; seasonings, flavourings and condiments; baked 
goods, chocolate and bakery desserts; waffles; frozen dessert mixes; chocolate desserts; ice cream desserts; custards 
(bakery desserts); dessert mousses (confectionery); sugars, natural sweeteners, sweet coatings and fillings, bee 
products; ice, ice creams, frozen yogurts and sorbets; freezer bars; frozen drinks (ice beverages with a coffee base); 
coffee, tea and cocoa substitutes; processed grains, starches, and goods made thereof, baking preparations and yeasts; 
edible baking decorations; lollipops; fudge; sweets (confectionery); candy floss (cotton candy); jelly beans; candy canes; 
caramels; fruit chews and snacks; gumdrops; liquorice; marshmallows; mints; toffee; cakes; biscuits and cookies; bubble
gum; chewing gum; chocolate; chocolate bars; cereals.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; non-alcoholic brewed drinks; non-alcoholic beverages; preparations for 
making beverages; soft drinks; frozen drinks (iced fruit beverages); part frozen slush drinks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing entertainment services namely providing in game enhancements in the 
form of extra lives, charms and virtual goods to players within online computer and electronic games; providing 
electronic games by means of the Internet or other communication network for use on mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.

Cl.43;Services for providing food and drink; temporary accommodation; restaurant, bar and catering services; 
provision of holiday accommodation; booking and reservation services for restaurants and holiday accommodation; 
retirement home services; creche services; animal boarding; rental of furniture, linens and table settings; provision of 
food and drink; take-away and cafe services for the sale of frozen yogurts.
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3252482    29/07/2015
[International Registration No. : 1273899]
EUROPEAN RESPIRATORY SOCIETY
4 avenue Sainte-Luce CH-1003 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Publications.

Cl.41;Organization and conducting of congresses; education; training (demonstration); information relating to science 
and education; on-line information services relating to science and education.

Cl.44;Information in the medical field and relating to respiratory health; on-line information services in the medical field 
and relating to respiratory health.

Cl.45;Lobbying services other than for commercial purposes.
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3252533    20/11/2014
[International Registration No. : 1274239]
O2 Worldwide Limited 
20 Air Street London W1B 5AN GB

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin operated apparatus; cash registers; 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; apparatus for the 
transmission of sound and image; telecommunications apparatus; mobile telecommunication apparatus; mobile 
telecommunications handsets; computer hardware; computer software; computer software downloadable from the 
Internet; PDAs (personal digital assistants), pocket PCs, mobile telephones, laptop computers; telecommunications 
network apparatus; drivers software for telecommunications networks and for telecommunications apparatus; protective 
clothing; protective helmets; computer software recorded onto CD-ROM; SD cards (secure digital cards); glasses, 
spectacle lenses, sunglasses, protective glasses and cases therefor; contact lenses; cameras; camera lenses; MP3 
players; audio tapes, audio cassettes, audio discs; audio-video tapes, audio-video cassettes, audio-video discs; video 
tapes, video cassettes, video discs; CDs, DVDs; electronic publications (downloadable); mouse mats; magnets; mobile 
telephone covers, mobile telephone cases; encoded magnetic cards; encoded cards; parts and fittings for all the 
aforesaid goods.

Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunications 
portal services; Internet portal services; mobile telecommunications network services; fixed line telecommunication 
services; provision of broadband telecommunications access; broadband communication services; broadcasting 
services; television broadcasting services; Internet protocol television [IPTV] transmission services; provision of access 
to Internet protocol television [IPTV] transmission services; Internet access provider services; email and text messaging 
services; information services provided by means of telecommunication networks relating to telecommunications; 
services of a network provider, namely, provision and rental of access time to data networks and databases, in particular 
the Internet; provision of access time to data networks and databases, in particular the Internet; leasing of access time to 
a database server; leasing of access time to a computer database; providing access to computer databases; rental of 
access time to a computer database; information and advisory services in the field of telecommunications and 
telecommunication apparatus; operation of a network, being telecommunication services; consultancy in the field of 
telecommunications; leasing of telecommunication equipment; information and advisory services relating to the 
aforesaid; information and advisory services relating to the aforesaid services provided on-line from a computer database 
or the Internet; information and advisory services relating to the aforesaid services provided over a telecommunications 
network.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; interactive entertainment 
services; electronic games services provided by means of any communications network; entertainment and information 
services relating to entertainment provided by means of telecommunication networks; news reporting services; television 
entertainment services; entertainment by Internet protocol television; provision of entertainment by means of television 
and Internet protocol television; provision of musical events; entertainment club services; discotheque services; 
presentation of live performances; night clubs; rental of music venues and stadiums; casino services; information and 
advisory services relating to the aforesaid; information and advisory services relating to the aforesaid services provided 
on-line from a computer database or the Internet; information and advisory services relating to the aforesaid services 
provided over a telecommunications network.
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Priority claimed from 24/12/2014; Application No. : 2014-109049 ;Japan 

3252966    03/03/2015
[International Registration No. : 1274035]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; coolants for vehicle engines; antifreeze; plastic adhesives, other than for stationery or 
household purposes; oil cement (putty); blueprint paper; photographic paper; photographic sensitizers; photographic dry 
plates; photographic developers; photographic fixing solutions; unexposed photographic films; chemical preparations for
use in photography; artificial sweeteners (chemical preparations); flour for industrial purposes; starch for industrial 
purposes; unprocessed plastics (plastics in primary form).

Cl.2;Dyestuffs; pigments; paints; printing ink; anti-rust greases; nonferrous metals in foil or powder form for painters, 
decorators, printers and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.3;Anti-static preparations for household purposes; de-greasing preparations for household purposes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; shoe and boot cream; shoe black 
(shoe polish); polishing preparations; soaps; detergents other than for use in manufacturing operations and for medical 
purposes; shampoos; windshield cleaning liquids; natural essential oils; synthetic perfumery; essential oils for use as 
food flavorings; aromatic oils; incense; fragrances; scented room sprays; abrasive paper; abrasive cloth; artificial pumice 
stone; polishing paper.

Cl.4;Solid lubricants; grease for shoes and boots; preservatives for leather (oils and greases); solid fuels; liquid fuels; 
gaseous fuels; mineral oils and greases for industrial purposes (not for fuel); lubricating oil for motor vehicle engines; 
lubricating grease for vehicles; non-mineral oils and greases for industrial purposes (not for fuel).

Cl.5;Pharmaceutical preparations; veterinary preparations; sanitary preparations for medical purposes; vermin 
destroying preparations; fungicides; herbicides; lactose for pharmaceutical purposes; household deodorants; 
deodorizing room sprays; gauze for dressings; empty capsules for pharmaceuticals; eye patches for medical purposes; 
ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; 
adhesive plasters; bandages for dressings; breast-nursing pads; cotton swabs for medical purposes; incontinence 
diapers; babies' diapers of textile; mothproofing paper; lacteal flour for babies; semen for artificial insemination.
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Cl.6;Metal moulds for forming cement products; cotter pins of metal; containers of metal for transport; hardware of 
metal, small; keys; metal key blanks; metal nameplates and door nameplates; tool boxes of metal, empty; chains of metal 
for dogs.

Cl.7;Sewing machines; internal combustion engines for power generation, other than for land vehicles; steam engines; 
steam engine boilers; jet engines other than for land vehicles; turbines other than for land vehicles; compressed air 
engines; mechanical engine parts for land vehicles; exhaust pipes for land vehicle engines; timing belts for land vehicle 
engines; mufflers for motors and engines; injectors for engines; fuel injectors; filter elements for fuel filters; radiators 
(cooling) for motors and engines; oil filters for motors and engines; air filters for automobile engines; filter elements for 
air cleaners for land vehicle engines; sparkling plugs for internal combustion engines; glow plugs for diesel engines; 
transmission shafts, other than for land vehicles; shaft bearings (parts of machines); axles for machines; couplings other 
than for land vehicles; bearings (parts of machines); bearings for transmission shafts; bearings for machines; 
transmissions, other than for land vehicles; transmission gears for machines; power transmission belts for machines; 
driving chains other than for land vehicles; gear boxes other than for land vehicles; pulleys (parts of machines); shock 
absorbers for machines; springs (parts of machines); brakes for machines; brake segments other than for vehicles; brake 
linings other than for vehicles; brake pads other than for vehicles; brake shoes other than for vehicles; valves (parts of 
machines).

Cl.8;Tweezers; hand tools; egg slicers, non-electric; sugar tongs; can openers, non-electric; nutcrackers; spoons; 
cheese slicers, non-electric; pizza cutters, non-electric; forks; bludgeons.

Cl.9;Protective helmets; vehicle breakdown warning triangles; luminous or mechanical road signs; photographic, 
cinematographic and optical apparatus and instruments; measuring apparatus; measuring instruments; testing apparatus 
not for medical purposes; surveying apparatus and instruments; battery chargers; regulating apparatus, electric; control 
panels (electricity); converters, electric; electrical adapters; fuses; inverters (electricity); plugs, sockets and other 
contacts (electric connections); relays, electric; resistances, electric; switches, electric; transformers (electricity); voltage 
regulators for vehicles; solar batteries; fuel cells; electric batteries; photovoltaic cells; electric batteries for automobiles; 
telecommunication devices and apparatus; mobile phone straps; mobile phone neck straps; mobile phone cases; mobile 
phone accessories; camera straps; loudspeakers; cabinets for loudspeakers; battery chargers for use with telephones; 
headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-receivers; 
camcorders; capacitors; compact disc players; digital cameras; digital photo frames; DVD players; electro-dynamic 
apparatus for the remote control of signals; electronic notice boards; facsimile machines; Global Positioning System 
(GPS) apparatus; hands free kits for phones; high-frequency apparatus; intercommunication apparatus; musical juke 
boxes; microphones; electric monitoring apparatus; navigation apparatus for vehicles (on-board computers); optical data 
media; personal stereos; portable media players; radar apparatus; radio pagers; radios; record players; remote control 
apparatus; satellite navigational apparatus; smartphones; sound recording apparatus; sound recording carriers; sound 
reproduction apparatus; sound transmitting apparatus; television apparatus; transmitters of electronic signals; vehicle 
radios; video recorders; personal computers; personal computers for vehicles; tablet computers; computers for use in 
remote monitoring of fuel cell power generators using communication networks; carrying cases adapted for computers; 
covers and cases for mobile telephones; covers and cases for tablet computers and notebook computers; computer 
programs for mobile phones; computer programs for fuel saving drive diagnosis devices; blank USB flash drives; 
computer keyboards; apparatus and installations for the production of X-rays, not for medical purposes; bar code 
readers; central processing units (processors); chips (integrated circuits); computer memory devices; computer 
operating programs, recorded; computer peripheral devices; computer programs, recorded; computer programs 
(downloadable software); computer software applications, downloadable; computer software, recorded; data processing 
apparatus; disks, magnetic; electronic agendas; electronic book readers; electronic pocket translators; electronic tags for 
goods; integrated circuit cards (smart cards); integrated circuits; interfaces for computers; lasers, not for medical 
purposes; light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial or 
military purposes; microprocessors; mouse pads; mouse (computer peripheral); optical character readers; printed circuit 
boards; printed circuits; printers for use with computers; protection devices against X-rays, not for medical purposes; 
sonars; electronic components; electronic memory devices; fire boats; fire engines; eyeglasses; goggles for sports; 
spectacles (optics); sunglasses; eyeglass cases; eyeglass chains; eyeglass cords; eyeglass frames; contact lenses; 
containers for contact lenses; spectacle lenses; game programs for home video game machines; electronic circuits and 
CD-ROMs recorded with programs for hand-held games with liquid crystal displays; electric and electronic effects units 
for musical instruments; downloadable image files; pre-recorded video discs; pre-recorded videos; exposed 
cinematographic films; exposed slide films; slide film mounts; downloadable electronic publications.

Cl.10;Pacifiers for babies; supportive bandages; catgut; feeding cups for medical purposes; teats; ice bags for medical 
purposes; medical ice bag holders; babies' bottles; nursing appliances; finger guards for medical purposes; esthetic 
massage apparatus for industrial purposes; medical apparatus and instruments; electric massage apparatus for 
household purposes; ear picks.

Cl.11;Industrial furnaces; nuclear reactors; electric lamps; lighting apparatus and installations; lighting apparatus for 
vehicles; light-emitting diodes (LED) lighting apparatus; pocket searchlights; LED desk lights; LED light bulbs; headlights 
for automobiles; rear combination lamps for automobiles; electric laundry dryers for household purposes; humidifiers for 
household purposes; electric bath-water purifying apparatus for household purposes; air purifiers for household 
purposes; electric fans for personal use; water ionizers for household purposes; electrically heated carpets; electric 
cooking utensils for household purposes; electric coffee machines for household purposes; electric cooking stoves for 
household purposes; electric radiant heaters for household purposes; electric foot warmers for personal use; electric 
bread toasters for household purposes; electric kettles for household purposes; electric blankets for household purposes 
(not for medical purposes); electric refrigerators for household purposes; electric freezers for household purposes; 
electric cooking ovens for household purposes; microwave ovens (cooking apparatus) for household purposes; 
electromagnetic induction cookers for household purposes; futon driers for household purposes; electric hair dryers for 
personal use; hot plates for household purposes; electric space cooling apparatus for household purposes; extractor 
hoods for kitchens for household purposes; gas lamps; oil lamps; lamp chimneys; warming pans; pocket warmers; hot 
water bottles.

Cl.12;Driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; jet engines for land 
vehicles; motors for land vehicles, propulsion mechanisms for land vehicles; turbines for land vehicles; axle bearings for 
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land vehicles; axles for land vehicles; axle journals; axles for vehicles; cardan shafts for vehicles; universal joints for land 
vehicles; wheel bearings for land vehicles; automobile chains; connecting rods for land vehicles, other than parts of 
motors and engines; gear boxes for land vehicles; gearing for land vehicles; hydraulic circuits for vehicles; reduction 
gears for land vehicles; torque converters for land vehicles; transmission chains for land vehicles; transmission shafts 
for land vehicles; transmissions for land vehicles; power transmission belts for land vehicles; brake discs for vehicles; 
brake linings for vehicles; brake pads for automobiles; brake segments for vehicles; brake shoes for vehicles; brakes for 
vehicles; anti-theft alarms for vehicles; wheelchairs; electric motors, not including their parts, for land vehicles; vessels 
(boats and ships); structural parts for boats; aircraft; structural parts for aircraft; railway rolling stock; structural parts for 
trains; automobiles; structural parts for automobiles; fitted fabric covers for vehicle seat belts; cigar lighters for 
automobiles; two-wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles; 
rickshaws; sleighs (vehicles); trolleys; carts; horse-drawn carriages; bicycle trailers.

Cl.13;Firearms; ammunition for firearms; gunpowder; explosive powders; pyrotechnic products; tanks (weapons).

Cl.14;Precious metals, unwrought or semi-wrought; semi-wrought precious stones and their imitations; keyrings 
(trinkets or fobs); jewelry cases (caskets or boxes); ornaments of precious metal; bracelets (jewelry); brooches (jewelry); 
necklaces (jewelry); pendants (jewelry); tie pins; badges of precious metal; charms (jewelry); cuff links; clocks; watches; 
horological and chronometric instruments and cases therefor; horological and chronometric instruments and parts 
thereof.

Cl.15;Tuning apparatus for musical instruments; xylophones; musical instruments; music stands; conductors' batons; 
tuning forks.

Cl.16;Pastes for stationery or household purposes; paper gift bags for wine; bags of paper for packaging; boxes of 
cardboard or paper; garbage bags of paper for household use; garbage bags of plastics for household use; paper; 
cardboard; stationery; neck straps for card holders; drawing pads; memo blocks; paper notebooks; stationery-type 
portfolios; file folders; writing instruments; pouches for writing instruments; writing cases; terrestrial globes; paper bows 
for gift wrap; printed matter; magazines (periodicals); newsletters; plastic shopping bags.

Cl.17;Mica, raw or partly processed; valves of india-rubber or vulcanized fiber, not including machine elements; plastic 
fibers, not for use in textiles; aramid fibers, not for textile use; plastic fibers for use in the manufacture of tire cord; 
industrial packaging containers of rubber; bottle stoppers of rubber; plastic substances, semi-processed.

Cl.18;Bags of leather, for packaging; boxes of leather or leather board; envelopes, of leather, for packaging; pouches, 
of leather, for packaging; clothing for pets; collars for pets; leather leashes; bags for carrying animals; bags; drawstring 
pouches; coin purses, not of precious metal; briefcases; suitcases; wheeled shopping bags; attaché cases; shopping 
bags; bags for sports; rucksacks; small backpacks; school satchels; travelling bags; tote bags; travelling cases of 
leather; wallets, not of precious metal; business card cases; key cases; pocket wallets; purses; commutation-ticket 
holders of leather; credit card cases of leather; luggage tags of leather; vanity cases, not fitted; umbrellas; walking sticks; 
canes; metal parts of canes and walking-sticks; handles for canes and walking-sticks; saddlery.

Cl.19;Non-metallic minerals for building or construction; ceramic bricks for use in refractory furnaces; ceramic drain 
pipes; ceramic roofing tiles; ceramic tiles; clay pipes and conduits; clay roofing tiles; clay slabs; earthenware tiles; fired 
bricks; fireplace bricks; fireproof tiles; refractory blocks, not of metal; refractory bricks, not of metal; refractory mortars; 
semi-refractory bricks, not of metal; unfired bricks; plastic boundary marking posts; plastic conduits for drainage; plastic 
floorboards; plastic pipes for plumbing purposes; plastic tiles; plastic wallboards; flooring or wall claddings of synthetic 
materials; asphalt; asphalted felt; asphalt roofing felt; asphalt roofing paper; rubber floor tiles; rubber flooring; stucco 
tiles; non-agricultural lime for use in construction; plaster for building purposes; buildings, transportable, not of metal; 
cement; concrete; concrete building elements; mortar for building; penstock pipes, not of metal; building glass.

Cl.20;Cushions (furniture); pillows; mattresses; bottle casings of wood; crates; wood boxes, not including wooden 
stoppers, lids and covers; industrial packaging containers of bamboo; baskets, not of metal; nameplates, not of metal; 
identity plates, not of metal; fans for personal use, non-electric; beds for household pets; dog kennels; carrying cases for 
household pets; window shades; personal compact mirrors.

Cl.21;Electric toothbrushes; powder compacts; toilet brushes; cosmetic utensils; toilet utensils; glass jars (carboys); 
glass vials (receptacles); cooking pots; frying pans; stew-pans; coffee filters, non-electric; coffee percolators, non-
electric; kettles, non-electric; non-electric coffee drippers for brewing coffee; tableware, other than knives, forks and 
spoons; dishes; beer mugs; liqueur sets; lunch boxes; pitchers; salad bowls; saucers; services (dishes); table plates; 
teapots; glass tableware; cups; tea canisters; tumblers for use as drinking glasses; drinking glasses; non-electric 
portable coldboxes; food preserving jars of glass; drinking flasks for travellers; insulating flasks; cookware; drinking 
straws; cooking skewers; ice pails; whisks, non-electric; pepper pots; sugar bowls; salt shakers; funnels; corkscrews, 
non-electric; bottle openers, non-electric; egg cups; tart scoops; napkin holders; napkin rings; chopsticks; chopstick 
cases; sifters (household utensils); trays for domestic purposes; toothpicks; toothpick holders; cocktail shakers; coffee 
grinders, hand-operated; mills for domestic purposes, hand-operated; cutting boards for the kitchen; lemon squeezers 
(citrus juicers); waffle irons, non-electric; candle extinguishers; candlesticks; feeding vessels for pets; brushes for pets; 
birdcages; bird baths; vases; flower bowls; brushes for shoes and boots; shoe horns; shoe shine cloths; shoe-trees 
(stretchers); coffee services (tableware); plastic water bottle holders; aroma therapy pots and their parts.

Cl.22;Tarpaulins; sails; cotton waddings for clothes; hammocks; cotton batting for futon; cordage; industrial packaging
containers of textile; textile gift bags for wine; wrapping or binding bands, not of metal; tarpaulins, not for ships; tents, 
not for camping.

Cl.23;Thread; yarn.

Cl.24;Woven fabrics, other than edging ribbons for tatami mats; towels of textile; handkerchiefs of textile; mosquito 
nets; sheets (textile); comforters (bedding); quilts; duvet covers; pillowcases; bed blankets; banners, not of paper; flags, 
not of paper; fitted toilet seat covers of textile; wall hangings of textile; curtains; tablecloths, not of paper; draperies (thick 
drop curtains); labels of cloth.

Cl.25;Non-Japanese style outer clothing; coats; sweaters; cardigans; vests; waistcoats; shirts; cuffs; sport shirts; 
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dresses; skirts; blouses; polo shirts; shirts for suits; sweatshirts; t-shirts; trousers; wind-resistant jackets; jerseys pants; 
jersey shirts; nightwear; underwear; swimsuits; sleep masks; aprons (clothing); socks; stockings; puttees and gaiters; fur
stoles; shawls; scarves; Japanese style socks (tabi); Japanese style socks covers (tabi covers); gloves (clothing); 
neckties; neckerchiefs; bandanas (neckerchiefs); mufflers (neck scarves); ear muffs (clothing); hoods (clothing); 
nightcaps; headgear for wear; caps (headwear); hats; visors (headwear); garters; sock suspenders; braces for clothing 
(suspenders); waistbands (parts of clothing); belts (clothing); shoes and boots, other than parts thereof such as shoe 
dowels, shoe pegs, tongues or pullstraps for shoes and boots, hobnails and protective metal fittings for shoes; driver's 
shoes; clothes for sports; wet suits for use by surfers; wetsuits for water-skiing; special footwear for sports (other than 
"horse-riding boots"); golf shoes; windsurfing shoes; bags for golf shoes.

Cl.26;Badges for wear, not of precious metal; buckles (clothing accessories); brooches for clothing; special sash clips 
for obi (obi-dome); ornamental cloth patches; brassards; decorative articles for the hair; buttons; beads for handicraft 
work (haberdashery); snap fasteners; zippers; belt clasps; hook and pile fastening tapes; artificial flowers; false beards; 
false moustaches; hair curlers, non-electric; shoe ornaments, not of precious metal; shoe eyelets; shoe laces; metal 
fasteners for shoes and boots.

Cl.27;Bath mats; Japanese rice straw mats (tatami mats); floor coverings; wall hangings, non-textile; artificial turf; 
gymnastic mats; wallpaper; floor mats for automobiles; carpets for automobiles.

Cl.28;Toys for domestic pets; home video game machines; hand-held games with liquid crystal displays; toys; stuffed 
toys; toy vehicles; teddy bears; dolls; go games; dice; dice cups; chess games; checkers (games); conjuring apparatus; 
dominoes; playing cards; mah-jong; slot machines (gaming machines); billiard equipment; sports equipment; golf 
equipment; golf balls; golf ball markers; golf gloves; golf clubs; golf club heads; fitted head covers for golf clubs; golf 
bags, with or without wheels; sports bags shaped to contain specific sports apparatus; tennis equipment; tennis rackets; 
tennis balls; climbers' harness; sports equipment for surfing, water-skiing and scuba diving; machines for physical 
exercises; fishing tackle; butterfly nets.

Cl.29;Edible oils and fats; milk products; processed meat products; meat, preserved; bottled fish products; canned fish 
products; fish, preserved; processed vegetables and fruits; pre-cooked curry stew; stews; soups; preparations for 
making soup.

Cl.30;Aromatic preparations for food; tea; coffee; cocoa; almond confectionery; biscuits; bread; buns; cakes; candy; 
caramels (candy); chewing gum; chips (cereal products); chocolate; confectionery; cookies; crackers; edible ices; fruit 
jellies (confectionery); ice cream; pastries; peppermint sweets; popcorn; puddings; rice cakes; rusks; sugar 
confectionery; waffles; soya bean paste (condiment); meat gravies; ketchup (sauce); soya sauce; vinegar; dressings for 
salad; mayonnaise; barbecue sauce; cereal preparations; cake dough; cereal bars; corn flakes; dough; macaroni; 
noodles; oat flakes; oatmeal; pasta; spaghetti.

Cl.31;Fresh vegetables; fruits, fresh; plant seeds; bulbs; trees; turf (natural); dried flowers; seedlings; saplings; 
flowers, natural; potted dwarfed trees (bonsai).

Cl.32;Beer; aerated water; carbonated beverages, non-alcoholic; mineral water (beverages); non-alcoholic beverages; 
fruit juices; vegetable juices (beverages); extracts of hops for making beer; whey beverages.

Cl.33;Distilled rice spirits (awamori); sake; Japanese white liquor (shochu); Japanese rice alcohol; whisky; vodka; 
spirits (beverages); gin; brandy; rum; liqueurs; cocktails; fruit wines; wine; Japanese distilled beverages; alcoholic 
beverages, except beer and Japanese shochu-based beverages (chuhai); baijiu (Chinese distilled alcoholic beverage); 
Chinese white liquor (baiganr); sorghum-based Chinese spirits; hydromel (mead).

Cl.34;Tobacco; smokers' articles; cigars; cigar cutters; cigar holders; cigar cases; humidors; matches; cigarette paper.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research; business management of hotels; employment agencies; auctioneering; import-export 
agencies; arranging newspaper subscriptions for others; shorthand; transcription of communications (office functions); 
document reproduction; filing of documents or magnetic tapes (office functions); typing; publicity material rental; rental 
of typewriters and copying machines; providing employment information; rental of vending machines; retail services or 
wholesale services for automobiles.

Cl.36;Banking services relating to the deposit of money; financing services; discount of bills; acceptance of bills of 
exchange; liability guarantee and acceptance of bills of exchange; securities lending; securities deposit services; safe 
deposit services for valuables; foreign currency exchange services; trusteeship of financial futures contracts; trusteeship 
of money, securities, personal property and land; foreign exchange transactions; issuing of letters of credit; brokerage 
services relating to hire-purchase; issuance of tokens of value; agencies for collecting gas or electric power utility 
payments; collection of payments for goods and services; trading of securities and bonds; trading of securities index 
futures for others; trading of securities options for others; agencies for brokerage of securities, securities index futures, 
securities options and foreign market securities futures; trading of securities and securities index futures in overseas 
markets; securities underwriting; stock exchange quotations; agencies for trading of commodity futures; life insurance 
brokerage; life insurance underwriting services; brokerage of non-life insurance; claims adjustment for non-life 
insurance; non-life insurance underwriting; insurance premium rate computing; management of buildings; land 
management; real estate brokerage, management and appraisal services; real estate services relating to the sale, 
purchase and leasing of real estate; providing real estate information relating to property and land; antique appraisal; art 
appraisal; appraisal of precious stones; used automobiles appraisal; financial assessment of company credit; charitable 
fund raising; rental of paper money and coin counting machines.

Cl.37;Construction of buildings, roads, bridges and dams; construction and maintenance services relating to civil 
engineering; construction of residential buildings; construction and repair of houses; custom construction of homes; 
shipbuilding; repair or maintenance of vessels; aircraft maintenance or repair; repair of bicycles; repair or maintenance of 
automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair 
or maintenance of movie projectors; repair or maintenance of photographic machines and apparatus; repair and 
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maintenance of elevators (lifts); repair or maintenance of fire alarms; repair or maintenance of office machines and 
apparatus; repair or maintenance of air conditioning apparatus; repair or maintenance of burners; repair or maintenance 
of boilers; pump repair or maintenance; repair or maintenance of freezing machines and apparatus; repair or maintenance 
of computers, repair or maintenance of electronic machines and apparatus; repair or maintenance of telecommunication 
machines and apparatus; repair or maintenance of construction machines and apparatus; repair or maintenance of 
consumer electric appliances; repair or maintenance of electric lighting apparatus; repair or maintenance of power 
distribution or control machines and apparatus; repair or maintenance of power generators; repair or maintenance of 
electric motors; repair or maintenance of laboratory apparatus and instruments; repair or maintenance of measuring and 
testing machines; repair or maintenance of medical machines and apparatus; repair or maintenance of firearms; repair or 
maintenance of printing or bookbinding machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus; repair or maintenance of glassware manufacturing machines and apparatus; repair or 
maintenance of fishing machines and instruments; repair or maintenance of metalworking machines and tools; repair or 
maintenance of machines and instruments for making shoes; repair or maintenance of industrial furnaces; repair or 
maintenance of mining machines and apparatus; repair or maintenance of machines and apparatus for manufacturing 
rubber goods; repair or maintenance of semi-conductor manufacturing machines and systems; repair or maintenance of 
machines and apparatus for processing food or beverages; repair or maintenance of machines and apparatus for 
lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and apparatus; repair 
or maintenance of tobacco processing apparatus; repair or maintenance of painting machines and apparatus; repair or 
maintenance of cultivating machines and implements; repair or maintenance of harvesting machines and implements; 
repair or maintenance of plant fiber processing machines and implements; repair or maintenance of fodder presses; 
repair or maintenance of fodder cutters; repair or maintenance of fodder mixers; repair or maintenance of fodder mills; 
repair or maintenance of milking machines; repair or maintenance of chick brooders; repair or maintenance of egg 
incubators; repair or maintenance of sericultural machines and implements; repair or maintenance of machines and 
apparatus for pulp-making, papermaking or paper-working; repair or maintenance of plastic processing machines and 
apparatus; repair or maintenance of packing or wrapping machines and apparatus; repair or maintenance of sewing 
machines; repair or maintenance of storage tanks; repair or maintenance of gasoline station equipment; repair or 
maintenance of mechanical parking systems; repair or maintenance of industrial dishwashing machines; repair or 
maintenance of industrial washing machines; repair or maintenance of vehicle washing installations; repair or 
maintenance of vending machines; repair or maintenance of amusement machines and apparatus; repair or maintenance 
of machines and apparatus for use in beauty salons or barbers' shops; repair or maintenance of water purifying 
apparatus; repair or maintenance of waste compacting machines and apparatus; repair or maintenance of waste crushing 
machines; repair or maintenance of diving machines and apparatus; repair of furniture; umbrella repair; repair or 
maintenance of musical instruments; safe maintenance and repair; shoe repair; repair or maintenance of clocks and 
watches; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas water heaters; 
repair or maintenance of cooking pots and pans; repair of bags or pouches; repair of personal ornaments; repair of toys 
or dolls; repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or 
maintenance of bathtubs; repair of toilet stool units with a washing water squirter; repair of fishing tackle; repair of 
spectacles; fur care and repair; laundering; pressing of clothing; clothing repair; repair of tatami mats; chimney 
sweeping; cleaning of building exterior surfaces; window cleaning; carpet cleaning; floor polishing; septic tank cleaning; 
bathtub and bath boiler cleaning; street cleaning; cleaning of storage tanks; disinfecting of telephone handsets; vermin 
exterminating, other than for agriculture, forestry or horticulture; rental of construction machines and apparatus; rental of 
floor cleaning machines; rental of mops; rental of car washing apparatus; rental of electric washing machines; rental of 
mining machines and apparatus.

Cl.38;Telecommunication (other than broadcasting); wireless mobile phone services; telex services; providing 
telecommunications connections to a global computer network; telegraph services; communications by telephone; 
facsimile transmission; radio paging services; transmission of sound, images and text data over the Internet; electronic 
bulletin board services over the Internet (telecommunications services); communications by telephone using internet 
lines; computer aided transmission of messages; providing information relating to data communications (including 
provision of information via wireless or cable communication networks); communications via satellite; electronic mail; 
providing telecommunications connections via computer terminals; value-added network communications; broadcasting; 
television broadcasting; cable television broadcasting; radio broadcasting; news agencies; rental of telecommunication 
equipment.

Cl.39;Railway transport; car transport; provision of road and traffic information; chauffeur services; ship transport; air 
transport; packaging of goods; freight brokerage; stevedoring; removal services; shipbrokerage; refloating of ships; 
piloting; warehousing; temporary safekeeping of personal belongings; distribution of gas; electricity distribution; water 
distribution; distribution of heat; rental of warehouse space; car parking; operating toll roads; providing vessel mooring 
facilities; airport services; rental of storage containers; rental of pallets; car rental; rental of vessels; rental of bicycles; 
rental of aircraft; rental of mechanical parking systems; rental of packing or wrapping machines and apparatus; rental of 
refrigerator-freezers for household use; rental of freezers for household use; rental of wheelchairs; conducting of travel 
tours; travel tour guide services; travel arrangement and reservation services excluding those for lodging.

Cl.40;Treatment or processing of cloth, clothing or fur; custom tailoring; embroidery services; metal treating; 
electroplating; millworking; annealing; metal tempering; hot dipping; processing of rubber; processing of plastic 
materials; ceramic processing; woodworking; paper treating; taxidermy; food smoking; freezing of foods; fruit crushing; 
processing of foodstuffs for use in manufacture; processing of cinematographic films; photographic enlarging; 
photographic printing; photographic film development; bookbinding; recycling of waste; photogravure; rental of 
machines and apparatus for treating textiles; rental of machines and apparatus for film development, photograph printing, 
photograph enlargement or photograph finishing; rental of metal treating machines and tools; rental of bookbinding 
machines; rental of machines and apparatus for processing food or beverages; rental of machines and apparatus for 
lumbering, wood-working, or veneering or plywood making; rental of machines and apparatus for pulp-making, 
papermaking or paper-working; rental of waste compacting machines and apparatus; rental of waste crushing machines 
and apparatus; rental of chemical processing machines and apparatus; rental of glassware manufacturing machines and 
apparatus; rental of machines for making shoes; rental of tobacco processing machines; offset printing; photogravure 
printing; silkscreen printing; lithographic printing; letterpress printing; treatment of waste materials; destruction of waste 
and trash; knitting machine rental; rental of sewing machines; rental of space cooling apparatus for household purposes; 
rental of letterpress printing machines and apparatus; rental of space cooling apparatus for industrial purposes.
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Cl.41;Operating lotteries; educational and instruction services; educational and instruction services relating to arts and 
crafts; educational and instruction services relating to sport; educational and instruction services relating to music and 
dance; educational and training services relating to games; educational services provided by schools; provision of 
educational examinations and tests; provision of educational information; arranging and conducting of seminars; animal 
training; plant exhibitions; animal exhibitions; providing electronic publications from a global computer network or the 
Internet, not downloadable; reference libraries of literature and documentary records; book rental; art exhibitions; 
museum services; publication of books; organization of entertainment shows; organization of shows and concerts; 
organization, presentation and production of shows and live performances; cinema presentations; motion picture film 
production; distribution of motion picture films; providing on-line videos, not downloadable; live entertainment; 
production of television, mobile phone television and radio programs; production of radio and television programs for the 
Internet and other media; provision of multimedia entertainment programs by television, broadband, wireless and on-line 
services; production of videotape film in the fields of education, culture, entertainment or sports (not for movies or 
television programs and not for advertising or publicity); directing of radio and television programs; organization of 
sports events and competitions; organization of professional golf tournaments or competitions; organization, arranging 
and conducting of soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, 
arranging and conducting of boxing matches; organization, arranging and conducting of baseball games; organization of 
entertainment events; arranging of design contests; conducting of film festivals; arranging award ceremonies and gala 
evenings for entertainment purposes; organization of competitions and award ceremonies; organization of horse races; 
organization of bicycle races; organization, arranging and conducting of boat races; organization of automobile races; 
providing audio or video studio services; providing sports facilities; providing amusement facilities; providing theatre and
cinema facilities; music-halls; providing exhibition facilities for photographs, paintings and works of art; booking of seats 
for entertainment events; rental of movie projectors; rental of cine-films; rental of musical instruments; rental of ski 
equipment; rental of skin diving equipment; rental of radio and television sets; rental of records; rental of recorded 
magnetic audio tapes; rental of image-recorded magnetic tapes; rental of toys; rental of amusement machines and 
apparatus; rental of game machines and apparatus; photography; language interpreter services; translation; rental of 
cameras; organization and presentation of shows, competitions, games, concerts and entertainment events; provision of 
entertainment; recording, production and distribution of films, video and audio recordings, radio and television programs; 
providing on-line images, videos, music and games, not downloadable, from a computer network.

Cl.42;Providing weather information; architectural design; surveying; geological surveys; design of machines, 
apparatus and instruments, and their parts, as well as systems composed thereof; design services; computer 
programming; research for the pharmaceutical industry; laboratory research in the field of cosmetics; technical research 
in the field of food; conducting technical project studies for construction projects; research in the field of prevention of 
pollution; testing or research on electricity; testing or research on civil engineering; engineering research; calibration 
(measuring); mechanical research; rental of measuring apparatus; rental of computers; providing computer programs 
designed to the specifications of others; rental of laboratory apparatus and instruments.

Cl.43;Providing temporary accommodation; agency services for the reservation of temporary accommodation; 
providing food and drink; bar services; cafe, cafeteria and restaurant services; boarding for animals; preschooler and 
infant care at daycare centers; retirement homes; providing day care services for adults and children; providing 
conference rooms; providing facilities for exhibitions; rental of futon and quilts; rental of non-electric cooking heaters; 
rental of kitchen worktops; rental of kitchen sinks; rental of curtains for hotels; rental of beds; rental of furniture; rental of 
wall hangings for hotels; rental of floor coverings for hotels; rental of towels for hotels; providing facilities for wedding 
ceremonies.

Cl.44;Beauty salons; barber shop services; provision of bath houses; garden or flower bed care; garden tree planting; 
fertilizer spreading; weed killing; vermin exterminating for agriculture, horticulture or forestry; massage and therapeutic 
shiatsu massage; moxibustion; treatment of dislocated joints, sprains or bone fractures; acupuncture; medical services; 
provision of medical information; physical examination; dental clinic services; preparation and dispensing of medication; 
dietary and nutritional guidance; animal breeding; veterinary services; animal grooming; nursing care; rental of potted 
plants; farming equipment rental; rental of ultrasonic medical diagnostic apparatus; rental of machines and apparatus for 
use in beauty salons or barbers' shops; rental of lawnmowers.

Cl.45;Rental of safes; marriage partner introduction or dating services; funeral service undertaking; providing grave 
spaces or charnel houses; proxy services for application for automobile inspection; legal services relating to copyright 
licensing; security guarding for facilities; personal body guarding; investigation or surveillance services for checking 
background profiles; clothing rental; rental of fire alarms; rental of fire extinguishers.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

Priority claimed from 10/09/2014; Application No. : 30 2014 059 961 ;Germany 

3252968    05/03/2015
[International Registration No. : 1273752]
Vorwerk International AG 
Verenastrasse 39 CH-8832 Wollerau CH

Proposed to be Used
IR DIVISION
Cl.7;Electric kitchen machines; electric kitchen machines with integrated chopping, grinding and weighing functions; 
machines and apparatus for the preparation of dishes and drinks, in particular for chopping, cutting, grinding, squeezing, 
grating, mixing, whipping, stirring, emulsifying and kneading.

Cl.11;Electric cooking apparatus; electric containers for cooking; electric cooking apparatus with integrated chopping, 
grinding and weighing function; electric ice-cream makers.

Cl.28;Toys.
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 26/03/2015; Application No. : 15 4 168 192 ;France 

3253149    23/07/2015
[International Registration No. : 1274871]
INSTITUT NATIONAL DE LA RECHERCHE AGRONOMIQUE
145-147 rue de l'Université F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.16;Printing products; bookbinding material; photographs; stationery; instructional, training or teaching material 
(except apparatus); printing type; printing blocks; paper; cardboard; boxes of cardboard or paper; posters; albums; 
cards; books; newspapers; prospectuses; journals (magazines); periodicals; newspapers; geographical maps; printed 
matter; publications; magazines; pamphlets; calendars; writing instruments; graphic prints; drawing instruments; graphic 
representations.

Cl.38;Telecommunications; communications by computer terminals; communications by fiber-optic networks; 
computer-assisted transmission of messages and images; electronic messaging; telematic communications; provision of 
access to databases; services for transmitting information, images and sound by data communication, audiovisual, 
telephone and electronic means, particularly by global telecommunication networks such as the Internet or private or 
restricted-access networks such as intranets; provision of electronic publications by downloading; services for 
downloading data (information, images, sounds) via a global computer network, via networked computers and via a 
computer site on communication networks.

Cl.41;Education; training; entertainment; scientific teaching; sporting and cultural activities; information relating to 
entertainment or education; publication and editing of periodicals, newspapers, prospectuses, printed matter, images and 
texts (not for advertising use), publication of books and texts (other than advertising texts), audio and video cassettes, 
audio-video compact disks, interactive compact disks, CD-ROMs, DVD-ROMs, DVDs; publishing of scientific works; 
organization and conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or 
educational purposes; electronic publication of books and periodicals on-line; electronic desktop publishing.

Cl.42;Computer and software design and development services; programming for computers; recovery of computer 
data; design of computer systems; installation, maintenance and updating or rental of software; computer and software 
consultancy; conversion of computer programs and data, other than physical conversion; conversion of data or 
documents from physical to electronic media; duplication of computer programs; evaluations, studies, analyses, 
recommendations, diagnostics, consultancy, estimates and research in the scientific, technological, agricultural, food and
environmental fields provided by engineers, technicians, researchers; agricultural research.

Cl.44;Agricultural, horticultural and forestry services.
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3253187    23/09/2015
[International Registration No. : 1275485]
SCA Hygiene Products AB 
SE-405 03 Göteborg SE

Proposed to be Used
IR DIVISION
Cl.3;Skin care products, namely wash cream, wash mousse, perineal wash cream and mousse; conditioner, cleansing 
cream, soaps, perfumery, essential oils and gels, moisturizers, lotions; disposable pre-moistened washcloths 
impregnated with chemicals or compounds for personal use (non medical).

Cl.5;Absorbent sanitary preparations, sanitary napkins, tampons, towels, slips and panty liners for use as menstruation 
or incontinence protection; sanitary pads; sanitary towels; preparations for use in vaginal hygiene (medical); wet wipes 
(medical).
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Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 01/04/2015; Application No. : 013904149 ;European Union 

3253279    01/10/2015
[International Registration No. : 1275487]
Binder+CO Aktiengesellschaft
Grazerstr. 19-25 A-8200 Gleisdorf Austria

Proposed to be Used
IR DIVISION
Cl.7;Sorting machines for industrial purposes, in particular for plastics, metal, paper, glass, rubble, wood, ash and slag, 
domestic and industrial waste, alternative fuels, waste electrical equipment; sorting machines for recyclable materials.

Cl.40;Sorting of waste and recyclable material [transformation]; sorting of plastics, metal, paper, glass, rubble, wood, 
ash and slag, domestic and industrial waste, alternative fuels, waste electrical equipment.
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3253349    16/09/2015
[International Registration No. : 1275445]
Windflow Technology Limited
PO Box 13952 Armagh Christchurch 8141 New Zealand

Proposed to be Used
IR DIVISION
Cl.7;Windmills, wind turbines and other wind-operated machines in the nature of wind-powered electricity generators; 
parts and accessories for the aforesaid goods, namely, propellers for wind-powered electricity generators; structural 
parts of wind turbines, wind-powered electricity generators, wind turbine generators, and windmills, namely, mill towers 
and masts, blades, blade hubs, mill housings, machine beds, yaw rings and gears, devices for setting the pitch of the 
wings, brakes and brake devices, main shafts, universal joints, transmission devices, clutches and electric generators 
and reserve power supply plants.

Cl.9;Electrical, electronic and computer equipment for windmills, wind power plants, wind turbines and other wind-
operated machines, namely, apparatus and computers for controlling, monitoring and automatically turning on or off the 
generator and for automatic starting after public power line break-downs, and for over voltage protection against lightning
strikes; microprocessors for controlling and monitoring constant voltage, frequency, phase conditions, rotor speed, 
efficiency and thickness of brake pads, temperature, wind direction and wind speed; vibration sensors for installation in 
mill housings; watt-hour meters.

Cl.37;Erection, construction, installation, maintenance and repair of wind mills, wind power plants, wind turbines and 
other wind-operated machines; advisory, consultancy and information services relating to all the aforesaid services; 
technical assistance in the nature of repairs concerning windmills and wind power projects.

Cl.42;Development and testing of windmills, wind power plants, wind turbines, wind-operated machines, and 
components therefor; effecting research projects concerning windmills, wind power plants, wind turbines and other wind-
operated machines; advisory, consultancy and information services relating to all the aforesaid services.
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3254074    10/09/2015
[International Registration No. : 1275667]
Forevertrust International (S) Pte. Ltd.
51 Changi Business Park Central 2, 09-09 The Signature Singapore 486066 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Sodium chlorate, other than for medical use or preserving foodstuffs; sodium salts (chemical preparations); 
chemical preparations for scientific purposes, other than for medical or veterinary use; chemicals used in industry; all the 
aforesaid excluding adhesive for industrial purposes.

Cl.14;Precious stones; semi-precious stones; artificial gem stones; natural gem stones; sapphires; unwrought 
synthetic sapphires.

Cl.35;Advertising; business management; business administration; office functions; demonstration of goods; 
distribution of samples; import and export services, not being transport services; export-import agency services; market 
studies; marketing; marketing and business development of inventions; negotiation of contracts (for others); presentation
of goods on communication media, for retail purposes; procurement of contracts (for others); procurement services for 
others (purchasing goods and services for other businesses); project studies for businesses; provision of business 
information; retail services; wholesale services.
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Priority claimed from 24/09/2014; Application No. : 30 2015 061 167 ;Germany 

3254968    20/02/2015
[International Registration No. : 1275194]
Schloss Kaltenberg Königliche Holding und Lizenz KG
Schloßstr. 8 82269 Geltendorf Germany

Proposed to be Used
IR DIVISION
Cl.3;Toiletries especially scented water; skin cream; skin care preparations; cosmetic kits; perfumery; soap; shampoo; 
dentifrices; essential oils and aromatic extracts especially rose oil; cleaning and fragrancing preparations especially air 
fragrancing preparations; boot cream; shoe polish.

Cl.18;Umbrellas and parasols; walking sticks; luggage, bags, wallets and other carriers especially trunks [luggage]; 
bags; baggage; garment bags for travel; key bags; bags for sports; moleskin; travelling sets; rucksacks; leather and 
imitation leather; worked or semi-worked hides and other leather; hides; cases, of leather or leatherboard; envelopes, of 
leather, for packaging; coverings of skins; leather, unworked or semi-worked; saddlery, whips and animal apparel; 
sausage skins and imitations thereof; gut for making sausages.

Cl.25;Headgear especially veils [clothing]; headgear; skull caps; clothing especially suits; swimming costumes; 
swimming trunks; bath robes; gowns; pocket squares; masquerade costumes; gloves; waist belts; scarves; slippers; 
shirts; trousers; jackets [clothing]; heavy jackets; pockets for clothing; ready-to-wear clothing; ties; ascots; clothing of 
leather; jackets; corsets; dressing gowns; caps [headwear]; pyjamas; rainsuits; skirts; collars [clothing]; nighties; 
knitwear [clothing]; tee-shirts; uniforms; vests; top hats; footwear.

Cl.29;Meats especially poultry, not live; game; meat extracts; meats; sausages; ham; pork; lard for food; bacon; meat, 
preserved; meat spreads; salted meats; liver pâté; fish mousses; caviar; fish, seafood and molluscs; dairy products and 
dairy substitutes especially milk products; yoghurt; quark; cheese products; butter; cream [dairy products]; whipped 
cream; milk; milk beverages, milk predominating; birds eggs and egg products; oils and fats especially fat-containing 
mixtures for bread slices; edible oils; olive oil; sunflower oil for food; processed fruits, edible fungi (such as truffles and 
mushrooms), vegetables, nuts and pulses, especially jellies, jams, compotes, fruit and vegetable spreads; sauerkraut; 
fruit preserved in alcohol; frosted fruits; fruit jellies; fruit pulp; marmalade; cranberry sauce [compote]; ground almonds; 
prepared nuts; peanuts, prepared; sunflower seeds, prepared; gherkins; casseroles [food]; pre-packaged dinners 
consisting primarily of seafood; stock; potato chips; artificial milk based desserts; dairy puddings; desserts made from 
milk products; stews; prepared meals made from meat [meat predominating]; prepared dishes consisting principally of 
meat; prepared meals consisting principally of game; food products derived from meat; fruit desserts; fruit-based snack 
food; chicken salad; cooked meat dishes; vegetable stock; yoghurt desserts; potato snacks; soups; dairy puddings; 
mixes for making soup; preparations for making soups; soup mixes; stock [prepared]; cooked meals consisting 
principally of fish; prepared salads.

Cl.30;Salts, seasonings, flavourings and condiments especially mustard; vinegar; sauces [condiments]; spices; 
flavourings, other than essential oils, for beverages; aromatic preparations for food; mayonnaise; chutneys [condiments]; 
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cooking salt; pepper; condiments; culinary herbs; vanilla; baked goods, confectionery, chocolate and desserts especially 
snack foods consisting principally of confectionery; snack bars containing a mixture of grains, nuts and dried fruit 
[confectionery]; pastries, cakes, tarts and biscuits (cookies); crackers; pancakes; pâtés en croûte; bread and buns; mixes 
for the preparation of bread; pastry confectionery; candy; brioches; petit-beurre biscuits; pralines; cotton candy; 
confectionery for decorating christmas trees; peanut confectionery; cereal bars; cereal-based snack food; waffles; pastry 
dough; gingerbread; macaroons [pastry]; petits fours [cakes]; almond confectionery; marzipan; dessert mousses 
[confectionery]; chocolate; chocolate mousses; sugars, natural sweeteners, sweet coatings and fillings, bee products 
especially sugar; syrups and treacles; honey; ice, ice creams, frozen yoghurts and sorbets especially ices and ice 
creams; frozen yogurts [confectionery ices]; sherbets [ices]; powders for ice cream; coffee, teas and cocoa and 
substitutes therefor especially tea; tea-based beverages; iced tea; infusions, not medicinal; unroasted coffee; coffee; 
coffee flavorings [flavourings]; artificial coffee; vegetal preparations for use as coffee substitutes; coffee based drinks; 
cocoa; cocoa-based beverages; coffee beverages with milk; cocoa beverages with milk; milk chocolates; drinking 
chocolate; processed grains, starches, and goods made thereof, baking preparations and yeasts especially dried and 
fresh pastas, noodles and dumplings; rice; foodstuffs made from cereals; farinaceous foods; meal; cereals; farinaceous 
food pastes; muesli; crushed oats; snack food products consisting of cereal products; snack food products made from 
potato flour; snack foods prepared from maize; snacks manufactured from muesli; sandwiches; pretzels; crisps made of 
cereals; prepared meals containing [principally] pasta; pastries containing vegetables and meat; fresh sausage rolls; 
fresh pizza; filled baguettes; filled bread rolls; rice based dishes; canapes; sandwiches containing meat; sandwiches 
containing fish fillet; noodle based prepared meals; pies [sweet or savoury]; savory pastries; pizza; snack foods 
consisting principally of bread; sausage rolls; prepared foodstuffs in the form of sauces.

Cl.33;Aperitifs; cider; arak; perry; schnapps; cocktails; distilled beverages; mead [hydromel]; kirsch; spirits and 
liquors; bitters; peppermint liqueurs; rum; brandy; preparations for making alcoholic beverages especially alcoholic 
extracts; alcoholic essences; alcoholic beverages (except beer) especially alcoholic fruit extracts; alcoholic beverages 
containing fruit; pre-mixed alcoholic beverages, other than beer-based; anisette [liqueur]; aperitifs; cider; arak; perry; 
schnapps; cocktails; distilled beverages; mead [hydromel]; kirsch; spirits and liquors; bitters; peppermint liqueurs; rum; 
brandy; digesters [liqueurs and spirits]; piquette; gin; wine; whisky; vodkas [liqueurs and spirits]; piquette; gin; wine; 
whisky; vodka.

Cl.43;Temporary accommodation; rental of furniture, linens and table settings; provision of food and drink; catering; 
food sculpting.
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Priority claimed from 20/02/2015; Application No. : 2015-015730 ;Japan 

3255632    13/08/2015
[International Registration No. : 1275796]
KIRIN KABUSHIKI KAISHA (also trading as KIRIN Company, Limited)
10-2, Nakano 4-Chome, Nakano-Ku Tokyo 164-0001 Japan

Proposed to be Used
IR DIVISION
Cl.30;Thickening agents for cooking foodstuffs; meat tenderizers for household purposes; aromatic preparations for 
food; flavorings, other than essential oils, for beverages; tea; tea-based beverages; coffee; coffee-based beverages; 
cocoa; cocoa-based beverages; chocolate-based beverages; ice, natural or artificial; confectionery; pastries; bread; 
sandwiches; pizzas; seasonings; condiments; sauces [condiments]; spices; powders for ice cream; cereal preparations; 
farinaceous foods; dough; noodle-based prepared meals; baking powder; malt for human consumption; pasta sauce.

Cl.32;Beer; beer-based cocktails; non-alcoholic beer; non-alcoholic beverages; vegetable juices [beverages]; non-
alcoholic fruit juice beverages; non-alcoholic carbonated beverages; mineral water [beverages]; non-medical and non-
alcoholic drinks for energy supply; whey beverages; concentrates, syrups and powders used in the preparation of soft 
drinks; preparations for making beverages; preparations for making liqueurs; essences for making beverages; extracts of 
hops for making beer; beer wort.

Cl.33;Alcoholic beverages, except beer; sake; distilled beverages; spirits [beverages]; cider; wine; cooking wine; 
whisky; alcoholic fruit beverages; liqueurs; cocktails; pre-mixed alcoholic beverages, other than beer-based; alcoholic 
essences; alcoholic extracts.
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Priority claimed from 17/03/2015; Application No. : 86567073 ;United States of America 

3255981    17/09/2015
[International Registration No. : 1275153]
Black Diamond Structures, LLC
12310 Trail Driver Austin TX 78737 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Carbon nanoparticles, namely, carbon particles of nanoscale dimensions, used in the production of materials for 
the energy storage, energy generation, automotive, consumer electronics and construction industries

Cl.42;Design and development of materials containing carbon nanoparticles, namely, batteries, industrial coatings, 
composites, and capacitors.
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3256326    07/08/2015
[International Registration No. : 1275364]
DATASTAX UK LIMITED
5 New Street Square London EC4A 3TW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications, downloadable; computer software for managing, monitoring 
and operating third-party database software and open source software.

Cl.41;Training services; education services; training in the field of computer software, namely, training users on the 
installation, configuration, design and use of third-party database software and open source software; information, 
consultancy and advisory services relating to the aforesaid.

Cl.42;Design and development of computer hardware and software; computer consultation services in the fields of 
design, selection, implementation, installation and use of database software and open source software; technical support 
services, namely, troubleshooting of database software and open source software; information, consultancy and advisory 
services relating to the aforesaid.
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3256794    31/07/2015
[International Registration No. : 1276155]
OSG CORPORATION
3-22 Honnogahara, Toyokawa-shi Aichi 442-0005 Japan

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware [not including security locks, keys for locks, ring of metal for keys and padlocks]; screws of metal; 
bolts of metal; washers of metal; nuts of metal; rivets of metal; rings of metal; chains of metal.

Cl.7;Metalworking machines and tools; cutting tools [machine tools]; taps [machine tools]; drill bits [machine tools]; 
thread milling cutters; turning point tools [machine tools]; milling cutters; reamers [machine tools]; cemented carbide 
tools; cemented carbide cutting tools [machine tools]; anti-abrasive cemented carbide tools; cemented carbide tips; 
diamond tools; wear-resistant metal-cutting tools; rolling dies [parts of machines]; end mills.

Cl.8;Bladed or pointed hand tools [other than "swords"]; cutting tools [hand-held ones only]; dies [hand-held]; taps 
[hand tools]; drills [hand-held]; milling cutters [hand-held]; reamers [hand-held]; bits [hand tools]; bits [parts of hand 
tools]; hand tools [other than "carpenters' inkpots, razor strops, sharpening steels and whetstones"]; screw-thread 
cutters [hand tools]; screwdrivers.

Cl.9;Measuring or testing machines and instruments; precision measuring machines and instruments; screw-thread 
measuring machines and instruments; gauges; screw-tapping gauges.

Cl.10;Medical apparatus and instruments [other than walking aids, crutches]; diagnostic apparatus and instruments; 
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surgical apparatus and instruments; surgical taps; surgical drills; surgical reamers; therapeutic apparatus and 
instruments; medical supportive equipment for hospitals; dental machines and apparatus; dental taps; dental drills; 
dental reamers.
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Priority claimed from 16/10/2014; Application No. : AM 2498/2014 ;Austria 

3256928    16/04/2015
[International Registration No. : 1276191]
Herz Armaturen Ges.m.b.H.
Richard-Strauss-Straße 22 A-1230 Wien Austria

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for compressed air ducts for heating, steam generating, cooking, refrigerating, drying, ventilation 
apparatus, air conditioning apparatus as well as for sanitary installations; water pipes for central heating installations, 
solar plants and heat exchangers; building materials of metal; railway material of metal; cables and wires of metal (not for 
electric purposes); ironmongery and locksmithing articles; goods of metal, in particular screws, nuts, bolts, shims, iron 
strip, pegs of metal; valves of metal for heating bodies (not thermostatic), pipe work of metal, bypasses and pipe 
couplings of metal or mainly of metal; sleeves, metal pipes; penstock pipes of metal, gutter pipes of metal and branching 
pipes of metal, ducts of metal for ventilating and air conditioning installations, stretchers for metal bands (tension links), 
steel constructions, water pipes of metal, water pipe valves of metal; manhole covers of metal, trap doors of metal, valves 
of metal (other than parts of machines), baseboards of metal or mainly of metal; sealing caps and junction fittings of 
metal or mainly of metal, in particular adapting fittings of metal; parts and fittings of metal or mainly of metal for the 
aforesaid goods.

Cl.9;Scientific, optical, weighing, measuring, signalling and checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
electric apparatus for commutation, electric couplings and electric loss indicators, detectors, electronic notice boards; 
measuring and counting apparatus; apparatus for measuring and indicating temperature, water level measuring and 
indicating apparatus, pressure measuring and indicating apparatus, remote control apparatus, electric and electronic 
regulating apparatus and instruments, thermostats, aforesaid goods also electronically operated, plugs for valves, 
telerupters, electric cables, solenoid valves, diaphragms, calibrating rings, luminous signs, pressure gauges, 
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commutators, time switches (automatic), signal bells, sirens, variometers for the aforesaid goods; thermostat valves; 
magnetic data carriers; dosage dispensers, remote control apparatus, operating apparatus and installations for technical 
building equipment; hydrometers, boiler control instruments, measuring apparatus, apparatus and instruments for 
physics, smoke detectors, switch boards, electric apparatus for commutation, sprinkler systems, thermometers (not for 
medical purposes), pressure indicator plugs for valves, heat regulating apparatus, water level indicators; electronic 
regulating systems; parts and components of and fittings for the aforesaid goods; computer programs (recorded); 
computer software; measuring, controlling and regulating apparatus for heating, steam generating, cooking, refrigerating, 
drying, ventilating, air conditioning and water conduit apparatus and installations, as well as for sanitary installations, 
remote heat and remote refrigerating installations and solar installations, floor heating installations, wall heating 
installations and heating boilers.

Cl.11;Heating, steam generating, cooking, refrigerating, drying, ventilating, air conditioning and water conduit 
apparatus and installations as well as sanitary apparatus and installations and solar plants, in particular remote heating 
and refrigerating installations; heating apparatus, namely wall, ceiling and floor heating apparatus, activated through 
concrete core heat accumulators and heat recovery apparatus; cooling installations for surfaces; power-heat-coupling 
installations, thermo oil boilers; biomass heating installations; valves as well as activating and regulating fittings for the 
aforesaid goods, in particular for heating and refrigerating apparatus and installations therefor; regulating and safety 
fittings for heating, steam generating, cooking, refrigerating, drying, ventilating, air conditioning and water conduits 
apparatus and installations as well as for sanitary apparatus and installations as well as for remote heating and remote 
refrigerating installations, for radiators and residual water conduits, for central heating installations, solar plants, heat 
exchangers, steam, compressed air, water and gas pipes; expansion tanks for central heating installations, apparatus and 
installations for automatically operated pressure maintenance and replenishing; burners, pressure water tanks, showers, 
fittings, not of metal, for heating, steam generating, cooking, refrigerating, drying, ventilating, air conditioning and water 
conduit apparatus and installations, as well as for sanitary installations and for central heating installations for steam, 
compressed air, water and gas pipes; fittings mainly of non-metallic materials for steam, compressed air, heating, water 
and gas pipes as well as for heating, steam generating, drying, ventilating, air conditioning and water conduit apparatus 
and installations as well as for sanitary installations and for central heating installations; mixing nozzles for sanitary and 
bathroom installations as well as for fittings for sanitary installations; flues for heating boilers; gas boilers, water heaters, 
heating boilers, heating elements and radiators, heating installations, air conditioning installations, air filtering 
installations; dampers (heating); regulating and safety accessories for gas installations, gas pipes, water installations as 
well as for water conduits; boiler pipes for heating installations, coils, taps for pipes; fans (air-conditioning), thermal solar 
collectors (heating), heat pumps, heat accumulators, remote heat regenerating stations, heat exchangers, water supply 
installations; recoil check valves (parts of heating installations), thermostatic valves (parts of heating installations), 
radiator thermostatic heads, fittings for drinking water installations, circuit control valves, backflow preventer valves for 
water supply installations, pressure reducers (parts of heating installations), outlet fittings, water filters; automatic 
temperature regulators [thermostatic valves] for central heating radiators, air valves for steam heating installations, 
brackets for gas burners, lighters, expansion tanks for central heating installations, wash-hand basins, radiator caps, 
thermostatic radiator valves and heating installations, radiator caps, humidifiers for central heating radiators; parts and 
components of and fittings for the aforesaid goods.

Cl.17;Semi-processed plastic goods; sealing, caulking and insulating material; hoses and pipes (not of metal); 
junctions, mainly not of metal, for pipes; filtering material (semi- processed foams), insulating felt, pipe gaskets, pipe 
muffs (not of metal), gaskets, as far as not included in other classes; water-tight rings and draught excluder strips, 
insulators, non-conducting materials for retaining heat; studded panels for insulating purposes, reinforcing plates and 
pipe muffs (not of metal), in particular pipe muffs of plastics, reinforcing materials, not of metal, in particular reinforcing 
capsules for pipes and fittings thereof for heating, steam, generating, cooking, refrigerating, ventilating, air conditioning 
and for sanitary installations and remote heating and remote refrigerating technical installations; branching pipes and 
junctions (not of metal); pipe connectors of plastics; parts and components of and fittings for the aforesaid goods; pipes, 
junctions for pipes not of metal and tubes (not of metal).

Cl.19;Building materials (not of metal), cove bases, not of metal; plaster fiberboards and plastic boards for use in 
construction; discharging pipes (not of metal), drain traps [valves], not of metal or plastic; building materials (mainly not 
of metal) as elements for building manholes; manhole covers (not of metal), penstock pipes (not of metal); parts and 
components of and fittings for the aforesaid goods.
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Priority claimed from 24/09/2014; Application No. : 30 2014 061 165 ;Germany 

3257581    20/02/2015
[International Registration No. : 1276522]
Schloss Kaltenberg Königliche Holding und Lizenz KG
Schloßstr. 8 82269 Geltendorf Germany

Proposed to be Used
IR DIVISION
Cl.21;Statues, figurines, plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in 
the class especially china ornaments; signboards of porcelain or glass; majolica; porcelain articles for decorative 
purposes; works of art, of porcelain, terra-cotta or glass; glass, unworked or semi-worked, except building glass; 
tableware, cookware and containers especially mugs; glasses, drinking vessels and barware; bottles; beer mugs; 
decanters; pitchers; flasks; jars (glass -) [carboys]; crystal [glassware]; drinking bottles; drinking bottles for sports; bread 
boards; bread bins; butter dishes; lunch boxes; sugar bowls; cheese-dish covers; cookie jars; egg cups; spice sets; 
coffee services [tableware]; tea services [tableware]; epergnes; tableware, other than knives, forks and spoons; services 
[dishes]; candlesticks; menu card holders; ice buckets; vessels of metal for making ices and iced drinks; bottle openers, 
electric and non-electric; painted glassware; glassware for household purposes; beverage glassware; glassware not 
included in other classes; glass bowls; heat insulated containers; insulating flasks; heat insulated containers for 
beverages; thermally insulated containers for food; isothermic bags; portable coolers; coasters, not of paper and other 
than table linen; cups of paper or plastic; paper plates; disposable table plates; corkscrews, electric and non-electric; 
mills for domestic purposes, hand-operated; pottery; porcelain ware; earthenware; mugs made of earthenware; 
household or kitchen utensils; household utensils; household containers; cosmetic and toilet utensils and bathroom 
articles especially soap boxes; toothbrushes; footwear implement, namely, boot jacks; shoe horns; stretchers for 
clothing; shoe trees [stretchers].

Cl.25;Headgear especially veils [clothing]; headgear; skull caps; clothing especially suits; swimming costumes; 
swimming trunks; bath robes; gowns; pocket squares; masquerade costumes; gloves; waist belts; scarves; slippers; 
shirts; trousers; jackets [clothing]; heavy jackets; pockets for clothing; ready-to-wear clothing; ties; ascots; clothing of 
leather; jackets; corsets; dressing gowns; caps [headwear]; pyjamas; rainsuits; skirts; collars [clothing]; nighties; 
knitwear [clothing]; tee-shirts; uniforms; vests; top hats; footwear.

Cl.29;Meats especially poultry, not live; game; meat extracts; meats; sausages; ham; pork; lard for food; bacon; meat, 
preserved; meat spreads; salted meats; liver pâté; fish mousses; caviar; fish, seafood and molluscs; dairy products and 
dairy substitutes especially milk products; yoghurt; quark; cheese products; butter; cream [dairy products]; whipped 
cream; milk; milk beverages, milk predominating; birds eggs and egg products; oils and fats especially fat-containing 
mixtures for bread slices; edible oils; olive oil; sunflower oil for food; processed fruits, edible fungi (such as truffles and 
mushrooms), vegetables, nuts and pulses, especially jellies, jams, compotes, fruit and vegetable spreads; sauerkraut; 
fruit preserved in alcohol; frosted fruits; fruit jellies; fruit pulp; marmalade; cranberry sauce [compote]; ground almonds; 
prepared nuts; peanuts, prepared; sunflower seeds, prepared; gherkins; casseroles [food]; pre-packaged dinners 
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consisting primarily of seafood; stock; potato chips; artificial milk based desserts; dairy puddings; desserts made from 
milk products; stews; prepared meals made from meat [meat predominating]; prepared dishes consisting principally of 
meat; prepared meals consisting principally of game; food products derived from meat; fruit desserts; fruit-based snack 
food; chicken salad; cooked meat dishes; vegetable stock; yoghurt desserts; potato snacks; soups; dairy puddings; 
mixes for making soup; preparations for making soups; soup mixes; stock [prepared]; cooked meals consisting 
principally of fish; prepared salads.

Cl.30;Salts, seasonings, flavourings and condiments especially mustard; vinegar; sauces [condiments]; spices; 
flavourings, other than essential oils, for beverages; aromatic preparations for food; mayonnaise; chutneys [condiments]; 
cooking salt; pepper; condiments; culinary herbs; vanilla; baked goods, confectionery, chocolate and desserts especially 
snack foods consisting principally of confectionery; snack bars containing a mixture of grains, nuts and dried fruit 
[confectionery]; pastries, cakes, tarts and biscuits (cookies); crackers; pancakes; pâtés en croûte; bread and buns; mixes 
for the preparation of bread; pastry confectionery; candy; brioches; petit-beurre biscuits; pralines; cotton candy; 
confectionery for decorating Christmas trees; peanut confectionery; cereal bars; cereal-based snack food; waffles; pastry 
dough; gingerbread; macaroons [pastry]; petits fours [cakes]; almond confectionery; marzipan; dessert mousses 
[confectionery]; chocolate; chocolate mousses; sugars, natural sweeteners, sweet coatings and fillings, bee products 
especially sugar; syrups and treacles; honey; ice, ice creams, frozen yoghurt and sorbets especially ices and ice creams; 
frozen yoghurt [confectionery ices]; sherbets [ices]; powders for ice cream; coffee, teas and cocoa and substitutes 
therefor especially tea; tea-based beverages; iced tea; infusions, not medicinal; coffee (unroasted -); coffee; coffee 
flavorings [flavourings]; artificial coffee; vegetal preparations for use as coffee substitutes; coffee based drinks; cocoa; 
cocoa-based beverages; coffee beverages with milk; cocoa beverages with milk; milk chocolates; drinking chocolate; 
processed grains, starches, and goods made thereof, baking preparations and yeasts especially dried and fresh pastas, 
noodles and dumplings; rice; foodstuffs made from cereals; farinaceous foods; meal; cereals; farinaceous food pastes; 
muesli; crushed oats; snack food products consisting of cereal products; snack food products made from potato flour; 
snack foods prepared from maize; snacks manufactured from muesli; sandwiches; pretzels; crisps made of cereals; 
prepared meals containing [principally] pasta; pastries containing vegetables and meat; fresh sausage rolls; fresh pizza; 
filled baguettes; filled bread rolls; rice based dishes; canapes; sandwiches containing meat; sandwiches containing fish 
fillet; noodle based prepared meals; pies [sweet or savoury]; savory pastries; pizza; snack foods consisting principally of 
bread; sausage rolls; prepared foodstuffs in the form of sauces.

Cl.33;Preparations for making alcoholic beverages especially alcoholic extracts; alcoholic essences; alcoholic 
beverages, except beer, sparkling wine, wine and beverages containing wine.

Cl.35;Advertising, marketing and promotional services especially providing business information via a web site; 
advertising agencies; layout services for advertising purposes; public relations services; fashion shows for promotional 
purposes (organization of -); organisation of trade fairs for commercial or advertising purposes; sponsorship search; 
writing of publicity texts; sales promotion for others; rental of sales stands; publicity material rental; product 
demonstrations and product display services; presentation of goods on communication media, for retail purposes; 
collective buying services; import-export agency services; ordering services for third parties; procurement services for 
others [purchasing goods and services for other businesses]; commercial administration of the licensing of the goods 
and services of others; business assistance, management and administrative services; retail services, wholesale 
services, online or catalogue mail order services relating to the goods listed in classes 8, 21, 24, 25, 29, 30 and 33.

Cl.43;Temporary accommodation; rental of furniture, linens and table settings; Provision of food and drink; catering; 
food sculpting.
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Priority claimed from 22/07/2015; Application No. : 014403703 ;European Union 

3257624    31/08/2015
[International Registration No. : 1276761]
ADISSEO IRELAND LTD
2nd Floor, Beaux Lane House, Mercer Street Lower DUBLIN 2 Ireland

Proposed to be Used
IR DIVISION
Cl.5;Medicated additives and supplements for animal nutrition, chemical preparations for veterinary purposes, 
biological preparations for veterinary purposes; preparations based on vitamins for animals, nutritional additives for 
animal foodstuffs, namely enzymes for food, probiotics and pre-biotics; non-medicated additives for animal feed for use 
as nutritional supplements.

Cl.31;Preparations for animal feed, foodstuffs for animals; fodder.
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Priority claimed from 03/06/2015; Application No. : UK00003111744 ;United Kingdom 

3257669    11/06/2015
[International Registration No. : 1276596]
C & J Clark International Limited
40 High Street Street, Somerset BA16 0EQ United Kingdom

Address for service in India/Agents address:
ALMT LEGAL
2, LAVELLE ROAD, BANGALORE 560 001

Proposed to be Used
IR DIVISION
Cl.18;Bags; rucksacks; travelling bags; holdalls; umbrellas and parasols; sports bags; school bags; beach bags; 
shopping bags; backpacks; pouches; handbags; key cases; parts and fittings for all the aforesaid goods.

Cl.25;Footwear; shoes; boots; slippers; clothing; headgear; soles for footwear; insoles; outer soles; footwear uppers; 
heels; tongues for shoes and boots; hosiery; socks; inner socks for footwear; parts and fittings for all the aforesaid 
goods.

7616



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 03/02/2015; Application No. : RE2015C000038 ;Italy 

3258177    26/02/2015
[International Registration No. : 1276658]
LANDI RENZO S.P.A.
Via Nobel, 2 I-42025 CORTE TEGGE - CAVRIAGO (RE) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal containers for compressed gas; gas pipes and cylinders of metal; containers of metal for liquid fuel.

Cl.7;Electric motors other than for vehicles; engine crankcases; engine seals; anti-friction bearings for machines; 
ignition magnetos for engines; installations for converting the feed systems of internal combustion engines to enable 
them to function using methane, LPG or another gas, or a mixture of gas oil and methane; pressure reducers; blenders; 
pressure release valves; gas-tight housings; gas compressors; fuel conversion apparatus; fuel feed apparatus for 
engines; fuel and gasoline dispensing pumps for service stations; fuel pumps for vehicles; fuel dispenser; gas engines 
not for land vehicle; robots (parts of machines); aerating pumps for aquaria; feedwater regulators; de-aerators for 
feedwater; water heaters and coolers (parts of machines); fuel regulating apparatus.

Cl.9;Electric, electronic and electromagnetic apparatus for motors and engines for vehicles; electric, electronic and 
electromagnetic apparatus for locomotion by land, air or water; electromagnetic coils; vehicle batteries; electronic power 
units comprising of controllers, converters, transformers and power supplies; electronic traction control units for motor 
vehicles; commutators; electronic timing advance processors; electronic devices for inhibiting injection system; petrol 
level gauges; gas analysers; electric and electronic apparatus and instruments, measuring and checking (supervision) 
apparatus and instruments, and sensors (for environmental parameters) for management and control of installations 
using water, including swimming pools and aquaria; electronic control units and electric and electronic systems for 
controlling movement of robots along cartesian and/or rotational axes; computer software (recorded programmes) and in 
particular control software with a user interface for automated systems and connected peripherals; gas, methane and 
LPG level indicators; emulators; apparatus for recording, transmission and reproduction of sound or images; musical 
discs and cassettes; loudspeakers; amplifier; sound recording supports; parts of the aforementioned goods not included 
in other classes; satellite surveillance systems for vehicles; satellite navigational apparatus for vehicles; solenoid valve.

Cl.12;Vehicles other than 4x4 vehicles; apparatus for locomotion by land, air or water; motors and engines for vehicles 
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and for apparatus for locomotion by land, air or water; conversion kits for land vehicles to allow them to function with a 
hybrid engine combining an internal combustion engine and an electric motor, in particular electric motors for land 
vehicles; crankcases for land vehicles; wheel rims (for automobiles); hubs for vehicle wheels; electric and electronic anti-
theft devices for vehicles; satellite anti-theft devices for vehicles.

Cl.37;Installation, repair and maintenance of installations for converting internal combustion engines to enable them to 
function using methane, LPG or another gas, or a mixture of gas oil and methane; installation and repair in relation to 
installations using water, including swimming pools and aquaria; repair and installation of high fidelity sound equipment; 
installation and repair in relation to electronically operated robots for cars.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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3258181    24/03/2015
[International Registration No. : 1276665]
Unigrà S.r.l.
Via Gardizza, 9/B I-48107 Conselice (Ravenna) Italy

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.29;Margarine; margarine substitutes; fruit jellies; fruit compotes; fruit marmalade; fruit preserved; butter; aromatic 
butter; clarified butter; concentrated butter; garlic butter; butter with herbs; butter oil; seed butter; butter for use in 
cooking; coconut butter; savory butter; edible fats; edible oils for use in cooking foodstuffs; edible oils for glazing 
foodstuffs; corn fats; cooking fats; vegetable fats for cooking; fatty substances for the manufacture of edible fats; 
flaxseed oil for culinary purposes; coconut oil and fat (for food); soft white cheese; cottage cheese preparations; tofu; 
vegetable milk beverages; cooking oils; soybean oil for cooking; olive oil; groundnut oil; dairy products and dairy 
substitutes; cheese sticks; lactic acid bacteria drinks; beverages made from milk or having a milk base; milk beverages, 
milk predominating; drinks made from dairy products; flavored milk beverages; milk drinks containing fruits; double 
cream; butter cream; dulce de leche (condensed milk); cream cheese; sour cream; preserved soya beans; soya 
(prepared); soya cheese; soya milk (milk substitute); soy based snack foods; yoghurt; flavored yoghurts; fruit flavored 
yoghurts; preparations for making yoghurt; custard style yoghurts; low fat yoghurts; fruit desserts; soya yoghurt; 
creamed vegetable; whipped cream; buttermilk; palm oil; corn oil; yoghurt-based beverages; dairy-based spreads; 
coconut desiccated; almonds; coconut flaked; coconut prepared; coconut processed; crystallized fruits; fruit chips; fruit 
paste; fruit pectin; fruit peels; fruit pulps; fruit rinds; fruits tinned; fruits dried; frozen fruits; fruit desserts; soya yoghurt; 
yoghurt desserts; glazed fruits; fruit juices for cooking; milk shakes; tomato juice for cooking; cheese spreads; sliced 
fruits; cut fruits; fruits preserved in alcohol; processed cherries; maraschino cherries; raisins; fruit topping; fruit based 
filling for cakes and pies; fruit based snack food; fruit based spreads; nuts, prepared; nut butter; nut topping; jellies for 
food; meat jellies; jams; eggs; non-alcoholic egg nog; non-alcoholic egg nog mixes; egg substitute; powdered eggs; milk; 
meals consisting primarily of meat, fish, poultry or vegetables; food package combinations consisting primarily of 
cheese; meat; processed fruit; potato pancakes; vegetable protein bits having a bacon flavor; vegetable spreads; 
vegetable paste; yoghurt drinks; desserts made from milk products; dairy-based spreads; flavored rice milk; rice milk 
with hazelnut; rice milk with almond; rice milk with coconut; rice milk with vanilla; rice milk with coffee; rice milk with 
barley; rice milk with ginseng; rice milk with cocoa; rice milk with chocolate; hazelnut flavored rice milk; rice milk with 
tea; rice milk with caramel; toffee flavored rice milk; fruit flavored rice milk; rice milk with pineapple; rice milk with 
pineapple and banana; rice milk with banana; rice milk with banana and strawberry; rice milk with red fruits; rice milk with 
red fruits and strawberry; rice milk with pea; rice milk with pea and red fruits; rice milk with acai; rice milk with acai and 
goji; rice milk with goji; rice milk with hazelnut; rice milk; rice milk with nuts; rice milk with fruits; candied fruit; candied 
nuts; processed fruits; almond milk (milk substitutes); milk of almonds for culinary purposes.

Cl.30;Chocolate; cocoa based beverage; coffee based beverages; coffee based beverages containing milk; chocolate 
based beverages with milk; chocolate beverages not being dairy, based or vegetable based; cocoa beverages with milk; 
chocolate beverages with milk; drinks flavored with chocolate; drinks in powder for containing cocoa; prepared cocoa 
and cocoa based beverages; cocoa; cocoa (powder, roasted, granulated or in drinks); cocoa powder; instant cocoa 
powder; powdered preparations containing cocoa for use in making beverages; snack food products made from soya 
flour; frozen yoghurt; confectionery ices; ice beverages with a chocolate base; preparations for making beverages 
(chocolate based); coffee based beverage containing milk; preparations for making beverages (coffee based); coffee 
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based beverages containing ice cream (affogato); cocoa beverages with milk; prepared cocoa and cocoa based 
beverages; cocoa beverages with milk; cocoa based beverages; candy with cocoa; cocoa products such as cocoa bars; 
drinking cocoa paste; cocoa mixes; preparations based on cocoa; instant cocoa powder; cocoa for use in making 
beverages; cocoa preparations for use in making bakery products; bakery products; processed grains, starches, and 
goods made thereof; baking preparations and yeasts; yeasts and food leavening agents; batter mixes; cereals; cereal 
seeds, processed; cereal flour; snack food products consisting of cereal products; cereal bars; ready to eat cereals; hot 
breakfast cereals; prepared savory foodstuffs made from potato flour; sorbets (water ices); edible fruit ices; sherbets 
(confectionery); rice cake snacks; chocolate beverages with milk; condiments; alimentary seasonings; sauces 
(condiments); flavorings and seasoning; foodstuffs made from soy beans; farinaceous food; foodstuffs made from 
dough; malt for human consumption; grist; ice cream drinks; ice beverages with a cocoa base; ice beverages with a 
coffee base; ice beverages with a chocolate base; ice cream desserts; ice cream cakes; dairy ice cream; soya based ice 
cream products; ice cream containing chocolate; ice cream with fruit; ice creams flavored with chocolate; ice cream 
mixes; non-dairy ice creams; yoghurt based ice cream; ices and ice; ice cream stick bars; ready-made chocolate bars; 
pizza dough; pre-baked pizza dough; rice biscuits; rice crackers; crackers; grain rice crackers; foodstuffs containing 
cocoa; foodstuffs containing cocoa (as the main constituent); foodstuffs containing chocolate; rice puddings containing 
sultanas and nutmeg; ready to eat puddings dessert; rice based pudding dessert; chocolates; cereal products in bar 
forms; granola based snack bars; bars (muesli based); high protein cereal bars; cereal based food bars; cereal bars; 
muesli bars; cereal products in bar form; rice cake snacks; milk chocolate bars; food dressings (sauces); dressing for 
food; food condiment consisting primarily of ketchup and sauces; soy bean paste condiment; salad dressing containing 
cream; mayonnaise; mayonnaise with pickles; imitation of mayonnaise; salad dressing containing cream; chili oil for use 
as a seasoning or condiment; food condiment consisting primarily of ketchup and sauce; almond paste; soya bean paste 
(condiment); cake frosting; icing sugar; iced confectionery (non medicated); biscuits with an iced topping; shortbread 
with a chocolate coating; iced fruit cakes; iced sponge cakes; edible ice powder for use in icing machines; preservatives 
for animal feeds (salt); bases for making milk shakes (flavorings); sorbets; coffee-based drinks; drinking chocolate; cocoa
(roasted, powdered, granulated, on in drinks); yeasts, mixing, batter and mixtures thereof; yeast and food leavening 
agents; ice beverages with a cocoa base; ice beverages with a chocolate base; rice cakes; granulated rice crackers; bars 
based on wheat; cereal bars; milk chocolate bars; chili seasoning; icing; confectionery glazed; sorbets; soya sauce; 
sugar; alimentary paste; bagels; mixes for making bakery goods; baking powder; malt extracts used as flavoring; farina; 
processed grains; gluten additives for culinary purposes; gnocchi; meals consisting primarily of pasta or rice; processed 
corn; baking soda; cakes; fruit pies; cake mixes; chocolate-based fillings for cakes and pies; custard-based fillings for 
cakes and pies; candy for food; candy cake decorations; chocolate covered nuts; chocolate truffles; chocolate fondue; 
chocolate syrup; chocolate syrups for the preparation of chocolate based beverages; chocolate topping; cocoa mixes; 
preparations made from cereals; drinking chocolate; cereal products for human consumption; chicory-based coffee 
substitutes; coffee substitutes; cereal-based coffee substitutes; barley tea; soya sauce.

Cl.31;Agricultural products not included in other classes; preserved crops for animal feeds; unprocessed agricultural 
produce; live animals; live poultry; live animals, organisms for breeding; edible aquatic animals [live]; fresh fruits; fresh 
vegetables; seeds; plants; natural plants; flowers; foodstuffs and fodder for animals; malt.

Cl.32;Whey beverages; juices; fruit drinks; fruit beverages and fruit juices; beverages consisting principally of fruit 
juices; fruit juice for use as a beverages; fruit juice beverages; beverages containing vitamins; aloe vera drinks, non-
alcoholic; energy drinks, energy drinks containing caffeine; energy drinks [not for medical purposes]; non-alcoholic 
honey-based beverages; sports drinks; smoothies; sorbets in the nature of beverages; sherbets [beverages]; 
preparations for making beverages; peanut milk [non-alcoholic beverage]; milk of almonds [beverage]; fruit-based 
beverages; fruit beverages and fruit juices; fruit-flavoured beverages; beverages consisting principally of fruit juices; 
non-alcoholic fruit juice beverages; fruit juice for use as a beverages; tomato juice [beverage]; orange squash; isotonic 
drinks; isotonic beverages [not for medical purposes]; non-alcoholic honey-based beverages; pineapple juice beverages; 
vegetable drinks; smoothies; drinks containing flavorings; soy based beverages; soy-based beverages; fruit flavored soy-
based beverages; soy-based beverages with vanilla; soy-based beverages with coffee; soy-based beverages with barley; 
soy-based beverages with ginseng; soy-based beverages with cocoa; soy-based beverages with chocolate; hazelnut 
flavored soy-based beverages; soy-based beverages with tea; soy-based beverages with caramel; toffee flavored soy-
based beverages; soy-based beverages with pineapple; soy-based beverages with banana; soy-based beverages with 
pineapple and banana; soy-based beverages with strawberry; soy-based beverages with red fruits; soy-based beverages 
with strawberry and red fruits; soy-based beverages with pea; soy-based beverages with red fruits and pea; soy-based 
beverages with fruits; soy-based beverages with hazelnut; soy-based beverages with almonds; soy-based beverages with 
nuts; bean-based beverages; chickpea-based beverages; pea-based beverages; legume-based beverages; milk of 
almonds [beverage]; hazelnut-based beverages; drinks containing nuts; coconut-based beverages; khorosan wheat-
based beverages; buckwheat-based beverages; spelt-based beverages; oat-based beverages; quinoa-based beverages; 
millet-based beverages.
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3258382    11/06/2015
[International Registration No. : 1276623]
Kurt Geiger Limited
24 Britton Street London EC1M 5UA United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; clocks and watches; cuff-links; buckles (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); precious stones; precious metals and their alloys and goods in precious metals or 
coated therewith included in this class; horological and chronometric instruments.

Cl.18;Leather goods, namely, attaché cases, hat boxes, suitcases, briefcase-type portfolios, key cases, purses, wallets, 
credit card holders, shoulder bags, rucksacks, back packs, vanity cases sold empty, and carry-on bags; luggage; trunks; 
travelling bags; handbags and umbrellas.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 24/09/2014; Application No. : 30 2014 061 162 ;Germany 

3258801    20/02/2015
[International Registration No. : 1275961]
Schloss Kaltenberg Königliche Holding und Lizenz KG
Schloßstr. 8 82269 Geltendorf Germany

Proposed to be Used
IR DIVISION
Cl.8;Hygienic and beauty implements for humans and animals especially razor knives; shaving cases; edged and blunt 
weapons especially swords; sabres; daggers; food preparation implements, kitchen knives and cutlery especially silver 
plate [knives, forks and spoons]; nutcrackers; cutlery; hand-operated tools and implements for treatment of materials, 
and for construction, repair and maintenance especially hunting knives.

Cl.21;Statues, figurines, plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in 
the class especially china ornaments; signboards of porcelain or glass; majolica; porcelain articles for decorative 
purposes; works of art, of porcelain, terra-cotta or glass; glass, unworked or semi-worked, except building glass; 
tableware, cookware and containers especially mugs; glasses, drinking vessels and barware; bottles; beer mugs; 
decanters; pitchers; flasks; jars (glass -) [carboys]; crystal [glassware]; drinking bottles; drinking bottles for sports; bread 
boards; bread bins; butter dishes; lunch boxes; sugar bowls; cheese-dish covers; cookie jars; egg cups; spice sets; 
coffee services [tableware]; tea services [tableware]; epergnes; tableware, other than knives, forks and spoons; services 
[dishes]; candlesticks; menu card holders; ice buckets; vessels of metal for making ices and iced drinks; bottle openers, 
electric and non-electric; painted glassware; glassware for household purposes; beverage glassware; glassware not 
included in other classes; glass bowls; heat insulated containers; insulating flasks; heat insulated containers for 
beverages; thermally insulated containers for food; isothermic bags; portable coolers; coasters, not of paper and other 
than table linen; cups of paper or plastic; paper plates; disposable table plates; corkscrews, electric and non-electric; 
mills for domestic purposes, hand-operated; pottery; porcelain ware; earthenware; mugs made of earthenware; 
household or kitchen utensils; household utensils; household containers; cosmetic and toilet utensils and bathroom 
articles especially soap boxes; toothbrushes; footwear implement, namely, boot jacks; shoe horns; stretchers for 
clothing; shoe trees [stretchers].

Cl.24;Fabrics especially brocades; damask; felt; flannel [fabric]; jersey [fabric]; silk [cloth]; textile goods, and 
substitutes for textile goods especially bath linen, except clothing; banners; flags, not of paper; cotton fabrics; bed 
blankets; bed clothes and blankets; pillowcases [pillow slips]; continental quilts; mattress covers; bed covers; table linen;
table runners; textile napkins; table linen; tablecloths, not of paper; linens; towels; wall hangings; textile place mats; 
textile coasters; labels; bathroom towels.

Cl.25;Headgear especially veils [clothing]; headgear; skull caps; clothing especially suits; swimming costumes; 
swimming trunks; bath robes; gowns; pocket squares; masquerade costumes; gloves; waist belts; scarves; slippers; 
shirts; trousers; jackets [clothing]; heavy jackets; pockets for clothing; ready-to-wear clothing; ties; ascots; clothing of 
leather; jackets; corsets; dressing gowns; caps [headwear]; pyjamas; rainsuits; skirts; collars [clothing]; nighties; 
knitwear [clothing]; tee-shirts; uniforms; vests; top hats; footwear.
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Cl.29;Meats especially poultry, not live; game; meat extracts; meats; sausages; ham; pork; lard for food; bacon; meat, 
preserved; meat spreads; salted meats; liver pâté; fish mousses; caviar; fish, seafood and molluscs; dairy products and 
dairy substitutes especially milk products; yoghurt; quark; cheese products; butter; cream [dairy products]; whipped 
cream; milk; milk beverages, milk predominating; birds eggs and egg products; oils and fats especially fat-containing 
mixtures for bread slices; edible oils; olive oil; sunflower oil for food; processed fruits, edible fungi (such as truffles and 
mushrooms), vegetables, nuts and pulses, especially jellies, jams, compotes, fruit and vegetable spreads; sauerkraut; 
fruit preserved in alcohol; frosted fruits; fruit jellies; fruit pulp; marmalade; cranberry sauce [compote]; ground almonds; 
prepared nuts; peanuts, prepared; sunflower seeds, prepared; gherkins; casseroles [food]; pre-packaged dinners 
consisting primarily of seafood; stock; potato chips; artificial milk based desserts; dairy puddings; desserts made from 
milk products; stews; prepared meals made from meat [meat predominating]; prepared dishes consisting principally of 
meat; prepared meals consisting principally of game; food products derived from meat; fruit desserts; fruit-based snack 
food; chicken salad; cooked meat dishes; vegetable stock; yoghurt desserts; potato snacks; soups; dairy puddings; 
mixes for making soup; preparations for making soups; soup mixes; stock [prepared]; cooked meals consisting 
principally of fish; prepared salads.

Cl.30;Salts, seasonings, flavourings and condiments especially mustard; vinegar; sauces [condiments]; spices; 
flavourings, other than essential oils, for beverages; aromatic preparations for food; mayonnaise; chutneys [condiments]; 
cooking salt; pepper; condiments; culinary herbs; vanilla; baked goods, confectionery, chocolate and desserts especially 
snack foods consisting principally of confectionery; snack bars containing a mixture of grains, nuts and dried fruit 
[confectionery]; pastries, cakes, tarts and biscuits (cookies); crackers; pancakes; pâtés en croûte; bread and buns; mixes 
for the preparation of bread; pastry confectionery; candy; brioches; petit-beurre biscuits; pralines; cotton candy; 
confectionery for decorating christmas trees; peanut confectionery; cereal bars; cereal-based snack food; waffles; pastry 
dough; gingerbread; macaroons [pastry]; petits fours [cakes]; almond confectionery; marzipan; dessert mousses 
[confectionery]; chocolate; chocolate mousses; sugars, natural sweeteners, sweet coatings and fillings, bee products 
especially sugar; syrups and treacles; honey; ice, ice creams, frozen yoghurts and sorbets especially ices and ice 
creams; frozen yoghurt [confectionery ices]; sherbets [ices]; powders for ice cream; coffee, teas and cocoa and 
substitutes therefor especially tea; tea-based beverages; iced tea; infusions, not medicinal; unroasted coffee; coffee; 
coffee flavorings [flavourings]; artificial coffee; vegetal preparations for use as coffee substitutes; coffee based drinks; 
cocoa; cocoa-based beverages; coffee beverages with milk; cocoa beverages with milk; milk chocolates; drinking 
chocolate; processed grains, starches, and goods made thereof, baking preparations and yeasts especially dried and 
fresh pastas, noodles and dumplings; rice; foodstuffs made from cereals; farinaceous foods; meal; cereals; farinaceous 
food pastes; muesli; crushed oats; snack food products consisting of cereal products; snack food products made from 
potato flour; snack foods prepared from maize; snacks manufactured from muesli; sandwiches; pretzels; crisps made of 
cereals; prepared meals containing [principally] pasta; pastries containing vegetables and meat; fresh sausage rolls; 
fresh pizza; filled baguettes; filled bread rolls; rice based dishes; canapes; sandwiches containing meat; sandwiches 
containing fish fillet; noodle based prepared meals; pies [sweet or savoury]; savory pastries; pizza; snack foods 
consisting principally of bread; sausage rolls; prepared foodstuffs in the form of sauces.

Cl.33;Preparations for making alcoholic beverages especially alcoholic extracts; alcoholic essences; alcoholic 
beverages, except beer, sparkling wines, wine and beverages containing wine.

Cl.35;Advertising, marketing and promotional services especially providing business information via a web site; 
advertising agencies; layout services for advertising purposes; public relations services; fashion shows for promotional 
purposes (organization of -); organisation of trade fairs for commercial or advertising purposes; sponsorship search; 
writing of publicity texts; sales promotion for others; rental of sales stands; publicity material rental; product 
demonstrations and product display services; presentation of goods on communication media, for retail purposes; 
collective buying services; import-export agency services; ordering services for third parties; procurement services for 
others [purchasing goods and services for other businesses]; commercial administration of the licensing of the goods 
and services of others; business assistance, management and administrative services; retail services, wholesale 
services, online or catalogue mail order services relating to the goods listed in classes 8, 21, 24, 25, 29, 30 and 33.

Cl.43;Temporary accommodation; rental of furniture, linens and table settings; provision of food and drink; catering; 
food sculpting.
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Priority claimed from 20/05/2015; Application No. : 014106306 ;European Union 

3259080    22/05/2015
[International Registration No. : 1276679]
Royal Mail Group Limited
100 Victoria Embankment London EC4Y 0HQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer accessories; mouse mats; computer software; computer hardware; application software; electronic 
game software; computer software relating to mailing addresses and navigation; maps in digital or electronic form; 
computer software for data handling, document management and communications management; software for use in data 
processing; software for use in preparing reports based on opinion polls; apparatus and instruments for collecting and 
processing input from opinion polls; screensavers; films, exposed; video recordings; sound recordings; magnetically or 
optically encoded cards; electrical, electronic and optical apparatus and instruments, all for use in handling, processing, 
tracking, tracing and sorting of goods, deliveries, mail and parcels; measuring and weighing apparatus, letter scales; 
adding and counting machines; computers; printers; magnetic data carriers; encoded cards; smart cards; scanners; 
electronic reading devices; electronic communications apparatus; software for use in financial transactions, software and 
applications for use in transferring funds or processing payments to and from others; software for marketing and 
advertising use; pre-recorded compact discs; pre-recorded audio cassettes; pre-recorded mini-discs; pre-recorded video 
tapes; pre-recorded DVDs; electronic diaries; electronic notebooks; electronic publications [downloadable]; electronic, 
magnetic, electro magnetic, optical or electro optical media; telecommunications apparatus and instruments; personal 
digital assistants; computer navigation apparatus for vehicles; calculators; accessories and cases for mobile phones or 
personal digital assistants; calculators; telephone cards; credit cards, bank cards, pre-pay cards; films, video recordings, 
sound recordings, pre-recorded compact discs and DVDs, computer games; downloadable electronic publications, 
including web pages, ringtones, icons, wallpaper, screensavers and software downloadable from the Internet or other 
computer network; podcasts; mousemats, computer wrist mats; novelty magnets, fridge magnets; magnifying glasses; 
phone cases; tablet cases; computer carrying cases; camera cases; sunglass cases; glasses cases; sunglasses; glasses; 
parts and fittings for all the aforesaid goods.

Cl.16;Pens; pencils; albums; art prints; calligraphy sets; stationery; ink; nibs for pens; artists' materials; drawing 
materials; paper, cardboard, cardboard articles, namely advertisement boards, boxes and posters; packaging materials; 
labels; padded bags of paper or plastics for packaging; wrapping paper; gift tags; gift ribbon of paper; printed cards; 
printed matter and publications; books; booklets; manuals; flyers; leaflets; magazines; periodical publications; mail-order 
catalogues; order forms; tickets and labels; stationery; envelopes; writing paper; posters; postcards; stickers; banners of 
paper; decalcomanias; postcards; greetings cards; office requisites; desk sets including rulers, letter openers, blotters, 
ink wells; letter openers; letter racks; filing trays; leaflet dispensers; instructional and teaching materials; maps; printed 
advertising materials; promotional literature; bookmarks of paper or card; artists' materials, drawing materials; writing 
instruments; pens for colouring or marking fabric; erasers; pencil cases; drawing sets for making art works; sealing wax 
and stamps and seals; postage stamps, first day covers, presentation packs for stamps; prepaid postage envelopes and 
packaging materials, covers for stamp books; photographs, photograph albums and stamp albums; calendars and 
diaries; presentation packs and folders; notepads; notebooks; binders; souvenirs, being printed matter; coasters; table 
mats and beer mats of paper; paper handkerchiefs; Christmas decorations of paper or card; Christmas cards; Christmas 
gift wrap and gift tags; metal paperweights; glass paperweights; paperweights of ceramic material; passport covers and 
cases.

Cl.35;Advertising services; marketing services, promotion services; provision of space on web sites for advertising 
goods and services; publicity services; dissemination of advertising material; building advertising and direct marketing 
campaigns; direct marketing services; direct mail advertising; consultancy on targeting communications to customers 
and potential customers; operating online advertising marketplaces for sellers and buyers of goods and services; online 
auction services; administrative processing of bills; customer loyalty services and customer club services for 
promotional and advertising purposes; market research services; public relation services; business research services; 
business statistical information services; conducting opinion polls; hire of equipment and materials for use in conducting 
opinion polls; business appraisal services; business management and business administration services; business 
management assistance and business enquiries; business management report services; business support services 
involving processing incoming and outgoing communications; document reproduction services, photocopying or 
microfilming; photocopying services; data processing services; computerised database management relating to 
electronic payments, financial transactions or the collection or deposit of packages, items or mail or mail-order returns; 
computerised data capture, processing and verification related to financial transactions; computerised data processing 
and verification of collection or deposit of packages and items of mail; computerised data processing and verification of 
collection or deposit of mail-order returns; computerised data capture, processing and verification; compilation of mailing 
lists, management of mailing lists and mailing list information; compilation of information onto a computer database; 
maintenance of a computer database; data cleaning services; data archiving services; document handling services; 
document indexing services; computerised file management; business support services in the nature of document 
handling of communications; dissemination of business information by computer apparatus and networks; analysis of 
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business expenditure, budgets and mailing costs; statistical studies and provision of statistical and of commercial 
information; marketing and advertising services, market research and business analysis services; publicity services; 
advertising; rental of advertising space; leasing of advertising space and public information message space on street 
furniture, including pillar boxes and stamp vending machines; rental of advertising space and public information message
space on delivery vehicles and delivery men uniforms; rental of vending machines, rental of franking machines; 
dissemination of advertising for others via an on-line electronic communications network; online and internet retail 
services; provision of information, advice and assistance to customers relating to the aforementioned services; 
promoting the goods and services of others; direct marketing services; customer loyalty services and customer club 
services for promotional and advertising purposes; providing information related to the sale of goods and services via an 
on-line searchable database; advisory, information and consultancy services relating to all the aforesaid, including the 
provision of such services on-line from a computer database or via the Internet.

Cl.39;Collection, storage, transportation, arranging of transportation and delivery of packets, packages, parcels, letters, 
messages, advertising and promotional material, newspapers, periodical publications, freight and of goods, all by road, 
rail, air and water; collection and delivery of pre-sorted mail; forwarding and redirection services; courier services; rental 
of mail boxes; unloading of cargo; freight forwarding; guarded transport of valuables; warehousing; rental of warehouses;
post restante services; advice and proof of delivery services; advisory services for the location of items in transit; 
provision of information on a website on the Internet or other computer network, such information relating to postal 
services; information, advisory and consultancy services relating to the aforesaid, including the provision of such 
services on-line from a computer database or via the Internet or extranets.
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Priority claimed from 12/02/2015; Application No. : 30 2015 011 818 ;Germany 

3259082    30/06/2015
[International Registration No. : 1276707]
Arnold & Richter Cine Technik GmbH & Co. Betriebs KG
Türkenstr. 89 80799 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical filters; optical filter holders (metal frames for moving optical filters); adapters, batteries, storage batteries, 
power supplies, voltage transformers and control apparatus for lights, spotlights, headlights and other lighting items; 
electric ballast for lights, spotlights, headlights and other lighting items, other than being parts ot the aforesaid goods; 
flashlights and flash bulbs (for photography); optical fibres, namely, light guides; light emitting diodes (LED); light 
regulators; light controls; electric light dimmers; focusing mechanisms for optical apparatus; diaphragms (photography); 
diaphragm shutters; control devices and ballast devices for lighting apparatus and installations; fittings for the aforesaid 
goods, included in this class; fitted transport cases for carrying the aforesaid goods.

Cl.11;Film lighting, video lighting and stage lighting apparatus and installations; luminaires; spotlights; headlights and 
other lighting items; lamp stands; fitted suspension and mounting devices for lights; light-emitting diodes (LED lighting 
apparatus); light diffusers.
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3259108    18/09/2015
[International Registration No. : 1275953]
Kybun AG
Kybun Tower, Mühleweg 4 CH-9325 Roggwil Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Orthopedic articles for physical and physiotherapeutic exercises, namely orthopedic footwear and shoes with 
orthopedic soles; footwear for medical use for therapeutic methods, rehabilitation methods and training methods.

Cl.25;Apparel, fashion wear, footwear, shoes, sports shoes, socks.
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3259825    28/07/2015
[International Registration No. : 1276733]
Wirecard AG
Einsteinring 35 85609 Aschheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric, electronic and optical devices and instruments, and parts therefore, for the recording, processing, 
receiving, transmission, sending, storage, exchange and output of messages, images, speech and data (included in this 
class); data carriers containing recorded computer software, in particular magnetic and optical data carriers containing 
computer software, in particular applications software, operating systems software, database software, data encoding 
software, data decoding software and software for processing digital signatures; calculating machines, data processing 
equipment and computers and parts therefore; active and passive electronic components, in particular integrated and 
non-integrated semiconductor components; printed circuit boards with and without electronic components.

Cl.36;Insurance services; insurance information; clearing, in particular international credit card and direct debit 
clearing.

Cl.42;Computer programming, in particular programming of computer software and assemblages of computer software 
modules, creating computer software and assemblages of computer software modules, upgrading and maintenance of 
computer software and of assemblages of computer software modules; services of an electronic exchange between 
computer networks (clearing centre), namely the addition of automated data (in the sense of adding or transferring), 
converting data into a receiver-dependent form/structure (excluding the physical change) and/or data matching (within the
meaning of a technical analysis); creating, development, finishing and maintenance of computer databases; rental, 
leasing and and computer databases to others, on a contract basis; analysis of information technology systems; 
technical analysis of information on validity and viability; evaluation and inspection of information technology systems; 
consultancy with regard to the technical aspects of information technology systems; services of an information 
technology engineer; computer programming services; rental and leasing of information technology systems, namely, 
programming and technical advisory services and technical application of planning regarding solutions based on IT; 
leasing of computer software and computer databases to third parties on a contractual basis; leasing of information 
technology systems, including computer systems, to third parties on a contract basis.

Cl.45;Licensing of computer software.
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Priority claimed from 26/11/2014; Application No. : 013498803 ;European Union 

3260208    26/05/2015
[International Registration No. : 1277437]
Collisse Group Limited
334 Brannan St. San Francisco, CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer games; video game software; computer game programs; video game programs; downloadable 
applications for mobile phones, smartphones and mobile computer terminals; downloadable game character images; 
computer software for games for use on wireless devices, computers and portable and handheld electronic 
communications devices; computer software for games, gaming, betting, gambling and casino gambling; semi-conductor 
devices containing recorded games, films, sound and/or video and/or images; downloadable publications, videocasts and 
podcasts; cellular phones, smartphones, PDAs, and mobile web devices; games, music, videos, television programs and 
motion pictures, all being downloadable from the internet or mobile communication networks; digital media players; 
remote controls; digitally recorded data, sound and other media or multi-media; memory devices and cards; instructional 
manuals in electronic format; screensavers; mousemats; flash drives; mobile phones; tablets; laptops; televisions; 
wearable computers.

Cl.28;Hand-held units for playing electronic, computer, interactive, and video games; electronic game, gambling and 
betting units; toys, games and playthings; electronic gaming and gambling machines; mobile gaming and gambling 
devices; handheld game players; gaming consoles; arcade machines and video terminals.

Cl.41;Providing online games and gambling, gaming and betting services; entertainment services, namely video and 
electronic game, gambling and betting content providing via an on-line portal; providing non-downloadable interactive 
multiplayer computer and video games that may be accessed and played over computer networks and global 
communications networks; multimedia entertainment services in the fields of video games, computer games, gambling, 
betting and gaming; entertainment services, namely, multimedia production services; entertainment services; electronic 
publishing services; providing blogs in the nature of an online journal on the subject of games, gambling, betting and 
gaming; providing information in the field of games, gaming, gambling, betting, music, radio, videos and entertainment 
via online databases; publishing online newsletters, magazines and books; providing non-downloadable video content in 
digital form; providing a computer game that is accessed by network users; entertainment services, namely, providing a 
computer game that may be accessed by network via mobile phones and Internet; gambling, gaming and betting services; 
betting exchange services; on-line and telephone gambling, gaming, betting and betting exchange services; lottery 
services; provision of information about games, gaming, betting and gambling; entertainment services, namely, on-line 
gambling provided via a website; non-downloadable game software provided via a website; providing on-line gaming, 
operation and coordination of game tournaments, leagues and tours for recreational computer game playing purposes 
through a web-based system and on-line portal.

Cl.42;Computer services, namely, creating an on-line community for users to participate in e-commerce, social 
networking and gambling, betting and gaming websites; technical support services, namely, troubleshooting in the nature 
of diagnosing computer hardware and software problems; troubleshooting in the nature of diagnosing problems with 
consumer electronics; platform as a service (PAAS) featuring computer software platforms for downloading, storing, 
viewing, playing and interacting with digital content, computer and video games, gambling, gaming and betting 
applications and computer software applications; consulting services in the field of gaming technology and graphics 
software; computer programming services for customers that enable the customers' digital and handheld devices to 
download and utilize games, games for gambling and betting and entertainment-related content; software as a service, 
namely, providing a customer service software platform to enable interaction between customers and service 
representatives to resolve product issues; computer programming services; providing temporary on-line use of non-
downloadable software; designing, developing, and maintaining computer software applications for others and consulting
services related thereto; designing, compiling, installation, hosting, maintenance, updating and upgrading of websites 
and website portals for use by others; application service provider services; installation, maintenance and upgrading of 
computer software; hosting of an internet platform for providing and managing the playing of games, gambling and 
betting; provision of information related to the aforementioned services.
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Priority claimed from 20/03/2015; Application No. : 013860317 ;European Union 

3260224    11/09/2015
[International Registration No. : 1277499]
Trainline Holdings Limited
50 Farringdon Road London EC1M 3HE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for use in transmitting, reproducing or reading text, data or images; computer software, 
computer hardware, computer systems, telecommunications apparatus and data processing systems for use in reserving, 
processing, checking, validating, cancelling, issuing, renewing and printing tickets, travel cards and travel vouchers, or 
for processing, checking, confirming, validating, amending or cancelling travel and transport reservations; computer 
game software for use on mobile and cellular telephones; magnetic and electronic data carriers; smart cards; machine 
readable cards; integrated circuit cards; encoded and programmable cards; magnetic and electronic payment cards; 
smart card readers; computer hardware, computer systems, telecommunications apparatus and data processing systems 
for use in connection with smart cards and smart card readers; apparatus for payment with magnetically encoded cards; 
computer hardware, computer systems, telecommunications apparatus and data processing systems for facilitating 
payment transactions by electronic means; data processing equipment and apparatus; electronic publications 
(downloadable) provided on-line from databases or the Internet; parts and fittings for the aforesaid goods; computer 
application software for mobile telephones, tablet computers, laptops, netbooks, PDAs (Personal Digital Assistants), 
handheld computers, e-book readers, computers, personal computers and other mobile telecommunications devices; 
computer game software for use on tablet computers, laptops, netbooks, PDAs (Personal Digital Assistants), handheld 
computers, e-book readers, computers, personal computers and other mobile telecommunications devices.

Cl.35;Advertising and publicity services; on-line retail services in the field of travel and transportation relating to ticket 
machines, and holders, wallets and organisers for tickets, cards and travel documents; retail services offered by travel 
and transport providers relating to ticket machines, and holders, wallets and organisers for tickets, cards and travel 
documents; mail order and electronic shopping retail services in the field of travel relating to ticket machines, and 
holders, wallets and organisers for tickets, cards and travel documents; loyalty card services; organisation, operation and 
management of loyalty and incentive schemes; provision of commercial information; provision of information, advice and 
consultancy services relating to the aforesaid.

Cl.36;Financial services; banking services; insurance; issuing of tokens and vouchers for travel; electronic payment 
services relating to travel; issuing of tokens of value in relation to customer loyalty and incentive schemes; automated 
and electronic payment services; issuing of statements of account and account balances; provision of electronic mobile 
telephone and travel card credit top-up systems; provision of information, advice and consultancy services relating to the 
aforesaid.

Cl.38;Telecommunications; provision of access to electronic messaging systems; provision of access to databases via 
the Internet; text messaging services; transmission of sound, images, text messages, information and other data via 
mobile networks, including SMS; transmission of sound, images, text messages, information and other data via email and 
computer networks; leasing access time to a computer database; provision of information, advice and consultancy 
services relating to the aforesaid.

Cl.39;Travel and transport reservation services; booking of seats for travel; ticketing services for travel; issuing and 
renewing of tickets, vouchers and cards for travel; provision of travel information; travel agency and tourist services; 
travel arrangement; information relating to travel and transport, provided on-line from a computer database or from the 
Internet, including via mobile telephones, tablet computers, laptops, netbooks, PDAs (Personal Digital Assistants), 
handheld computers, e-book readers, computers, personal computers and other mobile telecommunications devices; 
issuing of tickets, vouchers and cards for car parking at railway stations; provision of information, advice and 
consultancy services relating to the aforesaid.

Cl.41;Entertainment; reservation and booking of tickets for shows, theatre, concerts, festivals, sporting events or other 
events or activities for cultural or entertainment purposes; gaming, including on-line gaming; electronic games services 
provided by means of the Internet or mobile telecommunications networks; provision of games by means of a computer 
based system or mobile telecommunications network based system; providing on-line telephone games; provision of 
information, advice and consultancy services relating to the aforesaid.

Cl.42;Computer programming; computer rental; computer software design; configuration and analysis of computer 
systems; installation and maintenance of computer software; updating of computer software; recovery of computer data; 
software engineering consultancy; creating, hosting, managing and maintaining web sites; provision of information, 
advice and consultancy services relating to the aforesaid; computer software development in the field of applications for 
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mobile telephones, tablet computers, laptops, netbooks, PDAs (Personal Digital Assistants), handheld computers, e-book 
readers, computers, personal computers and other mobile telecommunications devices.

Cl.43;Accommodation reservation services; restaurant reservation services; provision and arrangement of temporary 
accommodation; provision of information, advice and consultancy services relating to the aforesaid.
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3613017    04/05/2017
[International Registration No. : 1359993]
Joshua A Martin
PO Box 815 ROCKHAMPTON QLD 4700 Australia

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films, pre-recorded or downloadable; products associated with movie being pre-recorded audio 
cassettes, pre-recorded compact discs, motion picture films, laser video discs, pre-recorded video cassettes, video game 
cartridges, computer game cartridges, computer game discs, pre-recorded DVDs, and downloadable comics.

Cl.16;Products associated with movie, namely comics (including comic books and comic strips), stationery, address 
books, photograph albums, stickers, decals, posters, book marks, books, calendars, cartoons, pen and pencil cases and 
diaries.

Cl.28;Playthings, namely action figures and accessories, dolls and doll clothing, Christmas tree ornaments, coin-
operated entertainment machines, and jigsaw puzzles; games, namely, action skill games, video game consoles and parts 
and fittings therefor, electronic gaming machines and parts and fittings therefor, board games, articles for use in playing 
card games, and manipulative games; toys namely inflatable plush toys, bath toys, pool toys, multiple activity toys, wind-
up toys, and electric action toys; products associated with movie, namely playing cards.
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3613027    25/05/2017
[International Registration No. : 1359739]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.29;Alginates for culinary purposes; pectin for culinary purposes; gelatine; isinglass for food; fish products prepared 
for human consumption; fish, not live; fish, preserved; anchovy, not live; salmon, not live; sardines, not live; herrings, not 
live; shrimps, not live; spiny lobsters, not live; shellfish, not live; mussels, not live; lobsters, not live; crustaceans, not 
live; oysters, not live; meat, preserved; game, not live; poultry, not live; charcuterie; black pudding [blood sausage]; 
vegetable soup preparations; bouillon concentrates; buttercream; milk products; whey; whipped cream; tofu; snail eggs 
for consumption; powdered eggs; yolk of eggs; white of eggs; albumen for culinary purposes; meat jellies; jellies for 
food; fruit jellies; jams; compotes; ginger jam; marmalade; vegetable juices for cooking; tomato juice for cooking; tomato 
purée; vegetables, processed; vegetables, cooked; frozen vegetables; onions, preserved; beans, preserved; soya beans, 
preserved, for food; peas, preserved; sauerkraut; vegetable salads; fruit salads; frozen fruits; crystallized fruits; fruit peel; 
fruit pulp; fruit, preserved; fruit preserved in alcohol; olives, preserved; nuts, prepared; almonds, ground; peanuts, 
prepared; coconut, desiccated; lentils, preserved; pollen prepared as foodstuff; seaweed extracts for food; mushrooms, 
frozen; truffles, preserved; fruit chips; potato chips; animal marrow for food.

Cl.30;Coffee; coffee beverages with milk; artificial coffee; tea; cocoa beverages with milk; cocoa; chocolate beverages 
with milk; sugar; candy; maltose; rice; starch for food; groats for human food; tapioca; corn, milled; corn, roasted; 
popcorn; oat-based food; crushed oats; husked oats; pancakes; bread rolls; vermicelli [noodles]; noodles; spaghetti; 
pies; bread; unleavened bread; pizzas; sushi; mint for confectionery; pastilles [confectionery]; waffles; cookies; 
gingerbread; rusks; pralines; honey; yeast; ferments for pastes; vanillin [vanilla substitute]; vanilla [flavoring]; gluten 
prepared as foodstuff; meat tenderizers for household purposes; infusions, not medicinal; preparations for stiffening 
whipped cream; unroasted coffee; coffee-based beverages; chicory [coffee substitute]; chocolate-based beverages; cake 
powder; flour; cereal preparations; gruel, with a milk base, for food; chips [cereal products]; malt extract for food; pasta; 
almond paste; pelmeni [dumplings stuffed with meat]; pastries; marzipan; puddings; fruit cakes; royal jelly for human 
consumption, not for medical purposes; natural sweeteners; coffee flavorings; glucose for culinary purposes; sea water 
for cooking; essences for foodstuffs, except etheric essences and essential oils; sausage binding materials; bread, 
pastries and confectionery; chewing gum, not for medical purposes.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.

7633



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 31/01/2017; Application No. : 87319984 ;United States of America 

3613127    14/07/2017
[International Registration No. : 1345601]
Pipes & Shaw LLC
Suite 303, 26 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, eau-de-toilette, deodorants for personal use and as perfumery; essential oils; oils for cosmetic 
purposes; soaps; cleansing milks; cosmetics; kits comprised of cosmetics; creams, lotions and cosmetic preparations 
for skin care; beauty masks; cosmetic preparations for slimming, for bathing and for skin tanning purposes; creams and 
lotions for face and body care purposes; make-up preparations, foundations, blushers, make-up powders; cosmetic 
pencils; make-up; nail varnish; lipsticks; hair lotions; shampoos; shaving products, namely, after-shave lotions; 
moisturizing after-shave creams; shaving soap.

Cl.9;Sunglasses; sunglass frames; sunglass cases; eyeglasses; eyeglass frames; eyeglass chains and cords; eyeglass 
cases; cases for mobile phones; carrying cases for mobile phones; laptop carrying cases; USB hardware; headphones; 
protective cases for tablet computers; protective covers for tablet computers; protective sleeves for tablet computers; 
camera bags.

Cl.14;Jewelry, namely, bracelets, arm cuffs, bangles, rings, earrings, necklaces, brooches, pins, buckles for 
watchstraps, charms; fashion jewelry; watches; wrist watches; watch bands; watch straps; watch cases; watch boxes; 
key chains as jewelry not made of leather; key chains of leather.

Cl.18;Handbags; knapsacks; back packs; rucksacks; tote bags; beach bags; carry-all bags; canvas shopping bags; 
textile shopping bags; satchels; clutch bags; shoulder bags; sling bags; bucket-shaped handbags; purses; cosmetic 
bags sold empty; change purses; wallets; leather pouches; business card cases; credit card cases; toiletry cases sold 
empty; diaper bags; duffel bags; messenger bags; crossbody bags; briefcases; traveling bags; garment bags for travel; 
umbrellas.

Cl.25;Hats, scarves and gloves.
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Priority claimed from 24/01/2017; Application No. : 2017-005492 ;Japan 

3613241    09/05/2017
[International Registration No. : 1359938]
I-ne Co., Ltd.
2-2-2, Obayashi, Takarazuka-shi Hyogo 665-0034 Japan

Proposed to be Used
IR DIVISION
Cl.3;Fabric softeners for laundry use; laundry bleach; anti-static preparations for household purposes; de-greasing 
preparations for household purposes; rust removing preparations; stain removing benzine; deodorants for personal use; 
cosmetics; laundry detergents; soaps; perfume; air fragrancing preparations; incense; dentifrices; breath freshening 
preparations; deodorants for animals.

Cl.5;Deodorants for household use; room deodorants; pharmaceutical preparations; mothproofing paper; dietary 
supplements for humans; dietetic beverages adapted for medical purposes; dietetic food adapted for medical purposes.
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Priority claimed from 27/09/2016; Application No. : 4302501 ;France 

3613452    15/03/2017
[International Registration No. : 1359158]
Jean CASSEGRAIN, Société par actions simplifiée
12 rue Saint-Florentin F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Air fresheners; cosmetics; toiletries; perfumes, eau-de-toilette; creams for leather, leather bleaching preparations, 
shoe polish, shoe cream.

Cl.4;Candles, perfumed candles; oils and greases for shoes and leather.

Cl.9;USB flash drives; covers for mobile phones, sleeves for laptops; spectacles [optics], sunglasses; spectacle cases, 
containers for contact lenses; spectacle frames; carrying cases for computers.

Cl.14;Precious metals and their alloys; jewelry, rings (jewelry); jewelry cases, boxes of precious metal, watch cases, 
earrings, cuff links, bracelets, watch bands; charms, amulets, brooches, chains, key rings (trinkets or fobs), necklaces, 
cases for watches, pins (jewelry), tie pins, tie clips, precious stones; timepieces and chronometric instruments, watches; 
cases for timepieces.

Cl.16;Printed materials, brochures, posters; desk accessories, desk pads, letter holders, letter trays; writing cases 
(stationery), writing paper, photograph stands, pencils, pens, pen cases, indexes, note books, diaries, covers and sleeves 
for notepads and diaries, passport and document pouches; holders for checkbooks, pencil holders, pen holders; 
calendars, periodicals, printed publications, books, booklets; packaging, wrapping and storage bags and articles of 
paper, cardboard and plastic; small bags [envelopes, pouches] of paper or plastics for packaging; bags [envelopes, 
pouches] of paper or plastics, for packaging.

Cl.18;Leather and imitations of leather, leather, unworked or semi-worked, animal skins, trunks, suitcases, walking 
sticks, leather shoulder straps, leather goods such as pocket wallets, identity card cases, purses, billfolds, document 
cases, key cases, traveling bags, handbags, traveling trunks, boxes intended for toiletry articles known as "vanity cases", 
umbrellas, briefcases of leather or imitation leather, attaché cases, sports bags, backpacks, shoulder bags, beach bags, 
garment bags for travel; leather pouches; traveling sets; shopping bags, wheeled bags; trinket baskets of leather.

Cl.22;Protective fabric covers for storing handbags when not in use.

Cl.25;Clothing for women, men and children, coats, gloves (clothing), neckties, scarves, sashes for wear, stoles, shirts, 
short-sleeve shirts, overalls, boots, half-boots, slippers, shoes, hats, caps, belts (clothing), bathing suits (swimsuits).

Cl.34;Smokers' articles.

Cl.35;Advertising; commercial business management; commercial administration; office functions; retail sale services, 
also on the Internet, for articles of leather or imitation leather, key cases (leatherware), business card cases (leatherware), 
credit card cases and holders (leatherware), handbags, shopping bags, school bags, bags for climbers, backpacks, 
shoulder bags, bags for campers, beach bags, garment bags, boxes of leather or leather board, evening handbags, sports 
bags (other than those designed to contain products for which they are intended), traveling bags, traveling sets 
(leatherware), briefcases, pouches of leather for packaging, pocket wallets, purses not of precious metal, purses, school 
satchels, luggage, trunks and suitcases, umbrellas, walking sticks, clothing for women, men and children, belts (clothing),
neckties, gloves (clothing), stoles, scarves, sashes for wear, footwear (other than orthopedic), headgear, jewelry, 
timepieces and chronometric instruments, watches, stationery, office requisites, printed materials; shop window 
dressing; organization of fashion shows for promotional purposes; demonstration of goods; distribution of advertising 
material [leaflets, prospectuses, printed matter, samples]; dissemination of advertising material [leaflets, prospectuses, 
printed matter, samples]; market study; production of advertising films; computerized file management; commercial information 
via websites; publication of advertising texts.
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Priority claimed from 06/09/2016; Application No. : 4297110 ;France 

3613473    06/03/2017
[International Registration No. : 1359256]
GOYARD ST-HONORE
16 Place Vendôme F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, spectacle cases, spectacle frames, spectacle cords; protective cases for mobile 
telephones, tablets, electronic diaries and computers; mobile telephone shell cases, mobile telephone straps; cases 
especially made for photographic apparatus and instruments; binoculars, cases for binoculars; magnifying glasses 
(optics), cases for magnifying glasses; digital photo frames; USB flash drives; mouse pads; barometers; dog whistles, 
cases for dog whistles.

Cl.14;Jewelry, namely finger rings (jewelry), key rings, earrings, cuff links, cases for cuff links, bracelets (jewelry), 
charms, brooches, chains (jewelry), necklaces, jewelry boxes, ornaments (jewelry), medallions (jewelry), jewelry boxes; tie
pins, tie clips; timepieces, chronometric apparatus and instruments, namely watches, watch bans, watch cases, 
presentation cases for watches, alarm clocks; boxes of precious metals, their alloys or coated therewith; all the aforesaid 
goods of French origin or made in France.

Cl.16;Printed matter, namely posters, albums, greeting cards, postcards, printed matter, books, magazines, orientation 
manuals, photographs, periodicals, checkbook holders, magazines; products made of cardboard or paper, namely boxes 
of cardboard or paper, hat boxes of cardboard, bags (envelopes, pouches) of cardboard or paper for packaging, paper 
table cloths, perfumed and non-perfumed drawer liners of paper, money clips, passport holders, table napkins of paper; 
office requisites (excluding furniture), namely diaries, pads (stationery), notebooks, binders, cases for stamps, cases for 
stationery, paper knives, diary covers (stationery), letter trays, writing sets (inkstands, stationery), envelopes (stationery), 
shields (paper seals), writing paper, trays for sorting and counting money, document holders, paperweights, indexes, 
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desk pads, stamps; writing instruments, namely pens, ball-point pens, propelling pencils, pencil holders, pencil cases.

Cl.18;Products made of leather or imitations of leather, straps (belts) of leather, leather leashes, boxes of leather or 
imitation leather, wallets of leather or imitation leather, briefcases of leather; traveling trunks, traveling bags, traveling 
sets (leather goods), garment bags for travel; trunks, attaché cases, suitcases; vanity cases, backpacks, handbags, beach 
bags, sports bags, bags for carrying animals, attaché cases, briefcases, purses, wallets, coin purses, key cases (leather 
goods), card cases (wallets), credit card holders (wallets), umbrellas, umbrella sticks, walking sticks, walking stick seats, 
collars for animals, leashes; clutch bags; all the aforesaid goods of French origin or made in France.

Cl.24;Fabrics and textile products, namely textile wall hangings, household linen, bed linen, table linen of textile, bath 
linen (except clothing), handkerchiefs of textile, covers for cushions, chair covers, traveling rugs, lap robes.

Cl.25;Clothing, namely suspenders, belts (clothing), neckties, socks, shawls, sashes for wear, scarves, gloves, bathing 
suits, bath robes, pocket squares (clothing); footwear (clothing), namely sandals, boots, slippers; headgear, namely hats, 
berets, caps; all the aforesaid goods of French origin or made in France.
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Priority claimed from 13/01/2017; Application No. : 016252819 ;European Union 

3613545    06/07/2017
[International Registration No. : 1358346]
CHROMAVIS SPA
Via Francesco Sforza, 19 I-20122 Milano Italy

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; business 
management and organization consultancy; business management consultancy; import-export agencies; procurement 
services for third parties (purchasing goods and services for other companies) relating to wrapping, packaging, filling of 
bags, bottling of goods as well as relating to galenics; demonstration of goods; dissemination (distribution) of samples; 
administrative management of companies; computer file management; tax preparation; consultancy services in 
connection with business organization, management and strategy for subsidiary companies; all these services 
concerning the packaging, bottling, bagging, contracting, subcontracting, galenic and product packaging sectors.

Cl.39;Transport; packaging and storage of goods; wrapping of goods; packaging of goods; wrapping of merchandise; 
information relating to wrapping of goods, packaging of goods and packing of goods; warehousing; storage information; 
distribution (delivery) of goods; delivery of goods; rental of warehouses.

Cl.40;Assembly of materials to order (for others); food and beverage preservation; preservation of medicines; 
preservation of household and industrial products; pattern printing; information relating to treatment of foodstuffs, 
beverages, medicines and industrial and household products; treatment of gases, solids and liquids with a view to 
packaging, bottling, bagging or packing thereof; mixture of gases, solids and liquids with a view to packaging, bottling, 
bagging or packing thereof.

Cl.42;Industrial research, testing and analysis services; medical research; biological research services; biochemical 
research; biotechnological research services; cosmetic research services; engineering research services; mechanical 
research; technological research services; scientific research, development and analysis; technical research projects and 
studies; research in the field of pharmaceutical products and for the pharmaceutical industry; research in the field of hair 
care; research and development in the field of biotechnology; research and development of products; research and 
development of vaccines and medicines; medical research and development; bacteriology; research, development and 
analysis services in the field of chemistry and biology; research in the field of environmental preservation; laboratory 
research and analysis services; preparation of reports relating to scientific research; preparation of reports relating to 
technical research; preparation of reports relating to technological research; services provided by consultants in the field 
of pharmaceutical research; services provided by consultants in the field of scientific research; services provided by 
consultants in the field of technological research; research and development services in the field of bacteriology; 
research and development services in the field of cytology; research and development services in connection with 
physics; scientific research, testing and analysis services; provision of technical advice in the field of scientific and 
industrial research; scientific research relating to hair care preparations; services provided by consultants relating to 
research and development in the field of therapeutics; provision of information about industrial analysis and research 
services; provision of information relating to medical and scientific research in the field of pharmaceutical products; 
provision of information and data relating to medical and veterinary research and development; provision of information 
and data relating to scientific and technological research and development; services provided by consultants and 
research in the field of engineering and information technology; services provided by consultants relating to research 
services in the field of foods and dietary supplements.
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3613568    23/05/2017
[International Registration No. : 1359398]
Sylvia Earle Alliance
P.O. Box 6882 Napa CA 94581 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded DVDs featuring information regarding the environment, science and technology, exploration, and 
conservation; downloadable video recordings featuring information regarding the environment, science and technology, 
exploration, and conservation.

Cl.39;Arranging and conducting oceanic expeditions; providing information on oceanic expeditions.

Cl.41;Educational services, namely, conducting conferences in the fields of the environmental science, science and 
technology, oceanic exploration, and environmental conservation; providing educational information in the academic field
of science for the purpose of academic study; non-downloadable electronic publications in the nature of scientific 
reports, articles, and books in the fields of environmental science and conservation, science and technology, oceanic 
exploration, and environmental conservation.

Cl.42;Providing information in the field of environmental science, oceanic science and technology relating thereto, and 
providing scientific information relating to environmental conservation and environmental protection; providing 
information in the field of environmental science, oceanic science and technology relating thereto, and providing 
scientific information relating to environmental conservation and environmental protection via the internet; providing 
scientific information in the field of oceanic exploration; providing scientific information in the field of oceanic exploration 
via the internet; conducting dives for purposes of exploration and environmental conservation.
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3613579    25/06/2017
[International Registration No. : 1359050]
MARKETTE SIX, LLC
PO Box 2290 Lake Grove OR 97035 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry.

Cl.35;On-line retail consignment stores featuring jewelry.

Cl.36;Jewelry appraisal.
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3613587    06/06/2017
[International Registration No. : 1359514]
LINKYO IP Holdings 2 LLC
629 S 6th Ave La Puente CA 91746 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Filled toner cartridges for printers; filled ink cartridges for printers.

Cl.7;Electric knife sharpeners.

Cl.9;Drum units for printers; blank recordable CD-Rs and DVD-Rs; CD and DVD storage wallets.

Cl.16;Chalk sticks; electric pencil sharpeners.

Cl.21;Compost containers for household use; mops; non-electric French presses.
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Priority claimed from 14/02/2017; Application No. : 016358392 ;European Union 

3614746    27/06/2017
[International Registration No. : 1360874]
SWATAB Scandinavian Water Technology AB
Prinsessvägen 7 SE-297 72 EVERÖD Sweden

Proposed to be Used
IR DIVISION
Cl.1;Deionised water; demineralised water, not for medical purposes.

Cl.11;Water filtering apparatus; filters for water purifiers.
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3614883    23/06/2017
[International Registration No. : 1216944]
Mark Dare Schmiedel
Vicki-Baum-Str. 60 10317 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal.

7644



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

3615030    11/07/2017
[International Registration No. : 1360342]
Cassio Imports, LLC
7200 S Alton Way Centennial CO 80112 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations; moisturizing milk.

Cl.29;Cheese; cheese powder; milk; powdered milk; yogurt; yogurt drinks; processed cheese.

Cl.30;Chocolate; chocolate bars; chocolate candies; chocolate confections; frozen yogurt; ice cream; ice cream bars; 
ice cream desserts; ice cream mixes; ice cream powder.
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Priority claimed from 25/12/2015; Application No. : 2015-128139 ;Japan 

3615230    28/07/2017
[International Registration No. : 1325184]
SHOWA DENKI CO., LTD.
12-14 Chuo 2-chome, Joto-ku, Osaka-City OSAKA 536-0005 Japan

Proposed to be Used
IR DIVISION
Cl.7;Chemical processing machines and apparatus; dust collecting machines; mist collecting machines; oil mist 
collecting machines; steam/oil separators; filtering machines; filtering machines for dust collecting machines; filtering 
machines for mist collecting machines; filtering machines for oil mist collecting machines; non-electric prime movers, not 
for land vehicles other than water mills and wind mills; motors and engines except for land vehicles; parts for non-electric 
prime movers for land vehicles; water mills; windmills; pneumatic or hydraulic machines and instruments; air suction 
machines; blowing machines; boilers for non-electric prime movers and engines.

Cl.11;Boilers, other than parts of machines; freezing machines and apparatus; drying apparatus and installations; 
recuperators for chemical processing; steamers for chemical processing; evaporators; distillation apparatus; heat 
exchangers for chemical processing; air-conditioning apparatus for industrial purposes; filters for air purifiers; air filters 
for air conditioning units; air filtering installations for industrial purposes; cooling apparatus; hot air apparatus; air 
purifiers for industrial purposes; electric air deodorising apparatus for industrial purposes; fans for industrial purposes 
parts of air-conditioning installations; water purification units; garbage incinerators for industrial purposes.
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3615792    07/07/2017
[International Registration No. : 1237769]
CARRARO S.p.A.
Via Olmo, 37 I-35011 CAMPODARSEGO (PADOVA) Italy

Proposed to be Used
IR DIVISION
Cl.4;Lubricating oils; lubricants.

Cl.35;Services connected with the promotion and sales in the field of oils and lubricants.
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Priority claimed from 19/12/2016; Application No. : 87273782 ;United States of America 

3615867    16/06/2017
[International Registration No. : 1361068]
Quidel Corporation
12544 High Bluff Drive, Suite 200 San Diego CA 92130 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagent test kits for clinical or medical laboratory, scientific or research use.

Cl.9;Automated molecular diagnostic instrument for clinical laboratory use in detecting pathogens.
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Priority claimed from 13/04/2015; Application No. : 30 2015 101 549 ;Germany 

3618567    22/06/2017
[International Registration No. : 1349430]
sigikid GmbH
Am Wolfsgarten 8 95511 Mistelbach Germany

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; electric lamps; lamp shades; lamp lighting ornaments [fittings]; lights [lighting]; lighting fittings.

Cl.14;Gift articles of textile, namely key rings; alloys of precious metal; badges of precious metal; amulets [jewelry]; 
pins being jewelry; bracelets; wristwatches; brooches [jewelry]; necklaces [jewelry]; chains [jewelry]; works of art of 
precious metal; lockets [jewelry]; earrings; rings [jewelry]; key rings [trinkets or fobs]; jewel cases; ornamental pins; 
watch straps; jewelry; ornaments [jewelry]; precious stones; clocks; time instruments.

Cl.16;Printed matter, in particular magazines/periodicals and newspapers; paper, cardboard (carton) and goods of 
paper or cardboard [as far as contained in this class], in particular paper bags, paper sacks, paper boxes, cartons of 
cardboard for packaging, paper gift bags, gift wrap paper, wrapping materials made of paper, collapsible boxes of paper; 
containers or boxes for sticker sets or stationery; pasteboard; cardboard boxes; cartons of cardboard for packaging; 
cardboard boxes; packaging materials made of cardboard; containers of card for packaging; gift boxes made of 
cardboard or carton; exercise books; paper for decorations; writing or drawing books; pamphlets; printing materials; 
greeting cards; stationery; teaching materials [except apparatus] in the form of material for handicrafts, as well as printed 
matter or flash cards; pen or pencil cases in the form of quivers of plastics, leather or cardboard, stationery cases and 
pouches of plastics, leather or cardboard; desk mats of synthetic material, leather or cardboard; document files; 
photographs; adhesives [glues] for stationery or household purposes; artists' materials articles, namely goods for 
drawing, painting and modelling; modelling materials; painters' brushes; drawing instruments; magazines/periodicals; 
newspapers; bookbinding material; stationery; stickers and sticker albums; typewriters; office requisites, except 
furniture; gift articles of textile fabric, namely pencil cases; ring binders; school cases; elastic folders; poetry albums; 
diaries; friends' books; friendship books; writing tablets; empty school cones; photographic albums.

Cl.18;Saddlery; briefcases [leather goods]; canvas bags with leather applications; above-named goods as far as 
included in this class; gift articles of textile, namely rucksacks; wallets; purses; trunks and suitcases; backpacks; cases 
[as far as included in this class]; school bags; bags; casual bags; umbrellas; bags for sports; cosmetic bags sold empty; 
toiletry bags; attache cases; documents wallets; beach bags; bags for campers; shopping bags; handbags; card wallets 
[leatherware]; boxes of leather or leather board; sling bags for carrying infants; vanity cases; credit-card holders; 
imitation leather; animal skins; girths of leather; all-purpose leather straps; travelling sets [leatherware]; holdalls; pads for
horse saddles; fastenings for saddles; keycases; satchels; parasols; bags [envelopes, pouches] of leather, for packaging; 
business card holders.

Cl.21;Tableware for children; services (crockery) for children; household and kitchen utensils [not of precious metal or 
coated therewith]; glassware, porcelain and earthenware as far as not included in other classes; small kitchen utensils, 
namely bowls, plates and mugs of wood, glasses, egg cups, oven gloves; bread boards; insulating flasks; hip flasks; 
lunch boxes; toothbrushes; money boxes; piggy banks; drinking flasks; drinking bottles/flasks for sports activities; waste 
paper baskets; dustbins; plates.

Cl.24;Blankets, in particular of fur and pelt; pillowcases/pillow; wall decorations and pictures of textile; unfitted covers 
of textile for hot water bottles and babies' bottles; tablemats of cotton; table decorations of textile materials, namely table 
napkins and coasters, small tablecloths, unfitted covers of textile for egg cups; pillow covers; bed blankets; tablecloths; 
bed linen; home textiles; quilt bedding mats; continental quilts; sheets (textile); furniture coverings of textile or plastic; 
shams for breastfeeding pillows; diaper changing cloths of textile for babies; canopies for cots/bassinettes/cradles and 
childrens' beds.

Cl.25;Clothing; headgear for wear; t-shirts; sweatshirts; footwear; gift articles of textile, namely clothing, in particular 
bath robes; children's clothing, including aprons and caps; babies' clothing; baby booties; babies' caps.

Cl.27;Carpets; door mats; mats; linoleum; floor coverings; wallpaper [not of textile].
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Cl.28;Playthings; games; toys; card games; playing pillows (toys); playing figures, in particular of plush, wood or 
textiles, in particular animals, clowns, dolls, in particular animal puppets, glove puppets, hand puppets and musical dolls; 
collection dolls; jumping jacks/marionettes and artist dolls; gift articles of textile, namely toys, as far as included in this 
class; musical animal puppets; dice; balls; small shoes as toys; hobby horses; board games and puzzles; children's toy 
vehicles, in particular wheelbarrows, scooters, prams and hand carts; dolls' houses; children's tableware; dolls' 
tableware; dolls' furniture; building blocks and grasping toys for babies; model kits; toy music boxes; textile gift articles 
in the form of toys; mobiles [toys]; gymnastic and sporting equipment; decorations for Christmas trees.
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Priority claimed from 20/09/2016; Application No. : 4300817 ;France 

3620933    02/03/2017
[International Registration No. : 1361573]
BEN TOUCH, Société à responsabilité limitée
5 rue Gutenberg F-49130 LES PONTS DE CÉ France

Proposed to be Used
IR DIVISION
Cl.1;Chemical solutions and substances for industrial or scientific use intended for imparting hydrophobic properties to 
the media on which they are applied; chemical products for coating, processing, spraying and sealing all surfaces, in 
particular terraces, walls, floors, roofs and shower screens; compositions (chemical products) for surface coating; 
chemical products that repel liquids in the form of sprays; protective hydrophobic and super-hydrophobic products; 
chemical mastics; chemical substances for protection against the cold; hydrophobic agents; waterproofing chemical 
compositions; waterproofing chemical preparations; sprays for hydrophobic and waterproofing products intended to be 
sprayed on all surfaces, in particular terraces, walls, floors, roofs, shower screens and on products made of leather and 
textile in order to protect products from stains; waterproofing chemical products for terraces, walls, floors, roofs, shower 
screens, textiles and leathers; chemical products for waterproofing leather and textile; chemical compositions for 
waterproofing terraces, walls, floors, roofs, shower screens and fabric, textile and leather goods; liquid chemical products
for waterproofing leather, textile and/or fabric goods; chemical preparations for the protection of leather, fabric and textile 
products; chemical preparations for the protection of fabrics, textiles, terraces, walls, floors, roofs and shower screens; 
protective chemical coatings in the form of sprays for terraces, walls, floors, roofs, shower screens, leather, fabric, textile 
[other than paints or oils]; protective water-resistant coatings for surfaces [chemical products, except paints]; chemical 
products to prevent the formation of stains on terraces, walls, floors, roofs, shower screens, fabrics, textiles and leather; 
chemical products in the form of sprays to prevent the formation of stains on fabrics, textiles and leather; chemical 
products intended for sealing walls, floors, paving, terraces and roofs as well as chemical products intended for damp-
proofing terraces, walls, floors, paving and roofs; damp proofing products except paints for masonry; water-repellent 
products for masonry excluding paints; chemical products and substances for cleaning moss; anti-moss chemical 
products and substances; chemical products and substances for cleaning terraces, walls, floors, paving and roofs; 
chemical products, namely anti-stain waterproofing agents for protecting textiles, leathers, carpeting, carpets and to 
prevent the formation of stains; chemical products, namely anti-stain waterproofing agents for protecting shower screens 
and tiles; chemical products, namely colorless waterproofing products for protecting roofs and facades; chemical 
products, namely colorless oil-repellent products for the protection of pavings; chemicals products, namely moss 
removal and cleaning products for roofs and facades; chemical composition for caulking slate coverings; all these 
products in particular can also be sold in spray, liquid, tube, bottle, gel and jar form.

Cl.2;Colorants, varnishes, lacquers, paints; spray coatings [paints]; surface coatings [paints]; resins for coating 
purposes; coating products intended for imparting hydrophobic properties to the media on which they are placed; 
coatings; protective coating sprays for application on surfaces; surface treatment products (preservatives); protective 
hydrophobic and super-hydrophobic coatings (paints); liquid repellent preparations in the form of spray paints; anti-
corrosive products (paints); waterproofing preparations [paints]; coatings for waterproofing [except chemical products] 
[varnishes]; paints, varnishes, lacquers, paints for sealing walls, floors, terraces and roofs, and damp-proofing of 
terraces, walls, floors and roofs; hydrophobic coatings for all surfaces and particularly terraces, walls, floors, roofs, 
shower screens, leathers and textiles; colors, varnishes, lacquers, paints, coverings with waterproofing and stain-
preventing functions for protecting textiles, leathers, carpeting, carpets and preventing the formation of stains; colors, 
varnishes, lacquers, paints, coverings with waterproofing and stain-preventing functions for protecting shower screens 
and tiles, colors, varnishes, lacquers, paints, coatings with colorless water-repellent properties for the protection of roofs 
and facades; colors, varnishes, lacquers, paints, coatings with colorless oil repellent properties for protecting pavings; 
colors, varnishes, lacquers, paints, coatings with moss removal and cleaning properties for roofs and facades. All these 
products in particular can also be sold in spray, liquid, tube, bottle, gel and jar form.

Cl.35;Advertising; business management assistance; procurement services for others; marketing; presentation of 
products on all communication media for the retail sale of stain-preventing waterproofing agents for protecting textiles, 

7651



leathers, carpeting, carpets, and to prevent the formation of stains, stain-preventing waterproofing agents for protecting 
shower screens and tiles, colorless water-repellent products for the protection of roofs and facades, oil-repellent 
products for the protection of pavings, moss cleaning and removing products for roofs and facades, chemical substances 
and solutions for industrial and scientific use for imparting hydrophobic properties to the media on which they are placed,
chemical products for the coating, processing, spraying and sealing of all surfaces, in particular terraces, walls, floors, 
roofs, shower screens, compositions [chemical products] for surface coating, liquid repellent products in the form of 
sprays, protective hydrophobic and super-hydrophobic agents, chemical mastics, substances for protection against ice, 
hydrophobic agents, waterproofing chemical compositions, waterproofing chemical preparations, sprays for hydrophobic 
products and waterproofing products intended to be sprayed on all surfaces, in particular terraces, walls, floors, roofs, 
shower screens and on all leather and textile products to protect products from stains, waterproofing chemical products 
for terraces, walls, floors, roofs, shower screens, textiles and leathers, products for waterproofing leather and textile, 
chemical compositions for waterproofing terraces, walls, floors, roofs, shower screens and fabric, textile and leather 
goods, liquid products for waterproofing leather, textile and/or fabric products, chemical preparations for the protection of
leather, fabric, textile products, chemical preparations for the protection of leathers, fabrics, textiles, terraces, walls, 
floors, roofs, shower screens, protective coatings in the form of sprays for terraces, walls, floors, roofs, shower screens, 
leathers, fabrics, textiles [other than paints or oils], protective water-resistant coatings for surfaces [chemical products, 
except paints], chemical products to prevent the formation of stains on terraces, walls, floors, roofs, shower screens, 
fabrics, textiles and leathers, chemical products in the form of sprays to prevent the formation of stains on terraces, walls,
floors, roofs, shower screens, fabrics, textiles and leathers, chemical products in the form of sprays for preventing the 
formation of stains on fabrics, textiles and leathers, chemical products intended to seal walls, floors, pavings, terraces 
and roofs, as well as chemical products intended for damp-proofing terraces, walls, floors, pavings and roofs, products 
for damp-proofing masonry, excluding paints, damp-proofing products for masonry, except paints, chemical products 
and substances for cleaning moss, anti-moss chemical products and substances, chemical products and substances for 
cleaning terraces, walls, floors, pavings and roofs, chemical products, namely stain-preventing waterproofing chemicals 
for protecting textiles, leathers, carpeting, carpets and in order to prevent the formation of stains, chemical products 
namely stain-preventing waterproofing agents for protecting shower screens and tiles, chemical products, namely stain-
prevention waterproofing agents for protecting textiles, leathers, carpeting, carpets and in order to prevent the formation 
of stains, chemical products, namely stain-prevention waterproofing agents for protecting shower screens and tiles, 
chemical products, namely colorless, damp-proofing products for protecting roofs and facades, chemical products, 
namely colorless water and oil repellent products for the protection of pavings, chemical products, namely moss cleaning 
and removal products for roofs and facades, colors, varnishes, lacquers, paints, spray coatings [paints], surface coatings 
[paints], resins for coating purposes, coating products intended for imparting hydrophobic properties to the media on 
which they are placed, coatings, protective coatings in spray form for application to surfaces, surface treatment products 
[preservatives], protective hydrophobic and super-hydrophobic coatings [paints], liquid repellent compositions in the 
form of spray paint, caulking materials [colors], anti-corrosive products [paints], waterproofing preparations [paints], 
waterproofing coatings [except chemical products] [varnishes], colors, varnishes, lacquers, paints for sealing walls, 
floors, terraces and roofs and damp-proofing of terraces, walls, floors and roofs, hydrophobic coatings for all surfaces, 
particularly terraces, walls, floors, roofs, shower screens, leathers and textiles, colors, varnishes, lacquers, paints, 
coverings with waterproofing and stain-preventing functions for protecting textiles, leathers, carpeting, carpets, and to 
prevent the formation of stains, colors, varnishes, lacquers, paints, coverings with waterproofing and stain-preventing 
functions for protecting shower screens and tiles, colors, varnishes, lacquers, paints, coatings having colorless damp-
proofing properties to protect roofs and facades, colors, varnishes, lacquers, paints, coatings with colorless water and oil 
repellent properties for protecting pavings, colors, varnishes, lacquers, paints, coatings having moss cleaning and 
removal properties for roofs and facades. All these products in particular can be sold in spray, liquid, tube, bottle, gel and 
jar form; business appraisal; artistic business expertise; organization of fairs or exhibitions for commercial or advertising 
purposes; sales promotion for others; retail sale services for stain-resistant waterproofing agents to protect textiles, 
leathers, carpeting and carpets and to prevent the formation of stains, stain-resistant waterproofing agents to protect 
shower screens and tiles, colorless damp-proofing products for protecting roofs and facades, colorless water and oil-
repellent products to protect pavings, cleaning and moss-removing products for roofs and facades, chemical substances 
and solutions for industrial or scientific use intended to impart hydrophobic properties to the media on which they are 
placed, chemicals products for the coating, treatment, spraying and sealing of all surfaces, in particular terraces, walls, 
floors, roofs, shower screens, surface-coating compositions [chemical products], liquid-repellent products in the form of 
sprays, protective hydrophobic and super-hydrophobic products, chemical mastics, ice protection substances, 
hydrophobic agents, waterproofing chemical compositions, waterproofing chemical preparations, sprays of hydrophobic 
products and waterproofing products for spraying on all surfaces, particularly terraces, walls, floors, roofs, shower 
screens and on all leather and textile products to protect the products from stains, waterproofing chemical products for 
terraces, walls, floors, roofs, shower screens, textiles and leather, leather and textile waterproofing products, chemical 
compositions for waterproofing terraces, walls, floors, roofs, shower screens and fabric, textile and leather goods, 
products in liquid form for waterproofing leather, textile and/or fabric products, chemical preparations for the protection 
of leather, fabric and textile products, chemical preparations for the protection of leather, fabric, textile, terraces, walls, 
floors, roofs, shower screens, protective coatings in spray form for terraces, walls, floors, roofs, shower screens, leather, 
fabric, textile [other than paints or oils], water-resistant protective coatings for surfaces [chemical products, except 
paints], chemical products to prevent the formation of stains on terraces, walls, floors, roofs, shower screens, fabrics, 
textiles and leather, chemical products in the form of sprays to prevent the formation of stains on fabrics, textiles and 
leather, chemical products intended for waterproofing walls, floors, pavings, terraces and roofs, as well as chemical 
products intended for damp-proofing terraces, walls, floors, pavings and roofs, moisture-proof products for masonry, 
except paints, damp-proofing products for masonry, except paints, chemical substances and products for cleaning moss, 
chemical products and substances for moss removal, chemical substances and products for cleaning terraces, walls, 
floors, pavings and roofs, chemical products, namely stain-resistant waterproofing agents to protect textiles, leathers, 
carpeting, carpets and to prevent the formation of stains, chemical products, namely stain-resistant waterproofing agents 
to protect shower screens and tiles, chemical products, namely colorless water-repellent products to protect roofs and 
facades, chemical products, namely colorless water and oil-repellent products to protect pavings, chemical products, 
namely cleaning and moss removal products for roofs and facades, colors, varnishes, lacquers, paints, coatings in sprays
[paints], surface coatings [paints], resins for coating purposes, coating products intended to impart hydrophobic 
properties to the media on which they are applied, coatings, protective spray coatings to be applied to surfaces, surface 
treatment products [preservatives], protective hydrophobic and super-hydrophobic coatings [paints], liquid-repellent 
compositions in the form of spray paints, caulking materials [colors], anti-corrosive products [paints], waterproofing 
preparations [paints], coatings for waterproofing [excluding chemical products] [varnishes], colors, varnishes, lacquers, 
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paints for waterproofing walls, floors, terraces and roofs and for damp-proofing terraces, walls, floors and roofs, 
hydrophobic coatings for all surfaces, particularly terraces, walls, floors, roofs, shower screens, leathers and textiles, 
colors, varnishes, lacquers, paints, coatings having stain-proofing and water-repellent properties for protecting textiles, 
leathers, carpeting, carpets and for preventing the formation of stains, colors, varnishes, lacquers, paints, coatings 
having stain-proofing and water-repellent properties for protecting shower screens and tiles, colors, varnishes, lacquers, 
paints, coatings having colorless damp-proofing properties to protect roofs and facades, colors, varnishes, lacquers, 
paints, coatings having colorless oil and water-repellent properties for protecting pavings, colors, varnishes, lacquers, 
paints, coatings having cleaning and moss-removing properties on roofs and facades. All of these products may be sold 
in spray, liquid, tube, bottle, gel and jar form; retail sale services on computer networks for stain-resistant waterproofing 
agents to protect textiles, leathers, carpeting, carpets and to prevent the formation of stains, stain-proof, waterproofing 
agents for protecting shower screens and tiles, colorless damp-proofing products to protect roofs and facades, colorless 
oil and water-repellent products to protect pavings, moss cleaning and removing products for roofs and facades, 
chemical substances and solutions for industrial or scientific use intended to impart hydrophobic properties to the 
substrates to which they are affixed, chemical products for coating, treating, spraying and sealing all surfaces, 
particularly terraces, walls, floors, roofs, shower screens, surface coating compositions [chemical products], liquid 
repellent products in the form of sprays, protective hydrophobic and super-hydrophobic coatings, chemical mastics, 
substances for protection against ice, hydrophobic agents, waterproofing chemical compositions, waterproofing 
chemical preparations, sprays of hydrophobic products and waterproofing products intended to be sprayed on all 
surfaces, particularly terraces, walls, floors, roofs, shower screens and all leather and textile products to protect the 
products from stains, waterproofing chemical products for terraces, walls, floors, roofs, shower screens, textiles and 
leathers, leather and textile waterproofing products, chemical compositions for waterproofing terraces, walls, floors, 
roofs, shower screens and fabric, textile and leather goods, products in liquid form for waterproofing leather, textile 
and/or fabric products, chemical preparations for the protection of leather, fabric and textile products, chemical 
preparations for the protection of leathers, fabrics, textiles, terraces, walls, floors, roofs, shower screens, protective 
coatings in spray form for terraces, walls, floors, roofs, shower screens, leathers, fabrics, textiles [other than paints or 
oils], water-resistant protective coatings for surfaces [chemical products, except paints], chemicals for preventing the 
formation of stains on terraces, walls, floors, roofs, shower screens, fabrics, textiles and leathers, chemical products in 
the form of sprays to prevent the formation of stains on fabrics, textiles and leathers, chemical products intended for 
waterproofing walls, floors, pavings, terraces and roofs and chemical products intended for damp-proofing terraces, 
walls, floors, pavings and roofs, moisture-proof products for masonry, except paints, damp-proof products for masonry, 
except paints, chemical substances and products for cleaning moss, chemical substances and products for moss 
removal, chemical substances and products for cleaning terraces, walls, floors, pavings and roofs, chemical products, 
namely stain-resistant waterproofing agents to protect textiles, leathers, carpeting, carpets and to prevent the formation 
of stains, chemical products, namely stain-resistant waterproofing agents to protect shower screens and tiles, chemical 
products, namely colorless damp-proofing products to protect roofs and facades, chemical products, namely colorless oil 
and water-repellent products for protecting pavings, chemical products, namely cleaning and moss removing products 
for roofs and facades, colors, varnishes, lacquers, paints, coatings in spray form [paints], surface treatment coatings 
[paints], resins for coating purposes, coating products intended to impart hydrophobic properties to the media on which 
they are applied, coatings, protective spray coatings to be applied to surfaces, surface treatment products 
[preservatives], protective hydrophobic and super-hydrophobic coatings [paints], liquid repellent compositions in the 
form of spray paints, caulking materials [paints], anti-corrosive preparations [paints], waterproofing preparations [paints], 
waterproofing coatings [excluding chemical products] [varnish], colors, varnishes, lacquers, paints for waterproofing 
walls, floors, terraces and roofs and for damp-proofing terraces, walls, floors and roofs, hydrophobic coatings for all 
surfaces including terraces, walls, floors, roofs, shower screens, leathers and textiles, colors, varnishes, lacquers, paints, 
coatings having waterproofing and stain-resistant functions for protecting textiles, leathers, carpeting and carpets and for 
preventing the formation of stains, colors, varnishes, lacquers, paints, coatings having waterproofing and stain-resistant 
functions for protecting shower screens and tiles, colors, varnishes, lacquers, paints, coatings having colorless damp-
proofing properties for protecting roofs and facades, colors, varnishes, lacquers, paints, coatings having colorless oil and
water-repellent properties to protect pavings, colors, varnishes, lacquers, paints, coatings having moss cleaning and 
removal properties for roof and facades. All of these products may be marketed in spray, liquid, tube, bottle, gel and jar 
form.

Cl.37;Construction of permanent buildings, roads and bridges; construction information; building construction 
supervision; masonry; roofing services; sealing services (building); sealing services (building) for floors, terraces, roofs, 
walls; cleaning services (housekeeping) for buildings, structures (exterior surfaces), windows, floors, roofs, pavings, 
terraces; masonry; plastering or plumbing; roofing services; cleaning of building interiors, building exteriors or windows; 
disinfection; repair of locks; furniture restoration; construction of buildings; construction, maintenance and repair of heat 
insulation systems; demolition of buildings; demolition of civil engineering structures; maintenance of apparatus for 
heating, cooling, temperature control, drying, ventilation and dust extraction; information relating to renovation; 
installation, construction, maintenance, servicing and repair of electrical energy and power generating apparatus, 
equipment and installations; installation of apparatus for heating, cooling, temperature control, drying, ventilation and 
dust extraction; installation of lighting apparatus; installation of gas and water pipelines; installation of photovoltaic cells 
and modules; installation of furniture; installation of plumbing; installation of doors and windows; installation of security 
and safety equipment; installation of telephone equipment; installation of electric light and power systems; installation of 
thermal insulation in buildings; installation, maintenance and repair of street lights; installation, maintenance and repair 
of doors and fences; installation, maintenance and repair of telecommunication equipment; installation and maintenance 
of traffic control apparatus; insulating of internal and external walls, ceilings and roofs; masonry; joinery; scaffolding 
assembly, earthworks and construction work in concrete; cleaning of buildings, industrial sites and building sites; 
abrasive cleaning of surfaces; cleaning of buildings [exterior surface]; cleaning of building interiors and exteriors; boiler 
cleaning and repair; application of paint and coatings on interior and exterior walls; application of paint to metal surfaces 
to prevent corrosion; paper hanging; roofing; installation of windows; tile laying, bricklaying and/or block laying; 
installation of glass in conservatories, windows, doors and greenhouses; chimney sweeping; renovation and restoration 
of buildings; telecommunication wiring services; carpentry services; asbestos removal services; rental of scaffolding for 
the building industry, of work or building platforms; rental of construction and building equipment; cleaning of leathers, 
textiles, carpets, fabrics, carpeting, doormats, clothing, footwear.

Cl.40;Treatment of materials by coating any surface or product with a substance equipped with hydrophobic 
properties; treatment of textiles and textile fibers; waterproofing of leather, textile, fabric or fur; waterproofing services for 
clothing; waterproofing services for fabrics; waterproofing services for all leather, textile and fabric products; waterproofing 
services for all surfaces, in particular floors, terraces and roofs.
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Priority claimed from 06/09/2016; Application No. : 302016026127.3/01 ;Germany 

3620947    24/02/2017
[International Registration No. : 1361367]
Allnex IP Sarl
76, Grand-Rue L-1660 LUXEMBOURG

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed synthetic resins; unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives (adhesive materials) 
for use in industry; auxiliary chemicals for use in the manufacture of lacquers; unsaturated polyester resins for use in the 
production of lacquers and shaped objects; emulsifiers for resins; hardening agents for resins; unprocessed 
thermoplastic resins; resins which can be hardened by ultraviolet rays; chemical additives for resins; unprocessed 
radiation-hardened synthetic resins; chemical compounds for manufacture of artificial resins; filling materials made of 
synthetic resin (industrial chemicals).

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metal foil for painters, decorators, printers and artists; water lacquers; enameled lacquers; coating pastes 
(paints); binders for varnishes; synthetic resin paints; resinous coatings (paints); resins (coatings) for coating purposes; 
resins (coatings) for pigmentation.
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Priority claimed from 25/01/2017; Application No. : 30 2017 001 542 ;Germany 

3620982    13/06/2017
[International Registration No. : 1362349]
Voco GmbH
Anton-Flettner-Str. 1-3 27472 Cuxhaven Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and materials, included in this class, in the field of dental medicine, namely direct and 
indirect restoration compounds, dental filling materials, dental anesthetics for desensitizing teeth and gums, fissure 
sealing dental resins, material for temporary dental bridges and dental crowns, dental veneers, dental composite 
materials, dental cements, dental abrasives, dental mastics, dental adhesives, rubber for dental purposes, moulding wax 
for dentists, porcelain for dental prostheses, dental impression materials, dental luting materials, dental liners, denture 
relining materials and dental varnishes.

Cl.10;Dental apparatus and instruments, namely application aids, dental burs, dental drills, artificial teeth, dentures.
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Priority claimed from 26/01/2017; Application No. : 016287542 ;European Union 

3621000    06/07/2017
[International Registration No. : 1362407]
Hugo Vogelsang Maschinenbau GmbH
Holthöge 10-14 49632 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps, in particular rotary piston pumps, worm pumps, progressive cavity pumps, pressure pumps, vacuum 
pumps, grinder pumps, liquid manure pumps, sewage pumps; shafts, pressure regulators and valves, in particular control 
valves and valves for compressed air (parts of machinery); crushing machines, in particular comminutors; separators; 
conveyor installations and transport equipment (conveyors), spiral conveyors; soil cultivation machines for agricultural 
purposes, in particular machines for applying fertiliser and slurry, devices for distributing fertiliser and slurry, devices for 
harvesting fertiliser and slurry; parts and fittings for the foregoing goods, in particular drag hose dribble bars with drag 
hoses and drag pipes attached thereto.

Cl.11;Waste water disposal installations, wastewater collection systems, water supply installation, in particular for 
supplying fresh water.

Cl.37;Installation, maintenance and repair for technical goods in the field of agriculture, industry, wastewater 
engineering, wastewater treatment, municipal engineering, environmental engineering, disposal technology, in particular 
of pumps, shredders (machines), soil cultivation machines and sewage disposal installations.

7656



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

Priority claimed from 26/01/2017; Application No. : AM 117/2017 ;Austria 

3621063    30/05/2017
[International Registration No. : 1361944]
voestalpine Tubulars GmbH & Co KG
Alpinestraße 17 A-8652 Kindberg-Aumühl Austria

Proposed to be Used
IR DIVISION
Cl.6;Metal tubing, in particular of steel; penstock pipes of steel for the transport of petroleum and/or natural gas; 
junctions of metal for pipes, in particular of steel, in particular for oil pipelines or gas pipelines; gas-tight thread coupling 
of metal, in particular of steel, in particular for oil pipelines or gas pipelines; pipe muffs of metal, in particular of steel; 
threaded pipes of metal, in particular of steel; manifolds of metal for pipelines; pipe strings of metal for the extraction of 
petroleum and natural gas; oilfield pipes of metal; drill strings of metal for oil and gas fields.

Cl.37;Installation of threaded pipes and/or gas-tight thread couplings of metal; repair and maintenance of threaded 
pipes and/or gas-tight thread couplings of metal.
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3621323    16/06/2017
[International Registration No. : 1362006]
Biltwell Custom Motorcycle Corp.
42349 Winchester Rd Temecula CA 92590 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Motorcycle engine parts, namely, exhaust pipes, air filters, ignition magnetos, carburetors, cam covers, engine 
valve covers, oil tanks, oil lines, spark plug wires, fuel filters, mufflers, exhaust kits comprising exhaust tips, exhaust 
pipes, exhaust flanges.

Cl.9;Protective safety helmet for sport and motorsport, namely, motorcycling, motor cross, motor bikes, motor 
scooters, scooters, dirt bikes, go-carts, bicycling; protective riding helmet for any form of transport, sport or recreational 
use; helmet shields, helmet bubble shields, goggles, lenses.

Cl.12;Motorcycle parts, namely, seats, seat mounts, handle bars, handle bar grips, handle bar risers, hand control 
levers, foot control levers, handle bar throttles, gas tanks, forks, frames, gas caps, petcock fuel valves, foot pegs, 
windshields, fenders, luggage racks, sissy bars, turn signals, drive chains, wheels, rims, spokes, tires, license plate 
brackets, sprockets, sprocket covers, fork sliders, fork tubes, headlight mounts, fairings, derby covers, steering nuts, 
shocks, mirrors.
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3621384    20/06/2017
[International Registration No. : 1362360]
Durst Phototechnik AG
Via Julia Durst Strasse, 4 I-39042 Brixen TX Italy

Proposed to be Used
IR DIVISION
Cl.2;Filled ink cartridges for printers; filled toner cartridges for printers; ink jet printer ink; printers' ink; printers' pastes.

Cl.9;Ink jet printers; ink-jet color printers; laser color printers; laser printers; photo printers.
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3621387    29/06/2017
[International Registration No. : 1361782]
Hyperconnect, Inc.
14F, Daegak Bldg., 5, Secho-daero 78-gil Seocho-gu, 06620 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Software; application software for smartphones; communications software; instant messaging software; computer 
software for internet chatting; computer software for use in providing multiple user access to a global computer 
information network; interactive video software; computer software for transmission and broadcasting of audio, video 
and multimedia content; computer software for processing digital images; speech recognition software; gesture 
recognition software; virtual reality game software; augmented reality software; computer-readable data carriers recorded 
with software; portable communication apparatus; apparatus for broadcasting, recording, transmission or reproduction of
sound, data or images; digital audio and video receivers; computer-based apparatus for recognizing faces; digital voice 
signal processors; translators.

Cl.38;Transmission of data via a communication network; communication via a computer network; providing long 
distance telecommunications services; video communication services; voice communication services; providing voice 
chat services; providing online chat services; providing video conferencing services; transmission of instant messages; 
internet broadcasting services; transmission, broadcasting and reception of audio, video, still and moving images, text 
and data in real time; providing online chat rooms for transmission of messages, comments and multimedia content 
among users; providing mobile chat services via smartphone applications; transmission of text, photos, and images via 
smartphone applications; transmission of data, sounds, and images via a communication network for location-based 
social networking services; electronic transmission of audio, video, data, and documents via a peer-to-peer network; 
providing internet chat rooms and forums; transmission of videos, movies, pictures, images, text, photos, games, user-
generated content, audio content, and information via the internet; transmission and reception of images and voices via 
the internet; transmission of messages, data, and content via the internet.
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Priority claimed from 14/03/2017; Application No. : 1350273 ;Benelux 

3621446    12/07/2017
[International Registration No. : 1362141]
Hygienius Intellectual Property B.V.
De Corridor 7 NL-3621 ZA Breukelen

Proposed to be Used
IR DIVISION
Cl.10;Urine drainage bags; portable urination aids for women; bags for medical use in storing urine samples; bags for 
medical use in collecting urine samples; urine bags; fecal pouches.

Cl.16;Cardboard containers; cardboard boxes; collapsible cardboard boxes; boxes for packaging [cardboard].
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Priority claimed from 20/09/2016; Application No. : 4300818 ;France 

3621536    02/03/2017
[International Registration No. : 1362421]
BEN TOUCH, Société à responsabilité limitée
5 rue Gutenberg F-49130 LES PONTS DE CÉ France

Proposed to be Used
IR DIVISION
Cl.1;Chemical solutions and substances for industrial or scientific use intended for imparting hydrophobic properties to 
the media on which they are applied; chemical products for coating, processing, spraying and sealing all surfaces, in 
particular terraces, walls, floors, roofs and shower screens; compositions (chemical products) for surface coating; 
chemical products that repel liquids in the form of sprays; protective hydrophobic and super-hydrophobic products; 
chemical mastics; chemical substances for protection against the cold; hydrophobic agents; waterproofing chemical 
compositions; waterproofing chemical preparations; sprays for hydrophobic and waterproofing products intended to be 
sprayed on all surfaces, in particular terraces, walls, floors, roofs, shower screens and on products made of leather and 
textile in order to protect products from stains; waterproofing chemical products for terraces, walls, floors, roofs, shower 
screens, textiles and leathers; chemical products for waterproofing leather and textile; chemical compositions for 
waterproofing terraces, walls, floors, roofs, shower screens and fabric, textile and leather goods; liquid chemical products
for waterproofing leather, textile and/or fabric goods; chemical preparations for the protection of leather, fabric and textile 
products; chemical preparations for the protection of fabrics, textiles, terraces, walls, floors, roofs and shower screens; 
protective chemical coatings in the form of sprays for terraces, walls, floors, roofs, shower screens, leather, fabric, textile 
[other than paints or oils]; protective water-resistant coatings for surfaces [chemical products, except paints]; chemical 
products to prevent the formation of stains on terraces, walls, floors, roofs, shower screens, fabrics, textiles and leather; 
chemical products in the form of sprays to prevent the formation of stains on fabrics, textiles and leather; chemical 
products intended for sealing walls, floors, paving, terraces and roofs as well as chemical products intended for damp-
proofing terraces, walls, floors, paving and roofs; damp proofing products except paints for masonry; water-repellent 
products for masonry excluding paints; chemical products and substances for cleaning moss; anti-moss chemical 
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products and substances; chemical products and substances for cleaning terraces, walls, floors, paving and roofs; 
chemical products, namely anti-stain waterproofing agents for protecting textiles, leathers, carpeting, carpets and to 
prevent the formation of stains; chemical products, namely anti-stain waterproofing agents for protecting shower screens 
and tiles; chemical products, namely colorless waterproofing products for protecting roofs and facades; chemical 
products, namely colorless oil-repellent products for the protection of pavings; chemicals products, namely moss 
removal and cleaning products for roofs and facades; chemical composition for caulking slate coverings; all these 
products in particular can also be sold in spray, liquid, tube, bottle, gel and jar form.

Cl.2;Colorants, varnishes, lacquers, paints; spray coatings [paints]; surface coatings [paints]; resins for coating 
purposes; coating products intended for imparting hydrophobic properties to the media on which they are placed; 
coatings; protective coating sprays for application on surfaces; surface treatment products (preservatives); protective 
hydrophobic and super-hydrophobic coatings (paints); liquid repellent preparations in the form of spray paints; anti-
corrosive products (paints); waterproofing preparations [paints]; coatings for waterproofing [except chemical products] 
[varnishes]; paints, varnishes, lacquers, paints for sealing walls, floors, terraces and roofs, and damp-proofing of 
terraces, walls, floors and roofs; hydrophobic coatings for all surfaces and particularly terraces, walls, floors, roofs, 
shower screens, leathers and textiles; colors, varnishes, lacquers, paints, coverings with waterproofing and stain-
preventing functions for protecting textiles, leathers, carpeting, carpets and preventing the formation of stains; colors, 
varnishes, lacquers, paints, coverings with waterproofing and stain-preventing functions for protecting shower screens 
and tiles, colors, varnishes, lacquers, paints, coatings with colorless water-repellent properties for the protection of roofs 
and facades; colors, varnishes, lacquers, paints, coatings with colorless oil repellent properties for protecting pavings; 
colors, varnishes, lacquers, paints, coatings with moss removal and cleaning properties for roofs and facades. All these 
products in particular can also be sold in spray, liquid, tube, bottle, gel and jar form.

Cl.35;Advertising; business management assistance; procurement services for others; marketing; presentation of 
products on all communication media for the retail sale of stain-preventing waterproofing agents for protecting textiles, 
leathers, carpeting, carpets, and to prevent the formation of stains, stain-preventing waterproofing agents for protecting 
shower screens and tiles, colorless water-repellent products for the protection of roofs and facades, oil-repellent 
products for the protection of pavings, moss cleaning and removing products for roofs and facades, chemical substances 
and solutions for industrial and scientific use for imparting hydrophobic properties to the media on which they are placed,
chemical products for the coating, processing, spraying and sealing of all surfaces, in particular terraces, walls, floors, 
roofs, shower screens, compositions [chemical products] for surface coating, liquid repellent products in the form of 
sprays, protective hydrophobic and super-hydrophobic agents, chemical mastics, substances for protection against ice, 
hydrophobic agents, waterproofing chemical compositions, waterproofing chemical preparations, sprays for hydrophobic 
products and waterproofing products intended to be sprayed on all surfaces, in particular terraces, walls, floors, roofs, 
shower screens and on all leather and textile products to protect products from stains, waterproofing chemical products 
for terraces, walls, floors, roofs, shower screens, textiles and leathers, products for waterproofing leather and textile, 
chemical compositions for waterproofing terraces, walls, floors, roofs, shower screens and fabric, textile and leather 
goods, liquid products for waterproofing leather, textile and/or fabric products, chemical preparations for the protection of
leather, fabric, textile products, chemical preparations for the protection of leathers, fabrics, textiles, terraces, walls, 
floors, roofs, shower screens, protective coatings in the form of sprays for terraces, walls, floors, roofs, shower screens, 
leathers, fabrics, textiles [other than paints or oils], protective water-resistant coatings for surfaces [chemical products, 
except paints], chemical products to prevent the formation of stains on terraces, walls, floors, roofs, shower screens, 
fabrics, textiles and leathers, chemical products in the form of sprays to prevent the formation of stains on terraces, walls,
floors, roofs, shower screens, fabrics, textiles and leathers, chemical products in the form of sprays for preventing the 
formation of stains on fabrics, textiles and leathers, chemical products intended to seal walls, floors, pavings, terraces 
and roofs, as well as chemical products intended for damp-proofing terraces, walls, floors, pavings and roofs, products 
for damp-proofing masonry, excluding paints, damp-proofing products for masonry, except paints, chemical products 
and substances for cleaning moss, anti-moss chemical products and substances, chemical products and substances for 
cleaning terraces, walls, floors, pavings and roofs, chemical products, namely stain-preventing waterproofing chemicals 
for protecting textiles, leathers, carpeting, carpets and in order to prevent the formation of stains, chemical products 
namely stain-preventing waterproofing agents for protecting shower screens and tiles, chemical products, namely stain-
prevention waterproofing agents for protecting textiles, leathers, carpeting, carpets and in order to prevent the formation 
of stains, chemical products, namely stain-prevention waterproofing agents for protecting shower screens and tiles, 
chemical products, namely colorless, damp-proofing products for protecting roofs and facades, chemical products, 
namely colorless water and oil repellent products for the protection of pavings, chemical products, namely moss cleaning 
and removal products for roofs and facades, colors, varnishes, lacquers, paints, spray coatings [paints], surface coatings 
[paints], resins for coating purposes, coating products intended for imparting hydrophobic properties to the media on 
which they are placed, coatings, protective coatings in spray form for application to surfaces, surface treatment products 
[preservatives], protective hydrophobic and super-hydrophobic coatings [paints], liquid repellent compositions in the 
form of spray paint, caulking materials [colors], anti-corrosive products [paints], waterproofing preparations [paints], 
waterproofing coatings [except chemical products] [varnishes], colors, varnishes, lacquers, paints for sealing walls, 
floors, terraces and roofs and damp-proofing of terraces, walls, floors and roofs, hydrophobic coatings for all surfaces, 
particularly terraces, walls, floors, roofs, shower screens, leathers and textiles, colors, varnishes, lacquers, paints, 
coverings with waterproofing and stain-preventing functions for protecting textiles, leathers, carpeting, carpets, and to 
prevent the formation of stains, colors, varnishes, lacquers, paints, coverings with waterproofing and stain-preventing 
functions for protecting shower screens and tiles, colors, varnishes, lacquers, paints, coatings having colorless damp-
proofing properties to protect roofs and facades, colors, varnishes, lacquers, paints, coatings with colorless water and oil 
repellent properties for protecting pavings, colors, varnishes, lacquers, paints, coatings having moss cleaning and 
removal properties for roofs and facades. All these products in particular can be sold in spray, liquid, tube, bottle, gel and 
jar form; business appraisal; artistic business expertise; organization of fairs or exhibitions for commercial or advertising 
purposes; sales promotion for others; retail sale services for stain-resistant waterproofing agents to protect textiles, 
leathers, carpeting and carpets and to prevent the formation of stains, stain-resistant waterproofing agents to protect 
shower screens and tiles, colorless damp-proofing products for protecting roofs and facades, colorless water and oil-
repellent products to protect pavings, cleaning and moss-removing products for roofs and facades, chemical substances 
and solutions for industrial or scientific use intended to impart hydrophobic properties to the media on which they are 
placed, chemicals products for the coating, treatment, spraying and sealing of all surfaces, in particular terraces, walls, 
floors, roofs, shower screens, surface-coating compositions [chemical products], liquid-repellent products in the form of 
sprays, protective hydrophobic and super-hydrophobic products, chemical mastics, ice protection substances, 
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hydrophobic agents, waterproofing chemical compositions, waterproofing chemical preparations, sprays of hydrophobic 
products and waterproofing products for spraying on all surfaces, particularly terraces, walls, floors, roofs, shower 
screens and on all leather and textile products to protect the products from stains, waterproofing chemical products for 
terraces, walls, floors, roofs, shower screens, textiles and leather, leather and textile waterproofing products, chemical 
compositions for waterproofing terraces, walls, floors, roofs, shower screens and fabric, textile and leather goods, 
products in liquid form for waterproofing leather, textile and/or fabric products, chemical preparations for the protection 
of leather, fabric and textile products, chemical preparations for the protection of leather, fabric, textile, terraces, walls, 
floors, roofs, shower screens, protective coatings in spray form for terraces, walls, floors, roofs, shower screens, leather, 
fabric, textile [other than paints or oils], water-resistant protective coatings for surfaces [chemical products, except 
paints], chemical products to prevent the formation of stains on terraces, walls, floors, roofs, shower screens, fabrics, 
textiles and leather, chemical products in the form of sprays to prevent the formation of stains on fabrics, textiles and 
leather, chemical products intended for waterproofing walls, floors, pavings, terraces and roofs, as well as chemical 
products intended for damp-proofing terraces, walls, floors, pavings and roofs, moisture-proof products for masonry, 
except paints, damp-proofing products for masonry, except paints, chemical substances and products for cleaning moss, 
chemical products and substances for moss removal, chemical substances and products for cleaning terraces, walls, 
floors, pavings and roofs, chemical products, namely stain-resistant waterproofing agents to protect textiles, leathers, 
carpeting, carpets and to prevent the formation of stains, chemical products, namely stain-resistant waterproofing agents 
to protect shower screens and tiles, chemical products, namely colorless water-repellent products to protect roofs and 
facades, chemical products, namely colorless water and oil-repellent products to protect pavings, chemical products, 
namely cleaning and moss removal products for roofs and facades, colors, varnishes, lacquers, paints, coatings in sprays
[paints], surface coatings [paints], resins for coating purposes, coating products intended to impart hydrophobic 
properties to the media on which they are applied, coatings, protective spray coatings to be applied to surfaces, surface 
treatment products [preservatives], protective hydrophobic and super-hydrophobic coatings [paints], liquid-repellent 
compositions in the form of spray paints, caulking materials [colors], anti-corrosive products [paints], waterproofing 
preparations [paints], coatings for waterproofing [excluding chemical products] [varnishes], colors, varnishes, lacquers, 
paints for waterproofing walls, floors, terraces and roofs and for damp-proofing terraces, walls, floors and roofs, 
hydrophobic coatings for all surfaces, particularly terraces, walls, floors, roofs, shower screens, leathers and textiles, 
colors, varnishes, lacquers, paints, coatings having stain-proofing and water-repellent properties for protecting textiles, 
leathers, carpeting, carpets and for preventing the formation of stains, colors, varnishes, lacquers, paints, coatings 
having stain-proofing and water-repellent properties for protecting shower screens and tiles, colors, varnishes, lacquers, 
paints, coatings having colorless damp-proofing properties to protect roofs and facades, colors, varnishes, lacquers, 
paints, coatings having colorless oil and water-repellent properties for protecting pavings, colors, varnishes, lacquers, 
paints, coatings having cleaning and moss-removing properties on roofs and facades. All of these products may be sold 
in spray, liquid, tube, bottle, gel and jar form; retail sale services on computer networks for stain-resistant waterproofing 
agents to protect textiles, leathers, carpeting, carpets and to prevent the formation of stains, stain-proof, waterproofing 
agents for protecting shower screens and tiles, colorless damp-proofing products to protect roofs and facades, colorless 
oil and water-repellent products to protect pavings, moss cleaning and removing products for roofs and facades, 
chemical substances and solutions for industrial or scientific use intended to impart hydrophobic properties to the 
substrates to which they are affixed, chemical products for coating, treating, spraying and sealing all surfaces, 
particularly terraces, walls, floors, roofs, shower screens, surface coating compositions [chemical products], liquid 
repellent products in the form of sprays, protective hydrophobic and super-hydrophobic coatings, chemical mastics, 
substances for protection against ice, hydrophobic agents, waterproofing chemical compositions, waterproofing 
chemical preparations, sprays of hydrophobic products and waterproofing products intended to be sprayed on all 
surfaces, particularly terraces, walls, floors, roofs, shower screens and all leather and textile products to protect the 
products from stains, waterproofing chemical products for terraces, walls, floors, roofs, shower screens, textiles and 
leathers, leather and textile waterproofing products, chemical compositions for waterproofing terraces, walls, floors, 
roofs, shower screens and fabric, textile and leather goods, products in liquid form for waterproofing leather, textile 
and/or fabric products, chemical preparations for the protection of leather, fabric and textile products, chemical 
preparations for the protection of leathers, fabrics, textiles, terraces, walls, floors, roofs, shower screens, protective 
coatings in spray form for terraces, walls, floors, roofs, shower screens, leathers, fabrics, textiles [other than paints or 
oils], water-resistant protective coatings for surfaces [chemical products, except paints], chemicals for preventing the 
formation of stains on terraces, walls, floors, roofs, shower screens, fabrics, textiles and leathers, chemical products in 
the form of sprays to prevent the formation of stains on fabrics, textiles and leathers, chemical products intended for 
waterproofing walls, floors, pavings, terraces and roofs and chemical products intended for damp-proofing terraces, 
walls, floors, pavings and roofs, moisture-proof products for masonry, except paints, damp-proof products for masonry, 
except paints, chemical substances and products for cleaning moss, chemical substances and products for moss 
removal, chemical substances and products for cleaning terraces, walls, floors, pavings and roofs, chemical products, 
namely stain-resistant waterproofing agents to protect textiles, leathers, carpeting, carpets and to prevent the formation 
of stains, chemical products, namely stain-resistant waterproofing agents to protect shower screens and tiles, chemical 
products, namely colorless damp-proofing products to protect roofs and facades, chemical products, namely colorless oil 
and water-repellent products for protecting pavings, chemical products, namely cleaning and moss removing products 
for roofs and facades, colors, varnishes, lacquers, paints, coatings in spray form [paints], surface treatment coatings 
[paints], resins for coating purposes, coating products intended to impart hydrophobic properties to the media on which 
they are applied, coatings, protective spray coatings to be applied to surfaces, surface treatment products 
[preservatives], protective hydrophobic and super-hydrophobic coatings [paints], liquid repellent compositions in the 
form of spray paints, caulking materials [paints], anti-corrosive preparations [paints], waterproofing preparations [paints], 
waterproofing coatings [excluding chemical products] [varnish], colors, varnishes, lacquers, paints for waterproofing 
walls, floors, terraces and roofs and for damp-proofing terraces, walls, floors and roofs, hydrophobic coatings for all 
surfaces including terraces, walls, floors, roofs, shower screens, leathers and textiles, colors, varnishes, lacquers, paints, 
coatings having waterproofing and stain-resistant functions for protecting textiles, leathers, carpeting and carpets and for 
preventing the formation of stains, colors, varnishes, lacquers, paints, coatings having waterproofing and stain-resistant 
functions for protecting shower screens and tiles, colors, varnishes, lacquers, paints, coatings having colorless damp-
proofing properties for protecting roofs and facades, colors, varnishes, lacquers, paints, coatings having colorless oil and
water-repellent properties to protect pavings, colors, varnishes, lacquers, paints, coatings having moss cleaning and 
removal properties for roof and facades. All of these products may be marketed in spray, liquid, tube, bottle, gel and jar 
form.

Cl.37;Construction of permanent buildings, roads and bridges; construction information; building construction 
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supervision; masonry; roofing services; sealing services (building); sealing services (building) for floors, terraces, roofs, 
walls; cleaning services (housekeeping) for buildings, structures (exterior surfaces), windows, floors, roofs, pavings, 
terraces; masonry; plastering or plumbing; roofing services; cleaning of building interiors, building exteriors or windows; 
disinfection; repair of locks; furniture restoration; construction of buildings; construction, maintenance and repair of heat 
insulation systems; demolition of buildings; demolition of civil engineering structures; maintenance of apparatus for 
heating, cooling, temperature control, drying, ventilation and dust extraction; information relating to renovation; 
installation, construction, maintenance, servicing and repair of electrical energy and power generating apparatus, 
equipment and installations; installation of apparatus for heating, cooling, temperature control, drying, ventilation and 
dust extraction; installation of lighting apparatus; installation of gas and water pipelines; installation of photovoltaic cells 
and modules; installation of furniture; installation of plumbing; installation of doors and windows; installation of security 
and safety equipment; installation of telephone equipment; installation of electric light and power systems; installation of 
thermal insulation in buildings; installation, maintenance and repair of street lights; installation, maintenance and repair 
of doors and fences; installation, maintenance and repair of telecommunication equipment; installation and maintenance 
of traffic control apparatus; insulating of internal and external walls, ceilings and roofs; masonry; joinery; scaffolding 
assembly, earthworks and construction work in concrete; cleaning of buildings, industrial sites and building sites; 
abrasive cleaning of surfaces; cleaning of buildings [exterior surface]; cleaning of building interiors and exteriors; boiler 
cleaning and repair; application of paint and coatings on interior and exterior walls; application of paint to metal surfaces 
to prevent corrosion; paper hanging; roofing; installation of windows; tile laying, bricklaying and/or block laying; 
installation of glass in conservatories, windows, doors and greenhouses; chimney sweeping; renovation and restoration 
of buildings; telecommunication wiring services; carpentry services; asbestos removal services; rental of scaffolding for 
the building industry, of work or building platforms; rental of construction and building equipment; cleaning of leathers, 
textiles, carpets, fabrics, carpeting, doormats, clothing, footwear.

Cl.40;Treatment of materials by coating any surface or product with a substance equipped with hydrophobic 
properties; treatment of textiles and textile fibers; waterproofing of leather, textile, fabric or fur; waterproofing services for 
clothing; waterproofing services for fabrics; waterproofing services for all leather, textile and fabric products; 
waterproofing services for all surfaces, in particular floors, terraces and roofs.
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3621546    04/07/2017
[International Registration No. : 1362391]
Lino Tagliapietra
Calle Bertolini, 17 I-30141 Murano-Venezia Italy

Proposed to be Used
IR DIVISION
Cl.11;Lamp glasses, chandeliers of glass, lamps of glass in general.

Cl.19;Stained-glass windows, floors of glass.

Cl.21;Containers of glass, pots of glass, drinking glasses of glass, household ornaments of glass, decorative items of 
glass for the household, bottles of glass, kitchen utensils of glass.
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3621572    20/06/2017
[International Registration No. : 1362367]
Arizona Board of Regents, for and on behalf of Arizona State University
P.O. Box 877405 Tempe AZ 85287 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, t-shirts.

Cl.41;Educational services, namely, providing courses of instruction at the college, graduate and post-graduate level 
and distributing course materials in connection therewith; entertainment services in the nature of conducting collegiate 
athletic and sporting events; providing information relating to collegiate athletic and sporting events.
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Priority claimed from 19/12/2016; Application No. : 2016-142017 ;Japan 

3621628    14/02/2017
[International Registration No. : 1362212]
MATSUI Tsubasa
1-10-902, Higashikoraibashi, Chuo-ku, Osaka-shi Osaka 540-0039 Japan

Proposed to be Used
IR DIVISION
Cl.35;Sales promotion for third parties; procurement services for third parties (purchasing goods and services for other
businesses); presentation of goods on any communication media, for retail purposes; on-line advertising on a computer 
network; invoicing; commercial information and advice for consumers; compilation of information into computer 
databases; computerized file management; organization of exhibitions for commercial or advertising purposes; 
administrative processing of purchase orders; business information; business inquiries; marketing; advertising and 
promotional services; market studies and business information services; promoting the goods and services of third 
parties via computer and communication networks; retail services in the field of entertainment, namely for downloadable 
music files and image files (including moving image files) and video recordings provided online and via electronic 
communications networks; retail services for downloadable electronic publications provided via the Internet and other 
computer and electronic communication networks in the field of entertainment; retail services for downloadable movies 
provided via the Internet and other computer and electronic communication networks in the field of entertainment; retail 
services for game software for use in personal computers, personal digital assistance, or mobile phones; retail services 
or wholesale services for electrical machinery and apparatuses including electronic machines and apparatus (including 
computer programs); charitable services, namely promoting public awareness about charitable, philanthropic, volunteer, 
public and community service and humanitarian activities (advertising); arranging of commercial contests in the context 
of award programs designed to recognize, reward and encourage individuals and groups which engage in self-
improvement, personal growth, charitable, philanthropic, volunteer, public and community service and humanitarian 
activities and sharing of creative work products, namely the arranging of contests for commercial purposes.
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Cl.36;Financial consultancy; financial evaluation [insurance, banking, real estate]; financial management; capital 
investments; money exchange services; fund investments; securities brokerage; stocks and bonds brokerage; charitable 
fund-raising; factoring; financial clearing; financial transaction processing services, including clearing and reconciling 
financial transactions via computer and communication networks; bill payment services provided through a website and 
providing information thereof; electronic funds transfer services; bill payment services; issue of tokens of value including 
virtual currency.

Cl.41;Education information; entertainment information; recreation information; organization of competitions 
(education or entertainment); electronic publication of books and journals online; providing online electronic 
publications, not downloadable; electronic desktop publishing; photography services; game services provided online 
from a computer network; gaming; entertainment provided online by means of computer databases or via the Internet 
and/or via online database, for secondary, collegiate, social and community interest groups; providing on-line electronic 
publications, image, video, not downloadable via sharing in the community; electronic publishing services for third 
parties; entertainment services, including providing interactive multi-player and single player computer games via the 
Internet and electronic communication networks; providing information about online computer games and video games 
via computer or communication networks; arranging and conducting competitions for video gamers and computer game 
players; arranging of contests for recognizing, rewarding and encouraging individuals and groups for self-improvement, 
personal growth, charitable, philanthropic, volunteer activities, public and community service activities and humanitarian 
activities and for sharing of goods from creative activity (entertainment and education).

Cl.42;Providing Internet search engines; creating and maintaining web sites for third parties; rental of computer 
software; maintenance of computer software; computer services, namely, creating web sites for users which allow to 
organize groups and events, participate in discussions, and engage in social, business and community networking; 
computer services, namely, interactive hosting services for third parties which allow users to organize meetings, events 
and interactive discussions via communication networks; application service provider (ASP) services, including hosting 
computer software applications for third parties; application service provider (ASP) services featuring software, namely to 
enable the temporary use of software for uploading, downloading, streaming, posting, displaying, blogging, linking, 
sharing or otherwise providing electronic media or information over communication networks; providing information on 
computer search indices and information databases, particularly containing texts, electronic documents, databases, 
graphic and audiovisual information, via computer and communication networks; computer services in the form of 
creating web pages for others which allow users to publish and share user-generated content or specific content, 
personal profiles, sounds, videos, data images; providing temporary use of non-downloadable computer software for 
using social networks, creating virtual community and transmission of audio, video data, photographic images, texts, 
graphics.
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3621655    27/04/2017
[International Registration No. : 1361888]
Joint Stock Company «Air and Space Defence Corporation «Almaz - Antey»
Verejskaya street, 41, RU-121471 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Machines.

Cl.9;Scientific, nautical, surveying, photographic, optical, measuring, signaling, checking [supervision], teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers; data processing equipment and computers.

Cl.12;Vehicles; apparatus for locomotion by land, air and water.

Cl.13;Firearms; ammunition; projectiles [weapons]; explosives.

Cl.19;Buildings, transportable, not of metal.

Cl.37;Building; repair; installation services.

Cl.42;Design and development of computer hardware and software.
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Priority claimed from 10/03/2017; Application No. : 016458564 ;European Union 

3621674    24/05/2017
[International Registration No. : 1362270]
Planmeca Oy
Asentajankatu 6 FI-00880 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic and optical apparatus and instruments; apparatus for recording, 
transmission or reproduction of images; data processing equipment; intraoral scanners, laser scanners, optical scanners 
and 3D scanners; computers for controlling and operating medical and dental imaging and scanning devices; computers 
for processing data and images received from medical and dental imaging and scanning devices; computers for 
rendering three-dimensional images received from medical and dental imaging and scanning devices; computers for 
processing and displaying images received from medical and dental imaging and scanning devices; computers for 
acquiring three-dimensional images from medical and dental imaging and scanning devices; computers for interpreting 
the results of medical and dental imaging and scanning devices; computers for processing digital images of the anatomy 
received from medical and dental imaging and scanning devices for diagnosis and treatment; computer software for 
controlling and operating medical and dental imaging and scanning devices; computer software for controlling and 
operating digital image sensors used in medical and dental imaging and scanning devices; computer software for 
processing data and images received from medical and dental imaging and scanning devices; computer software for 
rendering three-dimensional images received from medical and dental imaging and scanning devices; computer software 
for processing and displaying images received from medical and dental imaging and scanning devices; computer 
software for acquiring three-dimensional images from medical and dental imaging and scanning devices; computer 
software for interpreting the results of medical and dental imaging and scanning devices; computer software for 
processing digital images of the anatomy received from medical and dental imaging and scanning devices for diagnosis 
and treatment; computer software for processing graphics and text received from medical and dental imaging and 
scanning devices and computers.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial teeth; cameras and video cameras 
for medical purposes, intraoral cameras, endoscopy cameras, digital cameras for viewing cavities of humans and animals 
for diagnosis and treatment, intraoral scanners, 3d intraoral scanners, laser scanners for medical purposes, optical 
scanners for medical purposes, optical 3d scanners for medical purposes.
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Priority claimed from 16/12/2016; Application No. : 016169336 ;European Union 

3621807    16/06/2017
[International Registration No. : 1361521]
The Royal Commonwealth Society for the Blind
35 Perrymount Road Haywards Heath, West Sussex RH16 3BW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Organising of auctions; organising of online auctions for charitable fundraising purposes.

Cl.36;Charitable fundraising.
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3621869    02/06/2017
[International Registration No. : 1362295]
Kaiser, Erik, A.
19 Balbrook Drive Mendham NJ 07945 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Attachments for cameras and smart phones, namely, apparatus comprised of brackets to hold phone and a mirror 
with LED lighting sold as a unit, for assisting a person in taking a selfie picture.

Cl.11;Electronic lighting devices, namely, lighting fixtures.

Cl.20;Mirrors enhanced by light emitting diode lighting sold to and used by professionals in the beauty industry.
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3621899    09/06/2017
[International Registration No. : 1361741]
Shenzhen Bincent Technology Co., Ltd.
1001-A, 10/F, Bak Technology Building, No.9 Keyan Road, High-tech Park, Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.37;Building construction supervision; upholstering; furniture maintenance.

Cl.42;Research and development of new products for others; quality evaluation; surveying; packaging design; design 
of interior decor; computer software design; maintenance of computer software; software as a service [SaaS]; information 
technology [IT] consultancy; updating of computer software.
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3621911    16/06/2017
[International Registration No. : 1344609]
Rontis AG
Bahnhofstrasse 7, CH-6301 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Pharmaceutical products for human use; nutritional supplements.

Cl.10;Medical apparatus and instruments.

Cl.44;Medical services, hemodialysis services.
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Priority claimed from 30/03/2015; Application No. : AM 614/2015 ;Austria 

3621939    26/06/2017
[International Registration No. : 1292658]
Frauenthal Holding AG
Rooseveltplatz 10 A-1090 Wien Austria

Proposed to be Used
IR DIVISION
Cl.6;Compressed air tanks made of steel and aluminium, air tanks with welded mounting brackets, cylinder covers, 
pistons, fixing plates and holders, chassis, heavy-gauge sheet metal parts, steel tubes, steel springs; various formed 
parts and welded assemblies made of steel, special steel and aluminium alloys, hollow profiles, fittings, alloys from base 
metals; steel constructions.

Cl.12;Suspension springs, in particular parabolic springs, leaf springs and air suspension springs, for vehicles, 
stabilisers (tubular stabiliser bars and solid stabiliser bars), spring U-bolts, U-Bolts (U-shaped mounts used to attach leaf 
springs to truck axles), chassis, cylinder covers, pistons, fixing plates and holders, compressed air tanks made of 
plastics/synthetic materials; heavy-gauge sheet metal parts, various formed parts and welded assemblies made of steel, 
special steel and aluminium alloys for vehicles.

Cl.40;Metal treating, soldering, custom assembling of materials for others, treating of metal constructions and its parts, 
other surface treatment and heat treatment of metals, mechanic metal treating.
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Priority claimed from 07/09/2016; Application No. : 015805501 ;European Union 

3621941    02/03/2017
[International Registration No. : 1362436]
Eintracht Frankfurt e.V.
Gustav-Behringer-Str. 10 60386 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; hygienic preparations and articles; medical preparations; dietary 
supplements and dietetic preparations; foodstuffs and dietetic substances for medical or veterinary purposes; infant 
formula; plasters, materials for dressings; dressings, medical; material for stopping teeth, dental wax; disinfectants; 
preparations for destroying vermin; fungicides; herbicides; medicated isotonic drinks.

Cl.9;Apparatus, instruments and equipment for telecommunications; optical image viewers with three-dimensional 
graphic representation; apparatus for receiving, recording, transmission, processing, transforming, output and 
reproduction of data, speech, text, signals, sound and images, including multimedia apparatus; electronic entertainment 
goods, namely radio and television receivers, sound and/or image recording and reproduction apparatus, including such 
goods in portable form and for digital image-sound signals; electronic apparatus for interactive television; apparatus for 
receiving and transforming encoded signals (decoders); apparatus, including multimedia apparatus, for connecting and 
controlling audio, video and telecommunications apparatus and computers and printers, including such apparatus with 
electronic program management and control for interactive television viewing and/or pay TV; electronic program guides 
(software); accessories for computers, video and computer games and similar electronic and electrotechnical apparatus, 
namely joysticks, manual controls, control apparatus, adapters, modules for expanding functions and extending memory 
capacity; voice synthesizers, light pens, electronic 3-D spectacles, programmed and non-programmed cassettes, floppy 
discs, discs and games modules; boxes for storing cassettes, floppy disks and recording discs; program recorders, 
numerical keyboards, floppy disk stations principally comprising floppy disk drives, microprocessors and control 
electronics; electronic data processing apparatus, including monitors, input apparatus, output apparatus, printers, 
terminals and memories, including such apparatus being additional apparatus for a main piece of apparatus; computer 
programs on data carriers of all kinds; electronic data carriers; video games and computer games (software), video 
games (computer games) in the form of computer programs recorded on data carriers; computer and video game 
cassettes, floppy disks, cartridges, disks and tapes and other programs and databases recorded on machine-readable 
data carriers, included in this class; pre-recorded and blank sound recording carriers, in particular recording discs, 
compact discs, sound tapes and sound cassettes (compact cassettes); recorded and unrecorded image carriers (included 
in this class), in particular video cassettes and DVDs; video cassette cases; exposed film; photo CDs; photographic, 
cinematographic, optical and teaching apparatus and instruments; pre-recorded magnetic, magnetic optical and optical 
carriers for sound and/or images; optical apparatus and instruments, included in this class, in particular spectacles, 
glasses and spectacle frames; sunglasses; spectacle cases; cell phones; tablets; software (apps) for mobile telephones 
and tablet computers; cases and covers for mobile telephones and tablets; mouse pads (mouse mats); mechanical or 
digital egg timers; horns for signalling; safety, security, protection and signalling devices; parts included in this class for 
all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting and light reflectors; electric lamps; pocket searchlights; luminaires; hot water bags 
(thermophore).

Cl.15;Musical instruments; musical boxes [not toys]; whistles [musical instruments]; horns (for football stadia) being 
musical instruments.

Cl.25;Clothing, including sportswear and leisurewear; exercise suits; gym shorts and shirts, football shorts and shirts, 
tennis shirts and shorts, bathing suits and beachwear, swimming trunks and swimsuits, including bikinis; corsetry, 
underwear; children' s clothing, clothes for newborn babies; playsuits (clothing); shoes, footwear and boots including 
shoes and boots for sports and leisure; belts [clothing]; stockings, tights, socks; neckties, including ties, gloves 
(clothing); headgear, including headbands and sweatbands; gloves for cross-country skiing and cycling; neck scarfs 
[mufflers].

Cl.28;Games and playthings (including electronic); jigsaw and manipulative puzzles; masks for disguise for games, 
hobby and model kits with activity materials for games; toy figurines of plastic, wood, rubber, porcelain and other 
materials; toy cars and lorries; automatic gaming machines (coin or token-operated); inflatable swimming pools 
(playthings) and swimming toys, slides, soft and rag dolls and toy animals, and toy figurines of fabric, fur and other 
materials; dolls and doll clothing; inflatable balloons; gymnastic and sporting articles (included in this class); fitness 
apparatus (included in this class), skiing, tennis and angling equipment; skis, ski bindings, ski poles; skate-boards, 
surfboards, roller skates, skates; balls, including sports and games balls; dumb-bells, shot putts, discus, javelins 
(sporting articles); tennis rackets and parts therefor, in particular grips, strings, grip bands and lead bands for tennis 
rackets; table tennis bats, badminton racquets, squash racquets, cricket bats, golf clubs and hockey sticks; tennis balls 
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and shuttlecocks; tables for table tennis; clubs for gymnastics, sports hoops, nets for sporting purposes, goal post and 
ball nets; sports gloves, namely goalkeepers' gloves; knee, elbow, ankle and shin guards for sports purposes; bags 
adapted for sports equipment, golf bags, bags and covers for tennis racquets, table tennis bats, badminton racquets, 
squash racquets, cricket bats and hockey sticks; decorations for Christmas trees; card games; electronic educational 
teaching games; computer game accessories comprising disk memories, manual controls and television games 
apparatus; video games, computer games and other electronic games adapted for use with external screens or monitors; 
automatic gaming and entertainment machines adapted for use with external screens, including video games and 
computer games; games and entertainment apparatus, adapted for use with an external screen, including video and 
computer game apparatus; toy hats and costumes.

Cl.30;Coffee, tea, cocoa and artificial coffee; espresso; rice; tapioca and sago; flour and preparations made from 
cereals; bread, pastry and confectionery; edible ices; sweet-products; sugar, honey, treacle; yeast, baking-powder; salt; 
mustard; vinegar, sauces (condiments); spices; edible ices; chocolate; sweets, in particular filled sweets; lollipops 
[confectionery]; savory biscuits; chocolate products, in particular chocolate confectionery, sweets and baked goods; 
marshmallows (sweets); bubble gum; muesli bars; energy bars; fruit gums [other than for medical use].

Cl.33;Alcoholic beverages (except beers).

Cl.38;Transmission of radio and television broadcasts or programmes via wireless and cable networks; broadcasting of
film, television, radio, teletext and videotext programmes or broadcasts; telecommunications; press agency services, 
namely transmitting messages, press reports and market research data (including using electronic means and/or by 
computer); sound, image and data transmission by cable, satellite, computer network, telephone and other lines, and all 
other transmission media; electronic television broadcasting within the framework of subscription television services 
(pay TV), including video-on-demand, including for others, being a digital platform; providing access to an information 
database; transmission of information via wireless or cable networks; on-line services and transmissions, namely transfer
of information and messages including e-mail; providing of access to communications networks with the aid of digital 
multimedia technology, in particular for internet access, teleshopping and telebanking, including for use with television 
screens; providing user access to global networks; electronic transmission of data and computer programs on electronic 
networks, in particular on the internet and other electronic communications media providing information of all kinds, in 
particular from the fields of politics, economics, finance, law, social issues, sport, culture, religion, technology, 
computers, the internet; transmission of sound, speech, images and/or data; telephone communications and services, 
communications by cellular phones; e-mail data services, fax services, SMS services; providing access to information 
stored on databases, including in particular by means of interactive computer systems; telephone services by means of 
information, complaints and emergency hotlines; providing access to, and transmission of, information, texts, drawings 
and images; providing access to information and entertainment programs on the internet; broadcasting of web-TV 
programmes, interactive programmes and internet TV programmes; electronic transmission of information, including 
sound, image and data; electronic transmission of fee data; providing access to data on the internet; data transmission 
services between networked computer systems; providing access to networks for the transmission of messages, images, 
text, speech, signals and data; leasing of access time to online games on the internet and other electronic media; 
transmission of data.

Cl.41;Production, screening and rental of films, video films and other television programmes; demonstration and rental 
of video and/or audio cassettes, tapes and discs and video games (computer games); rental of television receivers and 
decoders; education; providing of training; entertainment; sporting and cultural activities; provision of radio and 
television entertainment services; organisation and presentation of sports events, shows, quizzes and musical events and
organisation of competitions in the fields of entertainment and sports, also for recorded programmes or live broadcasts 
on radio or television; organisation of competitions in the fields of training, teaching, entertainment and sports; talent 
promotion through the providing of training; publication and editing of books, magazines and other printed matter and 
associated electronic media, other than for advertising purposes; organisation of and conducting concert, theatre and 
entertainment events and sports competitions; production of film, television, radio and screen text, video text 
programmes or broadcasts, radio and television entertainment; production of films and video films and other image and 
sound programmes for educational, instructional and entertainment purposes, including for children and young people; 
presentation and rental of sound and image recordings on video and/or audio cassettes, tapes and discs; theatrical 
performances, music performances; cultural, artistic, leisure and sporting activities, including the arranging thereof; 
arranging and conducting of cultural, entertainment and sporting events and congresses, seminars, lectures and 
multimedia presentations (for cultural and entertainment purposes); publishing (included in this class); production of 
web-TV programmes, interactive programmes and internet TV programmes; sports promotion through training; ticket 
agency services (entertainment); ticket and seat reservations and advance sale of tickets for concerts, shows and other 
entertainment events; booking and reservation services for cultural and sporting events; providing facilities for children, 
young people and adolescents for leisure purposes, in particular in the field of sports; information on entertainment 
events and providing of sporting and leisure activities; rental of sports equipment (included in this class); editing of 
written texts; sports agency services, namely arranging of sporting activities; production of radio and television 
broadcasts/programmes via wireless or cable networks; arranging and conducting of cultural, entertainment and sporting 
events for charitable purposes; production of prize game broadcasts.

Cl.45;Personal and social services rendered to meet the needs of individuals, namely safety information; services of a 
sports association, namely legal consultancy and representation to social and political decision-makers, and legal 
lobbying for the promotion of professional sports; security services for the protection of property and individuals; 
chaperoning services (personal body guarding); issuing, arranging and rental, and other exploitation through licensing, of
rights to films, television and radio productions and other image and audio programmes, and print media and other 
publications, in particular relating to football events; legal administration and exploitation, through the issuing of 
licences, of copyright and industrial property rights, for others; exploitation of film, television and other ancillary 
copyright in the field of merchandising; legal services and consultancy; mediation; consultancy relating to management 
of intellectual property and copyrights; exploitation (licensing) and legal administration of television transmission rights, 
in particular rights to the transmission of sporting events; providing, granting, exploitation (licensing) and legal 
administration of rights to press, radio, television and film articles for use on sound and image carriers; providing, 
granting, exploitation (licensing) and legal administration of rights to articles in newspapers and periodicals.
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3621975    18/05/2017
[International Registration No. : 1361716]
Robert Oldham
c/o Salveo Bodycare Ltd, 9 West Street Congleton, Cheshire CW12 1JN United Kingdom

Proposed to be Used
IR DIVISION
Cl.28;Sporting articles, namely loose weights.

Cl.41;Provision of exercise classes, involving the use of loose weights.
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Priority claimed from 02/07/2013; Application No. : 30 2013 039 509.3/04 ;Germany 

3621981    20/07/2017
[International Registration No. : 1197869]
Liqui - Moly Gesellschaft mit beschränkter Haftung
Jerg-Wieland-Strasse 4 89081 Ulm Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular chemical and physical additives for lubricants, lubricating grease and 
industrial oils, and for engine oils, gear oils, compressor oils and hydraulic oils, and additives for motor fuels, in 
particular petrol and diesel fuels; chemical additives for coolant fluids; anti-freezing preparations for coolant fluids and 
for windscreen washer fluid; antifreeze; chemical impregnation preparations for motor vehicle hoods; hydraulic oils.

Cl.4;Lubricants; industrial oils and greases, including motor oils, gear oils, compressor oils contact oils and contact 
greases for industrial purposes; lubricants, namely lubricating lacquer, non-chemical oil additives and additives for motor 
fuels (in particular petrol and diesel fuels); non-chemical additives for industrial oils and greases, motor oils, gear oils, 
compressor oils and hydraulic oils.

7680



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

3622010    07/06/2017
[International Registration No. : 1361587]
LORIS AZZARO B.V.
Kanaalpad 61 NL-7321 AN Apeldoorn

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; eau de parfum; eau de toilette; eau de cologne; cosmetic bath or shower products, namely shower gels, 
bubble bath, bath salts, bath oils; perfumed soaps; perfumed talcum powder; cosmetic creams and lotions; deodorants 
for personal use; beauty masks; cosmetics; scented body lotions and milks for cosmetic use; hair lotions; scented body 
sprays; make-up products; make-up removing milks and lotions; shaving soaps; after-shave lotions and balms.

Cl.9;Spectacles (optics); sunglasses; cases for spectacles and sunglasses; apparatus and instruments for recording, 
reproducing and/or transmitting sound and/or virtual information or recordings, namely computers, laptop computers, 
portable telephones, mp3 players; downloadable ring tones for telephones; headphones; bags adapted for laptop 
computers and tablets; cases for telephones; downloadable electronic publications in the field of music and fashion; 
loudspeakers; USB flash drives.

Cl.14;Jewelry; jewelry, namely bracelets, chains, necklaces, finger rings, earrings, ornaments; clock and watchmaking 
and chronometric instruments, namely watches, watch straps; precious metals and their alloys; jewelry cases [caskets]; 
boxes of precious metal; cases, bracelets, chains for watches; key rings [trinkets or fobs]; cuff links; charms; tie clips.

Cl.18;Leather; imitation leather; key cases (leather goods); briefcases; wallet; coin purses not of precious metal; 
traveling bags; handbags; backpacks; beach bags; garment bags for travel; animal skins; trunks and suitcases; 
umbrellas; parasols and walking sticks; whips, harness and saddlery; credit card cases of leather.
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3622013    02/02/2017
[International Registration No. : 1361140]
HANGZHOU CHAFOU TECHNOLOGY CO., LTD.
Room 1801, Floor 18, Block A, Building 1, Time Square, No. 326, South Avenue, Nanyuan Street, Yuhang District, Hangzhou City 
Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; computer software applications, downloadable; computer programs 
[downloadable software]; computer programmes [programs], recorded; computer software, recorded; electronic agendas; 
cash registers; weighing machines; intercommunication apparatus; monitoring apparatus, electric.

Cl.30;Coffee-based beverages; tea; tea-based beverages; sugar; sweetmeats [candy]; molasses for food; bread; cereal 
preparations; soya flour; ice cream.

Cl.35;On-line advertising on a computer network; advertising; commercial intermediation services; providing business 
information via a web site; provision of an on-line marketplace for buyers and sellers of goods and services; sales 
promotion for others; relocation services for businesses; updating and maintenance of data in computer databases; 
book-keeping; sponsorship search.

Cl.43;Tea bar services; accommodation bureau services [hotels, boarding houses]; rental of transportable buildings; 
retirement home services; day-nursery [crèche] services; boarding for animals; rental of chairs, tables, table linen, 
glassware; rental of drinking water dispensers; rental of lighting apparatus; rental of cooking apparatus.
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Priority claimed from 11/08/2016; Application No. : 87135221 ;United States of America 

3622024    09/02/2017
[International Registration No. : 1362058]
Empire Brands LLC
2711 Centerville Road, Suite 400 Wilmington DE 19808 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic database in the field of business and commercial directories and information of suppliers, buyers and 
trade intermediaries, company descriptions, performance, satisfaction, compliance and financial assessments, in the field 
of ratings of products and services of suppliers, buyers and trade intermediaries, and in the field of ratings of suppliers', 
buyers' and trade intermediaries' behavior, and in the field of import and export trade information for products and 
services of others, and in the field of export, import and business information of suppliers, buyers and trade 
intermediaries or others, and in the field of company descriptions, activity, growth, performance, loyalty, expertise, 
behavior, satisfaction, compliance and financial assessments; website software, computer software or an application 
providing data in the field of business and commercial directories and information of suppliers, buyers and trade 
intermediaries, company descriptions, performance, satisfaction, compliance and financial assessments, and in the field 
of ratings of products and services of suppliers, buyers and trade intermediaries, and in the field of ratings of suppliers', 
buyers' and trade intermediaries' behavior, and in the field of import and export trade information for products and 
services of others, and in the field of export, import and business information of suppliers, buyers and trade 
intermediaries or others, and in the field of company descriptions, activity, growth, performance, loyalty, expertise, 
behavior, satisfaction, compliance and financial assessments; website software, computer software or an application 
providing a search engine for obtaining, organizing, analyzing and displaying data in the field of business and commercial
directories and information of suppliers, buyers and trade intermediaries, company descriptions, performance, 
satisfaction, compliance and financial assessments, and in the field of ratings of products and services of suppliers, 
buyers and trade intermediaries, and in the field of ratings of suppliers', buyers' and trade intermediaries' behavior, and in 
the field of import and export trade information for products and services of others, and in the field of export, import and 
business information of suppliers, buyers and trade intermediaries or others, and in the field of company descriptions, 
activity, growth, performance, loyalty, expertise, behavior, satisfaction, compliance and financial assessments; website 
software, computer software or an application providing access to searchable databases of information and data.

Cl.35;Providing an on-line computer database in the field of business information and business contacts; business 
consulting services in the field of providing business and commercial directories and information of suppliers, buyers 
and trade intermediaries, and in the field of providing business and commercial information, company descriptions, 
performance, satisfaction, activity, growth, loyalty, expertise, behavior, compliance and financial assessments, and in the 
field of providing ratings of products and services of suppliers, buyers and trade intermediaries, and in the field of 
providing ratings of suppliers', buyers' and trade intermediaries' behavior, and in the field of providing trade-related 
intelligence services, in particular sourcing, selling and competitive intelligence, and in the field of providing import and 
export trade information for products and services of others, and in the field of providing buyers, suppliers, and trade 
intermediaries with trade-related intelligence services; business consulting services in the field of providing access to a 
database containing business and commercial directories and information of suppliers, buyers and trade intermediaries, 
and in the field of business and commercial information, company descriptions, performance, satisfaction, activity, 
growth, loyalty, expertise, behavior, compliance and financial assessments, and in the field of ratings of products and 
services of suppliers, buyers and trade intermediaries, and in the field of ratings of suppliers', buyers' and trade 
intermediaries' behavior, and in the field of trade-related intelligence services, in particular sourcing, selling and 
competitive intelligence, and in the field of import and export trade information for products and services of others, and in 
the field of buyers, suppliers, and trade intermediaries with trade-related intelligence services; connecting sellers with 
buyers, via a website; infomediary services, namely, facilitating transactions between buyers and sellers through 
providing buyers with information about sellers, goods, and/or services, and providing sellers with information about 
buyers, goods, and/or services, and provision of market research information, and analyzing and compiling business data 
for market research in the field of global trade trends, and online business consulting and information services, and 
business consulting and information services, and online international business consulting services relating to gathering 
and disseminating international trade information and news, and international business consulting services relating to 
gathering and disseminating international trade information and news, and online business research services that allow 
users to obtain information regarding analyzing, monitoring, alerting, predictive modelling, benchmarking of markets, 
trends, branches and companies, and online business research services that allow users to obtain information regarding 
market and competitive intelligence, market trends, orientation and growth, export and import diversification, 
concentration, penetration, sophistication and survival, and business research services that allow users to obtain 
information regarding analyzing, monitoring, alerting, predictive modelling, benchmarking of markets, trends, branches 
and companies, and business research services that allow users to obtain information regarding market and competitive 
intelligence, market trends, orientation and growth, export and import diversification, concentration, penetration, 
sophistication and survival.
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Cl.42;Computer services, namely, providing search engines for obtaining, organizing and displaying data regarding 
business and commercial directories and information of suppliers, buyers and trade intermediaries, regarding business 
and commercial information, company descriptions, performance, satisfaction, compliance and financial assessments, 
regarding ratings of products and services of suppliers, buyers and trade intermediaries, regarding ratings of suppliers', 
buyers' and trade intermediaries' behavior, regarding import and export trade information for products and services of 
others, regarding export, import and business information of suppliers, buyers and trade intermediaries or others, and 
regarding company descriptions, activity, growth, performance, loyalty, expertise, behavior, satisfaction, compliance and 
financial assessments, all on a global computer network.
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Priority claimed from 28/11/2016; Application No. : 2016-134234 ;Japan 

3622515    19/05/2017
[International Registration No. : 1361138]
RIDE ON EXPRESS Co., Ltd.
5-27, Mita 3-chome, Minato-ku Tokyo 108-6317 Japan

Proposed to be Used
IR DIVISION
Cl.30;Confectionery; bread and buns; sandwiches; steamed buns stuffed with minced meat [Chuka-manjuh]; 
hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; Chinese stuffed dumplings [gyoza, cooked]; 
Chinese steamed dumplings [shumai, cooked]; sushi; fried balls of batter mix with small pieces of octopus [takoyaki]; 
boxed lunches consisting of rice, with added meat, fish or vegetables; ravioli.

Cl.43;Providing foods and beverages.
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3622685    25/07/2017
[International Registration No. : 1268521]
MuleSoft, Inc.
77 Geary Street, Suite 400 San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for application and database integration; computer software for integration of computer 
systems, applications, data and databases; computer software for creation and connectivity to application programming 
interfaces (APIs); computer software for governance and management of web services, APIs, and integration 
applications; computer software for the development and deployment of integrations.

Cl.42;Providing on-line non-downloadable computer software for application and database integration; providing on-
line non-downloadable computer software for integration of computer systems, applications, data and databases; 
providing on-line non-downloadable computer software for creation and connectivity to application programming 
interfaces (APIs); providing on- line non-downloadable computer software for governance and management of web 
services, APIs, and integration applications; providing on-line non- downloadable computer software for the development 
and deployment of integrations; providing information about application programming interfaces (APIs) and integration of 
computer systems, applications, data and databases via a website; hosting an on-line community web site featuring 
information and discussions on topics off application programming interfaces (APIs) and integration of computer 
systems, applications, data and databases; computer software consulting; consulting services in the field of software 
application and database integration; consulting services in the field of integration of computer systems, applications, 
data and databases; computer services, namely, integration of computer systems, applications, data and databases.
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Priority claimed from 27/06/2017; Application No. : 30 2017 015 728 ;Germany 

3624588    07/07/2017
[International Registration No. : 1363041]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for water purification, water treatment preparations; microorganisms and enzymes for water purification 
in a cultivated pond.

Cl.5;Nutritional supplements for use in aquaculture.
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Priority claimed from 18/01/2017; Application No. : 4330421 ;France 

3626522    14/06/2017
[International Registration No. : 1362734]
PIERRE FABRE DERMO-COSMETIQUE
45 Place Abel Gance F-92100 BOULOGNE France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; pencils for cosmetic use; oils for cosmetic use; tissues impregnated with cosmetic lotions; cosmetics 
for eyelashes; cosmetic skin-tanning preparations; cosmetic preparations for slimming; cosmetic creams; lotions for 
cosmetic use; cosmetic preparations for baths; almond milk for cosmetic use; cosmetic products for skin care; pomades 
for cosmetic use; skin whitening cream; make-up products; make-up powder; beauty masks; cleansing milk for toilet 
purposes; oils for toilet purposes; soaps.

Cl.5;Pharmaceutical products; pharmaceutical preparations for the treatment of sun erythema; pharmaceutical 
preparations for skin care; lotions for pharmaceutical use; dermatological preparations.
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Priority claimed from 14/12/2016; Application No. : 4322308 ;France 

3626523    09/06/2017
[International Registration No. : 1362965]
SAINT-GOBAIN GLASS FRANCE
18 Avenue d'alsace F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.1;Chemical treatments based on synthetic and artificial resins for protecting glass; surface coatings based on 
artificial and synthetic resins for protecting glass, particularly during shaping, machining, storage and transportation; 
synthetic and artificial resins which can be removed by combustion.

Cl.2;Unprocessed natural resins.

Cl.19;Window glass other than glass for vehicle windows; glazing; building glass; building glass; enameled glass; 
safety glass; laminated glass; glass tiles for building and construction; glass panels for building and construction; 
shaped or flat glass sheets intended for building and construction; colored window glass (other than glass for vehicle 
windows); processed and/or common window glass for building and construction; insulating glass for building and 
construction; laminated flat glass for building and construction; decorative glass for building and construction.

Cl.21;Unworked or semi-worked glass [excluding glass used in construction]; enameled glass, other than that used in 
construction; opal glass; painted glass; glass sheets (furniture); glass for vehicle windows.
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Priority claimed from 24/03/2017; Application No. : 700698 ;Switzerland 

3626526    30/05/2017
[International Registration No. : 1362961]
ELINCHROM SA (ELINCHROM LTD)
Avenue de Longemalle 11 CH-1020 Renens Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Wireless electric apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; batteries enabling continued control of stored energy, photometry apparatus and instruments, 
wireless electronic remote control apparatus, wireless shutter releases, wireless apparatus for transmitting electronic 
signals, wireless electronic signal receivers, transmitters and wireless receivers of electronic signals, wireless 
transmitters-receivers of electronic signals with USB ports, photography apparatus for measuring, checking and 
signaling, photography and photographic reproduction apparatus, instruments and installation, batteries for electronic 
flash-bulbs for use in studio and reproduction photography, variable power switches, fuses, plugs, batteries, cables, 
adapters, transmitters, software, remote control devices, microprocessors, tripods for cameras, articulated arms, camera 
stands, battery chargers, receivers, filters for photography, optical fibers, CDs, DVDs, support mounts for photography 
with integrated light diffusers (multi-tables); lamps for flash-bulbs, flash-bulb tubes, flash-bulbs; apparatus for recording, 
transmitting or reproduction of sound, images or light; wireless apparatus and instruments for data communication, 
satellite communication and telecommunication; wireless data processing equipment, computers, computer programs, 
interfaces, modems and peripheral equipment; computer programs for wireless communication; electronic apparatus for 
wireless reception, storage and transmission of data and messages; device enabling wireless connection between 
portable electronic apparatus (Bluetooth apparatus); wireless transmitters, wireless receivers; software for wireless 
network communication; wireless computer peripheral devices, wireless receivers; software for wireless content delivery; 
sensors (measurement apparatus) other than for medical use.

Cl.11;Lighting devices, lighting apparatus and installations, fiber optic lighting apparatus and installations, lighting 
apparatus and installations for photography, floodlights, spotlights, flashlights, protective domes for electric flashlights, 
reflectors, grid reflectors, reflector cones, deflectors, electric fans, halogen light bulbs, light diffuser umbrellas.

Cl.38;Wireless data telecommunication services, communications via computer terminals; computer-aided 
transmission of messages and images; rental of message transmission apparatus; information relating to 
telecommunications; advisory and consultancy services relating to wireless communication and wireless communication 
equipment; wireless broadcasting services; wireless transfer of data via the Internet; wireless transfer of data via digital 
apparatus; wireless transfer of data via wireless application protocols (WAP); transmission of information via wireless 
networks.
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3626536    29/05/2017
[International Registration No. : 1237986]
Czech Brewmasters s.r.o.
K Sibrine 198/12 CZ-190 16 Praha - Kolodeje Czech Republic

Proposed to be Used
IR DIVISION
Cl.35;Business management and organization consultancy, professional business consultancy, commercial 
management assistance, commercial intermediation services in the field of goods in classes 31, 32 and 33.

Cl.36;Financial consultancy.

Cl.40;Brewing, malting.
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Priority claimed from 29/03/2017; Application No. : 701910 ;Switzerland 

3626552    15/05/2017
[International Registration No. : 1362946]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foodstuffs, beverages and substances for medical and clinical use; food and food substances for babies; 
food preparations for infants; lacteal flour for babies; powdered milk for babies; foodstuffs and food substances for 
medical use for children and patients; foodstuffs and food substances for medical use for nursing mothers; nutritional 
supplements for medical use for pregnant women and breastfeeding mothers; nutritional supplements; dietetic 
supplements for medical use; nutritional and dietetic supplements for medical use; vitamin preparations, mineral-based 
preparations; dietary fibers; vitamins; vitamin preparations and substances; nutritional and food supplements.

Cl.29;Cooked dishes based on vegetables, potatoes, fruits, meat, poultry, fish and seafood products; preserved, frozen, 
dried and cooked fruits and vegetables; milk and dairy products; powdered milk; milk-based beverages and preparations; 
milk substitutes; milk beverages, milk predominating; milk-based beverages containing cereals and/or chocolate; 
yogurts; soy milk.

Cl.30;Malt-based preparations for human consumption; cocoa and cocoa-based beverages and preparations; 
chocolate, chocolate products, chocolate-based beverages and preparations; cereal-based beverages and preparations 
included in this class; cereals, breakfast cereals; cereal bars; ready-to-eat cereals; cereal preparations; cereal-based 
snacks; food products based on rice, flour, oat meal or cereals, also in the form of cooked dishes.

Cl.32;Still waters, sparkling or aerated waters, treated waters, spring waters, mineral and table waters, flavored waters; 
fruit-flavored beverages and beverages based on fruit, fruit juices, fruit concentrates and vegetable juices; nectars, fruit 
nectars (beverages), lemonades, soda water and other non-alcoholic beverages; syrups, extracts and essences and other
preparations for making non-alcoholic beverages (excluding essential oils); water-based beverages with tea extracts; beverages 
based on milk ferments; soy-based beverages; malt-based beverages; isotonic beverages.
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Priority claimed from 29/11/2016; Application No. : 699585 ;Switzerland 

3627279    15/05/2017
[International Registration No. : 1362644]
Zaugg AG Eggiwil
Holzmatt 651b CH-3537 Eggiwil Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Mobile machines, particularly road cleaning machines and sweepers; mobile machines equipped with apparatus, 
particularly for municipal service; machines for municipal service; steam cleaning machines; pressure washing 
machines.

Cl.12;Vehicles, particularly vehicles for road cleaning, for municipal service and multi-purpose vehicles; trailers for 
vehicles, particularly for road cleaning.
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Priority claimed from 18/01/2017; Application No. : 4330435 ;France 

3627293    14/06/2017
[International Registration No. : 1362743]
PIERRE FABRE DERMO-COSMETIQUE
45 Place Abel Gance F-92100 BOULOGNE France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; pencils for cosmetic use; oils for cosmetic use; tissues impregnated with cosmetic lotions; cosmetics 
for eyelashes; cosmetic skin-tanning preparations; cosmetic preparations for slimming; cosmetic creams; lotions for 
cosmetic use; cosmetic preparations for baths; almond milk for cosmetic use; cosmetic products for skin care; pomades 
for cosmetic use; skin whitening cream; make-up products; make-up powder; beauty masks; cleansing milk for toilet 
purposes; oils for toilet purposes; soaps.

Cl.5;Pharmaceutical products; pharmaceutical preparations for the treatment of sun erythema; pharmaceutical 
preparations for skin care; lotions for pharmaceutical use; dermatological preparations.
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3627337    28/06/2017
[International Registration No. : 1362853]
Fujian province Bingguang Stone Tool Technology Co., Ltd.
Unit 10, 2/F, Building 5, Wujin Jiancai Pifa Shichang, Wuliu Yuanqu, Heshang Town, Changle, Fuzhou Fujian Province China

Proposed to be Used
IR DIVISION
Cl.3;Shampoo; color-removing preparations; polishing preparations; abrasive preparations; carbides of metal 
(abrasives); corundum [abrasive]; emery paper; polishing stones; perfumery; cosmetics.

Cl.7;Cutting machines; machines and apparatus for polishing (electric); grindstones [parts of machines]; glaziers' 
diamonds [parts of machines]; circular saws blade [parts of machines]; machines for rubber industry; rubber cutting 
machines; glass polishing machines; hand-held tools, other than hand-operated; spray guns for paint; sharpening 
machines.

Cl.8;Abrading instruments [hand instruments]; sharpening stones; pickhammers; syringes for spraying insecticides; 
nail clippers, electric or non-electric; hand tools, hand-operated; polishing irons [glazing tools]; blades [hand tools]; table 
cutlery [knives, forks and spoons]; glaziers' diamonds [parts of hand tools].
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Priority claimed from 14/02/2017; Application No. : 702597 ;Switzerland 

3627339    03/07/2017
[International Registration No. : 1362650]
Alex Baechler
Route de la Presqu'Ile 80 CH-1648 Hauteville Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Waste compacting machines.

Cl.21;Trash cans.
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Priority claimed from 04/01/2017; Application No. : 016221913 ;European Union 

3627343    23/06/2017
[International Registration No. : 1362613]
INSTITUT NATIONAL DE LA RECHERCHE AGRONOMIQUE
147 rue de l'Université F-75338 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, weighing, measuring, checking [supervision] and teaching apparatus and instruments, namely 
rhizotrons; pipettes; pipette tips for laboratory use; laboratory pipette holders; test tubes; tubes of glass or plastic 
materials for scientific use; diagnostic apparatus not for medical use.

Cl.21;Basins [receptacles]; tubes [receptacles]; glass flasks [containers]; glass vials [containers]; boxes of glass; 
glasses [receptacles].
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3627362    14/06/2017
[International Registration No. : 1362825]
SIVECO GROUP
10 rue Joêl Le Theule F-78180 MONTIGNY LE BRETONNEUX France

Proposed to be Used
IR DIVISION
Cl.9;Computer software packages.

Cl.35;Advertising and business management; commercial and industrial company operational assistance; 
organizational auditing in the field of CMMS (Computerized Maintenance Management System).

Cl.37;Technical consulting in the field of CMMS (Computerized Maintenance Management System) namely consulting in
computer installation, maintenance and repair.

Cl.38;Transmission of messages, image data, information flows.

Cl.41;Training in CMMS (Computerized Maintenance Management System).

Cl.42;Software maintenance; programming for computers; studies of specifications; expertise in the field of CMMS 
(Computerized Maintenance Management System).
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3627429    07/06/2017
[International Registration No. : 1362713]
Obshchestvo s ogranichennoy otvetstvennostyu "FABRIKA OBUVI"
ul. Marshala Fedorenko, d. 3, str. 1, RU-125599 Moskva Russian Federation

Proposed to be Used
IR DIVISION
Cl.25;Ski boots; football boots; galoshes; leggings [leg warmers]; boot uppers; heels; puttees; heelpieces for footwear; 
footwear; beach shoes; sports shoes; fittings of metal for footwear; soles for footwear; lace boots; non-slipping devices 
for footwear; welts for footwear; sandals; boots; footwear uppers; inner soles; shoes; gymnastic shoes; slippers; tips for 
footwear.

Cl.35;Import-export agency services; commercial information agency services; rental of advertising space; 
demonstration of goods; opinion polling; market studies; personnel recruitment; organization of exhibitions for 
commercial or advertising purposes; payroll preparation; business management assistance; commercial or industrial 
management assistance; economic forecasting; auctioneering; sales promotion for others; radio advertising; 
dissemination of advertising matter; direct mail advertising; advertising; advertising by mail order; television advertising; 
business inquiries; compilation of information into computer databases; compilation of statistics; advisory services for 
business management; drawing up of statements of accounts; procurement services for others [purchasing goods and 
services for other businesses].
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3627468    16/05/2017
[International Registration No. : 1362854]
PearlAbyss Corp.
2nd floor, 24, Simin-daero 327 beon-gil, Dongan-gu, Anyang-si Gyeonggi-do 14055 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Virtual reality game software; computer programs for pre-recorded games; downloadable smart phone application 
(software); downloadable computer game software; electronic publications, downloadable; recorded game software for 
mobile phones; video games software; video game programs; video game cartridges; blank disc for video games; pre-
recorded non-musical electronic media (excluding computer software); computer game software; computer game 
programmes; electronic media featuring computer game program.

Cl.41;Providing of PC gaming facilities; providing and operating of amusement facilities; rental of amusement 
machines; game services provided on-line from a computer network; provision of games via the internet; gaming 
services; providing amusement arcade services; arranging of games and competitions via the internet; provision of game 
information.

Cl.42;Development of game software; programming of multimedia applications; development and maintenance of web 
sites; building and maintaining websites; development of computer game software; maintenance of computer game 
software; computer game programming; computer research; computer software development; computer software 
research; development of computer programmes; maintenance of computer software; advice and development services 
relating to computer software; computer programming.
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Priority claimed from 14/03/2017; Application No. : 1350294 ;Benelux 

3627469    03/07/2017
[International Registration No. : 1363132]
Ensival-Moret Belgium Ltd.
Bois la Dame, Z.I. Les Plenesses 4 B-4890 Thimister-Clermont

Proposed to be Used
IR DIVISION
Cl.7;Industrial pumps and their spare parts.

Cl.37;Assembly, maintenance and repair of industrial pumps.
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3627555    29/06/2017
[International Registration No. : 1362549]
INDUSTRIAL QUIMICA RIOJANA, S.A.
Ctra. Lodosa, s/n E-26510 Pradejón, La Rioja Spain

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases, lubricants; lubricants; dust absorbing, wetting and binding compositions; fuels; 
gasoline; fuel for lighting; oil for lighting.

Cl.12;Pneumatic tires.
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Priority claimed from 07/12/2016; Application No. : 699394 ;Switzerland 

3627583    30/05/2017
[International Registration No. : 1362796]
Nobel Biocare Services AG
Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Dental, medical and surgical instruments; dental and surgical apparatus consisting of planning guides for 
determining, before surgery, target positions and intended depths of insertion of dental implants, and of models intended 
for use in the dental implant sector; dental implants, implant abutments for dental purposes and implant bars for dental 
purposes.

Cl.41;Educational, instructional and training services, namely, arranging and conducting seminars in the field of 
medical and/or dental implantation techniques; and surgical instruction in the field of prostheses and implantation of 
biological and non-biological materials.

Cl.44;Medical and dental surgery services; planning and professional consultation within the dental surgery field.
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3627618    15/06/2017
[International Registration No. : 1362819]
SIVECO GROUP
10 RUE JOEL LE THEULE F-78180 MONTINGY LE BRETONNEUX France

Proposed to be Used
IR DIVISION
Cl.9;Computer software packages.

Cl.35;Advertising and commercial business management; commercial and industrial company operational assistance; 
organizational auditing in the field of CMMS (Computerized Maintenance Management System).

Cl.37;Technical advice in the field of CMMS (Computerized Maintenance Management System), namely advice on 
installation, maintenance and repair of computers.

Cl.38;Transmission of messages, image data, information flows.

Cl.41;Training in CMMS (Computerized Maintenance Management System).

Cl.42;Software maintenance; programming for computers; studies of specifications; expertise in the field of CMMS 
(Computerized Maintenance Management System).
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Priority claimed from 28/02/2017; Application No. : 016414047 ;European Union 

3627682    07/06/2017
[International Registration No. : 1361299]
KAMAX Holding GmbH & Co. KG
Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; bolts; nuts; discs; washers; locking washers; bushings; nails; rivets; clips; 
hooks (all aforementioned goods mainly of metal).

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws [vehicle parts]; molded parts and formed parts being 
connectors for planes.
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3630360    13/04/2017
[International Registration No. : 1364168]
Latte Dah Limited
Latte Dah, 8-10 Peacock Market, Peacock Parade LEIGHTON BUZZARD, Bedfordshire LU7 1JH United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Babies' clothing; booties; boots; casualwear; cloaks; cloth bibs for adult diners; clothes for sports; clothing; 
clothing for children; clothing for cycling; clothing for cyclists; clothing for fishermen; clothing for gymnastics; clothing 
for horse-riding [other than riding hats]; clothing for infants; clothing for martial arts; clothing for skiing; coats; collars; 
costumes; cowls [clothing]; cravates; cravats; crew neck sweaters; crop tops; cuffs; culotte skirts; culottes; 
cummerbunds; dance shoes; dinner jackets; dinner suits; dresses; ear muffs; espadrilles; evening suits; evening wear; 
fashion hats; fleeces; footwear; footwear; footwear for men; footwear for sport; footwear for sports; footwear for women; 
formalwear; gabardines [clothing]; gaiter straps; gaiters; galoshes; garments for protecting clothing; garters; gloves; golf 
caps; golf footwear; golf pants, shirts and skirts; guernseys; hats; head wear; headwear; heels; heels for shoes; hoods; 
jackets; jeans; ladies' footwear; ladies' suits; leisurewear; maternity clothing; menswear; millinery; mittens; morning 
coats; motorcycle gloves; motorcycle jackets; motorcycle riding suits; motorcyclist boots; motorcyclists' clothing of 
leather; motorists' clothing; neckwear; nightwear; plush clothing; polo shirts; rain wear; ready-made clothing; sandals 
and beach shoes; shift dresses; shirt fronts; shirts; shoes; silk clothing; skating outfits; ski wear; sleeping garments; 
sleepwear; snowsuits; sportswear; stockings; suit coats; suits; sundresses; surfwear; suspender belts; suspender belts 
for men; suspender belts for women; suspenders; sweat shirts; sweat suits; swim wear for gentlemen and ladies; 
swimming costumes; swimming suits; tap shoes; tee-shirts; tennis wear; top coats; top hats; topcoats; track and field 
shoes; trainers; trousers; trunks; tuxedo belts; tuxedos; underclothes; underclothing; underwear; waist belts; 
waistbands; waistcoats; waterproof clothing; wedding dresses; wedding gowns; women's shoes; women's suits.

Cl.30;Bacon buns; bagels; baguettes; bakery desserts; bakery goods; baps; beverages based on chocolate; beverages 
based on coffee; beverages based on tea; beverages (chocolate-based-); beverages (chocolate-based -); beverages 
(cocoa-based-); beverages (cocoa-based -); beverages (coffee-based-); beverages (coffee-based -); beverages consisting 
principally of chocolate; beverages consisting principally of cocoa; beverages consisting principally of coffee; beverages 
containing chocolate; beverages (flavorings [flavourings], other than essential oils, for -); beverages (flavorings 
[flavourings], other then essential oils, for-); beverages made from chocolate; beverages made from cocoa; beverages 
made from coffee; beverages made of coffee; beverages made of tea; beverages made with chocolate; beverages (tea-
based-); beverages (tea-based -); biscuits; biscuits [sweet or savoury]; caffeine-free coffee; cake mixes; cake mixtures; 
cake paste; cake powder; cake preparations; cakes; cakes (rice -); candy; cereal bars; cereal based food bars; cereal 
based foodstuffs for human consumption; cereal based prepared snack foods; cereal based snack food; cereal based 
snack foods; cereal cakes for human consumption; cereal preparations; cereal snacks; cereal-based snack food; cereals 
for food for consumption by humans; chai (tea); chai tea; cheesecake; cheesecakes; chocolate; chocolate bark containing
ground coffee beans; chocolate bars; chocolate based beverages; chocolate based drinks; chocolate based fillings; 
chocolate based products; chocolate beverages; chocolate beverages containing milk; chocolate beverages with milk; 
chocolate biscuits; chocolate cake; chocolate coffee; chocolate drink preparations; chocolate for toppings; chocolate 
spreads containing nuts; chocolate-based beverages; chocolates; cocoa; cocoa based creams in the form of spreads; 
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cocoa beverages; cocoa beverages with milk; cocoa for use in making beverages; cocoa preparations; cocoa products; 
cocoa [roasted, powdered, granulated, or in drinks]; cocoa-based beverages; cocoa-based ingredients for confectionery 
products; coconut meal for human consumption; coffee; coffee (artificial-); coffee (artificial -); coffee bags; coffee based 
beverages; coffee based drinks; coffee based fillings; coffee beans; coffee beverages; coffee beverages with milk; coffee 
capsules; coffee concentrates; coffee drinks; coffee essence; coffee essences; coffee essences for use as substitutes for 
coffee; coffee extracts; coffee extracts for use as substitutes for coffee; coffee flavorings [flavourings]; coffee 
flavourings; coffee in brewed form; coffee in ground form; coffee in whole-bean form; coffee mixtures; coffee oils; coffee 
pods; coffee [roasted, powdered, granulated, or in drinks]; coffee substitutes [artificial coffee or vegetable preparations 
for use as coffee]; coffee substitutes [grain or chicory based]; coffee substitutes (vegetal preparations for use as-); coffee 
substitutes (vegetal preparations for use as -); coffee, tea, cocoa and artificial coffee; coffee (unroasted-); coffee 
(unroasted -); coffee-based beverage containing milk; coffee-based beverages; confectionery; confectionery ices; cookie 
dough; cookie mixes; cookies; crackers; croissants; crumpets; espresso; gateaux; gingerbread; granola; tea; ground 
coffee; ground coffee beans; herb tea [infusions]; herb teas, other than for medicinal purposes; herb teas, other than for 
medicinal use; herbal beverages [other than for medicinal use]; herbal tea [infusions]; hot chocolate; ice; ice creams; iced 
cakes; iced coffee; iced tea; malt for food purposes; muffins; nut confectionery; oats (crushed -); oats for human 
consumption; oats (husked -); pasties; pastries; pastry; pie mixes; pies; porridge oats; puddings; quiche; quiches; rice; 
rice mixes; roasted coffee beans; roasted corn; salted biscuits; sandwiches; sauces; scones; seasonings; shortbread; 
shortbread biscuits; shortbreads; shortcake; snack bars consisting of chocolate; snack bars containing a mixture of 
grains, nuts and dried fruit [confectionery]; snack food (cereal-based -); snack food (rice-based -); substitutes (chocolate-
); substitutes (coffee-); sugar; sugars; tarts; tea; tea; tea bags; tea cakes; teas; toasts; unroasted coffee; wafer biscuits; 
waffles.

Cl.43;Bar services; bars; beer garden services; bistro services; cafe services; cafés; cafeteria services; cafeterias; 
camp services (holiday -) [lodging]; campground facilities (providing -); canteen services; canteens; caravan park 
facilities (provision of -); catering (food and drink -); catering for the provision of food and beverages; catering of food and
drinks; catering services; catering services for company cafeterias; catering services for conference centers; catering 
services for educational establishments; catering services for hospitality suites; catering services for hospitals; catering 
services for nursing homes; catering services for providing European-style cuisine; catering services for providing 
Japanese cuisine; catering services for providing Spanish cuisine; catering services for retirement homes; catering 
services for schools; catering services for the provision of food; catering services for the provision of food and drink; 
club services for the provision of food and drink; coffee shop services; coffee shops; coffee catering services for the 
provision of coffee; consultancy services in the field of food and drink catering; consultancy services relating to baking 
techniques; consultancy services relating to food; consultancy services relating to food preparation; consultancy 
services relating to hotel facilities; consulting services in the field of culinary arts; cookery advice; corporate hospitality 
(provision of food and drink); fast food restaurant services; fast-food restaurants; food and drink catering for banquets; 
food and drink catering for cocktail parties; food and drink catering for institutions; food cooking services; food 
preparation; food preparation for others on an outsourcing basis; food preparation services; food sculpting; guest 
houses; ice cream parlour services; motels; night club services [provision of food]; organisation of catering for birthday 
parties; outside catering services; preparation and provision of food and drink for immediate consumption; preparation of 
food and beverages; preparation of meals; providing banquet and social function facilities for special occasions; 
providing drink services; providing facilities for exhibitions; providing facilities for fairs and exhibitions; providing food 
and drink catering services for convention facilities; providing food and drink catering services for fair and exhibition 
facilities; providing food and drink for guests in restaurants; providing food and drink for guests; providing food and 
drink in bistros; providing food and drink in doughnut shops; providing food and drink in internet cafes; providing food to 
needy persons [charitable services]; providing hotel and motel services; providing information in the nature of recipes for 
drinks; providing reviews of restaurants and bars; public house services; pubs; rental of catering equipment; rental of 
chairs, tables, table linen, glassware; rental of cooking apparatus; rental of cooking equipment for industrial purposes; 
rental of cooking utensils; rental of crockery; rental of cutlery; rental of drinking water dispensers; rental of food service 
equipment; resort hotels; restaurant services; restaurants; restaurants (self-service-); restaurants (self-service -); salad 
bars; self-service cafeteria services; self-service restaurants; serving food and drink for guests in restaurants; serving 
food and drink for guests; serving food and drink in doughnut shops; serving food and drink in internet cafes; serving 
food and drink in restaurants and bars; serving food and drinks; snack bar services; snackbars; snack-bars; supplying 
meals to the homeless or underprivileged; supplying of meals for immediate consumption; take-away fast food services; 
tea room services; tea rooms; teahouse services; tourist inns; tourist restaurants; travel agency services for booking 
restaurants; youth hostel services.
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3630457    22/03/2017
[International Registration No. : 1363260]
Sander Plane Overseas Limited
P.O. Box 3321, Drake Chambers, Road Town Tortola

Proposed to be Used
IR DIVISION
Cl.1;Manures; chemical substances for preserving foodstuffs; lecithin and fatty acids; lecithin for industrial purpose; 
lecithin for the food industry; corn gluten; gluten for industrial use; gluten for the food industry; amino-acids for industrial
purposes; DL-methionine for industrial purposes; L-lysine for industrial purposes; L-threonine for industrial purposes; 
glycerin for industrial purposes; fertilizer; nitrate (fertilizer); phosphate (fertilizer); potash (fertilizer); wheat proteins [raw 
material]; by-products of the processing of cereals for industrial purposes; industrial chemicals; emulsifiers; chemical 
preparations for stabilizing soil; chemical stabilizers for preserving foodstuffs; surfactants for industrial purposes; fatty 
acids; chemicals for the manufacture of pigments; industrial phospholipids for wood, construction and metal industry; 
oleochemicals; soy adhesives for plywood; catalysts for use in the manufacture of polymers; polyols; plasticizers; protein
for industrial purposes; industrial fats and oils.

Cl.4;Fuels (including motor spirit) and illuminants; biofuel; biodiesel fuel; electrical energy; steam energy; water energy.

Cl.5;Dietary and nutritional supplements; lecithin for medical purposes; pet food additives in the form of vitamins and 
minerals; fish oils for medical use; protein dietary supplement; dietary fiber.

Cl.29;Preserved, frozen, dried and cooked fruits and vegetables; soy bean, processed; soybean hull, prepared for food; 
soy protein concentrate for use as a food additive; soy protein isolate, prepared, for food; lecithin for culinary purposes; 
edible oil; linseed oil; soybean oil; camelina oil; rapeseed oil; sunflower seed oil; corn oil; fish oil; prepared meals made 
from fish (including salmon meal and shrimp meal); prepared meals made from poultry (poultry predominating); edible 
seeds; edible sunflower seeds; edible rapeseed; peas (processed); linseed for human consumption; textured vegetable 
protein for use as a meat extender.

Cl.30;Flour and preparations made from cereals; coconut meal for human consumption; linseed meal; camelina meal; 
rapeseed meal; sunflower seed meal; barley meal; white flakes (cereals); molasses; corn meal; corn gluten; gluten; gluten 
prepared as foodstuff; gluten additives for culinary purposes; soy flour; corn (processed); wheat (processed); rye flour; 
cereals for food for consumption by humans; raw sugar.

Cl.31;Agricultural, horticultural and forestry products and grains; foodstuffs for animals; linseed for animal 
consumption; linseed meal for animal consumption; feather meal for animal consumption; soybean meal for animal 
consumption; rapeseed meal for animal consumption; sunflower seed meal for animal consumption; camelina meal for 
animal consumption; white flakes (cereals) for animal consumption; fishmeal for animal consumption; meal for animal; 
edible seeds for animal consumption (unprocessed); cereal seeds (unprocessed); crop seeds; seeds, natural plants and 
flowers; cereals for animal consumption; corn (unprocessed); corn seeds; wheat (unprocessed); wheat seeds; barley 
(unprocessed); beets (unprocessed); sugarcane; soy protein concentrate and soy protein isolate for animal consumption; 
fresh peas; rye; rye seeds; soy bean meal.

Cl.35;Business management in the field of chemicals, fuel and energy; business management in the field of cereals and 
in the food industry; business management in the field of oils for human consumption, meals and preparations made from
cereals for human and animal consumption; business management in the field of agricultural, horticultural and forestry 
products and grains; commercial trading in the field of chemicals, fuel, cereals, food, crop, meals, oils and energy; 
provision of management services in the field of transport by land, air or water; provision of management services in the 
field of transport of chemicals, fuel, cereals, food, crop, meals, oils and energy; import-export agency of chemicals, fuel, 
cereals, food, crop, meals, oils and energy; business management services in the field of transport by land, air or water; 
business management services in the field of transport of chemicals, fuel, cereals, food, crop, meals, oils and energy; 
commercial trading of fertilizers, nitrate, phosphate, potash.

Cl.37;Building construction; construction of industrial factories; repair services of modern grain cars and heavy 
tonnage vessels; maintenance of equipment of modern grain cars and heavy tonnage vessels; technical maintenance and 
repair of vehicles (including railcars); consulting in the field of construction.

Cl.39;Transport; packaging and storage of goods; packing of goods using sustainable or biodegradable packaging and 
shipping materials; forwarding of goods; handling, trans-shipment; hauling; towing; ship towing services (tow boats); 
distribution of energy.
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Cl.40;Treatment of toxic waste; treatment of chemicals, fuel, cereals, food, crop, meals, oils; refining services; 
transesterification services; refining and transesterification from oils; refining and transesterification from fuel; 
production of energy; production of electricity; recycling of drainage.

Cl.42;Architectural consultancy; biological research; chemical analysis; chemical research; chemistry services; 
conducting technical project studies; construction drafting; consultancy in the field of energy-saving; energy auditing; 
engineering; geological prospecting; geological research; geological surveys; land surveying; mechanical research; 
quality control; research and development of new products for others; scientific research; surveying; technical research; 
technological consultancy.

Cl.44;Agriculture, horticulture and forestry services.
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3630480    12/10/2016
[International Registration No. : 1363280]
Infiniti Research Ltd.
8 Wimpole Street LONDON W1G 9SP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.35;Analysis of market research data; analysis of market research statistics; business to business networking 
services; collection of information relating to market research; collection of market research information; conducting of 
market research; interpretation of market research data; interviewing for qualitative market research; market research; 
market research by means of a computer data base; market research data collection services; market research studies; 
marketing research; provision of market research information; research services relating to marketing.

Cl.38;Chatroom services; communication by computer; communication by electronic mail systems; communication by 
electronic means; computer communication services; advisory services relating to communication.

Cl.41;Providing online electronic publications; publication of texts, other than publicity texts.

Cl.42;Web site design; providing search engines for the internet.

7710



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

 

Priority claimed from 11/08/2016; Application No. : 1337601 ;Benelux 

3630550    05/12/2016
[International Registration No. : 1363164]
Getronics Global Services B.V.
Claude Debussylaan 48 B Amsterdam NL-1082 MD

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; information technology and audiovisual equipment; communications 
equipment; computer networking and data communications equipment; software; application software; application 
software for cloud computing services; computer operating systems; mobile applications; computer software 
applications; data protection backup units; data storage devices.

Cl.38;Telecommunication services; computer communication and internet access; access to content, websites and 
portals; provision and rental of telecommunications facilities and equipment; electronic data transfer; technical 
consultancy regarding telecommunications (services), telecommunications apparatus and peripheral devices; data 
communications; wireless communications; provision of information in the field of telecommunications; computer 
communications services; leasing access time to computer databases.

Cl.42;Design and development of computer hardware and software; it services, amongst which information technology 
programming services and information technology consultancy services; software development, programming and 
implementation; computer hardware development and consultancy relating thereto; hosting services and software as a 
service and rental of software; rental of computer hardware and facilities; it consultancy, advisory and information 
services; it services, amongst which information technology programming services and information technology 
consultancy services in the field of security, protection and restoration of software and hardware; data duplication and 
conversion services, data coding services; computer analysis and diagnostics; research, development and 
implementation of computers and systems; computer project management services; data mining; digital watermarking; 
online computer services; technological services relating to computers; computer network services; updating of memory 
banks of computer systems (terms considered too vague by the International Bureau – rule 13.2.b) of the Common 
Regulations); data migration services; updating websites for others; monitoring of computer systems by remote access; 
it project management; software maintenance and updating; consultancy relating to the design of computer hardware; 
consultancy relating to the design, installation, integration management and maintenance of computer software and local 
and wide area computer networks and global computer networks; design and maintenance of websites and portals and 
consultancy relating thereto; services of ict specialists, computerization, amongst which design, development and 
implementation of computer software and consultancy in the field of office and workplace automation; advice and 
consultancy in relation to computer networking applications; cloud computing; consulting in the field of cloud computing 
networks and applications; providing virtual computer environments through cloud computing; computer and data 
security services and consultancy related thereto; consultancy and information services relating to information 
technology architecture and infrastructure; electronic data storage; helpdesk services for office-computerisation and 
network management.

7711



Trade Marks Journal No: 1816 ,   25/09/2017           Class 99 
 

3631712    28/06/2017
[International Registration No. : 1363981]
AGMS (SHANGHAI) SCIENCE & TECHNOLOGY CO., LTD
1106, Building 2, No. 1126, Lian Road, Minhang District Shanghai City China

Proposed to be Used
IR DIVISION
Cl.7;Machines for the textile industry; dyeing machines; engraving machines.

Cl.42;Mechanical research; dress designing; mechanical research; dress designing; computer programming; computer 
software design; updating of computer software; maintenance of computer software; conversion of data or documents 
from physical to electronic media; installation of computer software; computer software consultancy; digitization of 
documents [scanning].
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Priority claimed from 08/09/2016; Application No. : 015811557 ;European Union 

3631864    09/01/2017
[International Registration No. : 1363442]
Messe Düsseldorf GmbH
Stockumer Kirchstrasse 61 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Planning, organisation and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; advertising; business consultancy and advisory services; market research; personnel management 
consultancy; compilation of data in computer databases, including online; systemization of information into computer 
databases; database management services, namely collating, systemising and sorting of data in databases, including for 
online retrieval; rental of advertising space, also on the Internet, providing and rental of exhibition stands and booths; 
rental of office machines, rental of copying machines.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment; services of a publishing 
house (excluded printing services); rental of sound and video recording apparatus, rental of television sets.
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Priority claimed from 11/11/2016; Application No. : 87234662 ;United States of America 

3631867    28/02/2017
[International Registration No. : 1364064]
CORELIGHT, INC.
1947 CENTER STREET, 600 BERKELEY CA 94704 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for monitoring, analyzing, summarizing, filtering, altering, or reporting network 
traffic; computer hardware and software for detecting, reporting, blocking, or eliminating malicious network traffic, 
viruses, worms, malware, spyware, unauthorized software and network attacks; computer hardware and software for 
providing digital security; computer hardware and software for cybersecurity, forensics, monitoring, compliance, or threat 
response; computer peripherals.

Cl.42;Providing temporary use of on-line non-downloadable computer software relating to computer security and 
prevention of computer risks; maintenance of computer software relating to computer security and prevention of 
computer risks; technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and 
software problems or improving performance; computer security services, namely, providing analysis, monitoring and 
analyzing network traffic, detecting attacks, inspecting traffic, and logging activity; monitoring the computer systems of 
others for technological purposes and providing backup computer programs and facilities; providing virtual computer 
systems and virtual computer environments through cloud computing.
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Priority claimed from 08/09/2016; Application No. : 698165 ;Switzerland 

3631954    17/02/2017
[International Registration No. : 1363487]
Luwa Air Engineering AG
Weiherallee 11a CH-8610 Uster Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; automated mechanical cleaning equipment, blowing equipment and suction 
equipment for machines of all kinds, including their components and accessories included in this class; protection 
devices (sheeting) for machines (parts of machines) against contaminants; pneumatic machines of conveyor systems; 
mechanical devices for separating air from fibers, dust and other particles transported by air; devices for sorting and 
installations for the compression of fibers; mechanical devices for detecting metals and sparks; mechanical devices for 
the separation and disposal of contaminants and sparks; pneumatic conveyors and their installations for pneumatic 
conveying.

Cl.9;Instruments for measuring, signaling, checking; measuring, signaling, monitoring and control equipment for 
machines, including data transfer to smartphone applications; devices for influencing electrostatic charges; systems and 
equipment for carrying out microbiological processes and their industrial and scientific components and accessories, 
included in this class.

Cl.11;Refrigeration, drying and ventilation equipment and systems; apparatus and equipment for lighting, heating, 
steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary apparatus, installations, 
equipment and accessories, including in this class; air conditioning systems and apparatus and their parts and 
accessories included in this class; heating and energy recovery devices and systems, their components and accessories 
for machines of all kinds, including in this class; high-temperature filters, liquid filters, their components and accessories.

Cl.37;Installation services; installation, repair and maintenance of fire alarm systems and technical installations of 
buildings and equipment and production of machinery.

Cl.42;Technical design services in the field of equipment for ventilation and dust and fiber removal in a plant; technical 
project studies, technical project studies in the field of construction and engineering; technical project planning and 
related consulting; consultancy in connection with technology; textile material testing.
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Priority claimed from 29/04/2016; Application No. : 30 2016 104 042 ;Germany 

3632118    31/10/2016
[International Registration No. : 1364608]
Leroy Sané
Josef-Haumann-Str. 5 44866 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.3;Preparations for body and beauty care; cosmetics; perfumery; perfume; shampoos; shower gels; hand creams; 
hair creams; face creams for cosmetic use; skin cream; deodorants for human beings; breath freshening sprays; 
essential oils; scented water; hair gel; hair spray; hair rinses [conditioners]; hair lotion; skin care preparations; oils for 
toilet purposes; pomades for cosmetic purposes; soaps; sunscreen preparations; dentifrices.

Cl.9;Information technology and audiovisual equipment; equipment for the recording, transmission and reproduction of 
sound and images; pre-recorded games on CD, DVD, as software, on video game cartridges and stored on other types of 
recording media; headphones; CDs, DVDs and other digital recording media; chronographs for use as spezialized time 
recording apparatus; cases adapted for telephones, cellular phones and smartphones; magnetic data carriers, recording 
discs; optical devices and accessories therefor (included in this class), in particular spectacles (optics), sunglasses, 
sports glasses, spectacle cases; mouth guards for sports.

Cl.14;Jewellery; ornaments (jewellery); precious stones; pendants [jewellery]; bracelets [jewellery]; chains (jewellery); 
clocks; chronometric instruments; wristwatches; digital clocks; clocks and watches, electric; sports watches; busts, 
figures, statuettes and/or statues of precious metal; chronographs (watches); boxes of precious metal; precious metals 
and their alloys; key rings (trinkets or fobs); jewellery boxes and watch boxes; desk clocks; stopwatches; alarm clocks; 
clocks incorporating radios.

Cl.18;Luggage, bags, wallets and other carriers; bags for sports; sports packs; beach bags; bags; gentlemen's 
handbags; toiletry bags; leather and imitations of leather; umbrellas and parasols; rucksacks; shoe bags; school 
backpacks; school satchels; cross-body bags; parasols.

Cl.21;Glassware, porcelain and earthenware, included in this class; busts, figures, statuettes and/or statues of 
porcelain, ceramic, earthenware or glass; containers for household and kitchen use (not of precious metal or coated 
therewith); mugs, not of precious metal; drinking bottles for sports; beer mugs; brushes and brush goods, included in 
this class; butter dishes; buckets; coolers (ice pails); bottles; bottle openers, electric and non-electric; combs; sponges; 
comb cases; pitchers and/or decanters, not of precious metal; cookie jars; ceramics for household purposes; corkscrews,
electric and non-electric; vacuum jugs; heat-insulated containers, insulating flasks, in particular isothermic bags; cups of 
paper and/or plastic; plates of paper and/or plastic; lunch boxes; signboards of porcelain or glass; soap boxes, holders 
and dispensers; non-metal coin banks; toothbrushes.

Cl.25;Clothing; gym suits; leisurewear; tee-shirts; sports jerseys; boots for sports; football shoes; shoes; leisure 
shoes; headgear; caps (headwear); bathrobes; bath sandals; bath slippers; board shorts; flip-flops; menswear; jackets 
(clothing); jackets being sports clothing; jogging pants; shell suits; sweatpants; jogging tops; running shoes; slippers; 
polo shirts; pullovers; pajamas; protective rainwear; sweatbands; socks; headbands; studs for football boots; beach 
shoes; stockings; sweat-absorbent stockings; football socks; sweaters; tracksuit bottoms; sweat jackets; sweat shirts; 
gym shorts; underwear; sweat-absorbent underwear.

Cl.28;Sporting articles and equipment; toys, games, playthings and novelties; cases adapted for sporting articles; 
electronic games; soccer balls; soccer goals; shin guards (sports articles); protective paddings (parts of sports suits); 
balls for games; toy figures; indoor football tables; toy figures; sportballs; sports equipment for ball games; sports 
games; toy clocks and watches.
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Priority claimed from 17/11/2016; Application No. : UK00003197255 ;United Kingdom 

3633017    16/12/2016
[International Registration No. : 1363382]
Self-Portrait IP Limited
Suites 406-409, Fourth Floor, Three Pacific Place, 1 Queen's Road East HONG KONG China

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; non-medicated toiletries; make-up; foundation make-up; concealer make-up; make-up powder; blush 
make-up; bronze make-up; eye shadow; eye pencils; eye liners; mascara; lipstick; lip gloss; lip pencils; lip liner; lip balm; 
perfumes; fragrances; eau de parfum; eau de toilette; eau de cologne; aftershave; personal deodorants; body creams, 
lotions and oils; body mist; skin care creams, lotions and oils; soaps; hair shampoos, conditioners, sprays and gels; nail 
polish; nail cream; artificial nails; tanning, sun protection and after-sun creams, lotions and oils; make-up remover; 
shaving preparations; room fragrances; dentifrices; cosmetics for animals.

Cl.9;Eyeglasses; sunglasses; sports goggles; cases for eyeglasses, sunglasses and sports goggles; mobile phones; 
smart phones; bags, cases, covers and holders for portable computers, MP3 players, mobile phones, smart phones, 
tablets and other handheld electronic devices; mouse mats, application software for computers, mobile phones, smart 
phones, tablets and other handheld electronic devices.

Cl.14;Jewellery; costume jewellery; imitation jewellery; cufflinks; tie pins; watches; clocks; cases and holders for 
jewellery, cufflinks and watches; key rings [trinkets or fobs]; jewellery rolls.

Cl.18;Leather; imitation leather; handbags; purses; clutch bags; tote bags; suitcases; travel bags; trunks; travel 
luggage; holdalls; luggage labels and tags; wallets; business card cases and holders; credit card cases and holders; key 
wallets; briefcases; attaché cases; portfolio cases; sports bags; shoulder bags; backpacks; rucksacks; satchels; 
messenger bags; reusable shopping bags; bags and cases for cosmetics and toiletries; vanity cases; leather pouches; 
pouches made of imitation leather; umbrellas; parasols; canes and walking sticks; clothing for pets and animals; collars 
for pets and animals; leashes for pets and animals; blankets for animals; riding whips, harnesses for horses, and saddler; 
covering of skins [furs]; leather trimmings for furniture; furniture coverings of leather; straps for skates; leather straps; 
leather thread; valves of leather; leather shoulder straps; leather, unworked or semi-worked; imitation of leather; animal 
skins; moleskin (imitation of leather); fur; bands of leather; curried skins; gut for making sausages.

Cl.25;Clothing; dresses; skirts; coats; jackets; outerwear; suits; jumpsuits; shirts; blouses; polo shirts; T-shirts; vests; 
sweaters; knitwear; tops; bottoms; parkas; trousers; jeans; denims; shorts; tracksuits; belts; ties; bow ties; underwear; 
lingerie; hosiery; bra top (bralette); scarves; gloves; shawls; stoles; pyjamas; nightwear; dressing gowns and bath robes; 
swimwear; wedding dresses; kilts; footwear; shoes; heels; high-heeled shoes; stiletto heels; boots; wedge shoes; lace up 
shoes; loafers; moccasins; brogue shoes; sneakers; sandals; beach shoes; flip flops; ballet shoes; slippers; socks; 
headwear; hats; caps; visors; wraps; serapes; mantillas; sportswear; babies' clothing; babies’ products of textile.

Cl.35;Retail services, retail store services, and online retail store services connected with the sale of cosmetics, 
toiletries, make-up, perfumes, fragrances, body care products, skin care products, eyeglasses, sunglasses, jewellery, 
watches, handbags, purses, travel luggage, wallets, clothing, footwear and headwear; advertising; business management 
assistance; import-export agencies; sales promotion for others; personnel management consultancy; relocation services 
for businesses; administrative processing of purchase orders; book-keeping and accounting; rental of vending machines; 
sponsorship search; rental of sales stands; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; organisation of exhibitions for commercial or advertising purposes; organisation of 
fashion shows for promotional purposes.
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Priority claimed from 03/11/2016; Application No. : VA 2016 02676 ;Denmark 

3633057    06/01/2017
[International Registration No. : 1363951]
Henrik Friis Juhl
Kijangwani Street 13, Chukwani Zanzibar

Proposed to be Used
IR DIVISION
Cl.35;Business management consultancy services.

Cl.36;Insurance brokerage; insurance agencies; financial and investment services, namely, asset and investment 
acquisition, consultation, advisory and development; financial advisory and consultancy services in the field of health 
care.

Cl.42;Design and writing of computer software; maintenance, repair, and implementation of computer software for use 
in the field of health care; technical support services, namely, troubleshooting of health care software via telephone, on-
site and electronic communication; monitoring health care services for quality control purposes, providing on-line non-
downloadable software for automating administrative, clinical, and healthcare financial processes, and conducting health 
related transactions via communication networks and computer; providing on-line non-downloadable software for use in 
the field of health care, namely, software for analyzing, building, communicating, distributing, editing, integrating, 
maintaining, managing, monitoring, organizing, referencing, processing, reviewing, sharing, storing, and structuring 
health care information; hosting an online community website featuring blogs, collaboration and Internet sites, electronic 
bulletin boards, web logs, and web portals.
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Priority claimed from 14/12/2016; Application No. : 2016-140138 ;Japan 

3633072    12/06/2017
[International Registration No. : 1363900]
HOMMA Masaaki
Kemy Court 101, 15-6, Minami-Aoyama 6-chome, Minato-ku Tokyo 107-0062 Japan

Proposed to be Used
IR DIVISION
Cl.9;Spectacles [eyeglasses and goggles].

Cl.14;Key rings; jewellery cases; personal ornaments [jewellery]; shoe ornaments of precious metal; clocks and 
watches.

Cl.18;Industrial packaging containers of leather; clothing for domestic pets; bags; pouches; vanity cases, not fitted; 
umbrellas and their parts.

Cl.25;Non-Japanese style outerclothing; coats; sweaters; shirts; nightwear; underwear [underclothing]; swimwear 
[bathing suits]; swimming caps [bathing caps]; camisoles; tee-shirts; Japanese traditional clothing; aprons [clothing]; 
collar protectors for wear; socks and stockings other than special sportswear; puttees and gaiters; shawls; scarves 
[scarfs]; Japanese style socks [tabi]; gloves and mittens [clothing]; neckties; neckerchieves; bandanas [neckerchiefs]; 
thermal supporters [clothing]; mufflers; ear muffs [clothing]; headgear for wear; garters; suspenders [braces]; 
waistbands; belts for clothing; shoes and boots [other than shoe dowels, shoe pegs, tongue or pullstrap for shoes and 
boots, hobnails, protective metal members for shoes and boots]; Japanese style wooden clogs [geta]; Japanese style 
sandals [zori]; special footwear for sports other than windsurfing shoes; clothes for sports.
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Priority claimed from 12/10/2016; Application No. : 015913106 ;European Union 

3633172    11/04/2017
[International Registration No. : 1363713]
CLAY PAKY S.p.A.
Via Pastrengo, 3/B I-24068 Seriate Italy

Proposed to be Used
IR DIVISION
Cl.9;LEDs (light-emitting diodes) and LED (light-emitting diodes) displays, LED panels for displaying videos or images, 
electronic regulating and control apparatus for operating LEDs (light-emitting diodes), apparatus and instruments for 
lighting control, including apparatus and instruments for controlling stage lighting, computer controllers for lighting 
apparatus and instruments, control consoles for lighting apparatus and instruments, programmable controllers for 
lighting apparatus and instruments, remote control apparatus for lighting apparatus and instruments, audio-sensitive 
controllers for lighting apparatus and instruments; lighting control software including lighting control software for use in 
commercial and industrial facilities, in theatres, in night clubs and at concerts, lighting control software for use in stage 
lighting apparatus and instruments and for controlling stage lighting apparatus and instruments; cables, connectors and 
switches for stage lighting apparatus and instruments.

Cl.11;Apparatus and instruments for lighting; stage lighting apparatus and instruments including flood lights, parabolic 
aluminized reflector [PAR] lights, strip lights, spotlights, ellipsoidal reflector spotlights [ERS], fresnel lanterns, follow 
spots, beam projectors, moving head lighting [stage lighting apparatus]; filters for lighting apparatus and instruments, 
filters for use with lighting apparatus and instruments, colour filters for use with lighting apparatus and instruments, light 
screens and filters for lighting apparatus and instruments; apparatus and instruments for effect lighting including moving 
head lighting (effect lighting apparatus), roller scanner lighting apparatus, strobe lights (light effects); computer 
controlled lighting apparatus and instruments; decorative electric lighting apparatus; LED (light emitting diodes) 
luminaires, LED (light emitting diodes) lighting fixtures; HID (high intensity discharge) luminaires, HID (high intensity 
discharge) lighting fixtures; halogen luminaires, halogen lighting fixtures; lights for use in displays, commercial, 
industrial, domestic and architectural accent lighting applications, wash light projectors, architectural uplights for 
installation in the ground, floor or wall; fluorescent luminaires; fibre illuminators (light sources for fibre-optic cables); 
laser light projectors; fans for use with smoke generating machines; light projectors comprising lighting fixtures for 
projection of patterns, images, logos, text or shapes; parts for the aforesaid goods, included in class 11.

Cl.42;Technical planning of lighting installations and consultancy relating thereto, scientific and industrial research; 
creating programmes for data processing; architecture and interior design, in particular in the field of lighting; providing 
of planning and simulation programs for lighting applications, including via the internet through rental of software.
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Priority claimed from 11/11/2016; Application No. : 016028565 ;European Union 

3633235    24/02/2017
[International Registration No. : 1363696]
Hamilton Germany GmbH
Fraunhoferstr. 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and cables for electricity; electric control apparatus; scientific, optical, analytical, 
measuring, dosing (measuring), diagnostic and checking (supervision) apparatus and instruments; instruments for 
temperature control; temperature indicating apparatus; temperature controlling apparatus; temperature logging 
apparatus; temperature sensing apparatus for scientific use; temperature measuring apparatus for scientific use; 
temperature feedback units; digital cameras; data capture and processing apparatus, micropumps; analysers for liquids; 
sensors and detectors; sensors for measuring instruments; sensors for touch screens; optical sensors; electro-optical 
sensors; optical fibre sensors; optical sensors for water level detection; electronic sensors; sensor controllers; housings 
for measuring equipment and sensors; holders adapted for measuring equipment and sensors; protective sleeves for 
measuring equipment and sensors; diaphragms for scientific apparatus; software programs for medical use; data 
processing equipment for medical use; valves (electronic controls for automatically operating -); apparatus for recording, 
transmitting or reproduction of sounds, images or data; data carriers for recording images, sound and data; computer 
software; computers; data processing equipment; peripherals adapted for use with computers; touch pads [electric]; 
touch pads [electronic]; touchpads for computers; computer touchscreens; monitors; computer screens; touchscreen 
monitors; parts and accessories for all the aforesaid goods, included in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; medical respiratory 
apparatus; anaesthetic apparatus; respirators for artificial respiration; patient ventilation instruments; respiratory 
apparatus for intensive care units; asphyxial neonates respirators; humidifiers for respiration; humidification chambers 
for respiratory apparatus; connectors for humidifiers, humidification chambers and nebulisers being parts for medical 
apparatus; fasteners for humidifiers and nebulisers being part of medical apparatus; humidifiers for medical purposes 
and medical treatments; humidifiers for use with respiratory apparatus; humidifiers for use with respiratory therapy 
apparatus; water refill tubes for humidification chambers for medical purposes and medical treatments; water refill tubes 
for humidifiers for use with respiratory treatment apparatus; nose masks for artificial respiration for medical purposes; 
respiratory masks for artificial respiration; respiratory masks for respiratory assistance for medical purposes; masks for 
non-invasive respiration; anaesthesia face masks; sets of respiratory tubes for respiratory apparatus; single-use sets of 
respiratory tubes for respiratory apparatus; autoclavable sets of respiratory tubes; breathing tubes, in particular tubes 
being accessories for respiration and anaesthesia; respiratory tubes; surface-heated respiratory tubes; face masks for 
medical use; soda lime cartridges for use with or being part of anaesthetic apparatus or for use with or being part of 
respiratory apparatus, especially rebreathers; heat and moisture filters for respiratory apparatus; valves for respiration 
apparatus; sprayers for medical purposes; portable nebulisers for medical purposes; pumps and compressors for 
medical purposes; filters for medical purposes for purifying breathing air; membranes for filtration [medical]; bacteria 
filters; water traps being parts and/or accessories for medical apparatus; mechanical filters for respiration apparatus; 
airway adapters; filters for respiration systems; connectors for filters for respiration systems; tube extensions for 
breathing tubes; humidification chambers for breathing tube systems; tube heaters being part of medical apparatus; 
adapters for tube heaters being part of medical apparatus; tube clips being part of medical apparatus; gas supply 
installations and systems for medical purposes, consisting of apparatus and fixed devices for preparing, checking and 
providing gases for medical purposes; vacuum regulators being part of suction apparatus for respiratory apparatus for 
medical purposes; spirometry apparatus; medical tubing; compressed air tubes for medical purposes; surface-heated 
respiratory tube systems; filters for medical purposes; analysers for medical use; testing instruments for medical 
purposes; apparatus for measuring body signals in connection with patient analysis; medical imaging apparatus; monitor 
holders being accessories for medical apparatus and medical furniture; containers especially made for medical waste; 
containers especially adapted for disposing of contaminated medical waste; heating plates being part of humidifiers for 
use with medical respiratory apparatus; probes for medical purposes; sensors for medical purposes; temperature 
indicators for medical purposes; temperature measuring instruments for medical use; temperature scanners for medical 
use; temperature monitors for medical use; electronic temperature monitors for medical use; electronic temperature 
recorders for medical use; temperature regulation instruments for medical purposes; temperature sensors for medical 
use; sensors for measuring the temperature of breathing air for use in medical respiratory apparatus; temperature probes 
for medical purposes; sensors for measuring the humidity of breathing air for use in medical respiratory apparatus; 
optical temperature measuring instruments for medical inspection purposes; optical fibre temperature probes for medical 
diagnostic use; temperature-sensitive test instruments and test apparatus for medical purposes; optical scanners for 
medical inspection purposes; optical sensors for water level detection in humidification chambers for medical respiratory 
apparatus; parts and accessories for all the aforesaid goods, included in this class; none of the above-mentioned 
products being related to extracorporeal blood treatment and renal insufficiency.
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Priority claimed from 09/02/2017; Application No. : 016337611 ;European Union 

3633269    28/06/2017
[International Registration No. : 1363226]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for steering, switching, transforming, accumulating, regulating or controlling electricity,
namely transformers; parts for transformers, in particular coils, cables; electronic load indicating devices; 
electrotechnical, electronic and ceramic component parts and assemblies consisting thereof (included in this class); data 
processing programs.

Cl.37;Assembly, maintenance and repair of installations, devices and apparatus in the field of energy distribution and 
energy storage.
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3633316    16/02/2017
[International Registration No. : 1364439]
Keycraft Ltd
Keycraft Blackhouse Circle, Blackhouse Industrial Estate, Peterhead Aberdeenshire AB42 1BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); stationery; goods made from paper and cardboard, 
including notepads and notebooks, note cards, writing paper, postcards, gift wrapping paper, paper gift bags, paper gift 
bows, gift trims, blank journals, invitations, announcement cards, bookmarkers, paper table cloths, name tags, place 
cards and paper napkins, all the aforesaid goods being printed; greeting cards, stickers and seals, envelopes, calendars, 
albums, scrapbooks, diaries; erasers; pencil sharpeners including pencil sharpeners in the shape of models of other 
objects; pencil cases; decalcomanias; children's books; children's puzzle books; children's colouring books; bookmarks 
including magnetic bookmarks; catalogues.

Cl.28;Toys, games and playthings; models (toys), toy figurines; toy binoculars, glasses and telescopes; decorations for 
Christmas trees; Christmas crackers and Christmas stockings; children's chemistry and experiment sets; model vehicles; 
toy vehicles; roller skates; skateboards; ice skates; toy scooters and toy bicycles; snow globes; inflatable paddling pools;
inflatable globes; toy masks; playing cards; confetti; paper streamers.
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3633326    09/01/2017
[International Registration No. : 1364427]
NATURA WORLDWIDE SPÓLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
ul. Jagiellonska 55A PL-03-301 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; makeup preparations; cosmetic preparations for skin and hair care; deodorants; fragrance and 
aromatic oils; lotions; colorants for toilet purposes; bases for flower perfumes; sachets for perfuming linen; lip glosses; 
eyebrow pencils; tissues impregnated with cosmetic lotions; make-up removing preparations; depilatory preparations; 
deodorants for humans; extracts of perfumes; ethereal essences; essential oils; shaving preparations; incense; bath 
salts; cosmetic preparations for baths; cologne; cosmetic masks; cosmetic preparations for slimming purposes; 
cosmetic kits; make-up preparations; cosmetic creams; nail varnish; lotions for cosmetic purposes; make-up powder; 
body butters; hair masques; ointments for cosmetic use; cosmetic mists; beauty milk; cleansing milk for toilet purposes; 
soap; deodorant soap; antiperspirant soap; nail art stickers; oils for cosmetic purposes; oils for perfumes and scents; 
oils for toilet purposes; make-up and cosmetic pencils; hair nourishers; styling lotions; preparations for setting hair; 
styling mousse for the hair; varnishes for fixing hair; nail care preparations; perfumery; perfume; mouthwashes, not for 
medical purposes; hair care lotions; cosmetic lotions; after-shave lotions; lipsticks; pomades for cosmetic purposes; 
sun-tanning preparations [cosmetics]; douching preparations for personal sanitary or deodorant purposes [toiletries]; 
adhesives for cosmetic purposes; cosmetic preparations for eyelashes; mascara; false eyelashes; cosmetic preparations 
for skin care; cosmetic preparations for hair care; sunscreen preparations; cosmetic serum; shampoos; lipstick; 
dentifrices; air fragrancing preparations; toiletries; toilet water; swabs; cotton sticks for cosmetic purposes; cotton wool 
for cosmetic purposes; petroleum jelly for cosmetic purposes; cosmetic gels; hair gel; massage gels; cosmetic 
preparations for massage; massage oils; facial peel preparations for cosmetic purposes; massage exfoliants; massage 
oil.

Cl.5;Pharmaceutical products; sanitary preparations for medical purposes; dietetic food and substances adapted for 
medical use; infant formula; dietary supplements for humans and animals; plasters, materials for dressings; aromatic and 
balsamic preparations for medical purposes; cooling sprays for medical purposes; antiseptics; antibiotics; medicine 
cases, portable, filled; balms for medical purposes; bandages for dressings; medicinal mud; surgical dressings; balsamic 
and aromatherapy preparations for medical purposes; biological preparations for medical purposes; dietary fiber; 
enzymes for pharmaceutical purposes; detergents for medical purposes; dietetic foods adapted for medical use; dietetic 
substances adapted for medical use; enzymes for medical purposes; chewing gum for medical purposes; insect repellent 
incense; camphor for medical purposes; lotions for pharmaceutical purposes; ointments for pharmaceutical purposes; 
medicinal oils; camphor oil for medical purposes; chemical preparations for pharmaceutical and medical purposes; 
enzymatic preparations for pharmaceutical and medical purposes; mineral food supplements; nutritional supplements; 
herbal teas for medicinal purposes; bacteriological preparations for medical purposes; bath salts for medical purposes; 
therapeutic preparations for the bath; salts for mineral water baths; medicinal ointments for pharmaceutical purposes; 
preparations of trace elements for human and animal use; biological preparations for medical purposes; beverages 
adapted for medicinal purposes; tinctures for medical purposes; dietetic beverages for medical purposes; oils for 
therapeutic purposes; food for babies; analgesics; laxatives; vitamin preparations; extracts for medical purposes; 
medicinal herbs; sweets for therapeutic purposes; powdered milk for children; bactericides; fungicidal fungal agents; 
disinfectants for hygiene purposes; appetite suppressants for medical purposes; syrups for medical purposes; medical 
preparations for slimming purposes; slimming pills; fumigating sticks; gelatine for medical purposes; massage gels for 
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medical purposes; massage preparations for medical purposes; massage oils for medical purposes; massage exfoliants 
for medical purposes; massage olives for medical purposes; contact lens cleaning preparations; pharmaceuticals; 
medicinal tea; cachets for pharmaceutical purposes; capsules for medicines; compresses; medicinal infusions; 
medicines for human purposes; medicines for eyes in drops; medicines for medical purposes; mineral waters for medical 
purposes; powdered milk for babies; soporifics; nervines; pastilles for medical purposes; thermal water; disinfectant 
soap; medicated soap.

Cl.35;Retail, wholesale and online sale of cosmetics, sanitary, pharmaceuticals, herbal and toiletry articles; services of 
conducting pharmacies, pharmaceutical wholesalers and online pharmacies in a range of selling medicines, 
pharmaceutical products, dietary supplements and medical products; retailing of pharmaceutical preparations, 
homeopathic and natural remedies, dietetic substances and vitamins, cosmetics, skin care preparations, preparations for 
cleaning, products for children and childcare, toiletries, food, drinks and snacks, paper products and disposable 
products, eyeglasses, contact lenses, accessories and complementary products to all of the foregoing articles; business 
assistance relating to the establishment of franchises; import-export agency services; commercial information agencies; 
advertising agencies; conducting market surveys; market studies; business research; shop window dressing; 
presentation of goods on communication media, for retail purposes; professional business consulting; assistance in 
management of business activities; management of retail outlets network; sample distribution; demonstration of goods, 
particularly cosmetics, pharmaceuticals and parapharmaceuticals; advertising; creation of advertising materials; rental of 
advertising space; administrative processing of purchase orders.
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

440860 440860 - (938-0) 
the word mark is corrected as per TM 1 and also the name of the partners are entered 
along with correction in the category of the applicant hence sent back to registration. 

1662273 1662273 - (1616-0) Proprietor Address has been corrected as:- 10 PANDAN CRESCENT 
#05-03/04 UE TECH PARK SINGAPORE 128466 
LEGAL STATUS HAS BEEN CORRECTED AS:- PDS International PTE LTD.  
GOODS HAVE BEEN CORRECTED AS IN CLASS 9:- ARTICLES OF PROTECTIVE 
CLOTHING FOR USE IN CLEAN ROOMS TO PREVENT ACCIDENT OR INJURY TO THE 
WEARER; APPARATUS FOR ELECTRICAL AND MECHANICAL SAFETY PROTECTION; 
BIOLOGICAL, CHEMICAL AND FIRE SAFETY CABINETS; CLOTHING FOR PROTECTION 
AGAINST ACCIDENTS, IRRADIATION AND FIRE; EAR PLUGS FOR DIVERS; EAR 
PLUGS EQUIPPED WITH DETECTABLE METAL; EAR PLUGS; EAR PROTECTING 
DEVICES; EAR PROTECTORS; EAR PROTECTORS AGAINST SOUND; ELECTRIC 
SAFETY CUT-OUT FUSES; EYE SHADES; WORKMEN"S PROTECTIVE FACE SHIELDS; 
GAS DETECTORS, OTHER THAN FOR MEDICAL USE; GLOVES FOR PROTECTION 
AGAINST ACCIDENTS; GLOVES FOR PROTECTION AGAINST X-RAYS FOR 
INDUSTRIAL PURPOSES; PROTECTIVE HELMETS; MECHANICAL SAFETY 
APPARATUS; MECHANICAL SAFETY INSTRUMENTS; PRESSURE SUPERVISION 
APPARATUS (OTHER THAN SAFETY APPARATUS FOR GAS AND WATER PIPES AND 
APPARATUS); PROTECTION APPARATUS FOR PERSONAL USE AGAINST ACCIDENTS 
(OTHER THAN SPORTS ARTICLES OR PART OF SPORTS SUITS); PROTECTION 
APPARATUS FOR PERSONAL USE AGAINST INJURY (OTHER THAN SPORTS 
ARTICLES OR PART OF SPORTS SUITS); PROTECTIVE CAPS MADE OF INSULATING 
MATERIALS; PROTECTIVE SUITS (AGAINST ACCIDENT OR INJURY); PROTECTIVE 
SUITS AGAINST COLD (AGAINST ACCIDENT OR INJURY); PROTECTIVE SUITS 
AGAINST HEAT (AGAINST ACCIDENT OR INJURY); PROTECTIVE SUITS AGAINST 
BIOLOGICAL HAZARDS AND CHEMICALS; RESPIRATORS (OTHER THAN FOR 
ARTIFICIAL RESPIRATION); RESPIRATORS FOR FILTERING AIR; RESPIRATORY 
MASKS (OTHER THAN FOR ARTIFICIAL RESPIRATION); SAFETY ALARMS (OTHER 
THAN FOR VEHICLES); SAFETY APPARATUS FOR ARRESTING THE FALL OF 
CLIMBERS; SAFETY APPARATUS FOR ARRESTING THE FALL OF WORKMEN; SAFETY 
APPARATUS FOR INDUSTRIAL USE; SAFETY APPARATUS, NAMELY, BREATHING 
APPARATUS FOR PROTECTIVE PURPOSES, PROTECTIVE BREATHING MASKS 
(OTHER THAN FOR ARTIFICIAL RESPIRATION); SAFETY BELTS FOR RESCUE 
PURPOSES; SAFETY BOOTS FOR USE IN INDUSTRY (FOR PROTECTION AGAINST 
ACCIDENT OR INJURY); SAFETY CABINETS FOR SCIENTIFIC PURPOSES; SAFETY 
CAPS; SAFETY CLOTHING FOR PROTECTION AGAINST ACCIDENT OR INJURY; 
SAFETY CONTROL APPARATUS, NAMELY, SAFETY GUARDS, SENSORS AND 
SWITCHES ON MACHINERY FOR PROTECTION AGAINST ACCIDENT OR INJURY; 
SAFETY EYEWEAR; SAFETY PRESCRIPTION EYEWEAR; SAFETY FACE SHIELDS FOR 
USE IN INDUSTRY; SAFETY FOOTWEAR FOR PROTECTION AGAINST ACCIDENT OR 
INJURY; SAFETY GLASSES; SAFETY GLOVES FOR PROTECTION AGAINST ACCIDENT 
OR INJURY AND CONTAMINATION OF PRODUCTS; SAFETY GOGGLES; SAFETY 
HARNESSES (OTHER THAN FOR VEHICLE SEATS OR BEING SPORTING EQUIPMENT); 
SAFETY HEADGEAR; SAFETY HEADWEAR; SAFETY HELMETS INCORPORATING 
BREATHING APPARATUS; SAFETY HELMETS; SAFETY LIFE BELTS; SAFETY 
LOCKING DEVICES, NAMELY, LOCKOUT TAGOUT SYSTEMS FOR INDUSTRIAL 
SAFETY; ELECTRIC SAFETY MONITORING APPARATUS; SAFETY ROPE SYSTEMS; 
AUDIBLE SAFETY SIGNALS, OTHER THAN FOR VEHICLES; LUMINOUS SAFETY 
SIGNS; MECHANICAL SAFETY SIGNS; SAFETY SPECTACLES; SAFETY SURVIVAL 
BELTS; SELF CONTAINED BREATHING APPARATUS (OTHER THAN FOR ARTIFICIAL 
RESPIRATION); SHOES FOR PROTECTION AGAINST ACCIDENTS, IRRADIATION AND 
FIRE; ALL INCLUDED IN CLASS 9 

1662273 1662273 - (1616-0) Proprietor Address has been corrected as:- 10 PANDAN CRESCENT 
#05-03/04 UE TECH PARK SINGAPORE 128466 
LEGAL STATUS HAS BEEN CORRECTED AS:- PDS INTERNATIONAL PTE LTD. 
GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 9:- ARTICLES OF 
PROTECTIVE CLOTHING FOR USE IN CLEAN ROOMS TO PREVENT ACCIDENT OR 
INJURY TO THE WEARER; APPARATUS FOR ELECTRICAL AND MECHANICAL SAFETY 
PROTECTION; BIOLOGICAL, CHEMICAL AND FIRE SAFETY CABINETS; CLOTHING 
FOR PROTECTION AGAINST ACCIDENTS, IRRADIATION AND FIRE; EAR PLUGS FOR 
DIVERS; EAR PLUGS EQUIPPED WITH DETECTABLE METAL; EAR PLUGS; EAR 
PROTECTING DEVICES; EAR PROTECTORS; EAR PROTECTORS AGAINST SOUND; 
ELECTRIC SAFETY CUT-OUT FUSES; EYE SHADES; WORKMEN"S PROTECTIVE FACE 
SHIELDS; GAS DETECTORS, OTHER THAN FOR MEDICAL USE; GLOVES FOR 
PROTECTION AGAINST ACCIDENTS; GLOVES FOR PROTECTION AGAINST X-RAYS 
FOR INDUSTRIAL PURPOSES; PROTECTIVE HELMETS; MECHANICAL SAFETY 
APPARATUS; MECHANICAL SAFETY INSTRUMENTS; PRESSURE SUPERVISION 
APPARATUS (OTHER THAN SAFETY APPARATUS FOR GAS AND WATER PIPES AND 
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APPARATUS); PROTECTION APPARATUS FOR PERSONAL USE AGAINST ACCIDENTS 
(OTHER THAN SPORTS ARTICLES OR PART OF SPORTS SUITS); PROTECTION 
APPARATUS FOR PERSONAL USE AGAINST INJURY (OTHER THAN SPORTS 
ARTICLES OR PART OF SPORTS SUITS); PROTECTIVE CAPS MADE OF INSULATING 
MATERIALS; PROTECTIVE SUITS (AGAINST ACCIDENT OR INJURY); PROTECTIVE 
SUITS AGAINST COLD (AGAINST ACCIDENT OR INJURY); PROTECTIVE SUITS 
AGAINST HEAT (AGAINST ACCIDENT OR INJURY); PROTECTIVE SUITS AGAINST 
BIOLOGICAL HAZARDS AND CHEMICALS; RESPIRATORS (OTHER THAN FOR 
ARTIFICIAL RESPIRATION); RESPIRATORS FOR FILTERING AIR; RESPIRATORY 
MASKS (OTHER THAN FOR ARTIFICIAL RESPIRATION); SAFETY ALARMS (OTHER 
THAN FOR VEHICLES); SAFETY APPARATUS FOR ARRESTING THE FALL OF 
CLIMBERS; SAFETY APPARATUS FOR ARRESTING THE FALL OF WORKMEN; SAFETY 
APPARATUS FOR INDUSTRIAL USE; SAFETY APPARATUS, NAMELY, BREATHING 
APPARATUS FOR PROTECTIVE PURPOSES, PROTECTIVE BREATHING MASKS 
(OTHER THAN FOR ARTIFICIAL RESPIRATION); SAFETY BELTS FOR RESCUE 
PURPOSES; SAFETY BOOTS FOR USE IN INDUSTRY (FOR PROTECTION AGAINST 
ACCIDENT OR INJURY); SAFETY CABINETS FOR SCIENTIFIC PURPOSES; SAFETY 
CAPS; SAFETY CLOTHING FOR PROTECTION AGAINST ACCIDENT OR INJURY; 
SAFETY CONTROL APPARATUS, NAMELY, SAFETY GUARDS, SENSORS AND 
SWITCHES ON MACHINERY FOR PROTECTION AGAINST ACCIDENT OR INJURY; 
SAFETY EYEWEAR; SAFETY PRESCRIPTION EYEWEAR; SAFETY FACE SHIELDS FOR 
USE IN INDUSTRY; SAFETY FOOTWEAR FOR PROTECTION AGAINST ACCIDENT OR 
INJURY; SAFETY GLASSES; SAFETY GLOVES FOR PROTECTION AGAINST ACCIDENT 
OR INJURY AND CONTAMINATION OF PRODUCTS; SAFETY GOGGLES; SAFETY 
HARNESSES (OTHER THAN FOR VEHICLE SEATS OR BEING SPORTING EQUIPMENT); 
SAFETY HEADGEAR; SAFETY HEADWEAR; SAFETY HELMETS INCORPORATING 
BREATHING APPARATUS; SAFETY HELMETS; SAFETY LIFE BELTS; SAFETY 
LOCKING DEVICES, NAMELY, LOCKOUT TAGOUT SYSTEMS FOR INDUSTRIAL 
SAFETY; ELECTRIC SAFETY MONITORING APPARATUS; SAFETY ROPE SYSTEMS; 
AUDIBLE SAFETY SIGNALS, OTHER THAN FOR VEHICLES; LUMINOUS SAFETY 
SIGNS; MECHANICAL SAFETY SIGNS; SAFETY SPECTACLES; SAFETY SURVIVAL 
BELTS; SELF CONTAINED BREATHING APPARATUS (OTHER THAN FOR ARTIFICIAL 
RESPIRATION); SHOES FOR PROTECTION AGAINST ACCIDENTS, IRRADIATION AND 
FIRE; ALL INCLUDED IN CLASS 9 

1689121 1689121 - (1772-0) 
1759983 1759983 - (1434-0) 

the class amended as per TM 1 
1804723 1804723 - (1443-0) 
1847274 1847274 - (1671-0) Proprietor Address has been corrected as:- NO. 4, EAST MOUNTAIN 

LANE, EAST ROAD OF OUTSIDE LOOP, GUIYANG CITY, GUIZHOU PROVINCE P.R. 
CHINA. 
LEGAL STATUS HAS BEEN CORRECTED AS:- A Corporartion organized under the laws 
of the P.R. China. 

1881886 1881886 - (1452-0) Applicant name and address WILL READ AS THE BASU GROUP INC. 
534 MILLTOWN ROAD,UNIT 220-260,NORTH BRUNSWICK 08902-3327, NEW JERSEY 
80902-3327, U.S.A. 

1915201 1915201 - (1463-0) mark was not properly published. Hence corrigenda issued 
1915465 1915465 - (1463-0) mark corrected as VIDHA PLUS. Hence corrigenda issued 
1922122 1922122 - (1463-0) goods published were incomplete. Goods entered properly. Hence 

corrigenda issued 
1937601 label uploaded as per TM-1 but the actual mark remains the same. Hence corrigenda 

issued 
2044718 2044718 - (1521-0) 

the mark is corrected as per the application hence moved for registration. 
2377454 2377454 - (1673-0) Proprietor name has been corrected as:- MASCHINENFABRIK 

RIETER AG 
2677594 2677594 - (1775-0) THE PARTNERS NAME TO BE READ AS HEMANG PANDIT AND 

FALGUNI PANDIT 
2987231 2987231 - (1811-0) LEGAL STATUS OF THE APPLICANT TO READ AS AN INDIAN 

COMPANY 
3014820 3014820 - (1803-0) TRADING AS TO READ AS - HLL LIFECARE LIMITED  LEGAL 

STATUS TO READ AS - AN INDIAN COMPANY 
3080047 3080047 - (1810-0) LEGAL STATUS TO READ AS - AN INDIAN COMPANY AND 

APPLICANT ADDRESS TO READ AS - D.NO.8-2-293/82/J/111/6, ROAD NO.79, JUBILEE 
HILLS, HYDERABAD - 500 096, TELANGANA 

3546159 3546159 - (1804-0) Company name corrected to read as ROBLE AGRO FOODS PVT. 
LTD. instead of ROBLE AGRO FOOD PVT LTD. as per TM-M and ROC certificate. 

3546160 3546160 - (1803-0) Company name corrected to read as ROBLE AGRO FOODS PVT. 
LTD. instead of ROBLE AGRO FOOD PVT LTD. as per TM-M and ROC certificate. 

3546161 3546161 - (1803-0) Company name corrected to read as ROBLE AGRO FOODS PVT. 
LTD. instead of ROBLE AGRO FOOD PVT LTD. as per TM-M and ROC certificate. 

3591914 3591914 - (1810-0) PARTNERS NAME TO READ AS - AJITH NAYAR  Pramodkumar 
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Bhurmal, Uma Mahesh 
3591915 3591915 - (1810-0) PARTNERS NAME TO READ AS - AJITH NAYAR  Pramodkumar 

Bhurmal, Uma Mahesh 
3591916 3591916 - (1810-0) PARTNERS NAME TO READ AS - AJITH NAYAR  Pramodkumar 

Bhurmal, Uma Mahesh 
3591918 3591918 - (1810-0) PARTNERS NAMES TO READ AS - AJITH NAYAR Pramodkumar 

Bhurmal, Uma Mahesh 
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
10 33 01/06/2016
92642 13 16/02/2018
92643 8 16/02/2018
92644 6 16/02/2018
92645 9 16/02/2018
92646 19 16/02/2018
92647 4 16/02/2018
92648 30 16/02/2018
92649 2 16/02/2018
92651 5 16/02/2018
92652 29 16/02/2018
92653 31 16/02/2018
92655 1 16/02/2018
187527 5 01/11/2017
188501 5 13/01/2018
232112 24 04/11/2017
234769 28 16/04/2018
262952 30 02/03/2015
282973 5 20/09/2017
283344 5 07/10/2017
285071 31 30/12/2017
326254 1 17/06/2015
326255 17 17/06/2015
353323 12 10/09/2017
355898 3 29/11/2017
418098 1 22/02/2015
459283 11 28/08/2017
460488 5 22/09/2017
460823 30 29/09/2017
461448 31 09/10/2017
461451 31 09/10/2017
465058 14 24/12/1996
474732 21 06/07/2018
536929 5 14/09/2017
536930 5 14/09/2017
560758 12 22/10/2011
560758 12 22/10/2011
605564 28 30/08/2017
605681 12 01/09/2017
605739 5 02/09/2017
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
608621 5 06/10/2017
608682 5 06/10/2017
608684 5 06/10/2017
611016 31 03/11/2017
611017 30 03/11/2017
613444 5 07/12/2003
614020 30 15/12/2013
671547 5 03/07/2005
725530 25 06/09/2006
732787 5 05/02/2007
761202 9 29/08/2017
761997 28 04/09/2017
765705 18 04/08/2017
765705 18 04/08/2017
766791 9 22/08/2017
767170 16 29/08/2017
767922 16 08/10/2017
768331 34 29/08/2017
768332 34 29/08/2017
768333 34 29/08/2017
768334 34 29/08/2017
768335 34 29/08/2017
768778 5 04/09/2017
768779 5 04/09/2017
768780 5 04/09/2017
768784 5 04/09/2017
768787 5 04/09/2017
768789 5 04/09/2017
769116 7 15/09/2017
769910 5 30/09/2017
771890 30 10/10/2017
772440 7 01/09/2017
773822 5 02/09/2017
773823 5 02/09/2017
774756 17 15/09/2017
774818 3 19/09/2017
775026 5 28/10/2017
775162 11 03/09/2017
780528 21 01/12/2017
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Trade Marks Journal No: 1816 ,   25/09/2017  

 
Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE
780942 16 04/12/2017
780943 16 04/12/2017
785282 25 07/01/2018
792442 7 23/02/2018
799517 2 21/04/2008
804805 8 04/06/2018
804806 12 04/06/2018
804923 12 05/06/2018
808306 25 29/06/2018
840815 5 11/02/2009
840816 5 11/02/2009
879565 5 01/10/2009
950685 5 28/08/2010
981955 20 08/01/2011
983909 9 15/01/2011
995992 3 12/03/2011
995993 5 12/03/2011
1041514 29 03/09/2011
1041515 
1049199 

29 
5 

03/09/2011
03/10/2011 

1065058 9 05/12/2011
1113068 34 20/06/2012
1119373 30 17/07/2012
1122545 16 30/07/2012
1130759 11 03/09/2012
1135739 21 23/09/2012
1163755 32 02/01/2013 14:42:00
1202119 20 28/05/2013
1205056 30 09/06/2013
1205840 34 12/06/2013
1205842 34 12/06/2013
1205843 34 12/06/2013
1243741 99 16/10/2013
1312835 2 04/10/2014
1376976 9 11/08/2015 14:59:00
1419155 5 06/02/2016
1419158 5 06/02/2016
1420962 5 13/02/2016
1420964 5 13/02/2016
1439448 5 28/03/2016
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1450320 5 11/05/2016
1450322 5 11/05/2016
1450323 5 11/05/2016
1459532 25 31/05/2016
1465807 6 29/06/2016
1474312 99 26/07/2016
1474313 99 28/07/2016
1482681 11 29/08/2016
1483394 10 31/08/2016
1487409 9 14/09/2016
1493735 21 05/10/2016
1511127 5 07/12/2016 16:20:00
1518788 19 10/01/2017
1524420 5 24/01/2017
1533157 36 22/02/2017
1536089 5 01/03/2017
1536798 9 05/03/2017
1536907 37 05/03/2017
1536908 42 05/03/2017
1536909 29 05/03/2017
1536910 30 05/03/2017
1537022 9 05/03/2017
1540353 35 15/03/2017
1541637 99 20/03/2017
1547139 99 05/04/2017
1557267 41 10/05/2017
1559961 9 18/05/2017
1560281 9 21/05/2017
1564876 39 04/06/2017
1568463 37 14/06/2017
1569439 5 18/06/2017
1586500 99 01/08/2017
1588026 5 07/08/2017
1588045 35 07/08/2017
1590506 6 14/08/2017
1590507 6 14/08/2017
1590508 6 14/08/2017
1590509 40 14/08/2017
1593019 23 21/08/2017
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1594309 25 23/08/2017
1594318 25 23/08/2017
1594894 42 27/08/2017
1594902 16 27/08/2017
1594905 35 27/08/2017
1594906 35 27/08/2017
1594908 35 27/08/2017
1595149 14 27/08/2017
1595172 9 27/08/2017
1595173 11 27/08/2017
1595240 6 27/08/2017
1595260 29 27/08/2017
1595679 99 29/08/2017
1595680 99 29/08/2017
1595763 25 29/08/2017
1595765 28 29/08/2017
1595766 28 29/08/2017
1595771 25 29/08/2017
1595784 10 29/08/2017
1595834 5 29/08/2017
1595835 5 29/08/2017
1595861 19 29/08/2017
1595866 19 29/08/2017
1595867 19 29/08/2017
1595868 19 29/08/2017
1595898 5 29/08/2017
1596087 21 29/08/2017
1596107 42 29/08/2017
1596138 35 29/08/2017
1596140 35 29/08/2017
1596146 7 29/08/2017
1596271 29 30/08/2017
1596272 29 30/08/2017
1596273 30 30/08/2017
1596274 30 30/08/2017
1596351 6 30/08/2017
1596361 30 30/08/2017
1596482 99 30/08/2017
1596648 99 31/08/2017
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1596649 99 31/08/2017
1596732 6 31/08/2017
1596789 41 31/08/2017
1596854 3 31/08/2017
1596855 11 31/08/2017
1596898 5 31/08/2017
1596899 5 31/08/2017
1596993 44 31/08/2017
1597045 41 31/08/2017
1597081 99 31/08/2017
1597082 99 31/08/2017
1597131 42 05/09/2017
1597432 14 05/09/2017
1597568 28 05/09/2017
1597738 42 05/09/2017
1597861 99 06/09/2017
1598092 16 03/09/2017
1598130 35 03/09/2017
1598212 99 06/09/2017
1598375 30 06/09/2017 15:17:13
1598384 35 06/09/2017
1598388 42 06/09/2017
1598404 31 06/09/2017
1598405 34 06/09/2017
1598966 9 07/09/2017
1598967 9 07/09/2017
1599114 3 07/09/2017
1599117 9 07/09/2017
1599216 29 07/09/2017
1599268 16 07/09/2017
1599527 11 10/09/2017 13:08:03
1600423 9 11/09/2017
1600890 9 12/09/2017 14:17:09
1601223 5 13/09/2017
1601262 5 13/09/2017
1601263 5 13/09/2017
1601264 24 13/09/2017
1601664 99 13/09/2017
1601869 42 14/09/2017
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1602261 99 03/09/2017
1602262 99 03/09/2017
1602264 99 03/09/2017
1602705 99 17/09/2017
1602708 99 17/09/2017
1602780 99 17/09/2017
1603477 31 19/09/2017
1603550 42 19/09/2017
1604309 5 21/09/2017
1604390 11 21/09/2017
1604794 28 21/09/2017
1604795 28 21/09/2017
1604928 5 24/09/2017
1604979 99 24/09/2017
1605752 3 26/09/2017
1605816 11 26/09/2017
1605874 41 26/09/2017
1606558 14 28/09/2017
1606586 30 28/09/2017
1606963 29 01/10/2017
1607148 99 01/10/2017
1607957 42 04/10/2017
1607958 42 04/10/2017
1608505 35 05/10/2017
1608819 24 08/10/2017
1608839 25 08/10/2017
1609933 9 10/10/2017
1609934 16 10/10/2017
1609935 35 10/10/2017
1609936 38 10/10/2017
1609937 41 10/10/2017
1609938 42 10/10/2017
1611583 42 15/10/2017
1611584 42 15/10/2017
1612065 39 16/10/2017
1612168 3 17/10/2017
1612892 1 18/10/2017
1613231 5 19/10/2017
1613401 42 22/10/2017
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1614039 9 23/10/2017
1614040 9 23/10/2017
1614042 16 23/10/2017
1614044 28 23/10/2017
1614046 35 23/10/2017
1614048 38 23/10/2017
1614050 41 23/10/2017
1614052 42 23/10/2017
1619078 5 07/11/2017
1619812 30 08/11/2017
1620069 7 12/11/2017
1620524 33 13/11/2017
1621029 99 15/11/2017
1621030 99 15/11/2017
1621031 99 15/11/2017
1623123 29 21/11/2017
1623124 29 21/11/2017
1623125 30 21/11/2017
1623736 29 22/11/2017
1623882 99 22/11/2017
1624321 19 24/11/2017
1624322 20 24/11/2017
1624456 4 26/11/2017
1632694 10 19/12/2017
1633751 4 24/12/2017
1633788 6 24/12/2017
1633789 42 24/12/2017
1633790 37 24/12/2017
1633791 7 24/12/2017
1634153 7 24/12/2017
1636462 30 31/12/2017
1637826 5 03/01/2018
1639062 35 08/01/2018
1640750 7 11/01/2018
1640781 37 11/01/2018
1641354 6 14/01/2018
1641355 6 14/01/2018
1644631 25 22/01/2018
1644632 35 22/01/2018
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1644633 25 22/01/2018
1645589 25 24/01/2018
1646931 30 29/01/2018
1650003 25 05/02/2018
1653236 42 13/02/2018
1653237 41 13/02/2018
1653240 28 13/02/2018
1653242 9 13/02/2018
1653243 42 13/02/2018
1653244 41 13/02/2018
1653245 38 13/02/2018
1653246 35 13/02/2018
1653247 28 13/02/2018
1653248 16 13/02/2018
1653249 9 13/02/2018
1653685 29 14/02/2018
1654722 9 18/02/2018
1656189 3 20/02/2018
1656527 19 21/02/2018
1656528 19 21/02/2018
1657323 9 25/02/2018
1657324 16 25/02/2018
1657325 28 25/02/2028
1657325 28 25/02/2028
1657326 35 25/02/2018
1657327 38 25/02/2018
1657328 41 25/02/2018
1657329 42 25/02/2018
1657331 16 25/02/2018
1657332 28 25/02/2018
1657333 35 25/02/2018
1657334 38 25/02/2018
1657335 41 25/02/2018
1657340 35 25/02/2018
1660831 6 04/03/2018
1663120 9 11/03/2018
1663121 16 11/03/2018
1663122 28 11/03/2018
1663123 35 11/03/2018
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1663124 38 11/03/2018
1663126 42 11/03/2018
1663297 6 11/03/2018
1668420 6 25/03/2018
1676017 99 15/04/2018
1676456 28 16/04/2018
1676736 25 16/04/2018
1688844 25 19/05/2018
1696899 25 09/06/2018
1697828 11 11/06/2018
1703563 99 25/06/2018
1710309 7 14/07/2018
1721594 17 14/08/2018
1726568 42 28/08/2018
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

NOTIFICATION 
SNo. NOTIFICATION 
1 2214163 - (1798-0) CHANGE ENTITY FROM PROPRIETERSHIP FIRM TO PARTNERSHIP 

FIRM AS PER PARTNERSHIP DEED DTD. 20.06.2012 AND PARTNERS NAME TO BE 
READ AS PATEL PRAKASHKUMAR RAMANBHAI AND PATEL UPENDRAKUMAR 
RASIKBHAI 
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
1283035 - 34, 1201547 - 34: Proprietor Altered to AVDESH GUPTA , 103, Swami Narayan 
Apartment, East Wardhman Nagar, Nagpur (Maharashtra) India 
SETH PRODUCTS, SETH PRODUCTS,

1159491 - 11: Proprietor Altered to PENTAIR RESIDENTIAL FILTRATION, LLC , 5730 NORTH GLEN 
PARK ROAD MILWAUKEE WI 53209 USA 
PENTAIR WATER INDIA PVT. LTD.

642280 - 1: Proprietor Altered to SHRI. JAGDISH GIRIRAJMALJI KABRA,MR. RAJENDRA 
GIRIAJMALJI KABRA, trading as , 4. Birla Shopping 
Centre Opp. Nashik Road, College, Nashik Road. 422 101. Nashik , 
Maharashra (India) 
J.K.ENTERPRISES

1333805 - 12: Proprietor Altered to LIGHTNING MOTORS CORPORATION , 933 American Street. 
San Carlos. CA 94070. U.S.A. 
H-D U.S.A., LLC.

1284158 - 30: Proprietor Altered to OM PRAKASH GARG. , DAL BAZAR, LASHKAR, GWALIOR 
(M.P.). 
D. D. TRADE LINKS

2684910 - 3: Proprietor Altered to MR. NITIN DILIP NAGARGOJE , "Durvankur", Sr.No. 41/B, 
Jadhav Nagar, Wadgaon Budruk, sinhagad,Road, Pune- 411041 Maharashtra, India 
MR. NITIN DILIP NAGARGOJE

439783 - 5, 798617 - 29, 1262454 - 37, 280752 - 5, 1619795 - 9, 1619794 - 9, 1619793 - 37, 2193246 - 
44, 2193245 - 37, 2193244 - 21, 2193243 - 9, 2193242 - 5, 1013819 - 1, 417354 - 5, 370992 - 5, 235331 
- 5, 1794914 - 21, 526214 - 5, 789616 - 5, 1038623 - 31, 1117297 - 16, 2147621 - 37, 2558930 - 44, 
2558928 - 21, 2558925 - 1, 2362379 - 5, 2321928 - 37, 2321926 - 9, 2362380 - 9, 2362381 - 21, 
2646091 - 11, 2646094 - 44, 2646093 - 37, 2646092 - 21, 2646089 - 5, 2321919 - 1, 2321921 - 9, 
2321923 - 37, 1565876 - 42, 1565875 - 37, 1565874 - 21, 1565873 - 9, 1565872 - 5, 1565871 - 1, 
1010139 - 1, 1081180 - 5, 1262455 - 42, 1262453 - 42, 1262452 - 37, 429091 - 5, 2184337 - 21, 
2172830 - 21, 2162733 - 21, 2159957 - 21, 983554 - 9, 2919243 - 37, 1874465 - 37, 1874467 - 42, 
1364974 - 37, 326686 - 9, 1802915 - 5, 794596 - 5, 1802916 - 5, 794595 - 5, 1866051 - 1, 1802919 - 5, 
1799269 - 5, 545494 - 5, 595558 - 21, 1013820 - 1, 583488 - 5, 828249 - 5, 576802 - 5, 288588 - 5, 
1045285 - 5, 1014309 - 1, 2332978 - 11, 2332977 - 11, 370991 - 5, 1874470 - 42, 1874463 - 37, 
1254578 - 37, 1254579 - 42, 2510287 - 37, 1871245 - 44, 1871246 - 37, 892074 - 5, 1254581 - 42, 
1254580 - 37, 2510281 - 37, 2810139 - 37, 1874460 - 37, 1874473 - 42, 1364969 - 42, 1364978 - 37, 
1874471 - 42, 1874462 - 37, 1802917 - 5, 1802918 - 5, 1364967 - 37, 1874456 - 37, 1874478 - 42, 
1364971 - 37, 2810145 - 37, 1874474 - 42, 1874459 - 37, 1364975 - 37, 1874457 - 37, 1874476 - 42, 
1364976 - 37, 1364968 - 42, 2810147 - 37, 1523248 - 42, 1523247 - 37, 1874475 - 42, 1166084 - 5, 
1874458 - 37, 2810136 - 44, 2810137 - 37, 1874472 - 42, 1874461 - 37, 1538554 - 42, 1538553 - 37, 
2810149 - 37, 2810148 - 44, 1254583 - 42, 1254582 - 37, 1874466 - 37, 1874468 - 42, 955605 - 5, 
1364970 - 42, 1364977 - 37, 2810133 - 44, 2810134 - 37, 2810135 - 5, 1254588 - 37, 1254589 - 42, 
1159134 - 5, 1254586 - 37, 1254587 - 42, 1159135 - 5, 1874464 - 37, 1874469 - 42, 1254585 - 42, 
1254584 - 37, 1166087 - 21: Proprietor Altered to PCI PEST CONTROL PRIVATE LIMITED , Villa No. 
3, Crescent Villa, Candolim, Goa – 403515, India 
PEST CONTROL (INDIA) PVT. LTD., PEST CONTROL (INDIA) PVT. LTD., PEST CONTROL (INDIA) 
PRIVATE LIMITED, PEST CONTROL (INDIA) PRIVATE LIMITED, PEST CONTROL (INDIA) PRIVATE 
LTD., PEST CONTROL (INDIA) PVT. LTD., PEST CONTROL (INDIA) PVT. LIMITED, PEST CONTROL 
(INDIA) PRIVATE LIMITED, PEST CONTROL (INDIA) PVT LTD., PEST CONTROL (INDIA) PRIVATE 
LIMITED, PEST CONTROL (INDIA) PRIVATE LIMITED, KEETARAM AGRICULTURAL SERVICES 
PRIVATE LIMITED., PEST CONTROL (INDIA) PVT. LTD., PEST CONTROL (INDIA) PRIVATE 
LIMITED, PEST CONTROL (INDIA) PVT. LTD., PEST CONTROL (INDIA) PRIVATE LIMITED, 
SANTOSH KUMAR & BROTHERS, PEST CONTROL (INDIA) PVT. LTD., PEST CONTROL (INDIA) 
PRIVATE LIMITED

1732855 - 35: Proprietor Altered to DQS HOLDING GMBH , August Schanz-StraBe 21, 60433 
Frankfurt Am Main, Germany 
DQS GMBH

947830 - 16, 947827 - 16, 947831 - 16, 947828 - 16, 953205 - 16, 1272095 - 36, 1362361 - 36, 1362365 
- 36: Proprietor Altered to EQUITYMASTER AGORA RESEARCH PRIVATE LIMITED LTD , 103, 
Regent Chambers, Nariman Point, Mumbai - 400021 
QUANTUM INFORMATION SERVICES LIMITED, EQUITYMASTER AGORA RESEARCH PRIVATE 
LIMITED

1745402 - 25, 1745401 - 25, 1745400 - 25: Proprietor Altered to ROHAN RATANSHI PATEL,SHRI 
RATANSHI RANCHOD PATEL trading as M/s. PRIYAL CLOTHING CO. , 404, A/3, SHANTI NAGAR 
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CO-OP SOc., SECTOR-5, SHANTI NAGAR, MIRA ROAD, THANE 401107 
PRIYAL CLOTHING CO.

2194750 - 30, 2194749 - 30, 2194748 - 30, 2194747 - 30, 2194745 - 30, 716638 - 30, 653023 - 30, 
653022 - 30, 653020 - 30: Proprietor Altered to MULTANIA ROLLER FLOUR MILL PRIVATE 
LIMITED,MOTILAL SADARANGANI,SUNIL MOTILAL SADARANGANI,SMT. ANISHA SUNIL 
SADARANGANI trading as ,  
MULTANIA ROLLER FLOUR MILL PRIVATE LIMITED, MULTANIA ROLLER FLOUR MILLS PVT. 
LTD., MULTANIA ROLLER FLOUR MILLS PVT. LTD.

1604219 - 29, 1604220 - 30, 1600783 - 31: Proprietor Altered to MALWA AGRO FOOD PVT. LTD , 
35-B, Laxmi Bai Nagar, Industrial Area, Indore (M.P.) 
KHANDELWAL PROTEINS PVT.LTD.

2385127 - 10, 2264191 - 25, 2264190 - 10, 2211116 - 25, 2211116 - 10, 1975072 - 25, 1975071 - 10, 
1612350 - 10: Proprietor Altered to VCG HOLDINGS LTD., A CAYMAN ISLAND CORPORATION , 
Sovereign (Cayman) Limited, 5th Floor, Anderson Square, Shedden Road, P.O.Box 866, George 
Town, Grand Cayman KY1-1103 
ROCKBROOK HOLDINGS LTD., ROCKBROOK HOLDINGS LIMITED

1747880 - 30, 1747881 - 30: Proprietor Altered to HIMALAYAN LEAF PVT. LTD. , B-85, UDYOG 
VIHAR, PHASE - 5, GURGAON, HARYANA - 122 016 
SURJA MEHER

1337149 - 19: Proprietor Altered to THE INDIAN PLYWOOD MFG. CO. PVT. LTD. , 61, GHORUPDEO 
RD. NO. 1, REAY RD., 
MUMBAI-400 010 
VIRAJ PANELS & COMPOSITES PVT. LTD.

1759829 - 9: Proprietor Altered to ADIT INFRATEL PVT. LTD , A 45/27 DLF CITY PHASE 1 
GURGAON 122002 
SHENZHEN BAK BATTERY CO. LTD.

1257827 - 12, 1257827 - 25, 1257827 - 42: Proprietor Altered to HEALEY SPORTS CARS 
SWITZERLAND LTD. , DANIEL SCHLATTER, VOA VALSCHAMEALA SOT 58, PRAUSURA, 7077 
VALBELLA, SWITZERLAND 
HEALEY AUTOMOBILE CONSULTANTS LIMITED

1555997 - 99: Proprietor Altered to PETER MORRISSEY PTY LTD PETER MORRISSEY PTY LTD , 
1 /4 Loftus Road Darling Point, NSW 2027 
M WEBSTER HOLDINGS PTY LTD.

1291071 - 5: Proprietor Altered to ROYAL MEDICAL PVT. LTD. , 41-42, NEW MARINE LINES, 
LIBERTY CINEMA BLDG., 
MUMBAI-400 020 
ROYAL PHARMAA

461941 - 10, 1565816 - 10, 1281486 - 5, 461942 - 10, 1095044 - 10, 461940 - 10: Proprietor Altered to 
TYCO HEALTHCARE GROUP AG , VICTORVO BRUNS-STRASSE 19, 8212 NEUHASEN AM 
RHEINFUL NEUHAUSEN AM RHEINFALL 8212 SWITZERLAND 
SHERWOOD SERVICES AG, COVIDIEN AG, SHERWOOD SERVICES AG

1874619 - 17: Proprietor Altered to KOTHARI AGRITECH PVT. LTD , PLOT. NO. 185 TO 193, 
CHANDRAMAULLI CO. OP. INDUSTRIAL ESTATE, MOHOL - 413 213, DIST. SOLAPUR. 
KOTHARI INDUSTRIES

1416252 - 31: Proprietor Altered to SUDARSHAN SEEDS PVT.LTD , 393,G.T. ROAD,BURDWAN - 
713101 WEST BENGAL INDIA 
SUDARSHAN SEEDS

1212141 - 5: Proprietor Altered to ATHENA DRUG DELIVERY SOLUTIONS PVT. LTD. , FORTUNE 
2000, C-1, 2ND FLOOR, BANDRA KULA COMPLEX, BANDRA (E), MUMBAI-400 051. 
ATHENA DRUG DELIVERY SOLUTIONS PVT. LTD.

1258672 - 9: Proprietor Altered to PANASONIC CORPORATION , 1006, OAZA KADOMA, KADOMA 
- SHI, OSAKA 571-8501, JAPAN. 
PANASONIC CORPORATION

882281 - 3: Proprietor Altered to IDARAM SWAROOPJI TAK , A-8/ 136, Motilal Nagar NO.3, M. G. 
Road, Goregaon (West), Mumbai - 400 090 
BHUPENDRA SINGH RAJ PUROHIT.

883784 - 30: Proprietor Altered to SCANDIC FOOD INDIA LIMITED , 126, Mathuradas Mill 
Compound, N.M. 
Joshi Marg, Lower Parel (West), Mumbai 
KANMOOR FOODS LIMITED

1543013 - 5: Proprietor Altered to PHARMA CORP.INC. LIMITED,MR. SANJAY KASTURI,MR. 
RAJESH KASTURI,MR. BRAJESH KASTURI trading as PHARMA CORP INC. , LG-1, BCD, DAWA 
BAZAR, 13\14 R.N.T. MARG, INDORE(M.P.) 
PHARMA CORP INC.

1173377 - 5: Proprietor Altered to NEON LABORATORIES LIMITED , 140, DAMJI SHAMJI 
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INDUSTRIAL COMPLEX, MAHAKALI CAVES ROAD, ANDHERI (EAST), MUMBAI-400093 
MRS. RAJVI VIPUL BHAGAT

2594784 - 5: Proprietor Altered to HARSHAL NARAYANRAO AMBHORE , 202, SWANSHILPA 
HEIGHT-1, BESIDES BANK OF TRAVANKORE, 
MANISH NAGAR NAGPUR-44O 015. 
SKINESSENCE PHARMACEUTICALS

1413621 - 99: Proprietor Altered to COROB SPA ITALIAN LIMITED LIABILITY COMPANY , 
Dell'Agricoltura, 103-41038 San Felice sul Panaro(Modena), Italy 
CHROMAFLO TECHNOLOGIES FINLAND GROUP OY

1217711 - 25: Proprietor Altered to MR. VINAY CHOPRA , 110 A Hammer Smith, Narayan Pathare 
Marg, Sitladevi Temple Road, Mahim West, MUMBAI - 400 016, Maharashtra, India. 
SUMAIR DASWANI

2017214 - 35, 1655030 - 25: Proprietor Altered to ISHAN GARG,AHWANI GUPTA,NAVNEET GUPTA 
trading as M/S YASHUL COLLECTIONS , 543/10-A/1 SEKHEWAL ROAD, NEW SHIV PURI, 
LUDHIANA, PUNJAB 
ASHWANI KNIT, ASHWANI KNIT

1258673 - 11: Proprietor Altered to PANASONIC CORPORATION , 1006, OAZA KADOMA, KADOMA 
- SHI, OSAKA 571-8501, JAPAN. 
MATSUSHITA ELECTRIC WORKS LTD.

1282759 - 99: Proprietor Altered to NHC FOODS LIMITED , NHC House, 2/13, Anand Nagar, 
Santacruz (E), Mumbai-400 055, Maharashtra. 
NHC EXPORTS CORPORATION

1165224 - 7: Proprietor Altered to NIRMAL KUMAR DEY , PLOTN O 192 HSIDC BARHI INDUSTRIAL 
AREA SONEPAT HARYANA 
HALSTON DISTRIBUTORS
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2076483 - 9: Proprietor Altered to SH. K.C. GUPTA , 25/56, FIRST FLOOR, GALI NO.11, VISHWAS 
NAGAR, SHAHDARA, DELHI-110032. 
VARSHNEY ELECTRICAL INDUSTRIES

1258735 - 14: Proprietor Altered to ANTARA JEWELLERY PVT. LTD , NAVIN ASHA PREMISES 
CO.OP SOCIETY LTD., 126 DADA SAHEB PHALKE ROAD, DADAR EAST, MUMBAI 400 014 
ANTARA JEWELLERY PVT. LTD

2494533 - 9: Proprietor Altered to MITSUBISHI HITACHI POWER SYSTEMS, LTD , 3-1, Minatomirai 
3-Chome, Nishi-ku Yokohama, 220-8401 Japan 
MITSUBISHI HEAVY INDUSTRIES, LTD.

461289 - 7: Proprietor Altered to MR. URESH B. KAKRIYA , 2, Bhanbai Niwas, M.G. Road, Mulund
(W),Mumbai-400080. 
KAMAL INTRPRISES.

1596813 - 21: Proprietor Altered to SIZZLE CREATION,Nirav Amrutlal Chheda,Pankaj Dhanji 
Chheda,Kapil Kantilal Chheda ,Abhishek Bhaskar Vichare trading as , Gala No. 119, New Unique 
Industrial Estate, Dr. R.P. Road, Mulund (W), Mumbai 400 080, MAHARASHTRA, INDIA 
MACRO INDUSTRIES

1714817 - 42: Proprietor Altered to ADWEB TECHNO TRADE PRIVATE LIMITED , 309, Shree 
Krishna Commercial Centre, 6, Udyog Nagar, Off S. V. Road, Goregaon (West), Mumbai - 400 062 
LITELOCK SYSTEMS PVT. LTD.

1171753 - 25: Proprietor Altered to JAY GUPTA , C/2 62, Textile Co-op. Housing Society Ltd., Opp. 
Veer Savarkar Marg, Prabhadevi, Mumbai 400 025 
MAYUR ENTERPRISES

2607045 - 5: Proprietor Altered to ALIVIRA ANIMAL HEALTH LIMITED , 301, DOSTI PINNACLE, 
PLOT NO.E/7, ROAD NO.22, WAGLE INDUSTRIAL ESTATE, THANE (WEST), MAHARASHTRA - 
400604 
SEQUENT SCIENTIFIC LTD.

1739748 - 29: Proprietor Altered to RAM KUMAR GOYAL. , DELHI WALI BUILDING, BEHIND 
SHITLA MATA MANDIR, JINSI ROAD NO. 2, LASHKAR, GWALIOR (M.P.)474 009. 
RAJENDRA BHALLA

1091184 - 25, 1091183 - 25, 1016480 - 25, 935182 - 25: Proprietor Altered to SH. GURINDER SINGH , 
STREET NO.-3, BHAI MANNA SINGH NAGAR, OPP. CHAND CINEMA, LUDHIANA, PUNJAB. 
JAY GHEE GARMENTS, JAY GEE GARMENTS.

1877668 - 17, 1877667 - 17: Proprietor Altered to NAVDEEP SINGH,GURDARSHAN KAUR trading 
as M/S M.J. POLY PLASTICS , 444/3, VILLAGE JAWADDI, P.O. MODEL TOWN, LUDHIANA, 
PUNJAB 
M.J. POLY PLASTICS

2381652 - 11: Proprietor Altered to SH. ANISH KUMAR , 1046, Punjab Mata Nagar, 
Ludhiana- 141002, Punjab 
PUNJAB ELECTRICALS

437143 - 3: Proprietor Altered to DABUR INDIA LIMITED , 8/3, ASAF ALI ROAD, NEW DELHI-
110002. 
BALSARA HYGIENE PRODUCTS LIMIT

1545163 - 11: Proprietor Altered to RAOJESH SURYABHAN AVVACHAT , Ummergadh, Umred 
Road, Nagpur 440033 
RAM ELECTRICALS

2483481 - 99: Proprietor Altered to IE MARKETING PRIVATE LIMITED , 4/15, Asaf Ali Road, New 
Delhi – 110 002, India 
ROHIT KHATTAR

849581 - 28: Proprietor Altered to SH. ARUN KUMAR , S/87-88-II, INDUSTRIAL AREA, 
JALANDHAR-144004, PUNJAB. 
LALIT SPORTS

1732680 - 31, 1950468 - 31: Proprietor Altered to M/S G.P.G. CATTLE FEED PRIVATE LIMITED , 
OPP. BIBI DA GURUDWARA MOHALLA SODHIAN, MOGA-142001, PUNJAB AND WORK AT 
TALWANDI BHAI-FEOZEPUR-G. T. ROAD, MACHHI BUGRA (FEROZEPUR), PUNJAB 
G.P.G. CATTLE FEED INDUSTRIES, G.P.G. CATTLE FEED INDUSTRY

1926503 - 19: Proprietor Altered to SH. RAJESH BAJAJ,SH. RAGHU BAJAJ trading as M/S 
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GANPATI CEMENTS , # 213, SICOP INDUSTRIAL ESTATE, KATHUA, JAMMU & KASHMIR. 
BAJAJ LONGLIFE CEMENT LTD

1168415 - 16: Proprietor Altered to ILLINOIS TOOL WORKS INC., , 3600 WEST LAKE AVENUE 
GLENVIEW ILLINOIS 60026-1215 U.S.A 
STOKVIS PROSTICK TAPES PVT. LTD

459743 - 24: Proprietor Altered to KAGZI BROTHERS PRIVATE LIMITED , 384-M, Dabholkar Wadi, 
Third Floor, Kalbadevi Road. Mumbai -400 002 
SHRIJEE SYNTHETICS (BOM.) PRIVATE LIMITED

1135065 - 7: Proprietor Altered to M/S CROWN GRIP PUMP PVT. LTD. , PLOT NO. -239, VILLAGE 
AZIMGARH, CHEEKA, DISTT. KAITHAL, HARYANA 
MONEX INDUSTRIES

1336480 - 38: Proprietor Altered to ARAMEX INTERNATIONAL LLC. , Business Central Towers, 
A2302, Dubai 
Media City (TECOM), Sheikh Zayed Road, P.O. Box 95946, Dubai, United Arab Emirates 
ARAMEX INTERNATIONAL LIMITED

1420024 - 7: Proprietor Altered to RAMINDER SINGH , 689, KASHMIRI GALI, LAKKAR BAZAR, 
LUDHIANA, PUNJAB  
DOLI SEWING MACHINE CO

636900 - 3: Proprietor Altered to MARICO LTD , Rang Sharda, Krishnachandra Marg, Bandra 
Reclamation, 
Bandra (W),Mumbai 400 050 
HINDUSTAN LEVER LIMITED.

1123135 - 12: Proprietor Altered to DHIRAJ MANRO , BEHIND U.K. PALACE, G.T. ROAD, KHANNA 
- 141 401, PUNJAB 
SUPER AUTOS

1310455 - 7: Proprietor Altered to SH. MANISH JINDAL , LAKKAR BAZAR, LUDHIANA, PUNJAB 
CASIO KING.

442862 - 5: Proprietor Altered to AVT NATURAL PRODUCTS LIMITED , NO. 64, RUKMINI 
LAKSHMIPATHY SALAI, EGMORE, CHENNAI - 600 008. 
J. B. CHEMICALS & PHARMACEUTICALS LTD.

1555074 - 3: Proprietor Altered to PANDORA DISTRIBUIÇÃO E REPRESENTAÇÃO LTDA , Rua 
Antonio Fakri, 320, Distrito Industrial, 18285-000, Cesário Lange, SP, Brazil 
DU PLESSIS CONSULTING ASSESSORIA EMPRESARIAL LTDA

1804832 - 5: Proprietor Altered to SH. RAJESH JAIN,SH. AMIT JAIN,SMT. RUCHI KALA JAIN,SMT. 
PAYAL JAIN trading as M/S T2H , N-32, SECOND FLOOR, GREEN PARK EXTENTION, NEW DELHI-
110016. 
NATURE ZONE HERBAL SOLUTIONS (P) LTD

1080327 - 7: Proprietor Altered to SH. HARDEEP SINGH , TALWANDI BHAI, DISTT. FEROZEPUR 
(PB.) 
PUNJAB ENGG. WORKS

1212142 - 5: Proprietor Altered to ATHENA DRUG DELIVERY SOLUTIONS PVT. LTD., , FORTUNE 
2000, C-1, 2ND FLOOR, BANDRA KURLA COMPLEX, BANDRA (EAST), MUMBAI-400 051, 
MAHARASHTRA 
ETHYPHARM LL PRIVATE LIMITED

444865 - 30: Proprietor Altered to CAVINKARE PRIVATE LIMITED , NO:12, CENOTAPH ROAD, 
TEYNAMPET, CHENNAI-600018 
GARDEN FOODS

474517 - 17: Proprietor Altered to TARUNKUMAR R. VYAS,HIMANSHU R. VYAS,HIMANSHU R. 
VYAS trading as TRANSWORLD RUBBER INDUSTRIES , 221 
A, Prakash, 4th Floor, Block No- 7, Opp. Dena Bank, S. V. Road, Kandivali 
(W), Mumbai-400067. 
TRANSWORLD RUBBER IND.,

1287839 - 30: Proprietor Altered to HARIOM PULSES , 78, Industrial Area, Bargawan, Katni - 
483501, Madhya Pradesh 
PURAN DAL MILL
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1887197 - 30: Proprietor Altered to M/S. SHELLZ OVERSEAS (P) LTD. , D-3/1, RANA PRATAP 
BAGH, DELHI-110007 
TIFOSI FOODS

1871447 - 30: Proprietor Altered to MR. RAKESH BAJAJ , 101, Bardan Mandi, Palda, INDORE 
[M.P.]. 
RAJ KUMAR BAJAJ

1259233 - 1: Proprietor Altered to KASTURCHAND FERTILISERS (P) LTD. , F-20, GEETA 
MANDIRCOMPLEX, SUBHASH ROAD, NAGPUR- 
440 018 
M/S. KASTURCHAND FERTILISERS (P) LTD.

2481322 - 4: Proprietor Altered to SH. RANJAN BARNWAL , M/S Traders, Near-Dubey Complex, 
Bajrang Nagar, Urkura-493001, Raipur, Chhatisgarh 
MANGAL MOTORS

1773390 - 39: Proprietor Altered to SARBJEET KAUR , R/O 392, SARDAR NAGAR, ROAD, NO. 2, 
MOGA PB 
BRAR IMMIGRATION & CAREER ADVISOR

1870584 - 43: Proprietor Altered to CHOUKI INTERNATIONAL COMPANY LTD. , 5F.,NO.53,BO-AI 
RD., ZHONGZHENG DIST. TAIPEI CITY, 10044, TAIWAN, R.O.C. 
CHUANG PAY INTERNATIONAL CO. LTD.

1213397 - 20: Proprietor Altered to GANGOTRI POLYMERS PVT. LTD , KANCHAN ROSHNI GHAR 
ROAD, NEAR ACHALESHWAR TEMPLE, GWALIOR-474001, MP. 
SHARMA PLASTO CONTAINERS

2470990 - 41: Proprietor Altered to CHHOTI PRODUCTION COMPANY PRIVATE LIMITED , 12/22, 
Gandhi Mansion, 2nd Floor Bomanji Master Lane, Near Kalbadevi Post Office, Mumbai 400002 
CINEPLAY DIGITAL PRIVATE LIMITED

1543216 - 9: Proprietor Altered to MR. YAGNESH SHETYE , GALA NO.17, GANESHNIVAS MITRA 
MANDAL CHAWL, ANANDWADI, KURAR VILLAGE, MALAD (E), MUMBAI-400097 
SMY ELECTRICAL ACCESSORIES

1633005 - 21: Proprietor Altered to MR. HARDIK BHARAT GALA. , 78-619, Motilal Nagar, Road 
NO.1, H S Rupwate Marg, Near Siddharth Hospital, 
Goregaon (West), Mumbai - 400 104, 
MANN INFRA RESOURCES PVT.LTD.

2543720 - 35: Proprietor Altered to MRS.DHRUTI PUROHIT , A/75,NEW EMPIRE PREMISES CS 
LTD.KONDIVITA LANE,OPP REGENT HOTEL,OFF ANDHERI KURLA ROAD,ANDHERJ 
EAST ,MUMBAI-400059. 
LEXICONN CONTENT DEVELOPMENT SERVICES

1014299 - 19, 1014296 - 19: Proprietor Altered to JAI PRAKASH PANJWANI , Plot No.E - 48 &49, 
Site -1, Upside Industrial Area, Unnao - 209801, Uttarpradesh - India 
PRINCE PLY AGENCY, PRINCE PLY AGENCY

1614583 - 5, 1614583 - 3: Proprietor Altered to TEIKOKU SEIYAKU CO. LTD. , 567 Sabonmatsu, 
Higashikagawa, Kagawa 769-2695 Japan. 
TEIKOKU PHARMA USA, INC.

1213396 - 20: Proprietor Altered to VECTUS INDUSTRIES LTD. , A-101, SECTOR 83, NOIDA-20135, 
UP 
SHARMA PLASTO CONTAINERS

2560183 - 41: Proprietor Altered to AZEEM HUSSAIN , D- 1603, POONAM ESTATE, SHRISHTI 
CLUSTER, 3 MIRA ROAD (EAST), MUMBAI, MAHARASHTRA, INDIA 
HIRAL VYAS

1625099 - 19: Proprietor Altered to JAI PRAKASH PANJWANI , Plot No.E - 48 &49, Site -1, Upside 
Industrial Area, Unnao - 209801, Uttarpradesh - India 
PRINCE PLY AGENCY PVT. LTD.

1174069 - 25: Proprietor Altered to MR. KISHOR V SONI,MR. FENIL KISHOR SONI,MR. MONIL 
KISHOR SONI trading as , 5&6, Chandra1ok C.H.S.,Opp. Westend Jewellers, L.T. Road, Borivali 
(W), Mumbai_ 400 092, 
KISHOR SONI

360989 - 1, 891755 - 1, 595758 - 1, 637918 - 1, 934906 - 1, 1304220 - 1, 1876380 - 1, 1876381 - 1, 
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1888688 - 1, 2254387 - 1, 2254388 - 5, 2199196 - 5: Proprietor Altered to ZUARI AGRO CHEMICALS 
LIMITED , JAIKISAAN BHWAN, ZUARINAGAR, GOA 403726. 
ZUARI INDUSTRIES LIMITED, MOHSIN & CO., ZUARI INDUSTRIES LIMITED, ZUARI AGRO 
CHEMICALS LIMITED

1627387 - 35: Proprietor Altered to MR. KISHOR V. SONI,,MR. FENIL KISHOR SONI,MR. MONIL 
KISHOR SONI trading as R.K. & SONS. , 5&6, Chandralok C.H.S.,Opp. Westend Jewellers, L.T. 
Road, 
Borivali (W), Mumbai - 400 092. 
R.K. & SONS

1561296 - 99, 2099052 - 14: Proprietor Altered to RICHEMONT INTERNATIONAL SA , RICHEMONT 
INTERNATIONAL SA, 
ROUTE DES BICHES 10 
VILLARS-SUR-GLANE, 
SWITZERLAND. 
MANUFACTURE ROGER DUBUIS S.A., MANUFACTURE ROGER DUBUIS SA

1503290 - 5, 1522037 - 5, 1529082 - 5, 1554135 - 5, 2538221 - 5, 2538222 - 5, 2538226 - 5, 2538227 - 
5: Proprietor Altered to SH. SANJEEV BHATIA,SH. SUDHIR SHARMA,SH. YASHPAL trading as 
M/S LENOEL HEALTH CARE , SHOP NO-6, SHREE GANESH MARKET, MAL GODAM ROAD, 
ROHTAK-124001, HARYANA. 
LENOEL HEALTH CARE, LENOEL HEALTH CARE, LENOEL HEALTHCARE

1479919 - 35, 1479918 - 41, 1479917 - 41: Proprietor Altered to PEPPERMINT COMMUNICATIONS 
PVT. LTD. , UNIT NO.B-139, ANTOPHILL WAREHOUSING COMPLEX, V.I.T. 
COLLEGE ROAD, WADALA EAST, MUMBAI - 40003. 
YUSUF DOHADWALA

1757622 - 32, 1757623 - 30, 1790432 - 30, 1862053 - 29, 1862054 - 29: Proprietor Altered to 
RADIANT INDUSCHEM PRIVATE LIMITED , F-15 M.I.D.C., INDUSTRIAL AREA, CHIKALTHANA, 
AURANGABAD-431006 
FOODRITE INDIA PVT. LTD., FOODRITE INDIA PVT. LTD.

822278 - 12, 1158870 - 12, 1183151 - 12, 1663743 - 12, 2482755 - 35: Proprietor Altered to MRS. 
SANGEETA MUNJAL, MR. MUNISH MUNJAL & MR. YOGESH MUNJAL,Mrs. Sangeeta Munjal,Mr. 
Munish Munjal,Mr. Yogesh Munjal trading as M/S YOGESH CYCLE INDUSTRIES (REGD.) , K-168, 
K-169, K-170, Phase-VIII, Focal Point, Ludhiana-141010. (Punjab) 
YOGESH CYCLE INDUSTRIES., YOGESH CYCLE INDUSTRIES (REGD.), YOGESH CYCIE 
INDUSTRIES., YOGESH CYCLE INDUSTRIES

443518 - 9, 443517 - 17: Proprietor Altered to ALKESH TRIVEDI, KAMLESH TRIVEDI AND TANMAY 
TRIVEDI , Plot NO.71, Sector-E, Industrial Area, Sanwer Road, Indore 
(M.P.) 
SHRINATH INDUSTRIES.

1785358 - 42, 1785356 - 3: Proprietor Altered to SURJEET TALWAR , 127, PRIYA ENCLAVE, DELHI 
-110092 
PERCOS INDIA PVT. LTD., PERCOS INDIA PVT. LTD.

1537109 - 11, 1537103 - 11, 1702902 - 11, 1702903 - 11, 2181739 - 11, 1521633 - 11, 2225040 - 11, 
1537104 - 11, 1537106 - 11, 1537112 - 11, 1617234 - 11, 1537108 - 11, 1537114 - 11, 1809356 - 11, 
1596720 - 11, 1692460 - 11, 1617233 - 11, 1521632 - 11, 1537102 - 11, 1809355 - 11, 1473832 - 11, 
1702898 - 11, 1515473 - 11, 1515472 - 11, 1515471 - 11, 1472806 - 11, 1455947 - 11, 1455162 - 11, 
1455161 - 11, 1416594 - 11, 1416593 - 11, 1407031 - 11, 1407030 - 11, 1407029 - 11, 1407028 - 11, 
1407027 - 11, 1407026 - 11, 1407025 - 11, 1407024 - 11, 1407023 - 11, 1407022 - 11, 1407021 - 11, 
1407020 - 11, 1407018 - 11, 1407017 - 11, 1407016 - 11, 1407015 - 11, 1407014 - 11, 1407013 - 11, 
1407012 - 11, 1407011 - 11, 1407010 - 11, 1407009 - 11, 1407008 - 11, 449893 - 11, 439015 - 11, 
362415 - 11, 298485 - 11, 276863 - 11, 1684530 - 35, 1684529 - 37, 1684527 - 42, 1626358 - 6, 
1884948 - 11, 1701567 - 11, 1684528 - 11, 1679688 - 11, 1627331 - 11, 1627329 - 11, 1627328 - 11, 
1400426 - 11, 928754 - 11, 449892 - 11, 1702900 - 11, 1537107 - 11, 1702901 - 11, 1515475 - 11, 
1537110 - 11, 1702899 - 11, 1692459 - 11, 1546323 - 11, 1546324 - 11, 1521634 - 11, 1537111 - 11, 
1521631 - 11, 1627330 - 11, 1734246 - 11, 1537102 - 11, 1540380 - 11, 1546321 - 11, 1546322 - 11: 
Proprietor Altered to CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED , 6TH FLOOR 
CG HOUSE, DR ANNIE BESANT ROAD WORLl,MUMBAI - 400030,MAHARASHTRA, INDIA 
CROMPTON GREAVES LIMITED, NEW DELHI TELEVISION LIMITED, CROMPTON GREAVES 
LIMITED, CROMPTON GREAVES LIMITED., CROMPTON GREAVES LIMITED, CROMPTON 
GREAVES LIMITED., CROMPTON GREAVES LIMITED, CROMPTON GREAVES LIMITED, 
CROMPTON GREAVES LIMITED, CROMPTON GREAVES LIMITED,, CROMPTON GREAVES 
LIMITED, CROMPTON GREAVES LIMITED, CROMPTON GREAVES LIMITED, KARMA INDUSTRIES, 
CROMPTON GREAVES LIMITED, CROMPTON GREAVES LIMITED, CROMPTON GREAVES 
LIMITED, CROMP TON GREAVES LIMITED

2212023 - 11, 1737880 - 11: Proprietor Altered to SH. SHAHIL GARG , PLOT NO.-32 SECTOR-1, 
BAWANA INDUSTRIAL AREA, BAWANA, DELHI-110039. 
SHREE BALAJI STEEL INDUSTRIES, SHREE BALAJI STEEL INDUSTRIES.

1725940 - 41: Proprietor Altered to THINKCELL LEARNING SOLUTIONS PRIVATE LIMITED , 
Ashoka Raghupathi Chambers, 4th floor, H. No. 1-10-60 to 62, Opposite Shoppers Stop, S.P.Road, 
Begumpet , Hyderabad 500016 Telangana State, India, 
YUKTI EDUCATIONAL SERVICES PVT. LTD.
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443196 - 3: Proprietor Altered to S.C.JOHNSON & SON, INC , 1525 HOWE STREET RACINE, 
WISCONSIN 53403-2236,UNITED STATES OF AMERICA 
CAITLIN FINANCIAL CORPORATION N. V.

1172724 - 19: Proprietor Altered to ANIL AHUJA , UMIYAMARKET, BEHIND CHHATTISGARH 
COLD STORAGE, RING ROAD NO. 2, BIRGAON, RAIPUR (C.G) 
SHRI MUKESH PLYWOOD

1741727 - 16: Proprietor Altered to (1) JAGDISH AGARWAL AND (2) TUSHAR AGARWAL , 66 Bajaj 
Bhawan, Nariman Point, Mumbai 400 021 
DINODIA PHOTO LIBRARY PVT. LTD.

456420 - 9: Proprietor Altered to PANASONIC CORPORATION , 1006, OAZA KADOMA, KADOMA-
SHI, OSAKA 571-8501 JAPAN 
MATSUSHITA ELECTRIC WORKS LTD.

1607915 - 41, 2434250 - 41: Proprietor Altered to ZOUK IP PTE. LTD. , One Marina Boulevard, #28-
00,Singapore 018989. 
ZOUK HOLDINGS PTE LTD., ZOUK HOLDINGS PTE LTD
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1384494 - 24, 1384493 - 25, 1289230 - 24: Proprietor Altered to RAMVIJAY CLOTHING COMPANY 
PVT. LTD. , LODHA SUPREMUS, 1503, 15TH FLOOR, SENAPATI BAPAT MARG, OPP. KAMALA 
MILL COMPOUND, LOWER PAREL (W), MUMBAI - 400 013. 
RAM VIJAY TEXTILE INDUSTRIES, RAM VIJAY TEXTILE INDUSTRIES

1408497 - 31: Proprietor Altered to MR. RAJKUMAR GURUNAMAL ASWANI , Near Bus Stand, 
Pusad, Dist. 
Yavatmal [M.S.], 
BHARAT TRADING.

1372273 - 17, 1168426 - 17, 1168425 - 17: Proprietor Altered to MAYURI NARESH VAKHARIA , 23, 
KOLSA STREET, AMINA MANSION, 3RD FLOOR, ROOM NO. 13, MUMBAI 400003. 
ASTHA PLASTICS

450424 - 5, 487236 - 5, 307135 - 5, 541769 - 5, 285990 - 5, 553597 - 5, 686109 - 32, 546457 - 5, 550101 
- 5, 446846 - 5, 499415 - 5, 538988 - 5, 580910 - 5: Proprietor Altered to FDC LTD. , 142 - 48, S. V. 
ROAD, JOGESWARI (WEST), MUMBAI - 400 102. 
ANAND SYNTHOCHEM LIMITED, ANAND SYNTHOCHEM PRIVATE LIMITED., ANAND 
SYNTHOCHEM PRIVATE LIMITED, THE FAIRDEAL CORPORATION LTD., LUPIN LIMITED,, ANAND 
SYNTHOCHEM PRIVATE LIMITED.

1812147 - 10, 1743684 - 10: Proprietor Altered to SONOVO HOLDING AG , Laubisrütistrasse 28, 
8712 Stäfa, SWITZERLAND 
UNITRON HEARING LIMITED, UNITRON HEARING LTD

1547417 - 35, 1775289 - 30, 1740397 - 30: Proprietor Altered to PURAV H. SHETH. , 380D,Happy 
Home ,Shankar Mattham Lane,Matunga CR,Mumbai 400019 
SHREE GRACE PACKERS PVT. LTD., SHREE GRACE PACKERS PVT. LTD., SHREE GRACE 
PACKERS PVT LTD

1545797 - 42, 1545798 - 16, 1545801 - 31, 1545802 - 32, 1545803 - 33, 1545796 - 35: Proprietor 
Altered to VITHAL VENKETESH KAMAT , 10, St. James Court, Netaji Subhash Road, Marine Drive, 
Mumbai - 400 020, 
KAMAT HOLIDAY RESORTS PRIVATE LIMITED

498943 - 25: Proprietor Altered to SHRI DALSUKH UJAMSHI TREVADIA,SHRI TUSHAR DALSUKH 
TREVADIA,SHRI JIGAR DALSUKH TREVADIA trading as M/s.OCEAN INTERNATIONAL , 328, 
Ashish Industrial Estate, Gokhale Road (South), Dadar, Mumbai - 400 028 
M/S. OCEAN INTERNATIONAL

1205606 - 25: Proprietor Altered to PUMA SE. , PUMA WAY 1,91074 HERZOGENAURACH, 
GERMANY 
ROMAN FAB PVT. LTD.

2522864 - 21: Proprietor Altered to ONLINE SHOPPING HUB LLP.,MR. KAUSHIK LALIT JAIN ,Mr. 
RAJESHKUMAR MANGILAL JAIN,SHILPA PRADEEP BAFNA trading as ONLINE SHOPPING HUB 
LLP. , 9, FLOOR-2, PLOT NO. 97/99, SHAKUNTALA SADAN, KIKA STREET, GULALWADI, 
GIRGAON, MUMBAI 400004. MAHARASHTRA INDIA. 
RAJESH MANGILALJI JAIN.

1755289 - 16: Proprietor Altered to ALL ARK DISPLAY SYSTEM PVT. LTD. , A-702, FLAMINGO 
APARTMENT, OPP. SUHAS TERRACE BUILDING, RAJAN PADA, P. G. ROAD,MALAD (WEST), 
MUMBAI, 400 064 
ALL ARK DISPLAY SYSTEMS

442440 - 3: Proprietor Altered to DABUR INDIA LIMITED , 8/3, ASAF ALI ROAD, NEW DELHI - 110 
002. 
BALSARA HYGIENE PRODUCTS LIMITED,

1336233 - 24: Proprietor Altered to KIRAN A. PATEL,MAHESH A. PATEL trading as KIRAN & CO. , 
521, 5 TH LANE, CHANDRA CHOWK, M. J. MARKET, MUMBAI - 400 002.  
KIRAN & CO.

1563387 - 25: Proprietor Altered to M/S. FEDERAL BRANDS LIMITED , SHRI GURU GOBIND SINGH 
INDL. PREMISES CO-OP SOC WESTERN, EXPRESS HIGHWAY GOREGAON, MUMBAI - 400063, 
MAXWELL INDUSTRIES LTD.

1331897 - 35: Proprietor Altered to DERBY COMMUNICATIONS (INDIA) PRIVATE LIMITED , 909, 
Raheja Centre, Free Press 
Journal Road, Nariman Point, Mumbai-400 021, Maharashtra, India, 
DINING PLUS MARKETING (INDIA) PVT.LTD.

1481610 - 30: Proprietor Altered to MR. NARESH KUMAR LAHARWANI , Varni Colony, Katra Ward, 
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SAGAR - 470 002" 
[M.P.]. 
QUALITY PRODUCT

1614891 - 42, 1614890 - 32, 1614889 - 30, 1614888 - 29: Proprietor Altered to M/S ICW ICE CREAM 
PRIVATE LIMITED. , Ground Floor, R.G.Kate Industrial Estate, 97 A/B, Old Prabhadevi Road, 
Prabhadevi, Mumbai - 400 025. 
PRINCE CUISINES PRIVATE L1MITED(

1616812 - 25: Proprietor Altered to M/S. BRAND STUDIO LIFESTYLE PRIVATE LIMITED , No. 
121/120/101/1/58/1/2, Bommanahalli, Industrial Area, Bommanahalli, Begur 
Road: Bangalore 560068 
PRADEEP AGARWAL

1597678 - 99: Proprietor Altered to M/ S. BRAND STUDIO LIFESTYLE PRIVATE LIMITED , No. 
121/120/101/1/58/1/2, Bommanahalli, Industrial 
Area, Bommanahalli, Begur Road, Bangalore 560068 
PRADEEP AGARWAL

1597677 - 99: Proprietor Altered to M/S. BRAND STUDIO LIFESTYLE PRIVATE LIMITED , No. 
121/120/101/1/58/1/2, Bommanahalli, Industrial Area, Bommanahalli, Begur 
Road: Bangalore 560068 
PRADEEP AGARWAL

1873829 - 35: Proprietor Altered to ROHIT NARENDRA FATHEPURIA, , Opposite Daga Hospital, 
Gandhibagh, Nagpur 440002, 
PIPE &AMP; SANITARYWARES CORPORATION

669473 - 30, 641602 - 30: Proprietor Altered to MR. LACHMAN TEJUMAL KHETWANI,MR. 
PRAVEEN LACHMAN KHETWANI trading as ELITE FOOD PRODUCTS , A-6/4, MIDC, Murbad, Dist. 
THANE-421 401 [M.S.]. 
ELITE FOOD PRODUCTS, ELITEFOOD PRODUCTS

1414450 - 7, 1324571 - 7, 452606 - 7: Proprietor Altered to PUNEET GUPTA , E-333, PHASE-IV-A, 
FOCAL POINT, LUDHIANA-141010. 
 
PNEUMATIC SPARES(INDIA), PNEUMATIC SPARES(INDIA)

1759878 - 19, 1759878 - 17, 1958829 - 1, 1753893 - 19: Proprietor Altered to SAMSUNG SDI CO. 
LTD. , 150-20 GONGSE-RO, GIHEUNG-GU, YONGIN-SI, GYEONGGI-DO, REPUBLIC OF KOREA. 
CHEIL INDUSTRIES INC.

1210039 - 6: Proprietor Altered to SHREE VAISHNAV WIRE AND ROD PVT LTD , 401, coral classic 
complex, road no 20, chembyr east, mumbai 400 071 
SHREE VAISHNAV ISPAT PVT.LTD.

427886 - 1, 427876 - 1, 820894 - 1, 427882 - 1, 427875 - 1, 170328 - 1, 427865 - 1, 427857 - 1, 414448 - 
4, 414447 - 1, 1598443 - 1: Proprietor Altered to FASHION CHEMICALS GMBH & CO.KG. , AM 
TRIPPELSBERG 92,40589 DUSSELDORF GERMANY 
BOHME FETTCHEMIE GMBH., HENKEL KGAA, HENKEL KGAA (HENKEL KOMMANDITG, NENKAL 
KOMMANDITGESELLSCHAFT AUF AKTIEN, HENKEL KGAA (HENKEL 
KOMMANDITGEDELLLSCHAFT AUF AKTIEN), COGNIS IP MANAGEMENT GMBH, HENKEL KGAA 
(HENKEL KOMMANDITGESELLSCHAFT AUF AKTIEN),

244066 - 7: Proprietor Altered to RAJESH ARORA , B-755, LAKKAR BAZAR, LUDHIANA PUNJAB 
M/S CHANDRA INDUSTRIAL CORPORATION

1628315 - 17, 1619575 - 17, 1619574 - 17, 1570897 - 17, 1570898 - 17, 1550524 - 17, 1546797 - 17: 
Proprietor Altered to PHOENIX PIPING SYSTEMS PVT LTD , U-12, Suyog Industrial Estate, Vikhroli
(W), Mumbai 
VICTORY EXIM PVT. LTD.

1554012 - 41: Proprietor Altered to SANTOSH B. KHADTARE , 2nd Floor, Shree Samarth Complex, 
Jawahar Nagar, Goregaon (W) Mumbai -400104 
KHADTARE INFOTECH PVT. LTD.

1331311 - 3: Proprietor Altered to MEDILIFE IMPEX PVT LTD , Plot No. M 3D, MIDC Industrial Area, 
Nildoh, Hingna, Nagpur- 
440 016 
TURAB H. V. HERBALS PVT. LTD.

1348399 - 30, 886197 - 32, 841570 - 30, 469589 - 30, 469588 - 30, 469587 - 30, 455467 - 30: 
Proprietor Altered to VALGOSA, S.L. , DR. FLEMING,21 LOCAL 4,08017 BARCELONA,SPAIN 
SAFINTER S.A., SAFINTER S. A., SAFINTER S.A., SAFINTER S. A., SAFINTER S.A.

378702 - 7: Proprietor Altered to ASHOK INDIA SALES PVT. LTD. , C-10, MIDC, Ashok India Road, 
Near Raymond Chowk, Jalgaon-425 003. 
CHIMANDAS ASHOKKUMAR ENGINEERING WORKS, AND ALSO TRADING AS CAK 
ENGINEERING WORKS.

1288986 - 42: Proprietor Altered to MR. AJAY LAKHANP AL , 9-B, LOHTSE, RUIA PARK, JUHU) 
MUMBAI-400049 
LAKHANPAL PRIVATE LIMITED
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632931 - 5: Proprietor Altered to M/S. GLEN MARK PHARMACEUTICALS LTD. , B/2,Mahalaxmi 
Chambers, 22, Bhulabhai Desai Road, Mumbai- 400026, 
CHERYL LABORATOREIES PVT. LTD.
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1331310 - 5: Proprietor Altered to MEDILIFE IMPEX PVT LTD , Plot No. M 3D, MIDC Industrial Area, 
Nildoh, Hingna, Nagpur- 
440 016 
TURAB H. V. HERBALS PVT. LTD.

455466 - 30: Proprietor Altered to VALGOSA, S.L. , DR. FLEMING,21 LOCAL 4,08017 
BARCELONA,SPAIN 
SAFINTER S. A.

1271800 - 35, 1271799 - 35, 1268354 - 35, 1167844 - 16: Proprietor Altered to KISAN FORUM 
PRIVATE LIMITED , 1170/17-B, RAMA-GANESH BUILDING, REVENUE COLONY, SHIVAJI NAGAR, 
PUNE-411005, MAHARASHTRA, INDIA. 
DECCAN EXHIBITIONS PRIVATE LIMITED

1284299 - 5: Proprietor Altered to SEQUENT SCIENTIFIC LIMITED , 301, DOSTI PINNACLE, PLOT 
NO.E/7, ROAD NO.22, WAGLE INDUSTRIAL ESTATE, THANE (WEST), MAHARASHTRA-400604 
TRANSCHEM LIMITED

1289175 - 9: Proprietor Altered to PANASONIC CORPORATION , 1006, OAZA KADOMA, KADOMA 
- SHI, OSAKA 571-8501, JAPAN. 
PANASONIC ELECTRIC WORKS CO. LTD.

2483481 - 99: Proprietor Altered to ROHIT KHATTAR , 60/2, FRIENDS COLONY EAST, NEW 
DELHI-110 065 
MUMBAI MANTRA MEDIA LIMITED

1740859 - 38: Proprietor Altered to ALIA PREMEDIA SERVICES PVT. LTD. , 1st Floor, Om Sadan, 
Mehra Estate, LBS Marg, Vikhroli (W), Mumbai 400079, Maharashtra 
ALIA CREATIVE CONSULTANTS PVT. LTD.

1287562 - 42: Proprietor Altered to ATHARVA INFOTECH PVT LTD , Flat NO.A- 
1204, Paradise, Raheja Vihar Complex, Chandivali, Powai, Mumbai 400 
072 
ATHARVA INFOTECH

1740861 - 16: Proprietor Altered to ALIA PREMEDIA SERVICES PVT. LTD. , 1st Floor, Om Sadan, 
Mehra Estate, LBS Marg, Vikhroli (W), Mumbai 400079, Maharashtra 
ALIA CREATIVE CONSULTANTS PVT.LTD.

1549905 - 36, 1549906 - 36, 1549907 - 36, 1549908 - 36, 1549909 - 36, 1549910 - 36, 1549911 - 36, 
1661957 - 36: Proprietor Altered to AMBIT CORPORATE FINANCE PRIVATE LIMITED , AMBIT 
HOUSE, 449, SENAPATI BAPAT MARG, LOWER PAREL, MUMBAI-400 013. 
AMBIT HOLDINGS PRIVATE LIMITED, AMBIT HOLDINGS PRIVATE LIMITED, AMBIT HOLDINGS 
PRIVATE LIMITED, AMBIT HOLDINGS PRIVATE LIMITED, AMBIT HOLDINGS PRIVATE LIMITED, 
AMBIT HOLDINGS PRIVATE LIMITED, AMBIT HOLDINGS PRIVATE LIMITED

1332076 - 30, 1332075 - 30: Proprietor Altered to M/S. KAMCO CHEW FOODS PVT. LTD. , 47, S.K. 
COMPOUND, LASUDIA MORI, DEWAS NAKA, INDORE-452 004 (M.P) 
KAMCO CHEW FOODS,

1288772 - 7: Proprietor Altered to UNITECH TEXMECH PVT LTD , W-28, T-Block, MJ.D.C., Bhosari, 
Pune-411026 
UNITECH INDUSTRIES

1637611 - 3: Proprietor Altered to NIKHIL JAGDEEP MERCHANT , 93, Everest 
Apartments, Mount Pleasant Road, Mumbai 400006 Maharashtra. 
JARON COSMETIQUE PVT. LTD.

1709898 - 42, 1681522 - 42, 1683429 - 42, 1683434 - 42, 1683439 - 42, 1683448 - 42, 1683445 - 42, 
1683445 - 42, 1611487 - 42, 1611484 - 42, 1615009 - 42: Proprietor Altered to RELIANCE FRESH 
LIMITED , 3RD FLOOR, COURT HOUSE, DHOBI TALAO, MUMBAI- 400002 
RELIANCE RETAIL LIMITED

1753412 - 8, 1514733 - 4, 1514835 - 4, 2114938 - 3, 2114932 - 3, 1907951 - 3, 1782005 - 3, 1753413 - 
3, 1743288 - 3, 1753414 - 21: Proprietor Altered to RELIANCE FRESH LIMITED , 3RD FLOOR, 
COURT HOUSE, DHOBI TALAO, MUMBAI- 400002 
RELIANCE RETAIL LIMITED

2031652 - 3, 2006954 - 42, 2031651 - 5, 2006955 - 43, 1729903 - 42, 1729902 - 42, 1729901 - 42: 
Proprietor Altered to RELIANCE RETAIL LIMITED , 3RD FLOOR, COURT HOUSE, DHOBI TALAO, 
MUMBAI - 400002 
RELIANCE RETAIL LIMITED
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1741564 - 25: Proprietor Altered to MULAKAMPILLY OUSEPH JOHNSE , Plot No. W-125(A), TIC 
Industrial Area, MIDC, Koparkhairane, Mahape, Navi Mumbai- 400 709, 
EARLENE APPARLELS PRIVATE LIMITED

1256367 - 30: Proprietor Altered to AHMED ABDULLAH CHAUDHARY , A/504 MASHAYAKH 
BUILDING, MOMIN NAGAR, PATEL ESTATE ROAD, JOGESHWARI (W), MUMBAI-400012 
ABDULLAH IBRAHIM CHAUDHRY

1173812 - 16: Proprietor Altered to MILIND LAXMAN PARANJAPE,VIKAS LAXMAN PARANJAPE 
trading as Jyotsna Prakashan , Mohan Building, 162-B, J.S.S. Road, Girgoan, Mumbai-400004 
JYOTSNA PRAKASHAN

1640694 - 42, 1640693 - 42, 1640692 - 9: Proprietor Altered to AVALON SOLUTIONS PRIVATE 
LIMITED , AG-50, Shilpa, 
Scheme No. 54, Vijay Nagar, Indore-452 010, Madhya Pradesh. 
ASHI SR GEMS PRIVATE LIMITED

1448571 - 28, 1638414 - 28: Proprietor Altered to THANE INTERNATIONAL INC. , 78140 Calle 
Tampico, La Quinta, California 92253 U.S.A. 
TELEBRANDS (I) PVT. LTD., TELEBRANDS INDIA PRIVATE LIMITED

1167539 - 32: Proprietor Altered to HARIKISHAN PANDURANG MUNDADA , G-12, MIDC AREA, 
LATUR, 412 531, M.S. 
SRUSHTI AQUA

502327 - 24, 511249 - 25: Proprietor Altered to SUREKHA VINODRAI SHETH , 10 Devkaran 
Mansion, Bldg. NO.2, 2nd floor, 63 
Princess Street, Mumbai 400, State of Maharashtra, India. 
VINOD CORPORATION

463290 - 7: Proprietor Altered to ANCHOR LAMINA AMERICA, INC. , 38505 Country Club Drive, 
Suite 100, Farmington Hills, Michigan 4833, U.S.A.  
LEMPCO INDUSTRIES INC

595670 - 5: Proprietor Altered to CHEMOSYN LIMITED , AKSHAY MITTAL INDS PREMISES 
SOCIETY LTD, SANJAY BUILDING, NO. 5-B, UNIT NO. 46, M. V. ROAD, ANDHERI - EAST, MUMBAI 
- 400 059 
SAMIR KANTILAL SHAH

558886 - 24, 559150 - 24, 1388577 - 24, 1484133 - 24: Proprietor Altered to VINODCHANDRA 
GULABDAS BHAGAT,VINODCHANDRAGULABDAS BHAGAT AS KARTA OF VINODCHANDR 
GULABDAS BHAGAT H.U.F.,SANJA Y VINODCHANDRA BHAGAT AS KARTA OF SANJAY 
VINODCHANDRA BHAGAT H.U.F.,SANJA Y VINODCHANDRA BHAGAT,PRITHVI SAN.JAY BHAGA 
T trading as , 456, KALBADEVI ROAD, 4TH FLOOR, BOMBAY 400 002. 
GULABDAS & CO,, GULABDAS & COMPANY, GULABDAS & CO,, GULABDAS & CO,

1175475 - 5: Proprietor Altered to PAH W LLC , 235 EAST, 42ND STREET, NEWYORK,NY-10017-
5755, UNITED STATES 
WYETH LLC

1734981 - 42, 1734980 - 16, 1734977 - 42, 1734976 - 16, 1999903 - 16, 1999902 - 42, 1999901 - 9, 
1999900 - 16, 1999898 - 7, 1746826 - 42, 1746825 - 42, 1746824 - 38, 1746823 - 16, 1746822 - 42, 
1746821 - 38, 1746820 - 16, 1746819 - 16, 1746818 - 9, 1746817 - 16, 1746816 - 16, 1746814 - 42, 
1746813 - 38, 1746812 - 16, 1746811 - 42, 1746810 - 16, 1746809 - 42, 1746808 - 16, 1746807 - 42, 
1746806 - 16, 1746801 - 42, 1746800 - 16, 1746798 - 16, 1746796 - 16, 1746795 - 42, 1746794 - 16, 
1746792 - 16, 1746789 - 16, 1746785 - 16, 1746784 - 42, 1746783 - 16: Proprietor Altered to A.T.E. 
ENTERPRISES PRIVATE LIMITED, , 43,DR.V.B.GANDHI MARG,FORT,MUMBAI-400 023 
ECOAXIS SYSTEMS PRIVATE LIMITED, ECOAXIS SYSTEMS PVT LTD, SUMAYA HMX SYSTEMS 
LTD

1167355 - 14, 1167354 - 14: Proprietor Altered to URBAN JURGENSEN AG , Postfach 7170,2500 
Biel/ Bienne 7, Switzerland 
PETER BAUMBERGER, PETER BAUMBERGER

467058 - 5, 467057 - 1: Proprietor Altered to 3M COMPANY. , 3M CENTER, 2501 HUDSON ROAD, 
ST. PAUL, MINNESOTA-55144, UNITED STATES OF AMERICA 
BIOENTERPRISES PTY LTD

449050 - 25, 449051 - 24, 456539 - 24, 456543 - 25, 609041 - 25: Proprietor Altered to SHRI ANUP 
JUNEJA KARTA OF SHRI OMPRAKASH JUNEJA (HUF),SMT. KIRAN JUNEJA trading as M/S. 
JUNEJA INDUSTRIES , A-36, Street No. 2, M.LD.C., Andheri (East) Mumbai - 400093 
M/S JUNEJA INDUSTRIES,, JUNEJA INDUSTRIES, JUNEJA INDUSTRIES, M/S JUNEJA 
INDUSTRIES,, JUNEJA INDUSTRIES

1181763 - 17, 1181768 - 22, 1373280 - 36, 1401899 - 7, 1401923 - 41, 1453011 - 34, 1347525 - 34, 
463743 - 32, 463745 - 31, 1373547 - 16, 1373548 - 42, 1396529 - 15, 1401910 - 19, 1628946 - 34, 
1736129 - 30, 1752442 - 34, 1181773 - 27, 1324356 - 31, 1372336 - 16, 1373279 - 35, 1396528 - 14, 
1396518 - 4, 1401895 - 3, 1401906 - 14, 561899 - 34, 1181761 - 15, 1181767 - 21, 1373278 - 32, 
1372347 - 39, 1401904 - 12, 1528913 - 41, 1530553 - 34, 445799 - 34, 453157 - 34, 1021663 - 34, 
1061172 - 31, 1078070 - 31, 1181759 - 13, 1181764 - 18, 1181766 - 20, 1373552 - 35, 1373562 - 35, 
1375461 - 34, 1390988 - 36, 1396517 - 2, 1396533 - 19, 1396538 - 24, 1396547 - 41, 1404893 - 42, 
1401897 - 5, 1401901 - 9, 1401905 - 13, 1372338 - 39, 1372344 - 25, 1390985 - 25, 1401909 - 18, 
1401917 - 27, 518896 - 34, 1372342 - 31, 1396543 - 35, 1396548 - 40, 1401913 - 22, 1401922 - 40, 
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1484134 - 31, 1373276 - 29, 463744 - 29, 1181756 - 10, 1181769 - 23, 1181777 - 31, 1366022 - 31, 
1372348 - 36, 1372354 - 25, 1375461 - 34, 1401919 - 33, 1528912 - 41, 1769361 - 34, 1769362 - 34, 
1181776 - 30, 1370580 - 39, 1370583 - 32, 1370584 - 31, 1370880 - 25, 1370885 - 36, 1418167 - 34, 
1370582 - 35, 1370588 - 16, 1372345 - 16, 1373562 - 35, 662801 - 30, 662803 - 34, 1181758 - 12, 
1372340 - 35, 1372351 - 31, 1372353 - 29, 1373549 - 39, 1396515 - 34, 463741 - 30, 1373561 - 36, 
1390987 - 39, 1396534 - 20, 1401912 - 21, 1401914 - 23, 1528914 - 42, 1604065 - 29, 1608176 - 34, 
1181757 - 11, 1373277 - 30, 1373556 - 29, 1396526 - 12, 1396527 - 13, 1396531 - 17, 1528915 - 42, 
1628947 - 34, 1643141 - 34, 1230035 - 29, 1370592 - 31, 1373282 - 42, 1390989 - 35, 596206 - 30, 
1074723 - 30, 1078071 - 34, 1181760 - 14, 1370883 - 32, 1370884 - 35, 1372339 - 36, 1372352 - 30, 
1370589 - 39, 1370879 - 16, 1370881 - 29, 1372346 - 42, 1396523 - 7, 1396523 - 7, 1396546 - 38, 
1074725 - 34, 1370581 - 36, 1373558 - 16, 1396540 - 26, 1062857 - 31, 1074724 - 31, 1081876 - 31, 
1081938 - 34, 1081939 - 34, 1181754 - 8, 1366026 - 31, 1370883 - 32, 1078069 - 31, 1181772 - 26, 
1181775 - 29, 1181780 - 34, 1230034 - 32, 1370587 - 25, 1396525 - 11, 1396549 - 42, 1769360 - 34, 
1181779 - 33, 1230033 - 3, 1370591 - 35, 1373274 - 16, 1373555 - 30, 1396516 - 1, 1396537 - 23, 
1396545 - 37, 1078068 - 34, 1181747 - 1, 1181751 - 5, 1181752 - 6, 1230037 - 30, 1230038 - 34, 
1310700 - 34, 1372341 - 32, 1396520 - 9, 1396521 - 8, 1181765 - 19, 1181777 - 31, 1181778 - 32, 
1205325 - 31, 1230032 - 34, 1370591 - 35, 1370882 - 30, 1373561 - 36, 1366022 - 31, 1373551 - 25, 
1373557 - 25, 1401908 - 17, 1373278 - 32, 1373281 - 39, 1373550 - 36, 1396522 - 6, 1396532 - 18, 
1396535 - 21, 1396536 - 22, 1396539 - 25, 1396541 - 27, 1396542 - 28, 1396544 - 36, 1396550 - 39, 
1401571 - 34, 662799 - 29, 1011381 - 34, 1181748 - 2, 1181753 - 7, 1181770 - 24, 1373559 - 42, 
1401921 - 38, 1370590 - 36, 1390986 - 42, 1401898 - 6, 1401900 - 8, 1401907 - 15, 1401911 - 20, 
1401915 - 24, 1401920 - 37, 1370593 - 32, 1372343 - 30, 1372349 - 35, 1373554 - 31, 1373560 - 39, 
1390985 - 25, 1404894 - 42, 1401896 - 4, 1401902 - 10, 1528911 - 35, 472995 - 34, 1372337 - 42, 
1396524 - 10, 1528910 - 35, 662798 - 30, 662802 - 34, 1181762 - 16, 1205324 - 30, 1231025 - 34, 
1373275 - 25, 463742 - 34, 1125110 - 31, 1181749 - 3, 1181750 - 4, 1181755 - 9, 1181771 - 25, 
1181774 - 28, 1370579 - 16, 1370589 - 39, 1373553 - 32, 1396519 - 5, 1396530 - 16, 1401903 - 11, 
1401916 - 26, 1401918 - 28, 1401919 - 33, 445798 - 34: Proprietor Altered to MR. ABDUL KADER 
ABDUL LATIF,MOHAMMED SIDDIQUE ABDUL GAFFAR,ARIF ABDUL KADER,IRFAN ABDUL 
KADER,FAISAL YUNUS ABDUL GAFFAR,IQBAL ABDUL KADER,IMRAN YUNUS ABDUL 
GAFFAR,ASIF ABDUL KADER,NADEEM FAZLANI trading as M/s Sopariwala Exports , Nirmal, 21st 
Floor, Nariman Point, Mumbai - 400 021 
SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL 
EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA 
EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA 
EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL 
EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS, SUPARIWALA EXPORTS., SOPARIWALA EXPORTS, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, 
SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA 
EXPORTS,, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, 
SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA 
EXPORTS,, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL 
EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, 
SOPARIWALA EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL 
EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, RELIANCE 
INDUSTRIES LIMITED, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, 
SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, 
SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA 
EXPORTS,, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWAL 
EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, 
SOPARIWALA EXPORTS,, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, AJAMI TOBACCO COMPANY, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, 
SOPARIWALA EXPORTS, SOPARIWAL EXPORTS, SOPARIWALA EXPORTS,, SOPARIWALA 
EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, SOPARIWALA EXPORTS, 
SOPARIWALA EXPORTS

1614893 - 30, 1640878 - 29, 1614894 - 32, 1614895 - 42, 1614892 - 29, 1471561 - 29, 1660805 - 42, 
1660804 - 32, 1667744 - 32, 1568342 - 29, 1568344 - 32, 1657456 - 32, 1657460 - 32, 1660803 - 30, 
1657461 - 42, 1671644 - 29, 1667743 - 30, 1471564 - 42, 1568343 - 30, 1614889 - 30, 1671645 - 30, 
1667745 - 42, 1719503 - 30, 1606994 - 30, 1640879 - 30, 1719504 - 32, 1640880 - 32, 1606996 - 33, 
1614890 - 32, 1640881 - 42, 1719505 - 42, 1471562 - 30, 1614888 - 29, 1614891 - 42, 1671646 - 32, 
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1671647 - 42, 1657455 - 30, 1606997 - 42, 1657454 - 29, 1471563 - 32, 1606993 - 29, 1606995 - 32, 
1657457 - 42, 1667742 - 29, 1660802 - 29, 1719502 - 29, 1657459 - 30, 1383048 - 42: Proprietor 
Altered to PRINCE CUISINES PRIVATE L1MITED( , SHOP NO.1, VASANT NIWAS NO.1 
MORVI ROAD. CHOWPATTY SEA FACE. MUMBAI-400 007. 
MIS CREAM CENTRE ICE CREAM MFG & CO., PRINCE CUISINES PVT. LTD., PRINCE CUISINES 
PVT. LTD., PRINCE CUISINES PVT. LTD., PRINCE CUISINES PVT. LTD., PRINCE CUISINES PVT. 
LTD., PRINCE CUISINES PVT. LTD., CREAM CENTRE ICECREAM MFG. CO.

1599200 - 39, 1599201 - 42: Proprietor Altered to NIVALINK TOURS AND TRAVELS PVT. LTD. , H-
42, Lokmanya Paan Bazaar, Off Eastern Express Highway, Chunabhatti-Sion, Mumbai¿400 022 
NIVALINK CONSULTANCY SERVICES PVT. LTD.
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1740860 - 35: Proprietor Altered to ALIA PREMEDIA SERVICES PVT. LTD. , 1st Floor, Om Sadan, 
Mehra Estate, LBS Marg, Vikhroli (W), Mumbai 400079, Maharashtra 
ALIA CREATIVE CONSULTANTS PVT. LTD.

1557436 - 36, 1557446 - 36, 1557447 - 36, 1557444 - 36, 1557803 - 36, 1557404 - 1, 1557405 - 3, 
1557406 - 4, 1557407 - 6, 1557408 - 7, 1557409 - 8, 1557410 - 9, 1557443 - 9, 1557411 - 11, 1557412 - 
12, 1557413 - 13, 1557414 - 14, 1557415 - 15, 1557416 - 16, 1557801 - 16, 1557804 - 16, 1557417 - 17, 
1557418 - 18, 1557419 - 19, 1557420 - 20, 1557421 - 21, 1557422 - 22, 1557423 - 23, 1557424 - 24, 
1557425 - 25, 1557427 - 27, 1557428 - 28, 1557429 - 29, 1557430 - 30, 1557431 - 31, 1557432 - 32, 
1557433 - 33, 1557434 - 34, 1557435 - 35, 1557802 - 36, 1557437 - 37, 1557438 - 38, 1557439 - 39, 
1557440 - 40, 1557441 - 41, 1557445 - 36, 1557799 - 16, 1557800 - 36: Proprietor Altered to 
AUSTRALIA AND NEW ZEALAND BANKING GROUP LIMITED , ANZ CENTRE MELBOURNE 
LEVEL9 833 COLLINS STREET, DOCKLANDS VIC 3008 AUSTRALIA 
ING INVESTMENT MANAGEMENT LTD, ING INVESTMENT MANAGEMENT LTD

563898 - 5, 739048 - 5, 907573 - 5, 1148097 - 5, 993731 - 5, 1127900 - 5, 680539 - 5, 767212 - 5, 
1156119 - 5, 1156126 - 5, 969121 - 5, 767206 - 5, 969120 - 5, 552731 - 5, 928363 - 5, 1256747 - 5, 
1014864 - 5, 579763 - 5, 707011 - 5, 527267 - 5, 708067 - 5, 1291445 - 41, 1306575 - 5, 1306576 - 16, 
1306577 - 41, 1291443 - 41, 572567 - 1, 572568 - 16, 490385 - 5, 268425 - 5, 236219 - 5, 264630 - 5, 
1291444 - 41, 680540 - 5, 266008 - 10, 323755 - 5, 671293 - 5, 937291 - 5, 506965 - 5, 398368 - 5, 
937290 - 5, 651598 - 5, 1094027 - 5, 1127899 - 5, 740760 - 5, 1307069 - 5, 621687 - 5, 463099 - 5, 
543378 - 5, 1298674 - 41, 1300157 - 41, 1307074 - 5, 421938 - 5, 1338386 - 5, 1256748 - 5, 777031 - 5, 
572569 - 5: Proprietor Altered to SCBERING CORPORATION , 2000 Galloping Hill Road, 
Kenilworth, New Jersey 07033 U.S.A. 
MERCK SHARP & DOHME CORP., MERCK SHARP & DOHME CORP.

1173299 - 24: Proprietor Altered to JAYANTILAL JORAVARMAL MEHTA , Gala No. 27, Deen 
Building Compound, Opposite Pragati Industrial Estate,N. M. Joshi Marg, Delisle Road, Lower 
Parel,Mumbai- 400013 Maharashtra 
A. J. MEHTA

383013 - 5: Proprietor Altered to DR. RAJENDRA S. SHETH (KARTA OF R.S. SHETH 
H.U.F),DAKSHA RAJENDRA SHETH trading as M/S. SHEFALI CORPORATION , 98-B, T.H. 
KATARIA MARG, MATUNGA ROAD, STATION (W. RLY) MUMBAI- 400016 
SHEFALI CORPORATON

1258891 - 31, 1263920 - 31, 1263918 - 31, 1263921 - 31, 1263919 - 31, 1250928 - 31, 1250935 - 31, 
1250930 - 31, 1258892 - 31, 1250931 - 31, 1250932 - 31, 1250933 - 31, 1250934 - 31, 1250929 - 31, 
1263922 - 31, 1234544 - 5, 1250936 - 5, 1210779 - 5, 1210783 - 5, 1210782 - 5, 1084214 - 5: 
Proprietor Altered to B.V. BIOCORP LIMITED , "VENKATESHWARA HOUSE" S.NO.114/A/2 PUNE-
SINHAGAD ROAD, PUNE-411 030.  
VENKYS (INDIA) LIMITED, VENKY'S (INDIA) LIMITED

1546540 - 7, 1546541 - 7, 1546542 - 7, 1546544 - 16, 1546545 - 16, 1546546 - 16: Proprietor Altered 
to NEELA SYSTEMS LIMITED , 4/8, Piramal Industrial Premises Co- op Society Ltd, S. V. Road, 
Goregaon (West), Mumbai- 400 062 
NEELA INDIA PVT. LTD.

1738240 - 31, 1635138 - 31: Proprietor Altered to M/S. STC INDIA PVT.LTD., , 5, Mahavir Nagar CHS 
Ltd., Dr. D. G. 
Palkar Road, Borivli (W), MUMBAI. 400 092. 
 
SWASTIK TRADING CO., SWASTIK TRADING CO.

1333663 - 16, 1333663 - 42: Proprietor Altered to VENTURE INFOTEK GLOBAL PVT. LTD , Unit No. 
701, 7 th Floor, Interface 11, Link Road, Malad 
(West), Mumbai, 
NEOWORTH PVT LTD.

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
898852 - 5: Proprietor Name Altered to TROPICAL AGRO SYSTEM (INDIA) PRIVATE LIMITED 
TROPICAL AGROSYSTES (INDIA) LIMITED

1257767 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1410053 - 19: Proprietor Name Altered to  

1257769 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO.LTD. 
TATA AIG LIFE INSURANCE CO. LTD.
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1409120 - 32: Proprietor Name Altered to SABMILLER INDIA LIMITED 
SKOL BREWERIES LIMITED

1605897 - 42: Proprietor Name Altered to VIKING RIVER CRUISES (BERMUDA) LTD. 
VIKING RIVER CRUISES S.A.

1311086 - 41: Proprietor Name Altered to ITM 
ITM-IHMCT

1545797 - 42, 1545796 - 35, 1545803 - 33, 1545802 - 32, 1545798 - 16, 1545801 - 31, 1545800 - 30, 
1545799 - 29: Proprietor Name Altered to  

1309531 - 37: Proprietor Name Altered to PARANJAPE SCHEMES CONSTRUCTION LIMITED 
PARANJAPE SCHEMES CONSTRUCTION PVT. LTD.

1257762 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1410054 - 37: Proprietor Name Altered to  

1871449 - 34: Proprietor Name Altered to MEHBOOB BIDI UDYOG 
M. BIDI UDYOG.

1257779 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1257771 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

739856 - 5, 1548857 - 5, 1553883 - 5, 1548859 - 5, 1551913 - 5, 738683 - 5, 738682 - 5, 738680 - 5, 
1553882 - 5, 1550757 - 5, 739855 - 5, 739857 - 5, 1548858 - 5, 739854 - 5, 738678 - 5, 1551912 - 5, 
1550759 - 5, 1550760 - 5, 1548856 - 5, 738677 - 5, 1564558 - 5, 1551915 - 5, 1551914 - 5, 1548854 - 5, 
1551909 - 5, 1548853 - 5, 1551911 - 5, 1548855 - 5, 1551910 - 5, 471577 - 5, 471260 - 5, 1553878 - 5, 
1553879 - 5: Proprietor Name Altered to  

1306408 - 16, 1306407 - 16, 1535126 - 42, 1335999 - 16, 1306409 - 16, 1306410 - 16, 1306411 - 16, 
1306413 - 16, 1306412 - 16, 1306414 - 16, 1535128 - 42, 1306415 - 16, 1306416 - 16, 1306417 - 16, 
1306418 - 16, 1124035 - 16, 1306419 - 16, 1306420 - 16, 1535127 - 42, 1548863 - 99: Proprietor Name 
Altered to MATRIMONY.COM LIMITED 
MATRIMONY.COM PRIVATE LIMITED

1736000 - 30: Proprietor Name Altered to ANIL INDUSTRIES KATNI PVT. LTD. 
MR. ANIL KEWLANI

1289918 - 7: Proprietor Name Altered to M/S RITESH MEHTA 
RITESH P. MEHTA

1257770 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1740860 - 35: Proprietor Name Altered to ALIA CREATIVE CONSULTANTS PVT. LTD. 
ALIA CREATIVE CONSULTANTS LTD.

1740859 - 38: Proprietor Name Altered to ALIA CREATIVE CONSULTANTS PVT. LTD. 
ALIA CREATIVE CONSULTANTS LTD.

1337184 - 12: Proprietor Name Altered to  

2550161 - 35: Proprietor Name Altered to ACCENTIV (INDIA) PRIVATE LIMITED 
SURF GOLD.COM (INDIA) PRIVATE LIMITED

642970 - 9, 642971 - 9, 723852 - 28, 723853 - 30, 723854 - 25, 723855 - 14, 723856 - 16, 723857 - 18, 
723858 - 20, 723859 - 21, 723860 - 26, 723861 - 28, 723862 - 30, 723863 - 25, 723864 - 14, 723865 - 
16, 723866 - 18, 723867 - 20, 723868 - 21, 723869 - 26, 724997 - 25, 724998 - 25, 779972 - 9, 810357 - 
28, 810358 - 9, 866246 - 9, 1197908 - 9, 1197909 - 28, 1251993 - 99, 1287087 - 99, 1279429 - 9, 
1279428 - 28, 1399532 - 99, 1399529 - 42, 1484637 - 99, 1765096 - 9, 1851409 - 99, 1902055 - 9, 
1933265 - 9, 1902056 - 9, 2141772 - 99, 2141770 - 99, 2141771 - 99, 2373566 - 99, 2481440 - 99: 
Proprietor Name Altered to SONY INTERACTIVE ENTERTAINMENT INC. 
KABUSHIKI KAISHA SONY COMPUTER ENTERTAINMENT

1481394 - 4: Proprietor Name Altered to SANYANG MOTOR CO., LTD. 
SANYANG INDUSTRY CO. LTD
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376237 - 25: Proprietor Name Altered to ACME UNIVERSAL SAFEZONE 9 PVT. LTD. 
ACME FABRIK PLAST COMPANY.

1286065 - 6: Proprietor Name Altered to GUARDIAN CASTINGS PRIVATE LIMITED 
GUARDIAN STEELS PVT. LTD.

450897 - 21, 690885 - 16, 690870 - 18, 690879 - 22, 690883 - 17, 1165907 - 21, 1165908 - 22, 1601930 
- 17: Proprietor Name Altered to  

1399595 - 30: Proprietor Name Altered to MR. MANOHAR MULCHANDANI 
BHAGVAN DAS KEWAL RAM

451318 - 25: Proprietor Name Altered to ASHISH GARMENTS 
SHAGUN GARMENTS

459743 - 24: Proprietor Name Altered to SHRIJEE LIFESTYLE PRIVATE LIMITED 
KAGZI BROTHERS PRIVATE LIMITED

1730773 - 10: Proprietor Name Altered to MEDTRONIC ADVANCED ENERGY LLC 
SALIENT SURGICAL TECHNOLOGIES, INC.

2550162 - 35: Proprietor Name Altered to ACCENTIV (INDIA) PRIVATE LIMITED 
SURF GOLD.COM (INDIA) PRIVATE LIMITED

2550166 - 43: Proprietor Name Altered to ACCENTIV (INDIA) PRIVATE LIMITED 
SURF GOLD.COM (INDIA) PRIVATE LIMITED

1546688 - 5: Proprietor Name Altered to MYLAN LABORATORIES LIMITED 
AGILA SPECIALTIES PRIVATE LIMITED

1255884 - 42: Proprietor Name Altered to JUNIPER HOTELS PRIVATE LIMITED 
SEAJULI PROPERTY & VINIYOG PRIVATE LIMITED

1255882 - 42: Proprietor Name Altered to JUNIPER HOTELS PRIVATE LIMITED 
SEAJULI PROPERTY & VINIYOG PRIVATE LIMITED

1257208 - 99: Proprietor Name Altered to TEKLA CORPORATION 
TEKLA OYJ

1402834 - 41: Proprietor Name Altered to  

1257763 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

744413 - 24: Proprietor Name Altered to PANTALOON RETAIL [INDIA] LTD. 
PANTALOON FASHIONS (INDIA) LIMITED.

1403015 - 36: Proprietor Name Altered to  

1605896 - 39: Proprietor Name Altered to VIKING RIVER CRUISES (BERMUDA) LTD. 
VIKING RIVER CRUISES S.A.

1171713 - 7: Proprietor Name Altered to PLUGIN SALES LIMITED 
PLUGIN SALES PRIVATE LIMITED

457034 - 1: Proprietor Name Altered to AROFINE POLYMERS PRIVATE LIMITED 
AROFINES POLYMERS PRIVATE LIMITED.

1555724 - 21: Proprietor Name Altered to MITSU CHEM PLAST LTD. 
MITSU CHEM PVT.LTD.

1628128 - 41: Proprietor Name Altered to GLOBAL INDIAN FOUNDATION LIMITED 
GLOBAL INDIAN EDUCATION FOUNDATION

1257774 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1410319 - 25: Proprietor Name Altered to PRIDE CREATIONS 
NITTIN CREATION

1410448 - 2: Proprietor Name Altered to PRADEEP GOVIND AGRAWAL 
PRADEEP G. BANSAL

1555074 - 3: Proprietor Name Altered to DU PLESSIS CONSULTING ASSESSORIA EMPRESARIAL 
LTDA 
DU PLESSIS COMERCIAL IMPORTADORA E EXPORTADORA LTD.
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2977216 - 32: Proprietor Name Altered to PRERNA BEVERAGES PVT.LTD. 
PRERANA BEVERAGES PVT.LTD.

1487241 - 10: Proprietor Name Altered to  

500146 - 25: Proprietor Name Altered to FOOT LOCKER RETAIL, INC. 
VENATOR GROUP RETAIL, INC.,

1257778 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1555723 - 20: Proprietor Name Altered to MITSU CHEM PLAST LTD. 
MITSU CHEM PLAST LTD.

864179 - 18, 864178 - 25: Proprietor Name Altered to FOOT LOCKER RETAIL, INC. 
VENATORS GROUP RETAIL INC.

1633321 - 99: Proprietor Name Altered to BRACCIALINI S.P.A. 
BRACCIALINI S.R.L.

1605898 - 39: Proprietor Name Altered to VIKING RIVER CRUISES (BERMUDA) LTD. 
VIKING RIVER CRUISES S.A.
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1555725 - 21: Proprietor Name Altered to MITSU CHEM PLAST LTD. 
MITSU CHEM PVT.LTD.

1487881 - 21: Proprietor Name Altered to DILIP MAHENDRAKUMAR JAIN, MOOLCHAND TEJPAR 
DEDHIA AND DHIMANT DEDHIA 
MAHIPAL JAIN

1257764 - 36: Proprietor Name Altered to TATA AIA LIFE INSURANCE CO. LTD. 
TATA AIG LIFE INSURANCE CO. LTD.

1310880 - 36: Proprietor Name Altered to MAXIMUS INVESTMENT ADVISORY PVT. LTD. 
MAXIMUS INVESTMENT ADVISORY PVT. LTD.

1481395 - 99: Proprietor Name Altered to SANYANG MOTOR CO., LTD. 
SANYANG INDUSTRY CO., LTD.

1309534 - 42: Proprietor Name Altered to PARANJAPE SCHEMES CONSTRUCTION LIMITED 
PARANJAPE SCHEMES CONSTRUCTION PVT. LTD.

1555722 - 20: Proprietor Name Altered to MITSU CHEM PLAST LTD. 
MITSU CHEM PVT.LTD.

1342317 - 25: Proprietor Name Altered to  

631048 - 29: Proprietor Name Altered to ANIK INDUSTRIES LIMITED 
MADHYA PRADESH GLYCHEM INDUSTRIES LIMITED

2714742 - 38: Proprietor Name Altered to SEED ENTERPRISES PRIVATE LIMITED, 
INFOBEANS SYSTEMS INDIA PVT. LTD.

1309158 - 16: Proprietor Name Altered to THE INDIAN EXPRESS PRIVATE LIMITED 
THE INDIAN EXPRESS LIMITED

1485119 - 20: Proprietor Name Altered to E-CON PACKAGING PRIVATE LIMITED 
PREMIER HOLLOWARES PVT. LTD.

1747843 - 31: Proprietor Name Altered to RAJENDRA AGRI PRODUCTS PRIVATE LIMITED 
RAJENDRA SEEDS COMPANY PRIVATE LIMITED

1309157 - 14: Proprietor Name Altered to THE INDIAN EXPRESS PRIVATE LIMITED 
THE INDIAN EXPRESS LIMITED

1761069 - 14: Proprietor Name Altered to TRIBHOVANDAS BHIMJI ZAVERY LIMITED 
TRIBHOVANDAS BHIMJI ZAVERI PVT LTD

2550163 - 39: Proprietor Name Altered to ACCENTIV (INDIA) PRIVATE LIMITED 
SURF GOLD.COM (INDIA) PRIVATE LIMITED

1334463 - 39: Proprietor Name Altered to  

1682100 - 35, 1682099 - 25, 1673328 - 25, 1561540 - 25, 1561539 - 25, 1561538 - 25, 1561537 - 25: 
Proprietor Name Altered to Z RETAIL 
ZANNIER SAS

2470990 - 41: Proprietor Name Altered to CINEPLAY DIGITAL PRIVATE LIMITED 
MASKARA RESEARCH AND DEVELOPMENT PRIVATE LIMITED

1410055 - 42: Proprietor Name Altered to  

1411707 - 42: Proprietor Name Altered to I-SOURCE INFOSYSTEMS PVT. LTD 
I-SOURCE INFOSYS PRIVATE LIMITED,

1545797 - 42, 1545796 - 35, 1545803 - 33, 1545802 - 32, 1545798 - 16, 1545801 - 31, 1545800 - 30, 
1545799 - 29: Proprietor Name Altered to KAMATS HOLIDAY RESORTS (SILVASSA) LTD, 
KAMAT HOLIDAY RESORTS PRIVATE LIMITED

1486220 - 1: Proprietor Name Altered to M/S. MPD INDUSTRIES PRIVATE LIMITED 
M.P. DYE CHEM INDUSTRIES PVT.LTD.

1543652 - 99, 1543651 - 42: Proprietor Name Altered to BOEHMERT & BOEHMERT 
ANWALTSPARTNERSCHAFT MBB – PATENTANWÄLTE RECHTSANWÄLTE 
BOEHMERT & BOEHMERT GESELLSCHAFT BURGERLICHEN RECHTS

1404511 - 9: Proprietor Name Altered to SHEMAROO ENTERTAINMENT. LTD 
SHEMAROO HOLDING PVT. LTD.
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1481736 - 5, 1481735 - 5, 1481737 - 5, 1488575 - 5, 1488576 - 5: Proprietor Name Altered to 
PIRAMAL ENTERPRISES LTD 
PIRAMAL ENTERPRISES LTD

1481735 - 5, 1481736 - 5, 1481737 - 5, 1488575 - 5, 1488576 - 5: Proprietor Name Altered to 
PIRAMAL ENTERPRISES LTD 
PIRAMAL HEALTHCARE LTD.

1286353 - 9: Proprietor Name Altered to ORC GROUP AB 
ORC SOFTWARE AB

442743 - 34, 442625 - 34, 442745 - 34, 558447 - 34, 1400471 - 34, 443489 - 34, 1400470 - 34: 
Proprietor Name Altered to GOLDEN TOBACCO LIMITED 
GTC INDUSTRIES LIMITED

2576754 - 19, 2576756 - 42: Proprietor Name Altered to CAPACIT'E INFRAPROJECTS LIMITED 
CAPACIT'E INFRAPROJECTS PVT. LTD.

1480319 - 16, 1480318 - 36, 1480317 - 16, 1480316 - 36, 1480315 - 41, 1480314 - 42, 1480313 - 41: 
Proprietor Name Altered to  

1485552 - 5, 1538182 - 5, 1538183 - 5, 1538184 - 5, 1538185 - 5, 1552076 - 5, 1844349 - 29, 1844351 - 
32: Proprietor Name Altered to OMNIACTIVE HEALTH TECHNOLOGIES LIMITED 
OMNI ACTIVE HEALTH TECHNOLOGIES PVT. LTD.

2479408 - 38, 2479410 - 42: Proprietor Name Altered to VFS GLOBAL EDU SUPPORT SERVICES 
PRIVATE LIMITED 
KTI SUPPORT SERVICES (INDIA) PRIVATE LIMITED.

2486350 - 36, 2551713 - 36: Proprietor Name Altered to SANTTOSH SENAPATI 
SANTOSH K. SENAPATI
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1755637 - 6: Proprietor Name Altered to GUARDIAN CASTING PRIVATE LIMITED 
GUARDIAN STEELS PVT. LTD.

1217689 - 10, 1217690 - 16, 1217691 - 10, 1217692 - 10, 1217693 - 10, 1759824 - 10, 1759823 - 10: 
Proprietor Name Altered to MHL HEALTHCARE LIMITED 
MERCATOR HEALTHCARE LIMITED.

1403789 - 37, 1403794 - 41, 1403790 - 37, 1403793 - 41, 1403792 - 42, 1403796 - 16: Proprietor Name 
Altered to TATA CONSULTING ENGINEERS LIMITED 
TCE CONSULTING ENGINEERS LIMITED,

1403596 - 36: Proprietor Name Altered to IDFC LIMITED 
INFRASTRUCTURE DEVELOPMENT FINANCE CO. LTD.,

610465 - 3, 748245 - 10, 711103 - 10, 697228 - 10, 653025 - 10, 653024 - 10, 651706 - 10, 643093 - 10, 
643092 - 10, 643090 - 10, 621012 - 5, 611492 - 25, 611491 - 25, 611490 - 3, 611489 - 3, 610466 - 25, 
591676 - 5: Proprietor Name Altered to J.K.ANSELL PRIVATE LIMITED 
J.K.ANSELL LIMITED

630589 - 20: Proprietor Name Altered to ONKAR FURNITECH 
ONKAR COOLER & FURNITURES

748245 - 10, 711103 - 10, 697228 - 10, 653025 - 10, 653024 - 10, 651706 - 10, 643093 - 10, 643092 - 
10, 643090 - 10, 621012 - 5, 611492 - 25, 611491 - 25, 611490 - 3, 611489 - 3, 610466 - 25, 610465 - 3, 
591676 - 5: Proprietor Name Altered to J.K.ANSELL LIMITED 
J. K.CONDOMS PRIVATE LIMITED

1334928 - 6: Proprietor Name Altered to FABTECH TECHNOLOGIES INTERNATIONAL LTD. 
FABTECH TECHNOLOGIES INTERNATIONAL PVT. LTD.

642476 - 3: Proprietor Name Altered to M/S. BODY CARE 

1334927 - 7: Proprietor Name Altered to FABTECH TECHNOLOGIES INTERNATIONAL LTD. 
FABTECH TECHNOLOGIES INTERNATIONAL PVT. LTD.

1339233 - 25: Proprietor Name Altered to MR.YOGESH CHITHANANDAPPA KURUBA 
YELLAPPA C. KURUBA

1641888 - 42, 1651170 - 42: Proprietor Name Altered to DIRECT RELIEF 
DIRECT RELIEF INTERNATIONAL

642480 - 3: Proprietor Name Altered to M/S. BODY CARE 
BODY CARE COSMETICS MFG. CO.

631656 - 16: Proprietor Name Altered to THE INDIAN EXPRESS PRIVATE LIMITED 
THE INDIAN EXPRESS LIMITED

1619063 - 17: Proprietor Name Altered to PRECISION PLASTIC (INDIA) PRIVATE LIMITED 
PRECISION PLASTIC INDUSTRIES

1309532 - 42: Proprietor Name Altered to PARANJAPE SCHEMES CONSTRUCTION LIMITED 
PARANJAPE SCHEMES CONSTRUCTION PVT. LTD.

1309533 - 37: Proprietor Name Altered to PARANJAPE SCHEMES CONSTRUCTION LIMITED 
PARANJAPE SCHEMES CONSTRUCTION LIMITED

1400487 - 35, 331117 - 5, 326182 - 5, 425173 - 5, 425174 - 5, 424117 - 5, 425176 - 5, 1407412 - 35, 
1400483 - 5, 1400486 - 35, 1407413 - 35, 1407041 - 5, 1407415 - 35, 825742 - 5, 1407424 - 5, 1360357 
- 5, 1407423 - 5, 1360353 - 5, 1400482 - 5, 1401944 - 5, 1407417 - 35, 1401940 - 5, 1406468 - 35, 
1407460 - 5, 1407416 - 35, 1407414 - 35, 1401943 - 5, 1360356 - 5, 825739 - 5, 1397488 - 5, 1407419 - 
35, 1402385 - 5, 1360354 - 5, 1360360 - 5, 825730 - 5, 1400481 - 5: Proprietor Name Altered to 
SANZYME PRIVATE LIMITED 
SANZYME LIMITED

649603 - 8, 1348521 - 6, 558466 - 7: Proprietor Name Altered to TATA STEEL LIMITED 
THE TATA IRON & STEEL COMPANY LIMITED

1309248 - 9, 1309247 - 7: Proprietor Name Altered to RIETER INGOLSTADT GMBH 
RIETER INGOLSTADT SPINNEREIMASCHINENBAU AG

1334926 - 37: Proprietor Name Altered to FABTECH TECHNOLOGIES INTERNATIONAL LTD. 
FABTECH TECHNOLOGIES INTERNATIONAL PVT. LTD.

1290450 - 99: Proprietor Name Altered to AGILITY HOLDINGS INC 
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GEOLOGISTICS CORPORATION

1215507 - 16: Proprietor Name Altered to NEETA RAHUL KHANDELWAL 
MRS. NEETA K. SHAHANI

1165712 - 6: Proprietor Name Altered to EURO PANEL PRODUCTS PRIVATE LIMITED 
ARCHER TRADING HOUSE PRIVATE LIMITED

1284034 - 41: Proprietor Name Altered to THE ACRES CLUB ( A DIVISION OF APURVA NATVAR 
PARIKH & CO. PVT. LTD. ) 
THE ACRES CLUB ( A DIVISION OF NATVAR PARIKH & CO. PVT. LTD. )

1565816 - 10, 1281486 - 5, 1095044 - 10, 461942 - 10, 461941 - 10, 461940 - 10: Proprietor Name 
Altered to COVIDIEN AG 
TYCO HEALTHCARE GROUP AG

1175475 - 5: Proprietor Name Altered to ZOETIS W LLC 
PAH W LLC

1287385 - 7, 1287384 - 9, 1287383 - 11: Proprietor Name Altered to AMMANN SCHWEIZ AG 
AMMANN AUFBEREITUNG AG

1256005 - 16, 1256004 - 16: Proprietor Name Altered to A.W. FABER-CASTELL 
UNTERNEHMENSVERWALTUNG GMBH 
A. W. FABER-CASTELL UNTERNEHMENSVERWALTUNG GMBH & CO.

1480690 - 35, 1480692 - 41: Proprietor Name Altered to PEOPLEPLUS (INDIA) PRIVATE LIMITED 
PEOPLEPLUS HR SERVICES (INDIA) PVT. LTD.

1286301 - 16: Proprietor Name Altered to EUROKIDS INTERNATIONAL PRIVATE LIMITED 
EGMONT IMAGINATION (INDIA) LTD.

1216299 - 12, 1216298 - 12: Proprietor Name Altered to MUNDRA INTERNATIONAL CONTAINER 
TERMINAL PRIVATE LIMITED 
ADANI CONTAINER (MUNDRA) TERMINALS LIMITED

1260275 - 39: Proprietor Name Altered to CROSSWORLD HOLIDAYS TOURS & TRAVEL 
CROSSWORLD HOLIDAYS TOURS & TRAVELS

1407384 - 37: Proprietor Name Altered to  
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1403405 - 37: Proprietor Name Altered to OBEROI CONSTRUCTIONS LIMITED 
OBEROI CONSTRUCTIONS PVT. LTD.

1948262 - 99, 1948262 - 99, 1812961 - 99, 1812961 - 99, 1812962 - 99, 1812962 - 99, 1812963 - 99, 
1812963 - 99, 1812964 - 99, 1812964 - 99, 1648541 - 42, 1648540 - 39, 1416200 - 42, 1416199 - 39: 
Proprietor Name Altered to CLEARTRIP PRIVATE LIMITED 
CLEARTRIP TRAVEL SERVICES PVT. LTD.

1548523 - 20, 1548524 - 21, 1548525 - 22, 1548526 - 24, 1548527 - 25, 1548528 - 26, 1548529 - 27, 
1548530 - 28, 1548531 - 35: Proprietor Name Altered to WELSPUN GLOBAL BRANDS LIMITED 
WELSPUN RETAIL LTD.

1533821 - 37, 1533819 - 37, 1533820 - 36, 1533818 - 36, 1309603 - 35, 1309604 - 35: Proprietor Name 
Altered to SUNTECK REALTY LIMITED 
SATGURU CORPORATE SERVICES PVT. LTD.

946776 - 30: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED, 
HINDUSTAN LEVER LIMITED

1334351 - 35: Proprietor Name Altered to  

1611046 - 42, 1611045 - 40, 1611044 - 39, 1611043 - 36, 1611042 - 35, 1611041 - 16, 1611040 - 9: 
Proprietor Name Altered to  

1255028 - 3: Proprietor Name Altered to SAWAN INDUSTRIES 
SAWAN TRADERS

1406002 - 39, 1406001 - 12: Proprietor Name Altered to FORUM I AVIATION PRIVATE LTD., 
FORUM I AVIATION LTD.,

1242739 - 9, 1242740 - 9, 1242741 - 9, 1242742 - 9: Proprietor Name Altered to SBEE CABLES 
(INDIA) LIMITED 
MAHADEV VIDYUT UDYOG ( PVT. ) LTD.

1511651 - 24, 1511652 - 35, 1511650 - 20, 1511648 - 11, 1511647 - 6: Proprietor Address Altered to 
409, LAXMI PLAZA ,LAXMI INDUSTRIAL ESTATE, NEW LINK ROAD,ANDHERI(WEST) MUMBAI-
400 053. 
BRAVIA INTERIOR INFRASTRUCTURE PVT. LTD.

1257676 - 41: Proprietor Address Altered to Office NO. 95 & 96, G-Wing, 5th Floor, K.K.Market, Off. 
Pune Satara Road, Pune- 411 0043 
VIJIGEESHU QUALITY MANAGEMENT SERVICES ( P ) LTD.

2571307 - 5: Proprietor Address Altered to PLOT NO.13, SAGAR SOCIETY, DONA PAULA, 
PANAJI, GOA-403004 
ZEPHYR BIOMEDICALS

1616813 - 39: Proprietor Address Altered to 128, IJMIMA- Raheja Metroplex, Behind Goregaon 
Sports Club, off Link Road, Malad (West) Mumbai, 400064. 
V-LINK TRAVEL SOLUTIONS PRIVATE LIMITED

2616342 - 35: Proprietor Address Altered to NAVJIVAN COMMERCIAL PREMISES, BUILDING NO. 
3, 14TH FLOOR, OFFICE NO. 06, LAMINGTON ROAD, MUMBAI CENTRAL, MUMBAI-400008, 
MAHARASHTRA, INDIA. 
INDUSLINK SERVICES

1736462 - 42: Proprietor Address Altered to EL- 86, TTC INDUSTRIAL AREA, MAHAPE, NAVI 
MUMBAI - 400 701 
C.G. PARIVAR PVT. LTD.

1484400 - 14: Proprietor Address Altered to 45 / 47, MIRAJ STREET, 2ND FLOOR, SHOP NO. 4C, 
ABOVE SWADESHI HOTEL, MUMBAI -400003, MAHARASHTRA, INDIA 
KRIT GOLD

2554716 - 14: Proprietor Address Altered to 8th Floor, Maker Tower - E, Cuffe Parade, Mumbai - 
400005 
ICONIX LIFESTYLE INDIA PRIVATE LIMITED

1415559 - 42: Proprietor Address Altered to Plot No. 26, C.S. No. 1135, 4th floor, Pushpkunj 
Complex, Central Bazar Road, Ramdaspeth, Nagpur - 440 010 (Maharashtra) 
EX-SERVICEMEN'S MULTIPURPOSE SERVICES (INDIA) PVT.LTD.

1416497 - 9: Proprietor Address Altered to NO.D-57/58/59, Hingna Industrial Area, MIDC, Nagpur- 
440 028 
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WELDWELL ELECTRODES

1548956 - 16: Proprietor Address Altered to AT - PO - GIDC, PLO -1510, VILLAGE - UMBERGAON, 
TALUKAUMBERGAON , DISTRICT - VALSAD, GUJRA T,INDIA. 
AARTI WRITING PRODUCTS PVT. LTD.

1736405 - 42: Proprietor Address Altered to PRAJ TOWER, 274/275, BHUMKAR CHOWK-
HINJEWAI ROAD, HINJEWADI, PUNE-411 057, INDIA. 
PRAJ INDUSTRIES LIMITED

1409719 - 25: Proprietor Address Altered to FLAT NO. 1:1,LENYADRI TOWER, PLOT NO. 49/2, 
SECTOR-19A, NERUL, NAVI MUMBAI- 400706. 
MUKESH KUMAR BHUTIA

2554724 - 32: Proprietor Address Altered to 8th Floor, Maker Tower - E, Cuffe Parade, Mumbai - 
400005 
ICONIX LIFESTYLE INDIA PRIVATE LIMITED

1511858 - 34: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1483592 - 14: Proprietor Address Altered to 109 / 111, DAGINAWALA BUILDING, 1ST FLOOR, 
SHOP NO. 1 DHANJI STREET, MUMBAI -400003, MAHARASHTRA, INDIA 
REYANSH GOLD

1562456 - 35: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1511854 - 30: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1173212 - 25: Proprietor Address Altered to Kailash Apt. D/1 02, 293 Bellassis Road,Near city 
centere,Mumbai-400 008. 
A. C. GARMENTS

1563117 - 41: Proprietor Address Altered to SN-4/1, PARIJAT APTS KARVE ROAD , ERANDWANA, 
PUNE-411004. 
CIVIL ENGINEERING SOFTWARE ACADEMY

1562457 - 38: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHAND IVALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

2542278 - 33, 2456662 - 33, 2215850 - 43, 2207925 - 43, 2207924 - 33, 2177544 - 41, 2177543 - 41, 
2177542 - 41, 2177538 - 33, 2177537 - 16, 2177536 - 16, 2125968 - 33, 2103139 - 33, 1979398 - 43, 
1620141 - 42: Proprietor Address Altered to 901, Hubtown Solaris N.S. Phadke Marg, Andheri 
(East), Mumbai-400 069. 
SULA VINEYARDS PRIVATE LIMITED

1560478 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK , DR. REGO BAGH ALTO 
SANTACRUZ, BAMBOLIM COMPLEX, GOA 403202, INDIA. 
TULIP DIAGNOSTICS ( P ) LTD.

1338271 - 41: Proprietor Address Altered to 2ND FLOOR,COLLEGE OF ARCHITECTURE,BHARTI 
VIDYAPEETH CAMPUS,PUNE-SATARA ROAD,KATRAJ -411046 
AMPLIFY MINDWARE PVT. LTD.
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1177026 - 16: Proprietor Address Altered to 902, Tower 2,Indiabulls Finance Centre,Senapati 
Bapat Marg, Elphinstone Road (West),Mumbai - 400 013 
H. JAYESH

1260584 - 5: Proprietor Address Altered to Ackruti Star, 1st Floor, Unit No. 103, MIDC Central 
Road, MIDC, Andheri (East), Mumbai- 400 093 
BIOCHEM PHARMACEUTICAL INDUSTRIES LIMITED

2949093 - 5: Proprietor Address Altered to PLOT NO.13, SAGAR SOCIETY, DONA PAULA, PANAJI 
GOA, 403004 
ZEPHYR BIOMEDICALS

1511847 - 23: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1416406 - 42: Proprietor Address Altered to Dish Hospitality Pvt.Ltd., HDIL Towers, 4th Floor, 
Anant Kanekar rvfarg,Bandra (East), Mumbai-400051 
DISH HOSPITALITY PVT LTD,

1511837 - 12: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE 
HOMES,PHASE (I) , CHANDIV ALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1204481 - 4: Proprietor Address Altered to A/1020, Oberoi Garden Estate, Chandivali Farm 
Road,Next to Chandivali Studio,Mumbai- 400072 
ABHITECH ENERGYCON SERVICES PVT. LTD.

1873890 - 38: Proprietor Address Altered to 8600 Hayden Place, Culver City CA 90232, United 
States of America 
BEATS ELECTRONICS, LLC

1511843 - 19: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1336852 - 38: Proprietor Address Altered to H-11/12, PARAGON CETRE, PANDURANG BUDHKAR 
MARG, WORLI, MUMBAI - 400 013 
SIGMA - BYTE COMPUTERS PVT. LTD.

2979035 - 29: Proprietor Address Altered to Flat NO.Q/1806, Srishti Heights, Opp Asian Paints, 
LBS Marg, Bhandup (West), Mumbai 400078, India. 
ZONE8 TEA WORLD PVT. LTD.

1401988 - 39: Proprietor Address Altered to SHOP NO.12/13, AVON ARCADE, D.J. ROAD(STATION 
ROAD) VILE PARLE(W), MUMBAI-400056, M.S. 
HEART HOLIDAYS.

1216830 - 16: Proprietor Address Altered to PLOT NO. 19,101-108,lST FLOOR, ROYAL JEWELS, 
SHIVAJI CHOWK, OPPOSITE DR. BHISHE, AMBERNATH (EAST) 
SHARADA CLASSES

1511842 - 18: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511838 - 13: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE 
HOMES,PHASE (I) , CHANDIVALI,POWAI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1511832 - 7: Proprietor Address Altered to 1203/1204, LAKE,FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511840 - 15: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHAND IVALI,POW AI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1774582 - 41: Proprietor Address Altered to 1ST FLOOR, OFFICE NO. 112, EMBASSY CENTRE, 
207 NARIMAN POINT, MUMBAI-400021 
EMDI WEB SOLUTIONS PVT LTD

1215828 - 16: Proprietor Address Altered to Plot No A - 22, Road No.9, Behind Passport 
Office,Wagle Industrial Estate, Thane (W) - 400 604 
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MARATHE INFOTECH PVT. LTD.

1511828 - 3: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1511853 - 29: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511831 - 6: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1405518 - 9: Proprietor Address Altered to C/O PRIYA ELECTRONICS, SHOP NO.23-A, INSIDE 
TAKIYA CHAND SHAH MARKET, SOJATI GATE, JODHPUR, INDIA. 
RANI B. HASANI

1870034 - 17: Proprietor Address Altered to 5TH FLOOR, SATYANARAYAN PRASAD 
COMMERCIAL CENTRE, DAYALDAS ROAD, BEHIND STATE BANK OF INDIA, OFF. NEHRU ROAD, 
VILE PARLE (E), MUMBAI-400 057 
SIRMAXO CHEMICALS PVT. LTD.

1511835 - 10: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE 
HOMES,PHASE (I) , CHANDIVALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1511859 - 37: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511829 - 4: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1310443 - 31: Proprietor Address Altered to BAHNHOFSTRASSE 7, ZUG 6301, SWITZERLAND 
DANSTAR FERMENT AG.

1905906 - 39, 1260514 - 39: Proprietor Address Altered to  

1511826 - 1: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHAND IVALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1413621 - 99: Proprietor Address Altered to VERNISSAKATU 1, 01300 VANTAA, FINLAND 
CHROMAFLO TECHNOLOGIES FINLAND GROUP OY

2558523 - 37: Proprietor Address Altered to NAVJIVAN COMMERCIAL PREMISES, BUILDING NO. 
3, 14TH FLOOR, OFFICE NO. 06,LAMINGTON ROAD, MUMBAI CENTRAL, MUMBAI-400008, 
MAHARASHTRA, INDIA 
MALACH CONSTRUCTION

1310306 - 41: Proprietor Address Altered to Office No. 31, Ground Floor, Platinum Mall, Next to 
BMC, Near Railway Station, Ghatkopar (E), Mumbai – 400 077, Maharashtra 
Z-BAC ADVENTURE INSTITUTE PVT. LTD.

1511852 - 28: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.
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1486109 - 3: Proprietor Address Altered to B D SAWANT MARG, CHAKALA, ANDHERI (E), 
MUMBAI-400099. 
HINDUSTAN UNILEVER LIMITED

1511830 - 5: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

2541281 - 5: Proprietor Address Altered to PLOT NO. 13, SAGAR SOCIETY, DONA PAULA, 
PANAJI ,GOA-403004 
ZEPHYR BIOMEDICALS

1286501 - 14: Proprietor Address Altered to DW 6350, BHARAT DIAMOND BOURSE, BANDRA 
KURLA COMPLEX, BANDRA(EAST), MUMBAI 400051 
DAVARIYA BROTHERS

1311086 - 41: Proprietor Address Altered to 601, CENTRE POINT BUILDING, 06TH FLOOR, 18TH 
ROAD, CHEMBUR(EAST), MUMBAI-400071 
ITM

1211508 - 30: Proprietor Address Altered to 86, NEW ANAJ MANDI, INDORE MP-452001 
GAURAV INDUSTRIES,

1511849 - 25: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511856 - 32: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1560476 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK , DR. REGO BAGH ALTO 
SANTACRUZ, BAMBOLIM COMPLEX, GOA 403202, INDIA. 
TULIP DIAGNOSTICS ( P ) LTD.

1511846 - 22: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511844 - 20: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1871004 - 37: Proprietor Address Altered to 401, Gala No.8, Om Corner Mulewadi Road Near Gade 
Hospital, Manchar,Taluka Ambegaon, Dist-Pune, Pin-410503. 
ARMY PEST CONTROL

1562455 - 16: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1511833 - 8: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1640595 - 17: Proprietor Address Altered to 104,FLOOR 1st, SUNSHINE PLAZA, MUMBAI 
MARATHI GRANTH SANG RAHALAYA MARG, DADAR RLY STN, DADAR EAST MUMBAI-400014. 
PIYUSH GANGJI CHHEDA

642970 - 9: Proprietor Address Altered to 2-6-21, Minami-aoyama, Minato-ku, Tokyo,107-
0062,Japan 
SONY COMPUTER ENTERTAINMENT INC,

1716626 - 16: Proprietor Address Altered to Unit G 701, 7th floor, Lotus Corporate Park, off 
Western Express Highway, Goregaon(East), Mumbai 400 063 
CELLO PLASTIC PRODUCTS PRIVATE LIMITED

2925170 - 43: Proprietor Address Altered to A-104, Camellia Appartment, Chintamani Habitate, 
Near ITI College, Tal Shahapur, Thane -421601, Maharashtra 
SHUBH SAGAR RESTAURANT PVT.LTD.

451318 - 25: Proprietor Address Altered to SONY HOUSE, BK.NO.978, ROOM NO.1, NEAR 
KANCHAN TOWER, STATION ROAD, ULHASNAGAR - 421003. 
ASHISH GARMENTS

7767



1719123 - 41: Proprietor Address Altered to FARAH'S VILLA, B-112, Oxford Village, Wnowrie, 
Pune-40 
RIMS INTERNATIONAL SCHOOL AND JUNIOR COLLEGE

1406854 - 5: Proprietor Address Altered to GITANJALI, DR. ANTONIO REGO BHGH, ALTO 
SANTACRUZ, BAMBOLIM COMPLEX, GOA-403202. 
CORAL CLINICAL SYSTEM

1715021 - 16: Proprietor Address Altered to AT - PO - GIDC, PLO -1510, VILLAGE - UMBERGAON, 
TALUKA-UMBERGAON, DISTRICT - VALSAD, GUJARAT,INDIA. 
AARTI WRITING PRODUCTS PVT. LTD.

1336349 - 42: Proprietor Address Altered to FLAT NO.402,4TH FLOOR,NIKITA 
ENCLAVES,SHIRLEY RAJAN ROAD,OFF CARTER ROAD,BANDRA (W) MUMBAI 
KAREEM DHANANI

1337335 - 5: Proprietor Address Altered to 275, SECTOR-E, SANWER ROAD, INDORE, M.P 
AKPASH PHARMACEUTICALS (P) LTD.

1174787 - 1: Proprietor Address Altered to 301,B DHEERAJ DIAMOND,CHINCHOLI BUNDER 
ROAD,MALAD,(WEST),MUMBAI 400064. 
MULTI ELECTRO CHEM INUSTRIES

1739527 - 33: Proprietor Address Altered to P.N.A-184, MIDC INDUSTRIAL AREA, SHRI RAMPUR, 
DIST. AHMEDNAGAR 
VEEKAY DISTILLERIES PVT. LTD.

1169042 - 3: Proprietor Address Altered to 981 Solitaire Corporate Park 167, Guru Hargovindji 
Marg, Andherl Ghatkopar Link Road,Chakala, Mumbai - 400093, Maharashtrat 
SHRE PAR FRAGRANCE PVT. LTD.

442545 - 9: Proprietor Address Altered to NO.22, SEC. 2, HUANYUAN E. RD., LIUYING DIST., 
TAINAN CITY 73659, TAIWAN, R.O.C. 
AUTOTEK LTD

1206931 - 16: Proprietor Address Altered to OFFICE NO. C/3063, 3RD FLOOR, BIMA COMPLEX 
STEEL MARKET, KALAMBOLI, NAVI MUMBAI - 410218 
ROUNAK TRANSPORT CORPORATION.

2525348 - 25: Proprietor Address Altered to A-17, Saibaba Shopping Centre, Opp. Navjeevan Post 
Office, Mumbai Central,MUMBAI-400 008 (M.S.). 
WORN-OUT

1407313 - 41: Proprietor Address Altered to Village - Jhirpa Tehsil- Tamia, District - Chhindwara, 
Madhya Pradesh - Pin - 480559, India. 
DON BOSCO EDUCATIONAL TRUST

2538087 - 35: Proprietor Address Altered to 5TH FLOOR, S M HOUSE, 11 SAHKAR ROAD NO. 5, 
VILEPARLE EAST, MUMBAI- 400055 
ADZ EDGE COMMUNICATIONS PVT. LTD.

1546688 - 5: Proprietor Address Altered to Plot No. 564/A/22, Road No. 92,Jubilee Hills, 
Hyderabad-500034, Telangana 
AGILA SPECIALTIES PRIVATE LIMITED

1169398 - 10: Proprietor Address Altered to 108, FALCON COURT ,HARIOM NAGAR MULUND(E), 
MUMBAI- 400081 
DR. CHANDRASHEKHAR CHAWAN
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1742095 - 42: Proprietor Address Altered to EL-86, TTC INDUSTRIAL AREA, MAHAPE, NAVI 
MUMBAI- 400 703 
C G PARIVAR PVT LTD

1402985 - 33: Proprietor Address Altered to P.N.A-184, MIDC INDUSTRIAL AREA, SHRI RAMPUR, 
DIST. AHMEDNAGAR 
VEEKAY DISTILLERIES PVT. LTD.,

1244153 - 35: Proprietor Address Altered to Santeramo in Colle (BA)Via lazzitiello 47, zip code 
70029,Italy 
NATUZZI S.P.A.

1204480 - 4: Proprietor Address Altered to A/1020, Oberoi Garden Estate,Chandivali Farm Road, 
Next to Chandivali Studio, Mumbai- 400072 
ABHITECH ENERGYCON SERVICES PVT. LTD.

1169320 - 14: Proprietor Address Altered to DC-3111, 3RD FLOOR, BHARAT DIAMOND BOURSE, 
BKC ROAD, BANDRA EAST,MUMBAI 400051MAHARASHTRA, INDIA 
PODDAR & COMPANY

1740859 - 38: Proprietor Address Altered to 107,1 ST FLOOR,SUN MILL COMPOUND,N.M.JOSHI 
MARG,LOWER PAREL (WEST),MUMBAI-400 013. 
ALIA CREATIVE CONSULTANTS PVT. LTD.

1738589 - 3: Proprietor Address Altered to NIDHI SANKALP IND ESTATE, 2ND FLOOR, GALA NO. 
204, TIRUPATI UDYOG NAGAR, SATIWALI ROAD, VASAI(EAST)-401208 
ALWAYS PERFUMES

606296 - 1: Proprietor Address Altered to NO.60 RUKMANI LAKSHMIPATHY SALAI, EGMORE, 
CHENNAI - 600 008, TAMIL NADU, INDIA., 044-28584147, 044-28584147 
AVT NATURAL PRODUCTS LIMITED

2553508 - 5: Proprietor Address Altered to OFFICE NO.7, GANGA HEIGHTS,PATHARDI ROAD, 
NASHIK - 422010, MAHARASHTRA, INDIA. 
MEDZUS HEALTHCARE PVT. LTD.

1403596 - 36: Proprietor Address Altered to NAMAN CHEMBERS, C-32, G- BLOCK, BANDRA- 
KURLA COMPLEX, BANDRA (EAST), MUMBAI-400051, MAHARASTRA, INDIA. 
IDFC LIMITED

1554927 - 1: Proprietor Address Altered to 1 Midland Way, Central Park,, Barlborough 
Links,Derbyshire S43 4XA, United Kingdom 
FOSECO INTERNATIONAL LIMITED

1740860 - 35: Proprietor Address Altered to 107,1 ST FLOOR,SUN MILL COMPOUND,N.M.JOSHI 
MARG,LOWER PAREL (WEST),MUMBAI-400 013. 
ALIA CREATIVE CONSULTANTS PVT. LTD.

1166144 - 16: Proprietor Address Altered to 404, Dev Plaza, 68 S.V. Road, Andheri (W), Mumbai - 
400 058 
ZODIAC BOOK MANUFACTURING CO

1482090 - 42, 1482091 - 16: Proprietor Address Altered to A/102, Om Residency, Jerbai Wadia 
Road, Near Tata Memorial Hospital, Opp Bhoiwada Court, Parel (E), Mumbai 400 012. 
V CARE FOUNDATION

642971 - 9, 642970 - 9: Proprietor Address Altered to 1-7-1 Konan,Minato-ku,Tokyo,Japan 
SONY COMPUTER ENTERTAINMENT INC,

2554713 - 9: Proprietor Address Altered to 8th Floor, Maker Tower - E, Cuffe Parade, Mumbai - 
400005 
ICONIX LIFESTYLE INDIA PRIVATE LIMITED

1402984 - 33: Proprietor Address Altered to P.N.A-184, MIDC INDUSTRIAL AREA, SHRI RAMPUR, 
DIST. AHMEDNAGAR 
VEEKAY DISTILLERIES PVT. LTD.,

1482080 - 5: Proprietor Address Altered to 74/3/9, FLAT NO. 18, SUBHADA APARTMENT, KATRAJ, 
PUNE - 411046. 
SAI PHARMA

1736404 - 42: Proprietor Address Altered to PRAJ TOWER, 274/275, BHUMKAR CHOWK-
HINJEWAI ROAD, HINJEWADI, PUNE-411 057, INDIA. 
PRAJ INDUSTRIES LIMITED
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1402070 - 35: Proprietor Address Altered to 205 LAND MARK, S.V. ROAD, NR. PETROL PUMP, 
OPP. DAULAT NAGAR, FOOT OVER BRIDGE, BORIVALI (W), MUMBAI-400092 
YASH IMPEX,

704895 - 5: Proprietor Address Altered to 14A, SATYENDRA NATH MAJUMDER SARANI, 
(MANOHAR PUKUR ROAD) "KUMUD" KOLKATA-700 026, WEST BENGAL 
STADMED PRIVATE LIMITED

1774583 - 41: Proprietor Address Altered to 1ST FLOOR, OFFICE NO. 112, EMBASSY CENTRE, 
207 NARIMAN POINT, MUMBAI-400021 
EMDI WEB SOLUTIONS PVT LTD

642480 - 3: Proprietor Address Altered to E-11, Agarwal Industrial Estate, Off. S.V. Road, 
Jogeshwari (West), Murnbai - 400 102 
M/S. BODY CARE

1511857 - 33: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

457861 - 24: Proprietor Address Altered to 1-1, Shibaura 1-chome, Minato-ku, Tokyo, Japan 
KABUSHIKI KAISHA TOSHIBA (TOSHIBA CORPORATION)

1511834 - 9: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

500146 - 25: Proprietor Address Altered to 112 West 34th Street ,New York, New York 10120, 
U.S.A. 
KINNEY SHOE CORPORATION

452606 - 7, 1324571 - 7, 1414450 - 7: Proprietor Address Altered to E-333, PHASE-IV-A, FOCAL 
POINT, LUDHIANA-141010 (PB.) 
PNEUMATIC SPARES(INDIA)

1418445 - 36: Proprietor Address Altered to A-17, CHAND C.H.S LTD, JUHU CHURCH ROAD, 
JUHU, MUMBAI-400049. 
SEAHORSE INTERNATIONAL

1485587 - 36: Proprietor Address Altered to 27 BKC, C-27, G-BLOCK,BANDRA KURLA 
COMPLEX,BANDRA (EAST),MUMBAI-400051. 
KOTAK MAHINDRA BANK LIMITED

1409120 - 32: Proprietor Address Altered to UNIT NO.301-302, Dynasty Business Park, B Wing, 3rd 
Floor, Andheri Kurla Road, Andheri(East), Mumbai, Maharashtra, India 
SABMILLER INDIA LIMITED

1738590 - 3: Proprietor Address Altered to NIDHI SANKALP IND ESTATE, 2ND FLOOR, GALA NO. 
204, TIRUPATI UDYOG NAGAR, SATIWALI ROAD, VASAI(EAST)-401208 
ALWAYS PERFUMES

1287525 - 10: Proprietor Address Altered to 6500 Paseo Padre Parkway, Fremont, CA 94555, 
United States of America 
CORDIS CORPORATION,

1629188 - 31: Proprietor Address Altered to 1508, 15th FLOOR SATRA PLAZA PALM BEACH 
ROAD, PLOT NO. 19&20 SECTOR-19D VASHI, NAVI MUMBAI-400703. 
BLOSSOM GROCERY FOODS INDIA PVT LTD
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1260275 - 39: Proprietor Address Altered to 201, Shree Datta Prasad, Ram Maruti Cross Road, 
Opp. New English School, Naupada, Thane (W), 400 602 
CROSSWORLD HOLIDAYS TOURS & TRAVEL

1411707 - 42: Proprietor Address Altered to Flat no. B-6, 3rd Floor, Dwarka Co-Op.Housing 
Society, near Krishna Mandir road, Model Colony, Pune, Maharashtra, India 
I-SOURCE INFOSYS PRIVATE LIMITED,

1405517 - 11: Proprietor Address Altered to VINEET CO. SHOP NO.20-A, INSIDE TAKIYA CHAND 
SHAH MARKET, SOJATI GATE, JODHPUR, INDIA. 
BHAGWAN B. HASANI

1511850 - 26: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1511839 - 14: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE 
HOMES,PHASE (I),CHANDIVALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

1511848 - 24: Proprietor Address Altered to 1203/1204, LAKE FLORENCE-A, LAKE HOMES,PHASE 
(I) , CHANDIVALI,POWAI,MUMBAI-400076 
FAIRDEAL REALTORS PVT. LTD.

1308958 - 99, 1308958 - 99, 1290630 - 99, 1290630 - 99, 645529 - 18: Proprietor Address Altered to 
MILL HOUSE, UNIT 2, EELMOR ROAD, FARNBOROUGH, HAMPSHIRE GU14, 7QN, UNITED 
KINGDOM 
COLORADO ENTERPRISES

1410319 - 25: Proprietor Address Altered to 209, BHOOMI PLAZA, SENAPATI BAPAT MARG, 
MASJID GALl, DADAR (W), MUMBAI - 28 
PRIDE CREATIONS

1715022 - 16: Proprietor Address Altered to AT - PO - GIDC, PLO -1510, VILLAGE - UMBERGAON, 
TALUKA-UMBERGAON, DISTRICT - VALSAD, GUJARAT,INDIA 
AARTI WRITING PRODUCTS PVT. LTD.

1259452 - 41: Proprietor Address Altered to B-202 HARBOUR VIEW CHS, NEXT TO RYAN 
INTERNATIONAL SCHOOL, SECTOR 19 A, NERUL, NAVI MUMBAI- 400706 
RUKHMINI RANGNATHRAO BODKHE

864179 - 18, 864178 - 25: Proprietor Address Altered to 112, West 34th Street, New York,N.Y.10120, 
U.S.A. 
FOOT LOCKER RETAIL, INC.

1486108 - 3: Proprietor Address Altered to B D Sawant Marg, Chakala, Andheri (E), Mumbai-
400099. 
HINDUSTAN UNILEVER LIMITED

1214456 - 14: Proprietor Address Altered to  

1336851 - 37: Proprietor Address Altered to H-11/12, PARAGON CETRE, PANDURANG BUDHKAR 
MARG, WORLI, MUMBAI - 400 013 
SIGMA - BYTE COMPUTERS PVT. LTD.

1258976 - 37: Proprietor Address Altered to Flat No.1 02, Bldg No. EMP-53, Evershine Millennium 
Paradise, Phase -V, Thakur Village, Kandivali (E), Mumbai - 400 101 
BHARAT LAXMANDAS MAKHIJA,

2554718 - 14: Proprietor Address Altered to 8th Floor, Maker Tower - E, Cuffe Parade, Mumbai - 
400005 
ICONIX LIFESTYLE INDIA PRIVATE LIMITED

1309618 - 5: Proprietor Address Altered to 1/415, Veer Savarkar Marg,Near Kismat 
Cinema,Prabhadevi,Mumbai -400 025. 
HEMRAJ MULJI & CO.

2878783 - 25: Proprietor Address Altered to MUKESHTAK,S/o. JETHARAMTAK, V/P W NO 18, 
UKARJI KA WAS, GANDHIPURA, BALOTRA- 344 022. TEH-PACHPADRA,DIST- BARMER
(RAJASTHAN 
MUKESH TAK

1286498 - 14: Proprietor Address Altered to DW6350, BHARAT DIAMOND BOURSE, G BLOCK, 
BANDRA KURLA COMPLEX, BANDRA (EAST), MUMBAI-400051 
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DAVARIYA BROTHERS

1410448 - 2: Proprietor Address Altered to FLAT NO.A-101, AMAR COURT YARD, S.NO.266/1, 
267/1, HADASAR, PUNE-411028. 
PRADEEP GOVIND AGRAWAL

1401042 - 36: Proprietor Address Altered to 9 Kanda-Surugadai 3Chome,Chiyoda-ku, Tokyo,Japan 
MITSUI SUMITOMO KAIJO KASAI HOKEN KABUSHIKI KAISHA,

1413976 - 3: Proprietor Address Altered to B D Sawant Marg,Chakala, Andheri (E), Mumbai 400099 
India 
HINDUSTAN UNILEVER LIMITED

1164004 - 16: Proprietor Address Altered to Panteli Katelari 16, Diadoras House, 7th Floor, 1097 
Nicosia, Cyprus 
INTEGRATION (MARKETING & COMMUNICATIONS) LTD.

1416986 - 2: Proprietor Address Altered to NEAR MUSLIM HIGHSCHOOL, HANDEWADI ROAD, 
HADAPSAR, PUNE- 411028, MAHARASHTRA, INDIA. 
THAI PAINT INDUSTRIES

1543650 - 10: Proprietor Address Altered to 5F., No. 322, Sec. 1, Neihu Rd., Neihu Dist., Taipei City 
114, Taiwan (R.O.C.) 
BODY ORGAN BIOMEDICAL CORP.

1514733 - 4, 1514835 - 4, 2114938 - 3, 2114932 - 3, 1907951 - 3, 1782005 - 3, 1753414 - 21, 1753413 - 
3, 1753412 - 8, 1743288 - 3: Proprietor Address Altered to  

1417357 - 3: Proprietor Address Altered to Hiranand Shah Lane, Chawk, Patna City, P. O. - 
Jhauganj, P. S. -Chawk, Dist - Patna, State af BIHAR. 
ROHIT COSMETICS

1415554 - 39: Proprietor Address Altered to SHOP NO. 1, GROUND FLR, SATNAM MANSION, 
2411243, D'DMELLO ROAD, OPP GPO GATE NO 7, FORT, MUMBAI-400 001 
A.G. UMRIGAR,

1259844 - 16: Proprietor Address Altered to FLT NO- B701,BUILDING 1 KESHAVA APTS, JAYA 
NGR CS RD NO 2, NR. NATURAL ICE CREAM SHOP, DAHISAR (E), MUMBAI- 400068 
SHREEJI ENTERPRISES

1560480 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK , DR. REGO BAGH ALTO 
SANTACRUZ, BAMBOLIM COMPLEX, GOA 403202, INDIA. 
TULIP DIAGNOSTICS ( P ) LTD.

1337334 - 37: Proprietor Address Altered to 4th FLOOR, SURYA TREASURE ISLAND MALL, 
JUNWANI, BHILAI (C.G.), 490020. 
BSBK PVT. LTD.

1560477 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK , DR. REGO BAGH ALTO 
SANTACRUZ, BAMBOLIM COMPLEX, GOA 403202, INDIA. 
TULIP DIAGNOSTICS ( P ) LTD.

1767841 - 3: Proprietor Address Altered to NIDHI SANKALP IND ESTATE, 2ND FLOOR, GALA NO. 
204, TIRUPATI UDYOG NAGAR, SATIWALI ROAD, VASAI(EAST)-401208 
ALWAYS PERFUMES

2830285 - 5: Proprietor Address Altered to PLOT NO.13, SAGAR SOCIETY, DONA PAULA, 
PANAJI, GOA-403004 
ZEPHYR BIOMEDICALS
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1479767 - 35: Proprietor Address Altered to D-7,Gr Floor, Kothari Warehouse No -3,Tikujini 
Wadi,27 Acre,Tikuji-Niwadi,Manpada,Thane - W- 400610. 
CHEMOXY FLOORING

1483400 - 6: Proprietor Address Altered to  

1544402 - 9, 1628459 - 9, 1628460 - 9, 1756727 - 35: Proprietor Address Altered to 602, 6TH 
FLOOR, WESTERN EDGE-I, OFF. WESTERN EXPRESS HIGHWAY, BORIVALI (EAST), MUMBAI - 
400 066 
M/S WAAREE INFRASTRUCTURE & AGRITECH PVT LTD

2539954 - 41, 2539953 - 38, 2277103 - 41, 2277102 - 38, 2277101 - 35, 2277100 - 41, 2277098 - 35, 
2277097 - 41, 2277096 - 38, 2277095 - 35, 2277094 - 41, 2277093 - 38, 2277092 - 35, 2168992 - 38, 
2111601 - 41, 2105850 - 16, 2105841 - 16, 2093854 - 16, 2093847 - 38, 2093846 - 41, 2093845 - 16, 
2093844 - 38, 2093843 - 41, 2093836 - 16, 2090108 - 16, 2090105 - 16, 2090099 - 16, 2090098 - 38, 
2090097 - 38, 2016077 - 38, 2016076 - 16, 1890645 - 16, 1888941 - 38, 1888936 - 38, 1888935 - 41, 
1888934 - 16, 1888933 - 16, 1888932 - 41, 1867728 - 16, 1867727 - 41, 1867726 - 38, 1867019 - 16, 
1867018 - 16, 1473958 - 35, 1473957 - 38, 1473956 - 41, 1473955 - 16, 1451548 - 41, 1451546 - 38, 
1446251 - 38, 1446242 - 38, 1446238 - 38, 1446237 - 38, 1446236 - 38, 1446235 - 38: Proprietor 
Address Altered to Office Nos. I-17, I-18 and I-19, 10th Floor, Everest Building, The Tardeo Everest 
Premises Co-operative Society Limited, 156, D J Dadajee Road, Tardeo, Mumbai – 400 034 
NEXT RADIO LIMITED

1894501 - 41, 1794415 - 41, 1756947 - 41: Proprietor Address Altered to 22nd Floor, A Wing, 
Marathon Futurex, N. M.Joshi Marg, Lower Parel-East,Mumbai- 400013 
IDBI FEDERAL LIFE INSURANCE COMPANY LIMITED

1617233 - 11, 1473832 - 11, 2225040 - 11, 2181739 - 11, 1809356 - 11, 1809355 - 11, 1734246 - 11, 
1702903 - 11, 1702902 - 11, 1702901 - 11, 1702900 - 11, 1702899 - 11, 1702898 - 11, 1692460 - 11, 
1692459 - 11, 1627330 - 11, 1596720 - 11, 1546324 - 11, 1546323 - 11, 1546322 - 11, 1546321 - 11, 
1540380 - 11, 1537114 - 11, 1537113 - 11, 1537112 - 11, 1537111 - 11, 1537110 - 11, 1537109 - 11, 
1537108 - 11, 1537107 - 11, 1537106 - 11, 1537105 - 11, 1537104 - 11, 1537103 - 11, 1537102 - 11, 
1521634 - 11, 1521633 - 11, 1521632 - 11, 1521631 - 11, 1472806 - 11, 1455947 - 11, 1455162 - 11, 
1455161 - 11, 1416594 - 11, 1416593 - 11, 1407031 - 11, 1407030 - 11, 1407029 - 11, 1407028 - 11, 
1407027 - 11, 1407026 - 11, 1407025 - 11, 1407024 - 11, 1407023 - 11, 1407022 - 11, 1407021 - 11, 
1407020 - 11, 1407018 - 11, 1407017 - 11, 1407016 - 11, 1407015 - 11, 1407014 - 11, 1407013 - 11, 
1407012 - 11, 1407011 - 11, 1407010 - 11, 1407009 - 11, 1407008 - 11, 449893 - 11, 439015 - 11, 
362415 - 11, 298485 - 11, 1684530 - 35, 1684529 - 37, 1684527 - 42, 1626358 - 6, 1884948 - 11, 
1701567 - 11, 1684528 - 11, 1679688 - 11, 1627331 - 11, 1627329 - 11, 1627328 - 11, 1400426 - 11, 
928754 - 11, 1617234 - 11, 449892 - 11: Proprietor Address Altered to Equinox Business Park, 
Tower 3, 1st Floor, East Wing,LBS Marg, Kurla (West), Mumbai - 400070. 
CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED

1545094 - 5, 1712173 - 5, 1658071 - 5, 1495290 - 5, 1487557 - 5, 1487555 - 5, 1576890 - 5, 1607562 - 
5, 1633818 - 5: Proprietor Address Altered to 11th Floor, Grandeur, Veera Desai Extension Road, 
Oshiwara, Andheri (W), Mumbai - 400053. 
MARKSANS PHARMA LTD.

1166084 - 5, 1166087 - 21: Proprietor Address Altered to 36, YUSUF BUILDING, M. G. ROAD, 
MUMBAI - 400 001. 
PEST CONTROL (INDIA) PVT. LTD.

1511836 - 11: Proprietor Address Altered to 1203/1204, LAKE, FLORENCE-A, LAKE 
HOMES,PHASE (I) , CHANDIVALI,POW AI,MUMBAI-400076. 
FAIRDEAL REALTORS PVT. LTD.

2927159 - 5, 1445005 - 5: Proprietor Address Altered to 37, First Floor, Kamala Bhavan II, S. 
Nityanand Road, Andheri (east), Mumbai-400069 
GUFIC BIOSCIENCES LTD.

1488616 - 9: Proprietor Address Altered to PRAJ TOWER, 274/275, BHUMKARCHOWK-
HINJEWADI ROAD, HINJEWADI, PUNE-411057, INDIA. 
PRAJ INDUSTRIES LIMITED

1407298 - 31: Proprietor Address Altered to G-15/16, SOLARIS II, OPP- L & T GATE NO. 6, SAKI-
VIHAR ROAD, POWAI, MUMBAI -400072 
TINETA PHARMA. PVT. LTD.

1214318 - 16: Proprietor Address Altered to 4-A, Botawala Chambers, 1" Floor, Sir, P.M. Road, 
Fort, Mumbai - 400001 
PARAMIN ADVERTISING & MARKETING ASSOCIATES
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1751664 - 5: Proprietor Address Altered to 5TH FLOOR, SATYANARAYAN PRASAD COMMERCIAL 
CENTRE, DAYALDAS ROAD, BEHIND STATE BANK OF INDIA, OFF. NEHRU ROAD, VILE PARLE 
(E), MUMBAI-400 057 
SIRMAXO CHEMICALS PVT. LTD.

1751663 - 5: Proprietor Address Altered to 5TH FLOOR, SATYANARAYAN PRASAD COMMERCIAL 
CENTRE, DAYALDAS ROAD, BEHIND STATE BANK OF INDIA, OFF. NEHRU ROAD, VILE PARLE 
(E), MUMBAI-400 057 
SIRMAXO CHEMICALS PVT. LTD.

1177113 - 7: Proprietor Address Altered to 2337/2, PUNE NAGAR ROAD, WAGHOLI, NEAR POONA 
TRADE CENTRE,WAGHOLI, PUNE-412207 
SNARK POWER PRIVATE LIMITED

1559025 - 99: Proprietor Address Altered to Star House, Urmi Estate, 95 Ganpatrao Kadam Marg, 
Lower Parel - West, Mumbai - 400 013. 
STAR INDIA PRIVATE LIMITED

1177114 - 7: Proprietor Address Altered to 2337/2, PUNE NAGAR ROAD, WAGHOLI, NEAR POONA 
TRADE CENTRE,WAGHOLI, PUNE-412207 
SNARK POWER PRIVATE LIMITED

1400238 - 31: Proprietor Address Altered to G-15/16, SOLARIS II, OPP- L & T GATE NO. 6, SAKI-
VIHAR ROAD, POWAI, MUMBAI -400072 
TINETA PHARMA. PVT. LTD.

2488509 - 5: Proprietor Address Altered to Flat No.101, Shree whide heights Apartment, Hirawadi 
Road, Panchavati, Nashik-422003 
PREM MEHANDI CENTRE

2227634 - 7, 2227635 - 35: Proprietor Address Altered to C/o Mr. Anshuman Dash, B-207 , 
RNSSHANTHI NIWAS , YESHWANTHPUR ,Bangalore –560 022. India 
SAKHO ENTERPRISES

450897 - 21, 690885 - 16, 690870 - 18, 690879 - 22, 690883 - 17, 1165907 - 21, 1165908 - 22, 1601930 
- 17: Proprietor Address Altered to PLOT NO. R-504, TTC IND AREA, MIDC, THANE-BELAPUR 
ROAD, RABALE,NEW MUMBAI- 400 701. 
M/S. SHALIMAR PACK

1480312 - 42: Proprietor Address Altered to 13th Floor, Lodha Excelus, Apollo Mills Compound, 
N.M. Joshi Marg, Mahalaxmi, Mumbai - 400 011. 
HDFC STANDARD LIFE INSURANCE COMPANY LTD.

1497688 - 5, 1483228 - 5, 1497686 - 5, 1497685 - 5, 1497687 - 5, 1483232 - 5, 1483231 - 5, 1449240 - 
5, 1497690 - 5, 1449241 - 5, 1483230 - 5, 1497689 - 5, 1483229 - 5: Proprietor Address Altered to 
802, DLHPark, S.V.Road, Goregaon (W), Mumbai-400064, MAHARASHTRA INDIA. 
NEISS LABS PVT. LTD.

1480036 - 35, 1480037 - 35, 1480038 - 35, 1480043 - 42, 1480044 - 42: Proprietor Address Altered to 
12A/09, 13th Floor, Parinee Cresenzo, GBlock,BKC, Bandra East, Mumbai 400051, India. 
LEGASIS SERVICES PRIVATE LIMITED

442547 - 25: Proprietor Address Altered to 8TH FLOOR, MAKER TOWER-E,CUFFE 
PARADE,MUMBAI-400005 
ICONIX LIFESTYLE INDIA PRIVATE LIMITED

1487508 - 41, 1487506 - 9, 1487507 - 16: Proprietor Address Altered to Kailashpati, 2nd Floor, Plot 
No. 10/A, Veera Desai Road, Andheri (West), Mumbai 400 053 
PULZ ELECTRONICS PVT. LTD.

1335919 - 5, 1335920 - 5, 1344125 - 5, 1392741 - 5: Proprietor Address Altered to 404, A, GLOBAL 
CHEMBERS, ADARSH NAGAR, OFF. LINK ROAD, ANDHERI (WEST), 
HEXAGON NUTRITION PRIVATE LIMITED

1335919 - 5, 1335920 - 5, 1344125 - 5, 1392741 - 5: Proprietor Address Altered to  

1485552 - 5, 1538182 - 5, 1538183 - 5, 1538184 - 5, 1538185 - 5, 1552076 - 5, 1844349 - 29, 1844351 - 
32: Proprietor Address Altered to Unit no.T-8b, 5th Floor, Phoenix House , A Wing, Phoenix Mills 
Compound, 462, Senapati Bapat Marg, Lower Parel, Mumbai-400013 
OMNIACTIVE HEALTH TECHNOLOGIES LIMITED

1344122 - 30: Proprietor Address Altered to PLOT NO. 337,SURYA UDHAY SOCIETY, NEAR 
KANSAl POST OFFICE,KANSAl SECTION, AMBERNATH(EAST), 
AASTHA ENTERPRISES

438691 - 5, 438696 - 5, 355134 - 5, 399188 - 5: Proprietor Address Altered to 7/2, GIDC Estate, 
Phase-I, Pharmaceutical Zone, Vatva, Ahmedabad—382 445, Gujarat 
RELIANCE HEALTH CARE (P) LTD

1306407 - 16, 1124035 - 16, 1306408 - 16, 1306409 - 16, 1306410 - 16, 1306411 - 16, 1306412 - 16, 
1306413 - 16, 1306414 - 16, 1306415 - 16, 1306416 - 16, 1306417 - 16, 1306418 - 16, 1306419 - 16, 
1306420 - 16, 1316835 - 16, 1335999 - 16, 1345784 - 16, 1346517 - 16, 1423204 - 99, 1535116 - 35, 
1535119 - 35, 1535120 - 35, 1535121 - 41, 1535122 - 41, 1535123 - 35, 1535124 - 35, 1535125 - 35, 
1535126 - 42, 1535127 - 42, 1535128 - 42, 1535129 - 42, 1535130 - 42, 1535131 - 35, 1548863 - 99, 
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1548864 - 99, 1721521 - 9, 1721522 - 16, 1721523 - 35, 1721524 - 36, 1721525 - 38, 1721526 - 41, 
1721528 - 9, 1721529 - 16, 1721530 - 35, 1721531 - 36, 1721532 - 38, 1721533 - 41: Proprietor 
Address Altered to NO.94, TVH BELICIAA TOWERS, TOWER II, 10TH FLOOR, MRC NAGAR, 
CHENNAI-600028. 
MATRIMONY.COM PRIVATE LIMITED

1480042 - 42, 1480035 - 16, 1480034 - 16, 1480041 - 41, 1480039 - 41, 1480040 - 41, 1480030 - 9, 
1480031 - 9, 1480032 - 9, 1480033 - 16: Proprietor Address Altered to 12A/09, 13th Floor, Parinee 
Cresenzo, G-Block, BKC, Bandra East, Mumbai - 400051, India. 
LEGASIS SERVICES PRIVATE LIMITED
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1399970 - 99: Proprietor Address Altered to UNILEVER HOUSE, B D SAWANT MARG,CHAKALA, 
ANDHERI EAST MUMBAI, MAHARASHTRA 
HINDUSTAN UNILEVER LIMITED

1399971 - 99: Proprietor Address Altered to UNILEVER HOUSE,B D SAWANT MARG,CHAKALA 
ANDHERI EAST, MUMBAI, MAHARASHTRA 
HINDUSTAN UNILEVER LIMITED

1406475 - 41: Proprietor Address Altered to UNILEVER HOUSEB D SAWANT MARG,CHAKALA, 
ANDHERI EAST, MUMBAI, 
HINDUSTAN UNILEVER LIMITED

1406477 - 42: Proprietor Address Altered to UNILEVER HOUSE, B D SAWANT MARG,CHAKALA, 
ANDHERI EAST, MUMBAI 
HINDUSTAN UNILEVER LIMITED

1499238 - 35, 1499245 - 35: Proprietor Address Altered to A/19, G4, HAPPY VALLEY, NR. 
TIKUJINIWADI, MANPADA CROSS ROAD, THANE(W), 400610 
VIVA COSMETICS

1243397 - 25, 1243398 - 24: Proprietor Address Altered to 4/2/481, BESIDE POLICE STATION, 
SULTAN BAZAR, BADI CHOWDI, HYDERABAD - 500 095. 
SUJATA SELECTION

1987359 - 45, 1987358 - 45, 1987357 - 45, 1295751 - 42, 1295750 - 16, 1238312 - 42, 1205886 - 16: 
Proprietor Address Altered to AZB House,Peninsula Corporate Park, Ganpatrao Kadam 
Marg,Lower Parel (West),Mumbai - 400 013,Maharashtra,India 
ZIA J. MODY,MR. BAHRAM N. VAKIL.

1403384 - 36: Proprietor Address Altered to 18, SRUSHTI COMPLEX OPP L & T GATE NO 7, S V 
ROAD,POWAI,MUMBAI-400072, Maharashtra, India. 
PRIYANKA INSURANCE & INVESTMENTS

1401070 - 1: Proprietor Address Altered to 411 Arenja Corner, Sector. 17,Vashi Navi Mumbal • 
400703 
MC-BAUCHEMIE (INDIA) PVT. LTD.

1544151 - 19, 1544152 - 19, 1505495 - 2, 1820054 - 19, 1820053 - 19, 1820052 - 19, 1544150 - 19: 
Proprietor Address Altered to 611, The Great Eastern Gallaria , Sector-4 , Nerul (W), Navi Mumbai-
400706 
NOSTRUM SURFACE PRODUCTS PVT. LTD.

1211903 - 16, 1386613 - 35, 1386614 - 39: Proprietor Address Altered to 75, KHIRKI VILLAGE, 
MALVIYA NAGAR, NEW DELHI - 110017, INDIA 
SEAGULL MARITIME AGENCIES PVT. LTD.,

1406857 - 37: Proprietor Address Altered to 10 FLOOR, KUMAR BUSINESS CENTRE, CTS-29, 
OPP. PUNE CENTRAL, BUND GARDEN ROAD, PUNE-411001 
LALITKUMAR KESRIMAL JAIN,

1736931 - 18: Proprietor Address Altered to GALA NO.3, GRD FLR, RANGOONWALA COMPDM, 
AZAD ROAD, N R BOHRI MASJID K K COMPOUND, MADANPURA, MUMBAI-400008 
M/S. ANTCO BAG INDUSTRIES

1561278 - 41, 1561279 - 16: Proprietor Address Altered to ONE WORLD TRADE CENTER, NEW 
YORK, NY 10007, UNITED SATES OF AMERICA. 
ADVANCE MAGAZINE PUBLISHERS INC.

1406407 - 9: Proprietor Address Altered to 313 ORBIT PREMISES, CHS.LTD, CHINCHOLI OFF 
LINK ROAD, MIND SPACE, MALAD WEST, MUMBAI-400064, MAHARASTRA, INDIA 
VEDANG RADIO TECHNOLOGY PVT LTD.

722039 - 5, 721874 - 5, 721187 - 5, 494962 - 5, 459492 - 5, 401775 - 5, 354783 - 5, 410445 - 5, 466509 - 
5, 466066 - 5: Proprietor Address Altered to C-6, GROMA HOUSE, SECTOR 19, A.P.M.C. MARKET 
II, VASHI, NAVI MUMBAI-400 703. 
ADONIS LABORATORIES PVT. LTD.

1400237 - 5: Proprietor Address Altered to G-15/16, SOLARIS II, OPP- L & T GATE NO. 6, SAKI-
VIHAR ROAD, POWAI, MUMBAI-400072 
TINETA PHARMA. PVT. LTD.

1400235 - 5: Proprietor Address Altered to G-15/16, SOLARIS II, OPP- L & T GATE NO. 6, SAKI-
VIHAR ROAD, POWAI, MUMBAI-400072 
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TINETA PHARMA. PVT. LTD.

1739667 - 24: Proprietor Address Altered to R. N. 18, 1st Floor, Guru Ashish Building, 
Ganeshwadi, 262, Zaveri Bazar, Mumbai - 400 002 
SANJAY ENTERPRISES

1629187 - 29: Proprietor Address Altered to 1508, 15th FLOOR SATRA PLAZA PALM BEACH 
ROAD, PLOT NO.19&20 PLOT NO. 20,SECTOR, -19D VASHI. NAVI MUMBAI-400703 
BLOSSOM GROCERY FOODS INDIA PVT LTD

1343306 - 1: Proprietor Address Altered to 5TH FLOOR,NEW EXCELSIOR 
BUILDING,A.K.NAYAKMARG,FORT,MUMBAI 
NAVDEEP CHEMICALS PRIVATE LIMITED

1289918 - 7: Proprietor Address Altered to 703, Sukhsagar Apartment, 45, Dr.O.B. Marg, Mumbai 
Central,Mumbai 400008 
PADMAVATI MARKETING

1765616 - 42, 1765615 - 41, 1765614 - 38, 1765613 - 35, 1765612 - 9: Proprietor Address Altered to 
VALUABLE TECHNO PARK, PLOT NO. 53/1, ROAD NO. 7, MAROL MIDC, ANDHERI(EAST), 
MUMBAI-400093, MAHARASHTRA 
UFO MOVIEZ INDIA LTD.

1308986 - 5: Proprietor Address Altered to 4TH FLOOR, SAMRUDDHI VENTURE PARK, 4TH 
FLOOR, M.I.D.C. CENTRAL ROAD, ANDHERI (E), MUMBAI-400093 
GALENTIC PHARMA (INDIA) PVT. LTD.

1291355 - 37: Proprietor Address Altered to 412,FLOOR-4,17 G VARDHAMAN CHAMBER, 
CAWASJI PATEL ROAD, HORNIMAN CIRCLE, FORT, MUMBAI - 400001 
LODHA BUILDERS PVT. LTD.

1399807 - 35, 1399808 - 41: Proprietor Address Altered to 5TH FLOOR, TECH WEB CENTER, NEW 
LINK ROAD, OSHIWARA, MUMBAI-400102 
CELEBRITIES MANAGEMENT PVT.LTD.

1334591 - 9: Proprietor Address Altered to C-203,CRYSTAL PLAZA,NEWLIND ROAD, OPP 
INFINITY MALL , ANDHERI WEST,MUMBAI-400053 
LAUREL WIRES LTD.

1283049 - 35: Proprietor Address Altered to CENTRAL ST GILES,1 ST GILES HIGH 
STREET,LONDON WC2H 8AR,UNITED KINGDOM. 
MINDSHARE MEDIA WORLDWIDE LIMITED

1345671 - 7, 1345672 - 7: Proprietor Address Altered to B-11, M.I.D.C. ChincholiTal. MoholSolapur 
413 255 
LAXMI HYDRAULICS PVT. LTD.

1342049 - 99: Proprietor Address Altered to SCOTIA CENTRE,4TH FLOOR,P.O.BOX 2804,KYI-
1112,GEORGETOWN,GRAND CAYMAN,CAYMAN ISLAND 
TOTAL SPORTS ASIA LTD.

1744347 - 36, 1744348 - 36: Proprietor Address Altered to 280, PARK AVENUE, 4TH FLOOR EAST, 
NEW YORK, NEW YORK-10017 
MOUNT KELLETT CAPITAL MANAGEMENT LP

1370212 - 9, 1370213 - 7, 1370214 - 9, 1370215 - 7, 1370216 - 9, 1370217 - 7, 1370218 - 9, 1370219 - 
7, 1370220 - 7, 1370221 - 9, 1371567 - 42, 1371568 - 9, 1371569 - 7: Proprietor Address Altered to 
282/2, 282/3, PLOT NO. 15, MAUJE, VILLAGE MANN, TALUKA MULSHI, ADJ. HINJEWADI, PHASE-
II, PUNE-411057 (MAHARASHTRA) 
NORD DRIVESYSTEMS PVT. LTD.

1731888 - 42, 1731880 - 41, 1731879 - 37, 1731878 - 36, 1731877 - 35, 1731876 - 19, 1731875 - 16, 
1731887 - 42, 1731886 - 41, 1731885 - 37, 1731884 - 36, 1731883 - 35, 1731882 - 19, 1731881 - 16: 
Proprietor Address Altered to 601, HUBTWON VIVA, WESTERN EXPRESS HIGHWAY, 
JOGESHWARI(EAST), MUMBAI-400060 
FOREFRONT PROPERTY DEVELOPERS PVT LTD

1610808 - 36, 1610807 - 25, 1610806 - 16, 1370966 - 36, 1361991 - 36, 1361990 - 25, 1361989 - 16, 
1342670 - 36, 1342669 - 25, 1342668 - 16: Proprietor Address Altered to SAHARA MUTUAL 
FUND,2ND FLOOR,PARINEE CRESCENZO,C -38-39, GBLOCK, BANDRA KURLA 
COMPLEX,MUMBAI -400051 
SAHARA MUTUAL FUND
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1175475 - 5: Proprietor Address Altered to 100 CAMPUS DRIVE, FLORHAM PARK, NJ 07932, USA 
ZOETIS W LLC

1402660 - 28, 1402661 - 41: Proprietor Address Altered to 79, Princess Street, Devkaran 
MansionBlock No. 1, 1st Floor 05/5A, Mumbai 400 002 
ASTRAL INDIA,

1310661 - 1, 1310662 - 2, 1310663 - 5, 1310664 - 10, 1310665 - 17: Proprietor Address Altered to 
Kaiser-Wilhelm-Allee, D-51373 Leverkusen, Germany. 
BAYER AKTIENGESELLSCHAFT

1283553 - 3: Proprietor Address Altered to 3 RUE DU ROULE - 75001 PARIS, FRANCE 
STRATEGEM

1344862 - 24, 1341807 - 26, 1344859 - 26: Proprietor Address Altered to Unit No. C- 213, Antop Hill 
Ware Housing Co. Limited, V.LT. College Road, Wadala (East), Mumbai - 400 037" 
NYSA INDUSTRIES PVT. LTD.

177386 - 5: Proprietor Address Altered to 14A, SATYENDRA NATH MAJUMDER SARANI, 
(MANOHAR PUKUR ROAD) "KUMUD" KOLKATA-700 026, WEST BENGAL 
STADMED PRIVATE LIMITED.

1740856 - 38: Proprietor Address Altered to 107,1 ST FLOOR,SUN MILL COMPOUND,N.M.JOSHI 
MARG,LOWER PAREL (WEST),MUMBAI-400 013. 
ALIA CREATIVE CONSULTANTS PVT. LTD.

1822244 - 42, 1822243 - 41, 1782099 - 41, 1782098 - 42, 1782097 - 16, 1765819 - 41, 1765818 - 41: 
Proprietor Address Altered to 6TH FLOOR, B-BLOCK, PRATHAMESH TOWER, RAGHUVANSHI 
MILLS COMPOUND, SENAPATI BAPAT MARG, LOWER PAREL, MUMBAI-400013 
EDVANCE PRE-SCHOOLS PVT. LTD.

1487241 - 10: Proprietor Address Altered to 7C RAYMOND AVENUE, SALEM, NH 03079, USA. 
AGAMATRIX, INC.

2516570 - 7: Proprietor Address Altered to NA MANINACH 1040/14, CZ-17000 PRAHA 7, CZECH 
REPUBLIC, CZECHREPUBLIC COMPANY 
VIKING MASEK, A.S.

1170945 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
TULIP DIAGNOSTICS (P). LTD.

1170947 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
TULIP DIAGNOSTICS (P). LTD.

2497825 - 16, 2497828 - 9, 2497827 - 16, 2497829 - 16, 2497824 - 9, 2497826 - 9: Proprietor Address 
Altered to OFFICE NO.101, 102, 201 and 202 , BLACKSMITH TOWER 1 PLOT NO.14 , SECTOR-
6,AIROLI, NAVI MUMBAI-400708 
CARE KALYPTO RISK TECHNOLOGIES AND ADVISORY SERVICES PVT. LTD.

1487267 - 32: Proprietor Address Altered to 394 - C, Lamington Chamber, Lamington Road, 
Mumbai - 400 004. 
ALLIED BLENDERS AND DISTILLERS PRIVATE LIMITED

1258975 - 37: Proprietor Address Altered to Flat NO.102, Bldg No. EMP-53, Evershine Millennium 
Paradise, Phase -V, Thakur Village, Kandivali (E), Mumbai - 400 101 
BHARAT LAXMANDAS MAKHIJA,

1165272 - 16: Proprietor Address Altered to 4TH FLOOR, MATULYA CENTRE, LOWER PAREL [W], 
MUMBAI - 400 013. 
ENTERTAINMENT NETWORK (INDIA) LIMITED

1484133 - 24, 1388577 - 24, 559150 - 24, 558886 - 24: Proprietor Address Altered to 3C Benefice 
Business House. 126. Mathuradas Mill Compound, N.M ..loshi Marg. Lower Parel (West). Mumbai- 
400013. 
VINODCHANDRA GULABDAS BHAGAT

1170381 - 16, 1170380 - 5, 1170379 - 16, 1170378 - 5: Proprietor Address Altered to 1260, Memorex 
Drive, Santa Clara, CA 95050, U.S.A. 
DR. MATTHIAS RATH

641367 - 9: Proprietor Address Altered to Steel House, 'B' Wing, Plot No. 24, Mahal Industrial 
Estate, Near Paper Box, Mahakali Caves Road, Andheri (East), Mumbai 400093. 
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ANCHOR ELECTRICALS PVT. LTD.

631552 - 11: Proprietor Address Altered to Steel House, 'B' Wing, Plot No. 24, Mahal Industrial 
Estate, Near Paper Box,Mahakali Caves Road, Andheri (East), Mumbai 400 093. 
ANCHOR ELECTRICALS PVT. LTD.

1400459 - 33: Proprietor Address Altered to 394-~ LamingtonChamber I Lamington Roadl Mumbai- 
400 004. 
BDA LIMITED

1400455 - 33: Proprietor Address Altered to 394-~ LamingtonChamberI Lamington Roadl Mumbai- 
400 004. 
BDA LIMITED

1400461 - 33: Proprietor Address Altered to 394-C, Lamington Chamber, Lamington Road, 
Mumbai- 400 004. 
BDA LIMITED

1400458 - 33: Proprietor Address Altered to 394-C, Lamington Chamber, Lamington Road, 
Mumbai- 400 004. 
BDA LIMITED

631549 - 9: Proprietor Address Altered to Steel House, 'B' Wing, Plot No. 24, Mahal Industrial 
Estate, Near Paper Box, Mahakali Caves Road, Andheri (East), Mumbai 400093. 
ANCHOR ELECTRICALS PVT. LTD.

1283019 - 42: Proprietor Address Altered to SHOP 103, FRIST FLOOR, A WING, CRYSTAL 
RESIDENCY, PLOT NO. 65-A, DOCKYARD ROAD, MUMBAI-400010 MAHARASTHRA 
MODERN DIAGNOSTICS

1298877 - 35, 1623257 - 3, 1707200 - 3, 1582604 - 3, 1614989 - 3, 1696460 - 3, 1696459 - 3, 1461023 - 
3, 1461019 - 3, 1475252 - 3, 1454104 - 3, 1449318 - 99, 1449318 - 99, 1449318 - 99, 1451148 - 3, 
1696462 - 3, 1612814 - 3, 1612815 - 3, 1566935 - 3, 1566936 - 3, 1564790 - 3, 1620615 - 3, 1620616 - 
3, 1555944 - 3, 1564785 - 3, 1555945 - 3, 1564791 - 3, 1471315 - 35, 1631574 - 3, 1631575 - 3, 
1658353 - 3, 1659797 - 3, 1680917 - 3, 1677735 - 3, 1720335 - 3, 1720336 - 3, 1730144 - 3, 1730132 - 
3, 1730133 - 3, 1730134 - 3, 1734154 - 3, 1737389 - 3, 1749674 - 3, 1765747 - 3, 1765783 - 3, 1765784 
- 3, 1773445 - 3, 1934816 - 3, 1934818 - 18, 1934819 - 25, 1934820 - 3, 1934821 - 5, 1934822 - 18, 
1934823 - 25, 1975061 - 3, 1993182 - 3, 1997634 - 25, 1997635 - 35, 1323820 - 3, 1298876 - 3, 
1298880 - 3, 1310642 - 3, 1298881 - 3, 1298885 - 3, 1390393 - 3, 1396767 - 3, 1405814 - 3, 1400924 - 
3, 1385129 - 3, 1400011 - 3, 1409190 - 3, 1696463 - 3: Proprietor Address Altered to 777 Third 
Avenue, New York, New York 10017, United States of America. 
AVON PRODUCTS, INC.,

1169926 - 31: Proprietor Address Altered to Global Technology and Trade Marks Ltd., P. O. Box 
No.20334, Ajman UAE. 
GLOBAL TECHNOLOGY & TRADE MARKS PTE. LTD.

1286069 - 29: Proprietor Address Altered to B-13 VARDHAMAN INDUSTRIAL ESTATE L.B.S.MARG 
VIKHORLI (WEST) MUMBAI-140079 
TRIMURTI FOOD PRODUCTS

1166141 - 9: Proprietor Address Altered to 404, Dev Plaza, 68 S.V. Road, Andheri (W), Mumbai - 
400 058 
ZODIAC BOOK MANUFACTURING CO

451554 - 5: Proprietor Address Altered to 235 East 42nd Street, New York, NY 10017 U.S.A 
PFIZER NC.

CANCELLATION OF REGISTRED TRADE MARK  
1737115 - 16: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1751678 - 42: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1751677 - 32: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated
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1751675 - 29: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1407383 - 19: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1613233 - 9: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1411921 - 25: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1730777 - 2: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1546801 - 25: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1736932 - 25: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1544854 - 41: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1544853 - 35: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1161260 - 9: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1411922 - 26: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

3100840 - 37: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

3081261 - 3: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1544856 - 25: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1544855 - 28: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

742377 - 9: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1870784 - 16: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  
1163902 - 16:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'PHOTOGRAPHS ' of class 16 from the goods for which the trademark is registered. 

1164986 - 9:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'EXCLUDING ANY PRODUCT RELATING TO YELLOW PAGES,DIRECTORIES AND ACCESS TO 
DATABASE ' of class 9 from the goods for which the trademark is registered. 

1411762 - 16:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'XEROX PAPERS ' of class 16 from the goods for which the trademark is registered. 

1163905 - 16:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'PHOTOGRAPHS ' of class 16 from the goods for which the trademark is registered. 

1163906 - 16:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'PHOTOGRAPHS ' of class 16 from the goods for which the trademark is registered. 

1163907 - 16:  
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the designation of goods in respect of which this trademark is restricted by striking out the goods 
'PHOTOGRAPHS ' of class 16 from the goods for which the trademark is registered. 

1166497 - 7: Address for Service is altered to A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -
110092.

1290688 - 2: Address for Service is altered to RAM MANSION, IST FLOOR, ROOM NO.4, N.F. 
ROAD, NEAR CITY WALK, COLABA, MUMBAI - 400 001.

639526 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

562136 - 34: Address for Service is altered to 71, CANNING STREET, ROOM NO. C - 518, 5TH 
FLOOR, BAGRI MARKET, KOLKATA- 700 001.

1549400 - 33: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1746629 - 34: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1209724 - 10: Address for Service is altered to ALAKNANDA, 16, NEPEAN SEA ROAD, BOMBAY-
400036

1206468 - 31: Address for Service is altered to 320 ¿ Tulsi Vihar, Near S.B.I. Zonal Office, City 
Centre, Gwalior -474 011 (M.P.).

1203870 - 9: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1550804 - 5: Address for Service is altered to C-2/39 SAFDARJUNG DEVELOPMENT AREA, NEW 
DELHI

1268885 - 30: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.
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1742704 - 7: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1405322 - 9: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1258673 - 11: Address for Service is altered to 5 HARISH MUKHERJEE ROAD, CALCUTTA -700 
025.

1555928 - 35: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1753797 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1309540 - 41: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1283004 - 9: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1283730 - 16: Address for Service is altered to 71, CANNING STREET, ROOM NO. C - 518, 5TH 
FLOOR, BAGRI MARKET, KOLKATA- 700 001.

1639011 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1257206 - 39: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, 
POST BOX NO. 1865, FORT, MUMBAI - 400 001.

1411594 - 9: Address for Service is altered to 74 F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

1411568 - 11: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1408205 - 29: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1416654 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1547846 - 41: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1555924 - 25: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1560572 - 3: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1485248 - 5: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1291017 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1753798 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1176554 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1256747 - 5: Address for Service is altered to 30 SIRI FORT ROAD, NEW DELHI-110049.

2917630 - 3: Address for Service is altered to 410, 4TH FLOOR, SAKAR III, NEAR INCOME TAX 
CIRCLE, OPP. OLD HIGH COURT, OFF ASHRAM ROAD, AHMEDABAD-380 014, GUJARAT STATE, 
INDIA.

1174816 - 5: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

1206467 - 31: Address for Service is altered to 320 ¿ Tulsi Vihar, Near S.B.I. Zonal Office, City 
Centre, Gwalior -474 011 (M.P.).

1563653 - 6: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1482074 - 10: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1742095 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301
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1279512 - 7: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1175802 - 5: Address for Service is altered to NO. 3 PLAYGROUND VIEW STREET, NANDANAM 
EXTN., CHENNAI - 600 035.

2557901 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

645974 - 7: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1699546 - 10: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1699544 - 10: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.
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1408750 - 6: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1311100 - 41: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1310782 - 25: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1289175 - 9: Address for Service is altered to ALAKNANDA 16, NEPEAN SEA ROAD, MUMBAI - 
400 036.

1550289 - 7: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1258915 - 12: Address for Service is altered to CEEBROS BUILDING, D-4, III FLOOR, 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018.

1557172 - 99: Address for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL 
ESTATE-PHASE III, NEW DELHI 110020

1870584 - 43: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India

1311096 - 9: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1260239 - 35: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1333858 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1418149 - 9: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1414499 - 14: Address for Service is altered to 38, ADITHANAR SALAI, PUDUPET, CHENNAI - 600 
002.

3022094 - 99: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1405518 - 9: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, BUILDING 
NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), MUMBAI-400 067.

1599872 - 41: Address for Service is altered to 8-B, BIGJO'S TOWER, NEAR PITAMPURA T.V. 
TOWER, NETAJI SUBHASH PLACE, NEW DELHI-110034

1555111 - 16: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1416252 - 31: Address for Service is altered to 71, CANNING STREET, ROOM NO. C - 518, 5TH 
FLOOR, BAGRI MARKET, KOLKATA- 700 001.

1599870 - 35: Address for Service is altered to 8-B, BIGJO'S TOWER, NEAR PITAMPURA T.V. 
TOWER, NETAJI SUBHASH PLACE, NEW DELHI-110034

1416657 - 10: Address for Service is altered to B.K. HOUSE, PLOT NO. - 109, SECTOR-44, 
GURGAON 122002 (HARYANA)

1561296 - 99: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1400772 - 16: Address for Service is altered to F-97, 4th Floor, Anna Nagar (East), Chennai - 
600102, Tamil Nadu

1259403 - 30: Address for Service is altered to B1, 408, Runwal Seagull, Handewadi Road, 
Hadapsar, Pune - 411028

1216455 - 30: Address for Service is altered to 176, 1' FLOOR, 
ASHOKA ENCLAVE PART - III, FARIDABAD,HARYANA -121003, INDIA.

1405188 - 14: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

1257827 - 99: Address for Service is altered to MILLENIUM PLAZA, SECTOR 27, GURGAON- 
122002.

1311099 - 38: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
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GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1310412 - 30: Address for Service is altered to 38, PODAR CHAMERS, S.A. BRELVI ROAD, FORT , 
MUMBAI - 400 001.

642480 - 3: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, 
POST BOX NO. 1865, FORT, MUMBAI - 400 001.

1559368 - 18: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1256980 - 35: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

1559571 - 5: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

1310215 - 16: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1874619 - 17: Address for Service is altered to 74/F, Venus, Worli Sea Face, Worli, Mumbai-400018
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1217702 - 16: Address for Service is altered to B-41-NIZAMUDDIN EAST.,NEW DELHI - 110 013.

1409836 - 25: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1761099 - 12: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India

1287783 - 21: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

473136 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1599871 - 36: Address for Service is altered to 8-B, BIGJO'S TOWER, NEAR PITAMPURA T.V. 
TOWER, NETAJI SUBHASH PLACE, NEW DELHI-110034

1417357 - 3: Address for Service is altered to "APARNA BUSINESS CENTRE",5,CLIVE HOUSE 
(STRAND ROAD),ROOM NO.C-3,KOLKATA 700 001,WEST BENGAL,INDIA.

1164852 - 10: Address for Service is altered to 601 6TH FLOOR, DLF SOUTH COURT, SAKET NEW 
DELHI 110017

1414733 - 11: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1289460 - 29: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1870474 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

2985541 - 9: Address for Service is altered to Agnihotri & Jha Associates®; A-27, Gr. Floor, Ram 
Kutir Bungalow, Pushtikar Society, Jogeshwari (W), Mumbai- 400102

1596699 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1315843 - 25: Address for Service is altered to ROOM NO.3/480F,NEAR STATE BANK OF TRAVAN 
CORE,AREEKKAD,NALLAM POST,CALICUT-673 027.

1309603 - 35: Address for Service is altered to 701-702, CRYSTAL TOWER, MARUTI LANE, 
BEHIND HOTEL RESIDENCY, FORT, MUMBAI-400 001, MAHARASHTRA, INDIA

1418157 - 1: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1559570 - 5: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

1559367 - 1: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1412115 - 5: Address for Service is altered to 654, JAGANNATH SHANKAR SHET MARG, 
BOMBAY-400 002.

1334209 - 42: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1311101 - 18: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1418156 - 9: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

642462 - 25: Address for Service is altered to 709/710,TOLSTOY HOUSE, 15-17, TOLSTOY MARG, 
NEW DELHI - 110 001.

1203276 - 30: Address for Service is altered to 138/2442/7, TAGORE NAGAR, VIKHROLI (E), 
MUMBAI-400 083.

1483472 - 34: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1217780 - 5: Address for Service is altered to 301, YASMIN HERITAGE , B WING, 84, 
VALLABHBHAI PATEL ROAD,  
ABOVE KISHMAT HARDWARE SHOP, VILE PARLE (WEST), MUMBAI 400056

1776545 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.
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1213197 - 32: Address for Service is altered to 32 RADHA MADHAB DUTTA GARDEN LANE, 
KOLKATA-700 010

649223 - 30: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1164852 - 10: Address for Service is altered to Flat # 101, Tulsi Darshan, B Wing, Plot # 19B, 
Sector 11, KNF Naik Marg, Koparkhairne, Navi Mumbai - 400709

1553610 - 37: Address for Service is altered to 4 G 2 Court Chambers ,new marine Lines , Mumbai 
- 20

1549326 - 35: Address for Service is altered to 31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE 
TEMPLE, DR. B.A.ROAD, DADAR (EAST), MUMBAI - 400 014.

1543020 - 5: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

438646 - 17: Address for Service is altered to 13, RELE BLDG., 1ST FLOOR, 61, 1ST 43, 
FANASWADI CROSS LANE, MUMBAI - 400 002.
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1548043 - 10: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1543859 - 9: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1403380 - 16: Address for Service is altered to RAM MANSION, IST FLOOR, ROOM NO.4, N.F. 
ROAD, NEAR CITY WALK, COLABA, MUMBAI - 400 001.

635065 - 5: Address for Service is altered to S-01, Haware Fantasia Business Park, Plot No. 47, 
Sector - 30A, Vashi, Navi Mumbai - 400 705.

1403220 - 1: Address for Service is altered to E-13, UPSIDC Site IV, Kasna Road, Behind Grand 
Venice, Greater Noida, 201310

752245 - 16: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, 
Elphinstone Road, Mumbai - 400013, India

1479349 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1746055 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

653009 - 5: Address for Service is altered to G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

436290 - 5: Address for Service is altered to 654, JAGANNATH SHANKRSHET MARG, MUMBAI - 
400 002.

448655 - 1: Address for Service is altered to 407 e block greenvelly indore madhya pradesh

1543019 - 5: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

437137 - 25: Address for Service is altered to OFFICE NO. 2, 1ST FLOOR, HIRA MARRIAGE HALL 
BLDG., NEHRU CHOWK, ULHASNAGAR - 421 002.

1284987 - 36: Address for Service is altered to 301/302, A-WING, 3RD FLOOR,  
SHAHEEN CHAMBERS, DAWOOD BAUG,  
OPP. PEARL HERITAGE, 
ANDHERI (WEST), MUMBAI ¿ 400 058.

1283981 - 35: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1210927 - 5: Address for Service is altered to C-36, MAHENDRU ENCLAVE, LANE NO.4, DELHI - 
110 009.

451318 - 25: Address for Service is altered to OFFICE NO. 2, 1ST FLOOR, HIRA MARRIAGE HALL 
BLDG., NEHRU CHOWK, ULHASNAGAR - 421 002.

2625864 - 21: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1206469 - 31: Address for Service is altered to 320 TULSI VIHAR, BEHIND SBI ZONAL OFF., CITY 
CENTER, GWALIOR-474011 (M.P.)

1376976 - 9: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON 
- 122 002, INDIA.

1204072 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1398610 - 35: Address for Service is altered to 38 A/B, JOLLY MAKER II, 3RD FLOOR, 225 
NARIMAN POINT, MUMBAI-400 021.

651939 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1400137 - 42: Address for Service is altered to 74 F, VENUS 
WORLI SEA FACE 
MUMBAI - 400 018.

1736462 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1479348 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1279517 - 30: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9
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1403032 - 3: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

1268757 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

467057 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1479350 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

2607045 - 5: Address for Service is altered to 3rd floor, Patankarwadi, Behind Sun Optics Shop, 
Near Growel, 101, Akurli Road, Kandivli(East), Mumbai-400101.

1205388 - 5: Address for Service is altered to 31, SHRIDDHANAND MARG, CHHAWANI, INDORE 
(MP) - 452 001.

1403596 - 36: Address for Service is altered to AZB HOUSE,67-4,4TH CROSS,LAVELLE 
ROAD,BANGALAORE.1
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1404766 - 1: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

1613170 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1403406 - 30: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1543023 - 5: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1170311 - 3: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1548054 - 9: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1604925 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1420024 - 7: Address for Service is altered to 8, NEW KITCHLU NAGAR, LANE, LUDHIANA -141 
001. (PB.).

1335268 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1616628 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1205386 - 5: Address for Service is altered to 31, SHRIDDHANAND MARG, CHHAWANI, INDORE 
(MP) - 452 001.

1543929 - 14: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1546905 - 30: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1408497 - 31: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

1545295 - 22: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

1484624 - 11: Address for Service is altered to B-26 ADARSH APARTMENTS SECTOR 9 ROHINI 
DELHI-85

1175804 - 5: Address for Service is altered to NO. 3 PLAYGROUND VIEW STREET, NANDANAM 
EXTN., CHENNAI - 600 035.

1282799 - 1: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1598773 - 36: Address for Service is altered to 8-B, BIGJO'S TOWER, NEAR PITAMPURA T.V. 
TOWER, NETAJI SUBHASH PLACE, NEW DELHI-110034

1171115 - 5: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

2483481 - 99: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1175722 - 19: Address for Service is altered to Sr. No. 29/3, Muktai Apartmaent, Kalanagar, Pune- 
Satara- Road, Dhankawadi, Pune-411043

1333805 - 12: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, 
MUMBAI - 400 001.

415399 - 5: Address for Service is altered to 410, 4TH FLOOR, SAKAR III, NEAR INCOME TAX 
CIRCLE, OPP. OLD HIGH COURT, OFF ASHRAM ROAD, AHMEDABAD-380 014, GUJARAT STATE, 
INDIA.

1545787 - 41: Address for Service is altered to 120 VELACHERY MAIN ROAD GUINDY CHENNAI 
600032 INDIA

1546688 - 5: Address for Service is altered to C-2/39 SAFDARJUNG DEVELOPMENT AREA, NEW 
DELHI

1403021 - 25: Address for Service is altered to 132/1, SHAHEEN APARTMENTS, FIRST FLORE, 
MODY STREET, FORT. P.B. NO. 1865, MUMBAI - 400 001.
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1256970 - 35: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1479899 - 5: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, BUILDING 
NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), MUMBAI-400 067.

1403938 - 1: Address for Service is altered to B.K. HOUSE, PLOT NO. - 109, SECTOR-44, 
GURGAON 122002 (HARYANA)

455466 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1308975 - 25: Address for Service is altered to K-201, 2ND FLOOR, `K" WING, WESTERN CITY 
APARTMENT, NR.L.P.SAVANI SCHOOL, PAL-ADAJAN, SURAT-395009, GUJARAT, INDIA.

1206477 - 31: Address for Service is altered to 320 ¿ Tulsi Vihar, Near S.B.I. Zonal Office, City 
Centre, Gwalior -474 011 (M.P.).

1479083 - 16: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
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1479352 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1403029 - 29: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

1282810 - 6: Address for Service is altered to 236 CHANDNI CHOWK,FATEHPURI,DELHI 110 
006,INDIA.

1335590 - 42: Address for Service is altered to RAJA BAHADUR MANSION, 20 AMBALAL DOSHI 
MARG, FORT, MUMBAI- 400 023.

1479351 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1543048 - 12: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1605898 - 39: Address for Service is altered to 6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI 
- 400 005.

1174529 - 21: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1268057 - 11: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 
025, INDIA.

1206995 - 25: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

2495000 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1334374 - 29: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1613169 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1405379 - 30: Address for Service is altered to ABU-GHAZALEH INTELLECTUAL PROPERTY TMP 
AGENTS INDIA PVT.LTD. HL ARCADE-3RD FLOOR, PLOT NO 14, SEC-V (MLU) ABOVE AXIS 
BANK, DWARKA, NEW DELHI 110075

1335269 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

639527 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1403525 - 35: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1699547 - 10: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1409241 - 9: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON 
- 122 002, INDIA.

1172724 - 19: Address for Service is altered to 23 1/4, santosh collection,beside jai bharat 
restaurant,kokari aagar, naik nagar, s.m.road, antophill church, mumbai -400 037.

1605899 - 42: Address for Service is altered to 6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI 
- 400 005.

1206470 - 31: Address for Service is altered to 320 ¿ Tulsi Vihar, Near S.B.I. Zonal Office, City 
Centre, Gwalior -474 011 (M.P.).

1544369 - 30: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1620392 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1404985 - 7: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1481394 - 4: Address for Service is altered to 9/3,Valliammal Street, Kilpuak, Chennai - 600 010. 
Tamil Nadu. India.

1543543 - 25: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1548866 - 35: Address for Service is altered to 17TH FLOOR, NIRMAL BLDG., NARIMAN POINT, 
MUMBAI-400021.

1614056 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.
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1171753 - 25: Address for Service is altered to 6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI 
- 400 005.

1548865 - 36: Address for Service is altered to 17TH FLOOR, NIRMAL BLDG., NARIMAN POINT, 
MUMBAI-400021.

1203871 - 16: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1548295 - 36: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

2625868 - 21: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603
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1206555 - 9: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1170318 - 32: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1332012 - 42: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1598771 - 36: Address for Service is altered to 8-B, BIGJO'S TOWER, NEAR PITAMPURA T.V. 
TOWER, NETAJI SUBHASH PLACE, NEW DELHI-110034

1547995 - 14: Address for Service is altered to 13, RELE BLDG, 1ST FLOOR, 43, FANASWADI, 
MUMBAI-400002.

1175806 - 5: Address for Service is altered to NO. 3 PLAYGROUND VIEW STREET, NANDANAM 
EXTN., CHENNAI - 600 035.

1547386 - 41: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1403221 - 1: Address for Service is altered to E-13, UPSIDC Site IV, Kasna Road, Behind Grand 
Venice, Greater Noida, 201310

2482574 - 35: Address for Service is altered to 54, 3RD FLOOR, NRI COMPLEX, G.K.-IV, NEW 
DELHI-110048

1543650 - 10: Address for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL 
ESTATE-PHASE III, NEW DELHI 110020

1699541 - 10: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1774583 - 41: Address for Service is altered to OFFICE NO. 1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,  
SIDDHARTH NAGAR, THANE(E)-400603. INDIA

349131 - 30: Address for Service is altered to 71, CANNING STREET, ROOM NO. C - 518, 5TH 
FLOOR, BAGRI MARKET, KOLKATA- 700 001.

1367109 - 25: Address for Service is altered to ROOM NO.3/480F,NEAR STATE BANK OF TRAVAN 
CORE,AREEKKAD,NALLAM POST,CALICUT-673 027.

1290450 - 99: Address for Service is altered to 52, SUKHDEV VIHAR, MATHURA ROAD, NEW 
DELHI-25

1559207 - 99: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1557337 - 6: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1209373 - 2: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1164004 - 16: Address for Service is altered to 216 AMARCHAND TOWERS, OKHLA INDUSTRIAL 
ESTATE- PHASE-III, NEW DELHI - 110020.

1311060 - 17: Address for Service is altered to K-201, 2ND FLOOR, `K" WING, WESTERN CITY 
APARTMENT, NR.L.P.SAVANI SCHOOL, PAL-ADAJAN, SURAT-395009, GUJARAT, INDIA.

2591745 - 42: Address for Service is altered to K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 
049.

1613568 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1215689 - 26: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1406175 - 99: Address for Service is altered to 74/F, VENUS, WORLI SEA FACE, MUMBAI - 400018.

1213396 - 20: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1310425 - 19: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1311187 - 41: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
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GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1411178 - 37: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

1258871 - 41: Address for Service is altered to OMKAR C. H. S , LTD, SHIMPOLI ROAD, 
CHIKUWADI, BORIVALI (W) MUMBAI 400092

1555071 - 32: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1335267 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1339760 - 35: Address for Service is altered to A-3 TRADE CENTRE NR. STADIUM CIRCLE C.G. 
ROAD AHMEDABAD

1755439 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1409532 - 17: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9
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1165910 - 16: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1488824 - 5: Address for Service is altered to 204 KRISHNA TOWER-2 PLOT NO-1 POCKET-7 
SECTOR-12 DWARKA NEW DELHI-110075

1213276 - 33: Address for Service is altered to 32, RADHA MADHAB DUTTA GARDEN LANE, 
KOLKATA - 700010. INDIA.

1210928 - 5: Address for Service is altered to C-36, MAHENDRU ENCLAVE, LANE NO.4, DELHI - 
110 009.

1410661 - 1: Address for Service is altered to B-483, KNK HOUSE, MEERA BAGH, PASCHIM 
VIHAR, NEW DELHI-110063.

1485245 - 5: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1747880 - 30: Address for Service is altered to NO. 3, BLOCK - I, STREET NO. 1, WEST 
SAGARPUR, NEW DELHI - 110 046

1605897 - 42: Address for Service is altered to 6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI 
- 400 005.

1416653 - 21: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1289918 - 7: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, BUILDING 
NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), MUMBAI-400 067.

1486900 - 29: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1415459 - 7: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

1761963 - 32: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

638592 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1560552 - 5: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1309604 - 35: Address for Service is altered to 701-702, CRYSTAL TOWER, MARUTI LANE, 
BEHIND HOTEL RESIDENCY, FORT, MUMBAI-400 001, MAHARASHTRA, INDIA

1400531 - 25: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

1207787 - 10: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1166207 - 16: Address for Service is altered to 1206/18A, SAKAR, SHIVAJINAGAR, PUNE-4

1559573 - 5: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

1214249 - 5: Address for Service is altered to 110, SONAL SHOPPING CENTRE, NALASOPARA 
(W) MUMBAI-401203

1268144 - 3: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, BUILDING 
NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), MUMBAI-400 067.

3004785 - 36: Address for Service is altered to D-7, SHEEL ALPARTMENTS, 16THROD,BANDRA 
(W), MUMBAI-400 050.

1544694 - 30: Address for Service is altered to D-7, SHEEL ALPARTMENTS, 16THROD,BANDRA 
(W), MUMBAI-400 050.

1766606 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1548867 - 41: Address for Service is altered to 17TH FLOOR, NIRMAL BLDG., NARIMAN POINT, 
MUMBAI-400021.

1403383 - 16: Address for Service is altered to RAM MANSION, IST FLOOR, ROOM NO.4, N.F. 
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ROAD, NEAR CITY WALK, COLABA, MUMBAI - 400 001.

1551101 - 5: Address for Service is altered to 105, MAHASAGAR CORPORATE, 10/4, 
MANORAMAGANJ, INDORE (M.P.) PIN-452001

1405517 - 11: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

1598772 - 36: Address for Service is altered to 8-B, BIGJO'S TOWER, NEAR PITAMPURA T.V. 
TOWER, NETAJI SUBHASH PLACE, NEW DELHI-110034

1479347 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

2985549 - 11: Address for Service is altered to Agnihotri & Jha Associates®; A-27, Gr. Floor, Ram 
Kutir Bungalow, Pushtikar Society, Jogeshwari (W), Mumbai- 400102

1258236 - 7: Address for Service is altered to 74 F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

1308943 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.
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1258672 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 
025, INDIA.

1631598 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1759288 - 10: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

3078348 - 16: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1555920 - 16: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1311102 - 25: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1310459 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1555908 - 25: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1485246 - 5: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1289530 - 19: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1212416 - 5: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1543013 - 5: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1485732 - 9: Address for Service is altered to 161, VIGYAN VIHAR, DELHI-110092

1214362 - 33: Address for Service is altered to 32 RADHA MADHAB DUTTA GARDEN LANE, 
KOLKATA-700 010

1311097 - 16: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1416497 - 9: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1345665 - 39: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1213397 - 20: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1211512 - 30: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

3031271 - 3: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

1481610 - 30: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1343993 - 30: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1553609 - 37: Address for Service is altered to 4 G 2 Court Chambers ,new marine Lines , Mumbai 
- 20

1336122 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1554065 - 11: Address for Service is altered to BUILDING NO.4, C/104, SHANKESHWAR PALMS, 
BEHIND MODEL SCHOOL, 
KUMBHARKHANPADA, SUBHASH ROAD, 
DOMBIVILI(W) 421202

443037 - 5: Address for Service is altered to 31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE 
TEMPLE, DR. B.A.ROAD, DADAR (EAST), MUMBAI - 400 014.
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1551484 - 99: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

1560527 - 30: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1550293 - 19: Address for Service is altered to 105, MAHASAGAR CORPORATE, 10/4, 
MANORAMAGANJ, INDORE (M.P.) PIN-452001

1485249 - 5: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1483547 - 35: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1417777 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1626885 - 3: Address for Service is altered to ONE INDIABULLS CENTRE,13TH FLOOR,841 
SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

1482291 - 3: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050
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1487456 - 20: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1309158 - 16: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1550292 - 19: Address for Service is altered to 105, MAHASAGAR CORPORATE, 10/4, 
MANORAMAGANJ, INDORE (M.P.) PIN-452001

1335792 - 10: Address for Service is altered to 601 6TH FLOOR, DLF SOUTH COURT, SAKET NEW 
DELHI 110017

442832 - 30: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, 
POST BOX NO. 1865, FORT, MUMBAI - 400 001.

457861 - 24: Address for Service is altered to B-41, NIZAMUDDIN EAST, NEW DELHI-110013.

1632438 - 6: Address for Service is altered to 74-F, VENUS, WORLI SEAFACE, WORLI, MUMBAI 
400 018.

443196 - 3: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.

1511170 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1342599 - 39: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

1488614 - 42: Address for Service is altered to 6/B SHAHEEN APARTMENTS 132/1 MODY 
STREET,P.B. NO. 1865.MUMBAI-400 001.

1486891 - 3: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR.TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI-400 050.

1483271 - 30: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1485380 - 25: Address for Service is altered to OFFICE NO. 2, 1 ST FLOOR, HIRA MARRIAGE 
HALL BUILDING, NEHRU CHOWK, ULHASNAGAR - 421 002.

1486901 - 37: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1481551 - 40: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1309157 - 14: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1485247 - 5: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

2602043 - 35, 2602042 - 16, 2602046 - 41, 2603612 - 41, 2603608 - 16: Address for Service is altered 
to 1012 Raheja Centre, 214 Free Press Journal Marg, Nariman Point, Mumbai - 
400021

1614583 - 5, 1614583 - 3: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 
INDIA

1557108 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1600130 - 33: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1551757 - 28, 1551758 - 28, 1551759 - 7, 1551760 - 7, 1551761 - 7, 1551762 - 12, 1551763 - 12, 
1551764 - 12, 1551765 - 28: Address for Service is altered to REMFRY HOUSE AT THE 
MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1486223 - 7: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

2609735 - 39: Address for Service is altered to 104/2C, 2nd Floor, Lawrence & Mayo House, 276, D. 
N. Road, Fort, Mumbai - 400 001

2624600 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

2624598 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

7800



1748335 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1555293 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

2687894 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1555294 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1415542 - 5: Address for Service is altered to 3RD FLOOR, SHIVMANGAL, NEXT TO BIG BAZAR, 
AKURLI ROAD, KANDIVALI(E), MUMBAI-400 101.

2514424 - 8, 2514425 - 25: Address for Service is altered to 709/710,TOLSTOY HOUSE, 15-17, 
TOLSTOY MARG, NEW DELHI - 110 001.

1557109 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014
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1557257 - 5: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1560451 - 5, 1560453 - 5, 1560454 - 5, 1560455 - 5, 1560456 - 5: Address for Service is altered to 
89/269/270, BANGUR PARK, PARK TOWER, 4TH FLOOR, ROOM NO. 401, RISHRA - 712248, 
HOOGHLY, WEST BENGAL

3002682 - 41, 3002683 - 45: Address for Service is altered to 3rd Floor, Calcot House, 8/10, M.P. 
Shetty Marg, Fort, Mumbai - 400 023

2817494 - 37, 2817496 - 38, 2817497 - 40, 2817499 - 42: Address for Service is altered to 54, 3RD 
FLOOR, NRI COMPLEX, G.K.-IV, NEW DELHI-110048

2817504 - 24, 2817510 - 37: Address for Service is altered to 54, 3RD FLOOR, NRI COMPLEX, G.K.-
IV, NEW DELHI-110048

2662877 - 41, 2662878 - 42: Address for Service is altered to 54, 3RD FLOOR, NRI COMPLEX, G.K.-
IV, NEW DELHI-110048

1544792 - 5, 1532097 - 3: Address for Service is altered to 8, NEW KITCHLU NAGAR, LANE, 
LUDHIANA -141 001. (PB.).

2927159 - 5, 1445005 - 5: Address for Service is altered to 2A/ 54,kalpataru estate JV Link Road, 
Andheri East 400093, Mumbai

1409243 - 41: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, 
GURGAON - 122 002, INDIA.

1544793 - 3: Address for Service is altered to 8, NEW KITCHLU NAGAR, LANE, LUDHIANA -141 
001. (PB.).

1544318 - 30, 1544330 - 30: Address for Service is altered to 213, 3RD FLOOR, PARMANAND 
COLONY, DR. MUKHERJEE NAGAR, DELHI - 110009

3053217 - 43, 3056149 - 43: Address for Service is altered to D-7, SHEEL ALPARTMENTS, 
16THROD,BANDRA (W), MUMBAI-400 050.

1604219 - 29, 1604220 - 30, 1600783 - 31: Address for Service is altered to TAJ TRADE MARKS 
PVT. LTD, 110 ANAND VRINDAVAN SANJAY PLACE AGRA(U.P)

1600960 - 3, 2473145 - 30: Address for Service is altered to 410, 4TH FLOOR, SAKAR III, NEAR 
INCOME TAX CIRCLE, OPP. OLD HIGH COURT, OFF ASHRAM ROAD, AHMEDABAD-380 014, 
GUJARAT STATE, INDIA.

1400080 - 31: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

1310700 - 34, 463742 - 34, 1125110 - 31: Address for Service is altered to ONE INDIABULLS 
CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 
400013,INDIA.

1559025 - 99: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1551155 - 30, 1551154 - 35: Address for Service is altered to D-7, SHEEL APTS., 16TH ROAD, 
BANDRA -W, MUMBAI-400050

1409242 - 42: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, 
GURGAON - 122 002, INDIA.

1409244 - 35: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, 
GURGAON - 122 002, INDIA.

1410919 - 5, 1477307 - 5: Address for Service is altered to ANAND VRINDAVAN, SANJAY PLACE, 
AGRA-02 (U.P.).

1625099 - 19, 1014296 - 19, 1014299 - 19: Address for Service is altered to 305 SHIVALIK-5 
MAHALAXMI CROSS ROAD PALDI AHMEDABAD-380007

1340658 - 29, 837894 - 29, 1415277 - 29, 1546534 - 29, 1102876 - 29, 1104476 - 29, 1496683 - 29, 
1597733 - 29, 837895 - 29: Address for Service is altered to III FLOOR, Y.M.C.A BUILDING, 223, 
N.S.C BOSE ROAD, CHENNAI - 600 001.

1546214 - 9, 1546215 - 16, 1546216 - 25: Address for Service is altered to 14/2 PALM AVENUE 
CALCUTTA 700019 INDIA
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226902 - 16, 226903 - 16: Address for Service is altered to 1st FLOOR, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001

1555892 - 35, 1555893 - 9: Address for Service is altered to 405, KAPADIA CHAMBERS, 599, J.S.S. 
ROAD, MARINE LINES, MUMMBAI - 400 002.

1400986 - 5: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1543651 - 42, 1543652 - 42: Address for Service is altered to 74/F, Venus, Worli Sea Face, Worli, 
Mumbai-400018

2514080 - 5, 2514085 - 5: Address for Service is altered to 2, 3 RD FLOOR, YESHWANT 
CHAMBERS, 18 - B, BHARUCHA MARG, KALAGHODA, FORT, MUMBAI - 400 023.

1732318 - 3: Address for Service is altered to EMERALD HOUSE,1B,OLD POST OFFICE 
STREET,KOLKATA 700 001,WEST BENGAL,INDIA.

1206178 - 16: Address for Service is altered to 4 G 2 Court Chambers ,new marine Lines , Mumbai 
- 20

1210647 - 16, 1210648 - 30, 1210649 - 16, 1210650 - 30, 1210651 - 16, 1210652 - 16, 1210653 - 30, 
1210654 - 30, 1212061 - 16, 1212062 - 16, 1407121 - 16, 1407122 - 30: Address for Service is altered 
to AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL 
(WEST), MUMBAI 400013.

1755289 - 16: Address for Service is altered to 501, VISHWANANK,CHAKALA ROAD,ANDHERI 
(EAST) MUMBAI- 400 099

443411 - 7, 443412 - 12: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, 
FORT, MUMBAI - 400 001.

 
 

 

7803



Trade Marks Journal No: 1816 ,   25/09/2017  
 

PR Section 
J/1816 

 
645541 - 5, 643012 - 5: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 
20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006

1481395 - 99: Address for Service is altered to 9/3 VALLIAMMAL STREET KILPAUK CHENNAI-600 
010

1260494 - 7, 1260495 - 9, 1260496 - 11, 1260497 - 16, 1260498 - 37: Address for Service is altered to 
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

1279513 - 9: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1282977 - 1, 1282979 - 1, 1282980 - 1, 1483084 - 1: Address for Service is altered to B 63/64, 
ASHOK SAMRAT, DAFTARY RD., 
MALAD EAST, MUMBAI-400 097

1785356 - 3, 1785358 - 42: Address for Service is altered to A - 48, (LALJI HOUSE) YOJNA VIHAR, 
DELHI -110092.

1482131 - 25, 1482132 - 28: Address for Service is altered to 74/F, VENUS WORLI SEA FACE 
MUMBAI 400018

652523 - 18: Address for Service is altered to 14/2, PALM AVENUE, CALCUTTA - 700019

1511159 - 24, 1511157 - 16, 1511156 - 11, 1511164 - 21, 1511165 - 6, 1511166 - 2, 1511168 - 2, 
1511163 - 25, 1511167 - 2, 1511158 - 21, 1511171 - 2: Address for Service is altered to B-
41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

465620 - 7, 1480431 - 9: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, 
DR. MUKHERJEE NAGAR DELHI-9

1412744 - 1, 1412743 - 5, 1452372 - 5, 1452370 - 1, 709169 - 5, 709170 - 5, 441987 - 5, 1495651 - 1, 
709167 - 5: Address for Service is altered to PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, 
GURGAON - 122 001, HARYANA.

1479919 - 35, 1479918 - 41, 1479917 - 41: Address for Service is altered to OFFICE NO. 2, 1ST 
FLOOR, HIRA MARRIAGE HALL BLDG., NEHRU CHOWK, ULHASNAGAR - 421 002.

1416698 - 1, 1416701 - 1: Address for Service is altered to 74 F, VENUS, WORLI SEA FACE, 
MUMBAI - 400 018.

1260487 - 7, 1260488 - 9, 1260489 - 11, 1260490 - 16, 1260491 - 37, 1260492 - 41, 1260493 - 42: 
Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 
001.

1285901 - 42, 1285902 - 35, 1285903 - 42, 1285904 - 35, 1285905 - 42, 1285906 - 35, 1808788 - 9: 
Address for Service is altered to ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT 
MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

1244153 - 35: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

1481223 - 5, 1501234 - 5: Address for Service is altered to 213, 3RD FLOOR, PARMANAND 
COLONY, DR. MUKHERJEE NAGAR, DELHI - 110009

437863 - 3: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1408204 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1499238 - 35, 1499245 - 35: Address for Service is altered to Ram Parkash Kumar & Co., 2204, 
Neptune, Suncity, A.S. Road, Nr. Gandhi Nagar Flyover, Powai, Mumbai 400 076.

436288 - 5: Address for Service is altered to 654, JAGANNATH SHANKRSHET MARG, MUMBAI - 
400 002.

1633321 - 99: Address for Service is altered to 2106 Express Trade Towers 2, First Floor, B-36, 
Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

1414500 - 14: Address for Service is altered to 38, ADITHANAR SALAI, PUDUPET, CHENNAI - 600 
002.

1256184 - 29: Address for Service is altered to 2, SHARADA APARTMENTS, OPP. GATE NO. 5, 
ABHIMANSHREE SOCIETY, AUND, PUNE-411 007.
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2542278 - 33, 2456662 - 33, 2215850 - 43, 2207925 - 43, 2207924 - 33, 2177544 - 41, 2177543 - 41, 
2177542 - 41, 2177538 - 33, 2177537 - 16, 2177536 - 16, 2125968 - 33, 2103139 - 33, 1979398 - 43, 
1620141 - 42: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, 
POST BOX NO. 1865, FORT, MUMBAI - 400 001.

1339687 - 5, 1418506 - 5, 1416160 - 5: Address for Service is altered to CHHATRAPATI SHIVAJI 
RAJE COMPLEX, BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI 
(WEST), MUMBAI-400 067.

1400991 - 16: Address for Service is altered to 31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE 
TEMPLE, DR. B.A.ROAD, DADAR (EAST), MUMBAI - 400 014.

1343670 - 42: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

1336047 - 35: Address for Service is altered to PLOT NO. A-8 SECTOR-4 NOIDA 201301

1561278 - 41, 1561279 - 16: Address for Service is altered to AZB HOUSE, PENINSULA 
CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

1416616 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1339501 - 5: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1413355 - 16, 1413356 - 35: Address for Service is altered to 74 F, VENUS, WORLI SEA FACE, 
MUMBAI - 400 018.

632931 - 5: Address for Service is altered to 301/302, A-WING, 3RD FLOOR,  
SHAHEEN CHAMBERS, DAWOOD BAUG,  
OPP. PEARL HERITAGE, 
ANDHERI (WEST), MUMBAI ¿ 400 058.
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632930 - 5: Address for Service is altered to 301/302, A-WING, 3RD FLOOR,  
SHAHEEN CHAMBERS, DAWOOD BAUG,  
OPP. PEARL HERITAGE, 
ANDHERI (WEST), MUMBAI ¿ 400 058.

456420 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

1310443 - 31: Address for Service is altered to ALAKNANDA 16, NEPEAN SEA ROAD, MUMBAI - 
400 036.

1401535 - 20: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, 
GURGAON - 122 002, INDIA.

1334961 - 5: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006

1288844 - 41: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1331988 - 9: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1287477 - 42: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1311087 - 42: Address for Service is altered to K-201, 2ND FLOOR, `K" WING, WESTERN CITY 
APARTMENT, NR.L.P.SAVANI SCHOOL, PAL-ADAJAN, SURAT-395009, GUJARAT, INDIA.

1403039 - 38, 1403040 - 41: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, 
MUMBAI - 400 018.

1334962 - 5: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006

1333537 - 5: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006

1257671 - 12: Address for Service is altered to 31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE 
TEMPLE, DR. B.A.ROAD, DADAR (EAST), MUMBAI - 400 014.

650440 - 5: Address for Service is altered to FM HOUSE, 6/12, PRIMROSE ROAD, GURAPPA 
AVENUE, BANGALORE - 560 025.

1334873 - 9: Address for Service is altered to LEGAL ARC LAW FIRM, NO. 3, BLOCK - I, STREET 
NO. 1, WEST SAGARPUR, NEW DELHI - 110 046

1331979 - 6: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1774582 - 41: Address for Service is altered to OFFICE NO. 1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,  
SIDDHARTH NAGAR, THANE(E)-400603. INDIA

631656 - 16: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1313702 - 25: Address for Service is altered to 6/B, SHAHEEN APARTMENTS,132/1,MODY 
STREET, 1ST FLOOR,P.B.NO.1865, FORT MUMBAI-400 001

141702 - 26, 1414701 - 33, 1414697 - 33: Address for Service is altered to 203, SHREE PRASAD 
HOUSE, 35TH ROAD, TPS III, NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 
050.

1317500 - 36, 1403405 - 37: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, 
MODI STREET, POST BOX NO. 1865, FORT, MUMBAI - 400 001.

1625195 - 29, 1663990 - 8, 1663991 - 16, 1663992 - 21, 1663993 - 24, 1663994 - 25, 1663995 - 29, 
1663996 - 30, 1663997 - 32, 1663998 - 33, 1663999 - 41, 1664000 - 42, 1716287 - 16: Address for 
Service is altered to AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, 
LOWER PAREL (WEST), MUMBAI 400013.

1310195 - 9: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1310197 - 16: Address for Service is altered to B-140, SEC-51, NOIDA-201301
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1543013 - 5: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1256955 - 3: Address for Service is altered to F1/163, GANDHI PATH, CHITRAKOOT, VAISHALI 
NAGAR, JAIPUR - RAJASTHAN - 302021

1287934 - 14: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

643456 - 7: Address for Service is altered to NANURAM MANSION, OPP. PATHARE NURSERY, 
DR. AMBEDKAR ROAD, KALYAN(W) - 421 301, (M.S).

1175939 - 30: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1762827 - 31, 1762829 - 33, 1785377 - 43, 1785376 - 41, 1785375 - 33, 1785373 - 31, 1785372 - 30, 
1785371 - 29, 1785370 - 42, 1785369 - 41, 1785368 - 33, 1785366 - 31, 2455201 - 33, 2455206 - 16, 
2455210 - 29, 2455262 - 43: Address for Service is altered to AZB HOUSE, PENINSULA 
CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

634678 - 5: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

1761032 - 10: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1311129 - 30: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

1332503 - 37: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009
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1268086 - 16, 1116802 - 16, 1132855 - 16, 1121943 - 16, 1146562 - 16, 1146561 - 16: Address for 
Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

1205606 - 25: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

1290287 - 33: Address for Service is altered to B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH 
MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

1755697 - 17, 1755698 - 19, 1755699 - 19, 1755700 - 2, 1840028 - 6, 1971089 - 19: Address for 
Service is altered to AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, 
LOWER PAREL (WEST), MUMBAI 400013.

1747881 - 30: Address for Service is altered to NO. 3, BLOCK - I, STREET NO. 1, WEST 
SAGARPUR, NEW DELHI - 110 046

1283423 - 42: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

1754876 - 42, 1754877 - 42, 1754875 - 42: Address for Service is altered to AZB HOUSE, 
PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 
400013.

1408203 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

482085 - 7, 482086 - 8, 482087 - 7, 482088 - 8, 482089 - 24, 482090 - 26: Address for Service is 
altered to AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, LOWER 
PAREL (WEST), MUMBAI 400013.

1754869 - 12, 1754871 - 37, 1754870 - 16, 1754872 - 39, 1754874 - 41, 1754873 - 42: Address for 
Service is altered to AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, 
LOWER PAREL (WEST), MUMBAI 400013.

1310880 - 36: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1309535 - 16, 2010906 - 16, 2040962 - 41: Address for Service is altered to AZB HOUSE, 
PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 
400013.

1544657 - 12, 1544656 - 7: Address for Service is altered to AZB HOUSE, PENINSULA 
CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

1398617 - 41, 1398616 - 35, 1398614 - 35: Address for Service is altered to 38 A/B, JOLLY MAKER 
II, 3RD FLOOR, 225 NARIMAN POINT, MUMBAI-400 021.

1345624 - 29, 1348210 - 1: Address for Service is altered to 213, 3RD FLOOR, PARMANAND 
COLONY, DR. MUKHERJEE NAGAR, DELHI - 110009

1309167 - 32, 1309166 - 32: Address for Service is altered to Unique Consultans, Flat No. 1, 
Shivprasad Apartment, 535-536, Kasba Peth, Pune 411 011, Maharashtra.

1759878 - 19, 1759878 - 17, 1958829 - 1, 1753893 - 19: Address for Service is altered to 17 
CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

642267 - 11: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1333218 - 33, 1333217 - 32, 1333216 - 31, 1333215 - 25, 1333214 - 21, 1333213 - 19, 1333212 - 18, 
1333211 - 16, 1333210 - 14, 1333209 - 13, 1333208 - 12, 1333207 - 8, 1333206 - 5, 1333205 - 3: 
Address for Service is altered to 301/302, A-WING, 3RD FLOOR,  
SHAHEEN CHAMBERS, DAWOOD BAUG,  
OPP. PEARL HERITAGE, 
ANDHERI (WEST), MUMBAI ¿ 400 058.

1336480 - 38: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

1309013 - 30: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1348399 - 30, 886197 - 32, 841570 - 30, 469589 - 30, 469588 - 30, 469587 - 30, 455467 - 30: Address 
for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

650953 - 21: Address for Service is altered to 5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.
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1725852 - 35, 1725849 - 9, 1725848 - 9, 1725845 - 35, 1725844 - 35, 1725843 - 35, 1611806 - 9, 
1610487 - 16, 1610485 - 9: Address for Service is altered to NANURAM MANSION, OPP. PATHARE 
NURSERY, DR. AMBEDKAR ROAD, KALYAN(W) - 421 301, (M.S).

1333533 - 7, 1333532 - 7, 1333531 - 7, 1333530 - 7, 1333529 - 7, 1333528 - 7, 1333527 - 7, 1333525 - 
7: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, BUILDING NO.6, 
FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), MUMBAI-400 067.

1310554 - 30: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

636900 - 3, 1241348 - 42: Address for Service is altered to PLOT NO. B-28, SECTOR - 32, 
INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

1311107 - 8: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

2539150 - 5, 2539149 - 5: Address for Service is altered to 709/710,TOLSTOY HOUSE, 15-17, 
TOLSTOY MARG, NEW DELHI - 110 001.

1310744 - 30: Address for Service is altered to # 16 JEDHE PARK, 248 RASTA PETH,BEHIND 
SHANTAI HOTEL,PUNE-411011

1290944 - 9: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1286357 - 5: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009

1554835 - 5: Address for Service is altered to 305,Shivalik-5,Mahalaxmi Cross Road, 
Paldi,Ahmedabad 380 007 Gujarat

1311127 - 3: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9
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1309121 - 41: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1309598 - 42: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

411532 - 12: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU

411531 - 12: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU

639171 - 12: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU

639145 - 12: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU

649646 - 3: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

1211834 - 30, 1215201 - 34, 1211829 - 34: Address for Service is altered to OFFICE NO.16, JEDHE 
PARK, 248,RASTA PETH, BEHIND SHANTAI HOTEL, PUNE- 411 011

1487733 - 35, 1476889 - 14: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, 
IIND FLOOR, NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST 
MUMBAI-400050

177386 - 5: Address for Service is altered to 71, CANNING STREET, ROOM NO. C - 518, 5TH 
FLOOR, BAGRI MARKET, KOLKATA- 700 001.

1549905 - 36, 1549906 - 36, 1549907 - 36, 1549908 - 36, 1549909 - 36, 1549910 - 36, 1549911 - 36, 
1661957 - 36: Address for Service is altered to ONE INDIABULLS CENTRE,13TH FLOOR,841 
SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

1259596 - 3, 1295311 - 3, 1265195 - 9, 1259594 - 42, 1259593 - 42, 1259592 - 42: Address for Service 
is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, POST BOX NO. 1865, FORT, 
MUMBAI - 400 001.

1310943 - 28: Address for Service is altered to 8, NEW KITCHLU NAGAR, LANE, LUDHIANA -141 
001. (PB.).

1170947 - 5: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1409246 - 27: Address for Service is altered to D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, 
GURGAON - 122 002, INDIA.

1243398 - 24: Address for Service is altered to TAJ TRADE MARKS PVT. LTD, 110 ANAND 
VRINDAVAN SANJAY PLACE AGRA(U.P)

1269236 - 25, 1260203 - 25, 1260202 - 25, 1260201 - 25, 1260200 - 25, 1260199 - 25: Address for 
Service is altered to B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, 
SAIDAPET, CHENNAI-600 015. TAMIL NADU.

1487267 - 32: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, 
GANDHI NAGAR, ADAYAR, CHENNAI 600 020

1258873 - 42, 1258872 - 42, 1258870 - 39, 1258869 - 37, 1258868 - 36, 1257392 - 42, 1257391 - 42, 
1257390 - 41, 1257389 - 39, 1257388 - 37, 1257387 - 36: Address for Service is altered to B-2/101, 
OMKAR B BUILDING CHSL, SHIMPOLI ROAD, CHIKUWADI, BORIVALI WEST, MUMBAI 400 092

1282584 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

868148 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1216298 - 12, 1216299 - 12: Address for Service is altered to B-1/601, Marathon Nextgen Innova, 
Opp. Peninsula Corporate park, off. GK Marg, Lower Parel, Mumbai-400013.

1214358 - 33: Address for Service is altered to 32, RADHA MAKHAB DUTTA GARDEN LANE. 
KOLKATA -700 010

1283884 - 35: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1214361 - 33: Address for Service is altered to 32 RADHA MADHAB DUTTA GARDEN LANE, 
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KOLKATA-700 010

1214359 - 33: Address for Service is altered to 32 RADHA MADHAB DUTTA GARDEN LANE, 
KOLKATA-700 010

1213196 - 32: Address for Service is altered to 32 RADHA MADHAB DUTTA GARDEN LANE, 
KOLKATA-700 010

1214360 - 33: Address for Service is altered to 32 RADHA MADHAB DUTTA GARDEN LANE, 
KOLKATA-700 010

1175805 - 5: Address for Service is altered to NO. 3 PLAYGROUND VIEW STREET, NANDANAM 
EXTN., CHENNAI - 600 035.

1176078 - 31, 1176077 - 31: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, 
KUMTHA STREET, BALLARD ESTATE, MUMBAI-400 001.

1335015 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1557436 - 36, 1557446 - 36, 1557447 - 36, 1557444 - 36, 1557803 - 36, 1557404 - 1, 1557405 - 3, 
1557406 - 4, 1557407 - 6, 1557408 - 7, 1557409 - 8, 1557410 - 9, 1557443 - 9, 1557411 - 11, 1557412 - 
12, 1557413 - 13, 1557414 - 14, 1557415 - 15, 1557416 - 16, 1557801 - 16, 1557804 - 16, 1557417 - 17, 
1557418 - 18, 1557419 - 19, 1557420 - 20, 1557421 - 21, 1557422 - 22, 1557423 - 23, 1557424 - 24, 
1557425 - 25, 1557427 - 27, 1557428 - 28, 1557429 - 29, 1557430 - 30, 1557431 - 31, 1557432 - 32, 
1557433 - 33, 1557434 - 34, 1557435 - 35, 1557802 - 36, 1557437 - 37, 1557438 - 38, 1557439 - 39, 
1557440 - 40, 1557441 - 41, 1557445 - 36, 1557799 - 16, 1557800 - 36: Address for Service is altered 
to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL 
CAPITAL REGION, (HARYANA)

644150 - 17: Address for Service is altered to 13, RELE BLDG., 1ST FLOOR, 61, 1ST 43, 
FANASWADI CROSS LANE, MUMBAI - 400 002.

642970 - 9, 642971 - 9, 723852 - 28, 723853 - 30, 723854 - 25, 723855 - 14, 723856 - 16, 723857 - 18, 
723858 - 20, 723859 - 21, 723860 - 26, 723861 - 28, 723862 - 30, 723863 - 25, 723864 - 14, 723865 - 
16, 723866 - 18, 723867 - 20, 723868 - 21, 723869 - 26, 724997 - 25, 724998 - 25, 779972 - 9, 810357 - 
28, 810358 - 9, 866246 - 9, 1197908 - 9, 1197909 - 28, 1251993 - 42, 1287087 - 38, 1279429 - 9, 
1279428 - 28, 1399532 - 18, 1399529 - 42, 1484637 - 28, 1765096 - 9, 1851409 - 35, 1902055 - 9, 
1933265 - 9, 1902056 - 9, 2141772 - 28, 2141770 - 42, 2141771 - 38, 2373566 - 42, 2481440 - 42: 
Address for Service is altered to 74/F, Venus, Worli Sea Face, Worli, Mumbai-400018
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1041479 16 18/09/2017 16:07:18
1041480 16 18/09/2017 16:07:58
1041567 5 18/09/2017 16:08:34
1041570 16 18/09/2017 16:09:27
1041583 26 18/09/2017 16:10:43
1041584 26 18/09/2017 16:11:14
1041585 26 18/09/2017 16:11:43
1041598 9 18/09/2017 16:12:14
1041620 7 18/09/2017 16:12:45
1041649 34 18/09/2017 16:22:42
1041650 34 18/09/2017 16:13:15
1041665 16 18/09/2017 16:13:40
1041671 5 18/09/2017 16:14:08
1041688 25 18/09/2017 16:14:37
1041690 9 18/09/2017 16:15:07
1041698 3 18/09/2017 16:15:36
1041704 24 18/09/2017 16:16:01
1041716 5 18/09/2017 16:16:36
1041726 5 18/09/2017 16:17:07
1041727 5 18/09/2017 16:17:34
1041728 5 18/09/2017 16:18:03
1041730 5 18/09/2017 16:18:30
1041947 5 18/09/2017 16:25:57
1041950 11 18/09/2017 16:26:32
1041960 3 18/09/2017 16:27:01
1041997 21 18/09/2017 16:27:27
1042011 5 18/09/2017 16:28:13
1042012 5 18/09/2017 16:28:48
1042013 5 18/09/2017 16:29:22
1042014 5 18/09/2017 16:30:01
1042015 5 18/09/2017 16:30:33
1042016 5 18/09/2017 16:31:06
1042021 29 18/09/2017 16:31:42
1042033 9 18/09/2017 16:32:04
1042042 16 18/09/2017 16:32:32
1042043 16 18/09/2017 16:32:57
1042044 30 18/09/2017 16:33:24
1042046 13 18/09/2017 16:33:57
1042050 25 18/09/2017 16:34:35
1042051 25 18/09/2017 16:35:27
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1042052 28 18/09/2017 16:35:53
1042052 28 18/09/2017 16:35:53
1042053 16 18/09/2017 16:36:53
1042054 8 18/09/2017 16:37:19
1042055 8 18/09/2017 16:38:38
1042056 14 18/09/2017 16:39:04
1042057 20 18/09/2017 16:39:44
1042060 16 19/09/2017 14:03:48
1042062 20 19/09/2017 14:04:31
1042063 14 19/09/2017 14:05:06
1042067 14 19/09/2017 14:08:29
1042069 20 19/09/2017 14:08:58
1042070 14 19/09/2017 14:11:08
1042071 16 19/09/2017 14:11:37
1042072 8 19/09/2017 14:12:01
1042073 25 19/09/2017 14:12:27
1042074 28 19/09/2017 14:13:03
1042075 20 19/09/2017 14:14:18
1042077 14 19/09/2017 14:14:45
1042078 25 19/09/2017 14:15:15
1042079 16 19/09/2017 14:16:01
1042080 25 19/09/2017 14:16:56
1042081 28 19/09/2017 14:25:53
1042094 5 19/09/2017 14:18:53
1042095 5 19/09/2017 14:19:21
1042096 5 19/09/2017 14:19:51
1042097 5 19/09/2017 14:20:26
1042098 5 19/09/2017 14:20:56
1042099 5 19/09/2017 14:21:26
1042100 5 19/09/2017 14:21:50
1042101 5 19/09/2017 14:22:27
1042102 25 19/09/2017 14:23:22
1042120 18 19/09/2017 14:24:21
1042123 21 19/09/2017 14:27:21
1042137 5 19/09/2017 14:25:03
1042147 30 19/09/2017 14:29:16
1042148 31 19/09/2017 14:39:04
1042156 12 19/09/2017 14:39:36
1042157 16 19/09/2017 14:40:06
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APPL NO CLASS REMOVAL DATE
1042158 9 19/09/2017 14:40:40
1042163 3 19/09/2017 14:41:12
1042170 9 19/09/2017 14:43:31
1042171 5 19/09/2017 14:43:58
1042173 16 19/09/2017 14:44:24
1042175 24 19/09/2017 14:44:52
1042176 25 19/09/2017 14:45:21
1042180 4 19/09/2017 14:45:53
1042186 32 19/09/2017 14:46:26
1042187 32 19/09/2017 14:47:44
1042188 30 19/09/2017 14:49:00
1042416 16 19/09/2017 14:49:41
1042424 24 19/09/2017 14:50:50
1042464 29 19/09/2017 14:51:35
1042471 17 19/09/2017 14:52:07
1042481 8 19/09/2017 14:52:36
1042482 20 19/09/2017 14:53:08
1042484 28 19/09/2017 14:53:41
1042712 3 19/09/2017 11:54:19
1042714 3 19/09/2017 11:54:56
1042717 5 19/09/2017 11:55:27
1042718 5 19/09/2017 11:58:58
1042719 5 19/09/2017 11:59:32
1042722 5 19/09/2017 11:59:57
1042732 16 19/09/2017 12:00:22
1042734 16 19/09/2017 12:00:53
1042739 3 19/09/2017 12:01:19
1042745 16 19/09/2017 12:01:56
1042754 5 19/09/2017 12:02:41
1042755 5 19/09/2017 12:03:31
1042756 5 19/09/2017 12:04:05
1042757 5 19/09/2017 12:04:32
1042762 5 19/09/2017 12:05:01
1042763 5 19/09/2017 12:05:27
1042764 7 19/09/2017 12:07:43
1042765 7 19/09/2017 12:08:18
1042766 7 19/09/2017 12:09:28
1042767 7 19/09/2017 12:11:33
1042768 5 19/09/2017 12:12:10
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1042773 5 19/09/2017 12:12:48
1042774 5 19/09/2017 12:13:15
1042775 5 19/09/2017 12:13:46
1042776 5 19/09/2017 12:14:10
1042777 5 19/09/2017 12:14:43
1042779 5 19/09/2017 12:16:31
1042780 5 19/09/2017 12:17:07
1042781 5 19/09/2017 12:17:28
1042784 5 19/09/2017 12:18:17
1042787 5 19/09/2017 12:18:45
1042839 5 19/09/2017 12:19:35
1042840 5 19/09/2017 12:20:20
1042856 5 19/09/2017 12:20:48
1042861 9 19/09/2017 12:21:27
1042862 16 19/09/2017 12:22:57
1042863 9 19/09/2017 12:24:26
1042865 16 19/09/2017 12:25:41
1042875 25 19/09/2017 12:27:10
1043005 6 19/09/2017 12:37:14
1043045 1 19/09/2017 12:38:51
1043049 5 19/09/2017 12:39:29
1043077 3 19/09/2017 12:39:59
1043079 12 19/09/2017 12:40:42
1043151 5 19/09/2017 12:42:18
1043158 16 19/09/2017 12:43:01
1043162 3 19/09/2017 12:43:45
1043165 9 19/09/2017 12:44:15
1043166 9 19/09/2017 12:44:48
1043169 9 19/09/2017 12:45:14
1043170 9 19/09/2017 12:45:41
1043189 25 19/09/2017 12:46:03
1043198 16 19/09/2017 12:46:43
1043229 5 19/09/2017 12:54:51
1043231 5 19/09/2017 12:55:34
1043245 30 19/09/2017 12:56:06
1043270 30 19/09/2017 12:56:31
1043271 9 19/09/2017 12:57:02
1043273 25 19/09/2017 12:57:24
1043274 20 19/09/2017 12:57:54
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1043275 20 19/09/2017 12:58:18
1043276 24 19/09/2017 13:02:26
1043277 24 19/09/2017 13:02:53
1043281 30 19/09/2017 13:03:14
1043294 33 19/09/2017 13:03:38
1043295 33 19/09/2017 14:15:37
1043296 33 19/09/2017 14:18:11
1043297 33 19/09/2017 14:19:24
1043298 5 19/09/2017 14:19:55
1043299 5 19/09/2017 14:20:33
1043301 5 19/09/2017 14:21:10
1043307 5 19/09/2017 14:21:32
1043367 3 19/09/2017 14:27:32
1043368 3 19/09/2017 14:28:04
1043373 25 19/09/2017 14:28:53
1043375 16 19/09/2017 14:29:52
1043385 2 19/09/2017 14:30:19
1043426 21 19/09/2017 14:30:43
1043513 5 19/09/2017 14:31:19
1043514 5 19/09/2017 14:31:43
1043516 5 19/09/2017 14:32:17
1043520 5 19/09/2017 14:32:42
1043521 5 19/09/2017 14:33:05
1043522 5 19/09/2017 14:33:31
1043531 5 19/09/2017 14:34:16
1043533 5 19/09/2017 14:35:02
1043534 5 19/09/2017 14:35:22
1043535 5 19/09/2017 14:36:01
1043536 5 19/09/2017 14:36:23
1043537 5 19/09/2017 14:36:46
1043538 5 19/09/2017 14:40:32
1043540 5 19/09/2017 14:48:19
1043541 5 19/09/2017 14:53:11
1043546 3 19/09/2017 14:57:03
1043547 29 19/09/2017 14:58:04
1043548 30 19/09/2017 14:58:46
1043551 9 19/09/2017 14:59:18
1043552 11 19/09/2017 14:59:41
1043553 9 19/09/2017 15:00:19
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1043560 11 19/09/2017 15:00:54
1043562 11 19/09/2017 15:01:41
1043587 5 19/09/2017 15:02:12
1043589 5 19/09/2017 15:02:49
1043590 5 19/09/2017 15:03:28
1043591 5 19/09/2017 15:04:17
1043592 5 19/09/2017 15:05:12
1043607 30 19/09/2017 15:06:17
1043608 30 19/09/2017 15:06:50
1043629 5 19/09/2017 15:07:29
1043631 5 19/09/2017 15:08:00
1043636 5 19/09/2017 15:08:36
1043658 16 19/09/2017 15:09:02
1043659 24 19/09/2017 15:09:35
1043660 24 19/09/2017 15:10:07
1043662 14 19/09/2017 15:10:33
1043682 5 19/09/2017 15:11:07
1043689 25 19/09/2017 15:11:32
1043691 16 19/09/2017 15:11:57
1043698 11 19/09/2017 15:12:18
1043700 30 19/09/2017 15:12:44
1043710 2 19/09/2017 15:13:08
1043727 3 19/09/2017 15:13:43
1043730 5 19/09/2017 15:14:18
1043733 18 19/09/2017 15:06:34
1043792 1 19/09/2017 15:07:11
1043793 1 19/09/2017 15:07:44
1043794 16 19/09/2017 15:08:37
1043808 29 19/09/2017 15:09:06
1043809 29 19/09/2017 15:09:37
1043813 5 19/09/2017 15:10:13
1043885 5 19/09/2017 15:10:50
1043886 7 19/09/2017 15:11:40
1043900 10 19/09/2017 15:12:13
1043908 20 19/09/2017 15:12:47
1043909 24 19/09/2017 15:13:22
1043911 17 19/09/2017 15:13:55
1043916 16 19/09/2017 15:14:24
1043917 25 19/09/2017 15:14:53
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1043923 9 19/09/2017 15:15:24
1043924 15 19/09/2017 15:16:48
1043925 22 19/09/2017 15:17:17
1043964 33 19/09/2017 16:02:04
1043965 30 19/09/2017 16:04:13
1043966 29 19/09/2017 16:07:16
1043967 32 19/09/2017 16:07:54
1043968 30 19/09/2017 16:08:21
1043969 32 19/09/2017 16:08:44
1043970 29 19/09/2017 16:10:24
1044074 5 19/09/2017 16:11:08
1044076 5 19/09/2017 16:11:41
1044080 5 19/09/2017 16:12:09
1044122 5 19/09/2017 16:12:37
1044129 1 19/09/2017 16:13:05
1044134 5 19/09/2017 16:13:29
1044145 5 19/09/2017 16:13:58
1044151 14 19/09/2017 16:14:24
1044153 1 19/09/2017 16:16:36
1044165 19 19/09/2017 16:17:01
1044166 1 19/09/2017 16:17:27
1044171 25 19/09/2017 16:18:23
1044172 25 19/09/2017 16:18:56
1044231 5 22/09/2017 14:15:53
1044232 5 22/09/2017 14:17:06
1044234 30 22/09/2017 14:18:12
1044276 5 22/09/2017 14:28:52
1044379 3 22/09/2017 14:19:15
1044458 3 22/09/2017 14:20:19
1044459 3 22/09/2017 14:21:00
1044480 14 22/09/2017 14:21:33
1044481 14 22/09/2017 14:22:11
1044482 14 22/09/2017 14:22:56
1044484 14 20/09/2017 12:15:28
1044502 9 20/09/2017 12:18:12
1044505 25 20/09/2017 12:18:38
1044507 7 20/09/2017 12:19:06
1044508 7 20/09/2017 12:19:35
1044535 21 20/09/2017 12:20:09
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1044580 30 20/09/2017 12:21:18
1044581 30 20/09/2017 12:21:38
1044582 30 20/09/2017 12:21:57
1044583 30 20/09/2017 12:22:19
1044584 5 20/09/2017 12:23:30
1044586 19 20/09/2017 12:23:50
1044596 14 20/09/2017 12:24:11
1044620 5 20/09/2017 12:24:33
1044622 5 20/09/2017 12:25:00
1044623 5 20/09/2017 12:25:19
1044625 5 20/09/2017 12:25:43
1044626 5 20/09/2017 12:26:05
1044627 5 20/09/2017 12:26:24
1044628 5 20/09/2017 12:26:44
1044629 5 20/09/2017 12:27:19
1044630 5 20/09/2017 12:27:40
1044633 5 20/09/2017 12:28:06
1044653 5 20/09/2017 12:28:48
1044654 5 20/09/2017 12:29:06
1044655 5 20/09/2017 12:29:25
1044656 5 20/09/2017 12:29:45
1044657 5 20/09/2017 12:30:59
1044671 16 20/09/2017 12:31:21
1044694 30 20/09/2017 12:31:43
1044697 25 20/09/2017 12:32:03
1044715 19 20/09/2017 12:33:54
1044716 16 20/09/2017 12:34:25
1044738 19 20/09/2017 12:34:55
1044739 19 20/09/2017 12:35:21
1044785 5 20/09/2017 12:35:55
1044828 25 20/09/2017 12:37:15
1044831 9 20/09/2017 12:38:21
1044833 30 20/09/2017 12:38:48
1044902 7 20/09/2017 12:39:14
1044903 7 20/09/2017 12:40:16
1044908 10 20/09/2017 12:41:17
1044912 16 20/09/2017 12:41:54
1044915 14 20/09/2017 12:42:33
1044917 5 20/09/2017 12:44:35
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1044919 11 20/09/2017 12:44:54
1044921 11 20/09/2017 12:45:12
1044923 11 20/09/2017 12:45:39
1044924 5 20/09/2017 12:46:23
1044925 5 20/09/2017 12:47:04
1044928 5 20/09/2017 12:49:03
1044929 5 20/09/2017 12:49:21
1044931 5 20/09/2017 12:50:04
1044932 5 20/09/2017 12:50:27
1044933 5 20/09/2017 12:51:03
1044956 14 20/09/2017 14:27:50
1044967 30 20/09/2017 14:28:10
1044968 10 20/09/2017 14:29:08
1045064 19 20/09/2017 14:29:42
1045070 25 20/09/2017 14:30:06
1045072 19 20/09/2017 14:30:25
1045163 16 20/09/2017 14:30:48
1045164 18 20/09/2017 14:31:10
1045165 24 20/09/2017 14:31:33
1045166 25 20/09/2017 14:31:59
1045167 26 20/09/2017 14:32:18
1045168 3 20/09/2017 14:32:38
1045178 32 20/09/2017 14:32:57
1045179 32 20/09/2017 14:33:19
1045180 32 20/09/2017 14:33:41
1045181 32 20/09/2017 14:34:01
1045182 32 20/09/2017 14:34:34
1045182 32 20/09/2017 14:34:34
1045203 2 20/09/2017 14:36:18
1045214 30 20/09/2017 14:36:37
1045215 29 20/09/2017 14:36:57
1045216 1 20/09/2017 14:37:35
1045217 1 20/09/2017 14:37:54
1045238 16 20/09/2017 14:38:35
1045273 11 20/09/2017 14:38:56
1045279 25 20/09/2017 14:39:20
1045280 25 20/09/2017 14:39:40
1045281 25 20/09/2017 14:39:58
1045283 25 20/09/2017 14:40:29
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1045333 14 20/09/2017 14:44:18
1045338 9 20/09/2017 14:44:43
1045339 11 20/09/2017 14:45:21
1045340 16 20/09/2017 14:45:44
1045343 6 20/09/2017 14:46:16
1045349 5 20/09/2017 14:46:47
1045352 3 20/09/2017 14:47:11
1045353 25 20/09/2017 14:47:33
1045369 29 22/09/2017 14:28:10
1045370 29 22/09/2017 14:28:49
1045374 25 22/09/2017 14:30:09
1045375 2 22/09/2017 14:30:29
1045376 12 22/09/2017 14:30:52
1045382 5 22/09/2017 14:31:13
1045383 5 22/09/2017 14:31:35
1045384 5 22/09/2017 14:31:55
1045385 5 22/09/2017 14:32:15
1045386 11 22/09/2017 14:32:33
1045387 8 22/09/2017 14:32:52
1045407 7 22/09/2017 14:33:14
1045470 5 22/09/2017 14:35:05
1045507 5 22/09/2017 14:35:48
1045508 5 22/09/2017 14:36:08
1045509 25 22/09/2017 14:37:06
1045531 5 22/09/2017 14:37:36
1045536 5 22/09/2017 14:37:58
1045564 11 22/09/2017 14:38:20
1045570 11 22/09/2017 14:38:47
1045614 25 22/09/2017 14:39:10
1045617 9 22/09/2017 14:39:32
1045630 31 22/09/2017 14:41:24
1045632 31 22/09/2017 14:41:52
1045636 20 22/09/2017 14:42:17
1045653 20 22/09/2017 14:42:55
1045654 9 22/09/2017 14:47:56
1045655 34 22/09/2017 14:48:30
1045681 34 22/09/2017 14:49:20
1045685 5 22/09/2017 14:49:55
1045686 5 22/09/2017 14:50:29
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1045691 5 22/09/2017 14:50:56
1045692 5 22/09/2017 14:51:21
1045706 17 22/09/2017 14:51:42
1045710 25 22/09/2017 14:52:09
1045711 16 22/09/2017 14:52:40
1045738 21 22/09/2017 14:53:03
1045741 17 22/09/2017 14:53:27
1045786 30 22/09/2017 14:53:51
1045787 30 22/09/2017 14:54:17
1045895 11 22/09/2017 14:55:31
1045896 9 22/09/2017 14:56:04
1045907 5 22/09/2017 14:56:30
1045908 5 22/09/2017 14:56:48
1045934 5 22/09/2017 14:57:12
1045937 5 22/09/2017 14:57:33
1045955 9 22/09/2017 14:58:12
1045956 16 22/09/2017 14:58:36
1045963 14 22/09/2017 14:58:57
1045964 16 22/09/2017 14:59:32
1045965 14 22/09/2017 15:00:14
1045973 3 22/09/2017 15:01:26
1045975 16 22/09/2017 15:03:45
1045985 28 22/09/2017 15:04:42
1045990 33 22/09/2017 15:05:06
1045991 33 22/09/2017 15:05:30
1045992 5 22/09/2017 15:05:54
1045993 10 22/09/2017 15:06:17
1046014 25 22/09/2017 15:09:35
1046032 5 22/09/2017 15:10:59
1046033 5 22/09/2017 15:11:40
1046034 5 22/09/2017 15:12:49
1046035 5 22/09/2017 15:13:59
1046036 5 22/09/2017 15:14:38
1046038 5 22/09/2017 15:15:19
1046039 5 22/09/2017 15:17:47
1046040 5 22/09/2017 15:18:23
1046043 5 22/09/2017 15:18:55
1046044 5 22/09/2017 15:19:25
1046045 5 22/09/2017 15:20:01
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1046046 5 22/09/2017 15:20:42
1046047 5 22/09/2017 15:21:56
1046048 5 22/09/2017 15:22:30
1046049 5 22/09/2017 15:23:03
1046050 5 22/09/2017 15:23:36
1046052 5 22/09/2017 15:24:09
1046053 5 22/09/2017 15:24:45
1046054 5 22/09/2017 15:25:22
1046055 5 22/09/2017 15:25:56
1046056 5 22/09/2017 15:26:31
1046057 5 22/09/2017 15:29:12
1046058 5 22/09/2017 15:29:36
1046060 5 22/09/2017 15:30:15
1046061 5 22/09/2017 15:31:09
1046062 5 22/09/2017 15:31:43
1046063 5 22/09/2017 15:32:22
1046064 5 22/09/2017 15:32:57
1046067 5 22/09/2017 16:09:04
1046068 5 22/09/2017 16:09:49
1046069 5 22/09/2017 16:10:58
1046071 5 22/09/2017 16:12:13
1046072 5 22/09/2017 16:12:40
1046074 5 22/09/2017 16:15:12
1046075 5 22/09/2017 16:15:40
1046076 5 22/09/2017 16:16:29
1046077 5 22/09/2017 16:16:55
1046078 5 22/09/2017 16:17:25
1046079 5 22/09/2017 16:18:00
1046080 5 22/09/2017 16:18:29
1046081 5 22/09/2017 16:18:58
1046083 5 22/09/2017 16:19:38
1046084 5 22/09/2017 16:22:35
1046087 99 22/09/2017 16:23:00
1046088 5 22/09/2017 16:23:30
1046089 5 22/09/2017 16:23:56
1046090 5 22/09/2017 16:24:39
1046091 5 22/09/2017 16:25:03
1046094 5 22/09/2017 16:25:58
1046095 5 22/09/2017 16:25:34
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1046096 5 22/09/2017 16:26:47
1046097 5 22/09/2017 16:27:28
1046098 5 22/09/2017 16:27:56
1046099 5 22/09/2017 16:28:26
1046100 5 22/09/2017 16:28:55
1046101 5 22/09/2017 16:29:23
1046102 5 22/09/2017 16:29:51
1046103 5 22/09/2017 16:30:21
1046104 5 22/09/2017 16:30:47
1046105 5 22/09/2017 16:31:15
1046106 5 22/09/2017 16:33:27
1046108 5 22/09/2017 16:34:04
1046109 5 22/09/2017 16:34:38
1046110 5 22/09/2017 16:35:08
1046112 5 22/09/2017 16:35:42
1046113 5 22/09/2017 16:36:13
1046114 5 22/09/2017 16:36:41
1046115 5 22/09/2017 16:37:12
1046170 5 22/09/2017 14:33:46
1046172 5 22/09/2017 14:34:39
1046173 5 22/09/2017 14:35:49
1046175 5 22/09/2017 14:36:38
1046177 5 22/09/2017 14:37:28
1046178 5 22/09/2017 14:38:24
1046180 5 22/09/2017 14:40:37
1046184 30 22/09/2017 14:41:24
1046185 16 22/09/2017 14:42:11
1046187 14 22/09/2017 14:43:05
1046237 5 22/09/2017 14:44:07
1046341 16 22/09/2017 14:46:02
1046355 16 22/09/2017 14:47:34
1046364 5 22/09/2017 14:48:57
1046365 5 22/09/2017 14:50:53
1046367 5 22/09/2017 14:55:41
1046379 5 22/09/2017 14:52:54
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
322877 389380 476215 476897 486366
514868 526949 576810 579880 580032
593501 600331 601847 616495 616655
627009 628637 629726 634622 636936
639501 640247 643528 646754 655028
655386 657265 661382 672603 672973
677331 683480 687179 687506 688552
699529 706086 710474 711638 712095
713062 719219 720403 723510 723996
724643 727243 729000 730267 739355
740564 752574 753472 754712 755020
759269 766490 771719 774008 791898
801630 801643 804570 818297 835470
835874 837960 858017 863000 864188
868416 875264 879284 880686 889288
891456 896826 896990 897005 901029
926279 935064 935765 937433 949049
954912 955441 960180 960328 969069
969306 970078 976533 977886 984412
987996 988690 996386 1003130 1004931
1005261 1012586 1027852 1028348 1033513
1041980 1044455 1045304 1050041 1057639
1058976 1059137 1065904 1066851 1067600
1072446 1075551 1076461 1079220 1081223
1083230 1084618 1087785 1089931 1090329
1093469 1094189 1107380 1111825 1112725
1112729 1118537 1120130 1123231 1125647
1133972 1136206 1145574 1146194 1146759
1155551 1165610 1165655 1167263 1168663
1174913 1185112 1188125 1189745 1191848
1192393 1195063 1197236 1197896 1199381
1201738 1202429 1203209 1203335 1209370
1215878 1220810 1225726 1231404 1231536
1233295 1234086 1238027 1238081 1238659
1239646 1240900 1242360 1248134 1251708
1252134 1253597 1254597 1260600 1263737
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
1264056 1270286 1276902 1277047 1279164
1286943 1288424 1288569 1288777 1290208
1293197 1293258 1297587 1299344 1299609
1301255 1303858 1304256 1304366 1304938
1304939 1305524 1306064 1307162 1307213
1309279 1312103 1317248 1318473 1318561
1320638 1320639 1321231 1321423 1329792
1334460 1336202 1336651 1338276 1340884
1343753 1344587 1345085 1345406 1346025
1346073 1347981 1348877 1356665 1356712
1358667 1364093 1368661 1370159 1370165
1373861 1375453 1376664 1377739 1380017
1385036 1385038 1392702 1394760 1398344
1400010 1400016 1402537 1402872 1403791
1405201 1405411 1407737 1421897 1425756
1425764 1425765 1434683 1436990 1438842
1448175 1467004 1507437 1520690 1523150
1524984 1549872 1556338 1558556 1587462
1603494 1610535 1612121 1665371 1667862
1677523 1683375 1689969 1697316 1705355
1711537 1724942 1730032 1742396 1742406
1745201 1745733 1758947 1759983 1763338
1767659 1784284 1796531 1804821 1806053
1806793 1806796 1807397 1808506 1814149
1814492 1814653 1816129 1817184 1818532
1818535 1819271 1821764 1822172 1823549
1823792 1824668 1824739 1824753 1824777
1824783 1825169 1825254 1825255 1825523
1825528 1825929 1826008 1826032 1826063
1826484 1826509 1826738 1826739 1827628
1827737 1828043 1828240 1828255 1828608
1828915 1830811 1830812 1832158 1832527
1833039 1834082 1834083 1834481 1835855
1839683 1841483 1841498 1843056 1843057
1843058 1843059 1843061 1843517 1844650
1844723 1847226 1847316 1849105 1850176
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Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
1850768 1850769 1850770 1850772 1853359
1857017 1857349 1859194 1861580 1864292
1864294 1864794 1865095 1868133 1870192
1875210 1876532 1879663 1879691 1880065
1881886 1885039 1886679 1886729 1888414
1892853 1899859 1906738 1908505 1915201
1922620 1923862 1926482 1926541 1927188
1929881 1942350 1944343 1944347 1944991
1949011 1957781 1976184 1984780 1989187
2028957 2044718 2046674 2048192 2048840
2048951 2050405 2056851 2059082 2059163
2059689 2059693 2060210 2061049 2066697
2067710 2069469 2069650 2077430 2081947
2082059 2085218 2085234 2085500 2091823
2091825 2092100 2096140 2096217 2100605
2106674 2118547 2124344 2124447 2125848
2126937 2127756 2129826 2130222 2133406
2140378 2143266 2143273 2146345 2146414
2158957 2164804 2165437 2165705 2168056
2175713 2176009 2176384 2176561 2183429
2186357 2186819 2188247 2188715 2188790
2189981 2191001 2191604 2192385 2193888
2196516 2196875 2196876 2196877 2196878
2196879 2197423 2198418 2202503 2203050
2203055 2203149 2203693 2203694 2204529
2206413 2207134 2207520 2208239 2212462
2212707 2213791 2213792 2213795 2213796
2214441 2214650 2223845 2223853 2223854
2223983 2224456 2226782 2227688 2227712
2228682 2228743 2228922 2230462 2230465
2230699 2233429 2233431 2234313 2234394
2236221 2237591 2237644 2237645 2237821
2239009 2239286 2239702 2239703 2239706
2239846 2240101 2240102 2240545 2240552
2240687 2240689 2240691 2240693 2240695
2240696 2240783 2240862 2242576 2243749

 
 

 

7827



Trade Marks Journal No: 1816 ,   25/09/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2244372 2244652 2244776 2245237 2247848
2248581 2248835 2249339 2249385 2250038
2251315 2251319 2254260 2254301 2255057
2255084 2256612 2259315 2259586 2260051
2260104 2260220 2260609 2260949 2260950
2265197 2266514 2266596 2270564 2273256
2273257 2273298 2276482 2282426 2283159
2283546 2283744 2283763 2283834 2286814
2286815 2287006 2287601 2288578 2289335
2291374 2291895 2292175 2292416 2292422
2292423 2292546 2293113 2301812 2302993
2303039 2303040 2305506 2305759 2310915
2313925 2316580 2316584 2318961 2323191
2323719 2326101 2332785 2333543 2334838
2337482 2346431 2349594 2352852 2353160
2358376 2358512 2358785 2361179 2361181
2361191 2361214 2364986 2364987 2365154
2365155 2367921 2368382 2370706 2370870
2372862 2372864 2379807 2380314 2384194
2387040 2392596 2392887 2393066 2393608
2393638 2394096 2394514 2394625 2394882
2397966 2403308 2413186 2416802 2417063
2422484 2426593 2428553 2428625 2428649
2429350 2432468 2434253 2435349 2436505
2437546 2437547 2437552 2437554 2437557
2437562 2438835 2439366 2439570 2439778
2440732 2441171 2442380 2443031 2447382
2448039 2448192 2449609 2450669 2451472
2451989 2452454 2452490 2452692 2454495
2454873 2455434 2455754 2456873 2456991
2462378 2462968 2462969 2462970 2465277
2465493 2465986 2466640 2466641 2467929
2468435 2469311 2469818 2470177 2471789
2471808 2472971 2473004 2473005 2473037
2474228 2474690 2475491 2476245 2476249
2476358 2476689 2478920 2480563 2483267
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2483268 2487308 2487310 2487883 2487898
2495211 2498993 2499319 2499508 2511514
2513636 2538844 2541301 2541303 2550803
2558650 2560052 2560652 2560770 2561876
2563771 2566743 2567341 2568649 2568653
2568655 2576513 2576516 2576518 2579305
2579306 2579308 2579311 2579432 2579437
2579761 2580191 2580398 2583122 2583130
2583231 2584212 2584690 2584714 2586300
2587081 2587120 2587124 2587125 2587153
2587159 2587792 2587793 2588370 2588448
2588880 2589441 2589442 2589444 2589447
2589448 2589449 2589450 2589455 2589456
2589457 2589458 2591141 2593782 2594218
2595250 2596656 2597435 2599443 2604776
2606662 2610417 2611641 2619392 2621104
2633178 2636834 2637742 2642570 2643720
2644479 2646222 2646226 2646228 2648767
2648805 2650351 2652390 2653510 2654033
2656901 2659519 2659956 2660129 2662699
2663869 2667111 2680567 2683279 2683436
2684200 2686815 2686817 2689123 2691909
2701479 2701481 2702382 2702487 2707813
2710354 2711796 2712819 2713569 2714980
2716667 2717048 2717465 2719761 2719768
2720163 2722367 2724653 2724655 2724658
2724770 2725316 2727050 2727758 2728292
2729014 2730661 2730664 2730674 2732728
2732729 2733653 2734319 2736300 2736328
2737305 2738431 2740546 2740574 2743690
2744624 2745843 2746515 2746711 2748164
2749627 2749826 2749995 2750110 2750277
2751113 2751600 2752423 2754020 2755727
2755830 2756389 2756402 2757127 2758015
2760100 2760408 2761074 2761083 2761089
2761218 2761251 2761255 2761307 2761428
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2761483 2761646 2761670 2761682 2761724
2761871 2762303 2762308 2762309 2762414
2762433 2762442 2762476 2762494 2762526
2762567 2762609 2762680 2762740 2762979
2763559 2763766 2764760 2764873 2764878
2764879 2764895 2764896 2764897 2764900
2764902 2764903 2764913 2764914 2764973
2765037 2765146 2765193 2765207 2765209
2765307 2765324 2765327 2765374 2765384
2765401 2765466 2765481 2765482 2765484
2765501 2765517 2765520 2765542 2765552
2765591 2765618 2765633 2765667 2765670
2765672 2765673 2765674 2765700 2765714
2765724 2765730 2765735 2765737 2765742
2765745 2765755 2765762 2765768 2765771
2765815 2765824 2765864 2765883 2765888
2765899 2765909 2765939 2765941 2765943
2765958 2765966 2765990 2765993 2766022
2766023 2766054 2766066 2766073 2766094
2766136 2766188 2766208 2766214 2766240
2766241 2766258 2766293 2766318 2766324
2766383 2766439 2766442 2766471 2766495
2766497 2766498 2766499 2766534 2766546
2766615 2766620 2766635 2766642 2766651
2766652 2766653 2766655 2766656 2766657
2766658 2766659 2766675 2766686 2766687
2766695 2766722 2766750 2766768 2766795
2766819 2766874 2766923 2766924 2766925
2766926 2766930 2766944 2766947 2766959
2766964 2766994 2767006 2767009 2767021
2767077 2767083 2767086 2767116 2767137
2767163 2767172 2767205 2767207 2767239
2767258 2767259 2767276 2767287 2767298
2767300 2767362 2767364 2767365 2767366
2767380 2767381 2767434 2767470 2767487
2767506 2767513 2767537 2767555 2767572
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2767575 2767612 2767622 2767639 2767648
2767660 2767665 2767666 2767668 2767669
2767677 2767678 2767699 2767712 2767725
2767727 2767730 2767731 2767755 2767780
2767794 2767801 2767804 2767807 2767818
2767820 2767822 2767823 2767831 2767836
2767847 2767848 2767849 2767853 2767856
2767857 2767858 2767882 2767883 2767914
2767936 2767953 2767954 2767955 2767956
2767961 2768005 2768014 2768025 2768031
2768037 2768038 2768043 2768050 2768057
2768063 2768074 2768075 2768085 2768134
2768135 2768136 2768158 2768159 2768165
2768216 2768223 2768251 2768252 2768254
2768257 2768266 2768267 2768284 2768302
2768303 2768304 2768317 2768340 2768346
2768352 2768354 2768356 2768395 2768413
2768415 2768479 2768480 2768481 2768506
2768522 2768529 2768530 2768544 2768547
2768548 2768558 2768560 2768561 2768569
2768577 2768580 2768585 2768586 2768587
2768588 2768589 2768590 2768591 2768617
2768619 2768620 2768621 2768625 2768631
2768641 2768642 2768645 2768646 2768651
2768669 2768681 2768700 2768704 2768711
2768740 2768741 2768743 2768744 2768746
2768749 2768752 2768753 2768761 2768776
2768777 2768791 2768842 2768859 2768860
2768887 2768889 2768891 2768892 2768893
2768894 2768926 2768927 2768929 2768930
2768931 2768933 2768934 2768939 2768975
2768976 2768977 2768979 2768980 2768987
2768989 2769014 2769056 2769062 2769066
2769067 2769069 2769070 2769071 2769072
2769075 2769076 2769077 2769078 2769084
2769085 2769094 2769116 2769120 2769122
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2769124 2769150 2769151 2769200 2769202
2769221 2769222 2769235 2769237 2769243
2769245 2769246 2769247 2769250 2769251
2769252 2769262 2769267 2769269 2769271
2769343 2769347 2769361 2769373 2769384
2769408 2769432 2769494 2769508 2769515
2769516 2769517 2769548 2769549 2769550
2769551 2769562 2769569 2769581 2769585
2769588 2769602 2769608 2769611 2769612
2769613 2769630 2769641 2769642 2769644
2769645 2769667 2769669 2769670 2769671
2769672 2769683 2769694 2769703 2769705
2769710 2769732 2769738 2769739 2769761
2769764 2769789 2769796 2769807 2769808
2769816 2769825 2769839 2769840 2769841
2769843 2769844 2769869 2769941 2769943
2769951 2769952 2769963 2769964 2769965
2770001 2770009 2770012 2770018 2770052
2770058 2770074 2770076 2770086 2770092
2770099 2770100 2770102 2770103 2770104
2770106 2770107 2770115 2770120 2770121
2770122 2770123 2770128 2770154 2770177
2770188 2770198 2770201 2770202 2770208
2770210 2770270 2770279 2770286 2770288
2770289 2770290 2770291 2770296 2770297
2770300 2770301 2770305 2770306 2770309
2770311 2770317 2770359 2770369 2770431
2770443 2770444 2770449 2770451 2770453
2770454 2770455 2770462 2770467 2770486
2770518 2770521 2770523 2770533 2770534
2770536 2770567 2770569 2770571 2770574
2770586 2770592 2770612 2770613 2770626
2770629 2770631 2770643 2770675 2770681
2770703 2770716 2770719 2770727 2770777
2770801 2770808 2770820 2770830 2770836
2770880 2770885 2770898 2770932 2770933
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2770936 2770937 2770952 2770953 2770954
2770961 2770989 2770993 2770999 2771000
2771003 2771051 2771063 2771066 2771095
2771103 2771104 2771109 2771119 2771133
2771166 2771171 2771177 2771205 2771213
2771216 2771221 2771223 2771225 2771227
2771228 2771229 2771230 2771231 2771232
2771233 2771240 2771242 2771243 2771245
2771248 2771249 2771254 2771261 2771262
2771263 2771265 2771269 2771270 2771276
2771282 2771286 2771318 2771332 2771345
2771367 2771405 2771460 2771505 2771536
2771543 2771544 2771545 2771549 2771550
2771555 2771594 2771609 2771640 2771648
2771654 2771665 2771686 2771687 2771702
2771741 2771765 2771766 2771767 2771771
2771774 2771776 2771777 2771778 2771779
2771780 2771797 2771820 2771821 2771843
2771870 2771871 2771892 2771899 2771928
2771930 2771934 2771935 2771946 2771948
2771949 2771962 2771964 2771966 2771967
2771968 2771969 2771974 2771978 2771979
2771980 2771982 2771983 2771985 2771986
2771990 2771992 2772036 2772040 2772048
2772078 2772079 2772080 2772095 2772097
2772109 2772167 2772176 2772186 2772197
2772249 2772256 2772258 2772259 2772260
2772287 2772304 2772305 2772310 2772323
2772330 2772358 2772363 2772373 2772379
2772384 2772405 2772408 2772413 2772414
2772416 2772417 2772418 2772421 2772422
2772424 2772428 2772430 2772431 2772434
2772447 2772453 2772515 2772543 2772545
2772563 2772575 2772586 2772589 2772593
2772594 2772606 2772607 2772613 2772616
2772662 2772674 2772678 2772681 2772685
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2772687 2772689 2772700 2772720 2772730
2772751 2772753 2772768 2772772 2772773
2772774 2772775 2772777 2772778 2772783
2772790 2772794 2772796 2772800 2772802
2772806 2772819 2772837 2772838 2772839
2772850 2772854 2772860 2772864 2772871
2772872 2772876 2772877 2772883 2772885
2772891 2772911 2772923 2772932 2772941
2772944 2772946 2772969 2772971 2772973
2772976 2772986 2772990 2772992 2772994
2772995 2773012 2773013 2773029 2773040
2773047 2773050 2773051 2773053 2773065
2773101 2773165 2773174 2773175 2773181
2773184 2773203 2773244 2773256 2773258
2773260 2773261 2773279 2773289 2773290
2773294 2773320 2773356 2773358 2773363
2773367 2773376 2773377 2773378 2773390
2773391 2773393 2773394 2773395 2773396
2773398 2773400 2773404 2773407 2773411
2773412 2773426 2773427 2773452 2773481
2773498 2773540 2773570 2773576 2773577
2773611 2773636 2773650 2773666 2773668
2773669 2773681 2773701 2773703 2773705
2773708 2773712 2773713 2773763 2773767
2773769 2773770 2773772 2773774 2773780
2773781 2773783 2773803 2773805 2773812
2773867 2773889 2773896 2773899 2773903
2773913 2773916 2773921 2773923 2773939
2773971 2773974 2773976 2773982 2773983
2773985 2773987 2773988 2773991 2774004
2774008 2774010 2774014 2774016 2774017
2774029 2774035 2774039 2774066 2774085
2774086 2774090 2774100 2774121 2774145
2774150 2774158 2774163 2774177 2774253
2774284 2774343 2774347 2774366 2774367
2774384 2774385 2774387 2774389 2774394
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2774396 2774400 2774426 2774445 2774488
2774504 2774551 2774557 2774576 2774588
2774595 2774596 2774621 2774642 2774643
2774648 2774650 2774667 2774705 2774707
2774708 2774712 2774723 2774725 2774727
2774729 2774735 2774773 2774778 2774787
2774804 2774806 2774860 2774883 2774888
2774929 2774936 2774937 2774951 2774972
2774983 2774994 2775013 2775047 2775109
2775122 2775142 2775179 2775182 2775187
2775201 2775211 2775212 2775220 2775232
2775241 2775258 2775268 2775277 2775321
2775346 2775351 2775364 2775366 2775376
2775392 2775395 2775409 2775410 2775412
2775413 2775414 2775416 2775433 2775444
2775446 2775458 2775459 2775471 2775500
2775501 2775502 2775505 2775536 2775539
2775540 2775542 2775546 2775547 2775549
2775550 2775551 2775552 2775553 2775554
2775558 2775566 2775585 2775613 2775641
2775652 2775653 2775654 2775655 2775656
2775657 2775658 2775711 2775731 2775739
2775743 2775835 2775852 2775853 2775860
2775862 2775866 2775877 2775940 2775966
2775989 2776012 2776022 2776039 2776066
2776073 2776074 2776079 2776108 2776109
2776127 2776129 2776131 2776135 2776136
2776137 2776147 2776152 2776153 2776158
2776183 2776190 2776193 2776199 2776207
2776210 2776211 2776212 2776214 2776233
2776234 2776251 2776270 2776275 2776301
2776328 2776341 2776345 2776359 2776361
2776362 2776363 2776387 2776391 2776468
2776470 2776485 2776487 2776492 2776494
2776497 2776500 2776503 2776509 2776518
2776519 2776526 2776533 2776534 2776540
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2776541 2776542 2776543 2776554 2776567
2776580 2776583 2776587 2776591 2776594
2776595 2776599 2776600 2776605 2776610
2776627 2776631 2776637 2776642 2776649
2776655 2776664 2776665 2776666 2776671
2776675 2776687 2776690 2776715 2776719
2776721 2776728 2776730 2776734 2776745
2776757 2776759 2776790 2776795 2776797
2776818 2776823 2776824 2776825 2776827
2776841 2776854 2776857 2776858 2776873
2776874 2776875 2776876 2776887 2776913
2776916 2776917 2776926 2776928 2776957
2776984 2776989 2777003 2777004 2777007
2777041 2777042 2777043 2777045 2777046
2777053 2777080 2777083 2777088 2777105
2777106 2777108 2777110 2777111 2777115
2777131 2777132 2777165 2777173 2777186
2777187 2777188 2777190 2777192 2777198
2777203 2777224 2777244 2777252 2777255
2777256 2777258 2777271 2777274 2777278
2777282 2777284 2777291 2777298 2777307
2777329 2777339 2777345 2777360 2777361
2777374 2777380 2777388 2777393 2777394
2777396 2777455 2777474 2777483 2777499
2777525 2777526 2777527 2777539 2777550
2777553 2777558 2777639 2777644 2777647
2777651 2777652 2777654 2777656 2777657
2777660 2777671 2777686 2777687 2777688
2777689 2777691 2777692 2777693 2777694
2777699 2777704 2777705 2777706 2777711
2777722 2777730 2777733 2777734 2777735
2777737 2777756 2777764 2777769 2777845
2777862 2777868 2777885 2777889 2777893
2777904 2777905 2777907 2777911 2777912
2777914 2777915 2777918 2777921 2777931
2777956 2777967 2777969 2777972 2777976
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2778002 2778011 2778013 2778029 2778066
2778148 2778150 2778161 2778163 2778164
2778165 2778188 2778192 2778196 2778201
2778258 2778273 2778278 2778317 2778323
2778331 2778340 2778341 2778354 2778361
2778362 2778387 2778424 2778446 2778447
2778454 2778466 2778470 2778483 2778484
2778498 2778533 2778566 2778602 2778611
2778636 2778640 2778647 2778696 2778701
2778726 2778746 2778754 2778757 2778765
2778766 2778771 2778784 2778785 2778793
2778794 2778830 2778844 2778852 2778866
2778899 2778919 2778921 2778927 2778943
2779007 2779008 2779030 2779059 2779065
2779090 2779091 2779094 2779098 2779099
2779121 2779122 2779181 2779187 2779188
2779194 2779195 2779198 2779201 2779236
2779237 2779244 2779248 2779255 2779285
2779286 2779289 2779439 2779441 2779444
2779445 2779459 2779464 2779476 2779483
2779485 2779495 2779503 2779520 2779532
2779542 2779552 2779561 2779565 2779568
2779570 2779599 2779635 2779653 2779654
2779675 2779677 2779678 2779680 2779683
2779690 2779697 2779706 2779708 2779710
2779711 2779716 2779722 2779732 2779734
2779735 2779737 2779802 2779808 2779825
2779833 2779843 2779855 2779865 2779867
2779899 2779925 2779943 2779944 2779963
2779994 2780028 2780055 2780072 2780073
2780084 2780105 2780138 2780140 2780158
2780173 2780201 2780202 2780257 2780271
2780283 2780311 2780320 2780377 2780434
2780472 2780528 2780530 2780585 2780630
2780656 2780666 2780699 2780731 2780761
2780809 2780832 2780868 2780905 2780927
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2780955 2780987 2781030 2781036 2781038
2781045 2781046 2781055 2781092 2781104
2781190 2781263 2781288 2781334 2781335
2781351 2781430 2781451 2781756 2781811
2781819 2781822 2781848 2781869 2781871
2781916 2781975 2782112 2782117 2782125
2782176 2782204 2782234 2782258 2782286
2782305 2782353 2782365 2782372 2782373
2782401 2782406 2782409 2782417 2782421
2782430 2782483 2782565 2782586 2782598
2782678 2782686 2782696 2782785 2782816
2782844 2782891 2782919 2782939 2782943
2782970 2783026 2783065 2783066 2783073
2783094 2783153 2783174 2783292 2783356
2783449 2783471 2783502 2783531 2783551
2783561 2783564 2783584 2783607 2783613
2783720 2783726 2783727 2783729 2783819
2783884 2783992 2784029 2784036 2784065
2784160 2784176 2784203 2784241 2784248
2784250 2784353 2784390 2784429 2784441
2784452 2784510 2784519 2784593 2784594
2784641 2784753 2784804 2784901 2785010
2785188 2785202 2785391 2785511 2785516
2785555 2785654 2785765 2785822 2785927
2785929 2785993 2786044 2786046 2786051
2786104 2786128 2786139 2786191 2786192
2786287 2786334 2786426 2786427 2786453
2786454 2786459 2786474 2786617 2786660
2786722 2786750 2786803 2786816 2786829
2786892 2786911 2786948 2787004 2787028
2787066 2787187 2787270 2787275 2787276
2787280 2787340 2787353 2787427 2787475
2787500 2787582 2787626 2787627 2787702
2787758 2787778 2787792 2787795 2787804
2787811 2787899 2787903 2787904 2787913
2788053 2788063 2788114 2788157 2788181
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2788245 2788266 2788355 2788366 2788368
2788433 2788506 2788571 2788582 2788588
2788661 2788779 2788785 2788793 2788794
2788795 2788817 2788846 2788864 2788922
2788931 2788942 2788946 2788950 2788999
2789000 2789008 2789010 2789079 2789124
2789143 2789158 2789266 2789303 2789388
2789414 2789453 2789469 2789553 2789690
2789701 2789727 2789732 2789737 2789751
2789807 2789936 2789944 2789995 2790003
2790021 2790022 2790024 2790098 2790137
2790154 2790198 2790219 2790221 2790286
2790291 2790295 2790312 2790313 2790321
2790328 2790332 2790344 2790347 2790391
2790392 2790400 2790403 2790409 2790422
2790423 2790441 2790488 2790539 2790572
2790574 2790594 2790614 2790635 2790640
2790648 2790707 2790731 2790753 2790754
2790780 2790793 2790881 2790923 2790934
2790943 2790945 2790970 2790987 2791037
2791040 2791046 2791064 2791151 2791183
2791189 2791243 2791262 2791303 2791310
2791447 2791473 2791578 2791618 2791642
2791649 2791657 2791730 2791761 2791836
2791845 2791872 2791876 2791936 2791939
2791963 2791964 2791978 2791999 2792030
2792042 2792084 2792178 2792188 2792190
2792191 2792224 2792231 2792277 2792288
2792289 2792361 2792384 2792416 2792474
2792509 2792567 2792639 2792653 2792679
2792725 2792837 2792886 2792891 2792971
2792974 2793019 2793021 2793029 2793051
2793080 2793090 2793098 2793161 2793179
2793234 2793253 2793260 2793268 2793370
2793387 2793477 2793521 2793532 2793573
2793601 2793612 2793666 2793749 2793751
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2793752 2793794 2793814 2793862 2793996
2794131 2794149 2794265 2794319 2794371
2794468 2794520 2794526 2794570 2794639
2794652 2794728 2794743 2794816 2794924
2794965 2794969 2794996 2795057 2795058
2795077 2795100 2795130 2795146 2795188
2795233 2795371 2795418 2795850 2795938
2796043 2796224 2796226 2798475 2806844
2807511 2811914 2821403 2821473 2827415
2828669 2830326 2858152 2871279 2871589
2872037 2872248 2873290 2873291 2877097
2889380 2895933 2897227 2897232 2897234
2897242 2897416 2900188 2901344 2901345
2908820 2933131 2936198 2936617 2938735
2939964 2943249 2943253 2949370 2961125
2965457 2972135 2986774 3004332 3010241
3010242 3010243 3024407 3032359 3035514
3048809 3056775 3057134 3062093 3062094
3065586 3065899 3067563 3068648 3071664
3080732 3084223 3084225 3093971 3093973
3098277 3098628 3099084 3099577 3101433
3103505 3104405 3104407 3110609 3112470
3114954 3115387 3124058 3135839 3140529
3149904 3153709 3153710 3158095 3165649
3173403 3173522 3182648 3186582 3194775
3199381 3201141 3214799 3233405 3236988
3240701 3240702 3246502 3260405 3267709
3269470 3272103 3288794 3291197 3297006
3304210 3320357 3325500 3334797 3334798
3334799 3334800 3345817 3346294 3347525
3350376 3352498 3356683 3359950 3361184
3363371 3368051 3369740 3369923 3372158
3372576 3375360 3380706 3382600 3384112
3387054 3388113 3388114 3390894 3391540
3392480 3397078 3398036 3398717 3399698
3401670 3402587 3405655 3405775 3406966
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3407748 3407952 3408739 3408743 3408745
3408746 3408963 3408965 3409010 3409105
3409106 3410242 3410259 3410260 3410285
3410298 3410299 3411145 3411146 3411632
3412001 3412002 3412005 3412068 3412114
3412271 3412272 3412313 3412979 3414158
3414703 3414704 3414877 3414878 3414884
3414888 3414889 3414918 3414961 3415150
3415954 3415956 3416252 3416279 3416811
3417007 3417653 3418463 3418465 3420120
3420208 3421572 3422777 3423977 3426097
3426209 3426212 3426213 3426378 3427373
3427413 3427414 3427927 3428344 3429741
3431499 3432036 3432040 3432126 3432407
3434336 3434938 3435099 3435241 3435566
3435579 3435583 3435668 3435700 3435715
3435737 3437958 3443004 3449914 3452009
3461236 3462565 3463016 3466636 3466694
3466696 3466697 3466762 3466957 3469635
3469837 3471095 3471454 3472311 3472599
3472692 3472713 3472957 3472958 3474294
3474296 3474298 3474603 3475185 3475518
3475531 3475592 3475765 3475827 3476067
3476479 3476707 3477004 3477056 3477357
3477375 3477536 3477574 3478450 3478451
3478452 3478921 3478960 3479143 3479144
3479147 3479149 3479150 3479152 3479153
3479154 3479181 3479182 3479185 3479354
3479369 3479419 3480510 3481246 3482385
3482388 3482640 3482816 3482981 3483142
3484444 3484446 3484448 3484541 3484741
3485273 3485274 3485386 3485413 3485445
3485694 3486290 3486735 3487335 3487497
3487558 3487627 3487629 3487632 3487633
3487634 3487867 3488255 3488321 3488374
3488619 3488626 3488627 3488628 3488804
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3488974 3489523 3489624 3489625 3489626
3489627 3489859 3489914 3489920 3490067
3490069 3490642 3490765 3490789 3490877
3490940 3490941 3490943 3490946 3491029
3491030 3491043 3491125 3491380 3491381
3491382 3491585 3491586 3491587 3491644
3491651 3491653 3491654 3491788 3491790
3491848 3491864 3491866 3491899 3491985
3491986 3491987 3491988 3492065 3492066
3492106 3492200 3492210 3492214 3492296
3492395 3492442 3492490 3492493 3492521
3492531 3492644 3492645 3492701 3492717
3492735 3492823 3492843 3492846 3492847
3492936 3492956 3493025 3493114 3493174
3493181 3493182 3493278 3493279 3493305
3493312 3493319 3493320 3493321 3493323
3493324 3493351 3493358 3493532 3493533
3493612 3493699 3493701 3493766 3493776
3493794 3493874 3493875 3493876 3493941
3493974 3494061 3494130 3494200 3494201
3494270 3494384 3494385 3494686 3494781
3494782 3494806 3494851 3494852 3494862
3494863 3494869 3494890 3494891 3494892
3494893 3494928 3494939 3495011 3495029
3495035 3495036 3495038 3495039 3495041
3495047 3495067 3495112 3495155 3495156
3495157 3495233 3495338 3495339 3495383
3495399 3495441 3495458 3495469 3495494
3495496 3495510 3495523 3495524 3495525
3495526 3495758 3495759 3495774 3495786
3495787 3495794 3495812 3495820 3495821
3495822 3495824 3495857 3495867 3495870
3496045 3496116 3496122 3496232 3496331
3496333 3496353 3496354 3496355 3496383
3496411 3496416 3496473 3496500 3496648
3496696 3496793 3496803 3496922 3496995
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3497053 3497174 3497200 3497228 3497271
3497329 3497419 3497420 3497421 3497445
3497457 3497463 3497464 3497466 3497467
3497470 3497575 3497632 3497699 3497700
3497701 3497703 3497739 3497741 3497776
3497777 3497778 3497780 3497781 3497835
3497837 3497852 3497853 3497855 3497884
3497892 3497896 3497907 3497995 3498004
3498005 3498006 3498140 3498160 3498207
3498227 3498264 3498274 3498322 3498371
3498397 3498456 3498463 3498507 3498514
3498533 3498534 3498538 3498550 3498554
3498555 3498564 3498626 3498725 3498726
3498752 3498753 3498761 3498782 3498831
3498840 3498860 3498867 3498868 3498887
3498988 3499009 3499048 3499081 3499113
3499184 3499234 3499245 3499262 3499263
3499270 3499281 3499380 3499388 3499400
3499416 3499422 3499467 3499489 3499561
3499601 3499602 3499656 3499679 3499696
3499770 3499824 3499828 3499838 3499904
3499907 3499908 3499999 3500009 3500010
3500038 3500149 3500216 3500217 3500226
3500254 3500272 3500274 3500276 3500283
3500284 3500315 3500316 3500337 3500397
3500399 3500439 3500495 3500501 3500618
3500619 3500620 3500621 3500622 3500624
3500626 3500707 3500709 3500729 3500809
3500811 3500813 3500815 3500822 3500851
3500854 3500891 3500894 3500896 3500922
3500941 3500995 3501098 3501102 3501270
3501280 3501292 3501293 3501302 3501319
3501320 3501323 3501333 3501336 3501373
3501375 3501433 3501436 3501440 3501454
3501458 3501463 3501465 3501489 3501544
3501548 3501550 3501570 3501572 3501606
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3501625 3501750 3501803 3501867 3501908
3501910 3501911 3501912 3501948 3501949
3501958 3501962 3501970 3501981 3502030
3502244 3502261 3502334 3502341 3502363
3502392 3502395 3502424 3502443 3502459
3502460 3502461 3502485 3502489 3502490
3502520 3502522 3502523 3502524 3502525
3502555 3502645 3502678 3502744 3502749
3502750 3502770 3502811 3502839 3502876
3502917 3502998 3503027 3503040 3503041
3503064 3503101 3503118 3503119 3503120
3503122 3503123 3503124 3503125 3503126
3503139 3503173 3503188 3503196 3503273
3503294 3503298 3503303 3503315 3503337
3503380 3503383 3503389 3503416 3503418
3503474 3503475 3503476 3503506 3503518
3503529 3503530 3503531 3503549 3503555
3503556 3503569 3503570 3503572 3503573
3503574 3503575 3503576 3503578 3503579
3503593 3503618 3503643 3503654 3503715
3503729 3503730 3503752 3503754 3503770
3503790 3503803 3503806 3503841 3503842
3503860 3503892 3503932 3503936 3503944
3503945 3503946 3503947 3503948 3503958
3504008 3504020 3504036 3504048 3504051
3504121 3504122 3504123 3504146 3504177
3504181 3504183 3504184 3504185 3504197
3504198 3504220 3504221 3504223 3504224
3504233 3504238 3504263 3504279 3504305
3504339 3504340 3504341 3504343 3504344
3504345 3504356 3504376 3504394 3504396
3504401 3504407 3504416 3504434 3504444
3504492 3504493 3504501 3504527 3504552
3504553 3504554 3504563 3504569 3504607
3504615 3504627 3504628 3504630 3504631
3504636 3504639 3504648 3504649 3504688
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3504722 3504725 3504742 3504743 3504802
3504805 3504882 3504885 3504902 3504949
3504952 3504953 3504976 3504980 3504981
3504983 3504989 3504991 3505019 3505021
3505022 3505027 3505028 3505029 3505030
3505033 3505036 3505048 3505053 3505054
3505124 3505131 3505143 3505147 3505237
3505248 3505251 3505259 3505292 3505294
3505295 3505298 3505332 3505363 3505452
3505480 3505507 3505509 3505514 3505518
3505538 3505545 3505550 3505551 3505598
3505650 3505671 3505672 3505676 3505716
3505717 3505723 3505727 3505787 3505791
3505860 3505861 3505867 3505868 3505900
3505913 3505965 3505966 3505967 3505968
3506095 3506096 3506097 3506098 3506099
3506100 3506101 3506104 3506105 3506107
3506108 3506109 3506110 3506111 3506156
3506157 3506169 3506170 3506171 3506178
3506187 3506220 3506261 3506282 3506317
3506333 3506334 3506341 3506343 3506344
3506422 3506431 3506433 3506510 3506511
3506512 3506532 3506537 3506585 3506587
3506599 3506603 3506633 3506636 3506645
3506652 3506665 3506673 3506682 3506715
3506717 3506726 3506745 3506853 3506858
3506877 3506878 3506925 3506935 3506936
3506941 3506960 3506961 3506962 3507021
3507034 3507036 3507145 3507154 3507178
3507185 3507186 3507190 3507191 3507192
3507193 3507194 3507195 3507207 3507209
3507218 3507220 3507229 3507230 3507241
3507242 3507276 3507277 3507292 3507365
3507392 3507451 3507460 3507512 3507594
3507602 3507655 3507661 3507662 3507683
3507688 3507694 3507711 3507720 3507761
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3507839 3507840 3507870 3507871 3507920
3507940 3507958 3507982 3508015 3508040
3508052 3508060 3508091 3508114 3508221
3508226 3508255 3508263 3508303 3508321
3508346 3508406 3508436 3508442 3508464
3508475 3508495 3508498 3508528 3508559
3508563 3508582 3508590 3508592 3508622
3508655 3508742 3508793 3508823 3508826
3508861 3508866 3508894 3508951 3508953
3508954 3508973 3509052 3509132 3509217
3509218 3509219 3509229 3509230 3509345
3509354 3509356 3509394 3509477 3509513
3509564 3509572 3509588 3509589 3509637
3509649 3509722 3509764 3509785 3509837
3509849 3509904 3509910 3509959 3510024
3510036 3510187 3510212 3510248 3510267
3510293 3510298 3510300 3510317 3510419
3510534 3510536 3510585 3510590 3510665
3510705 3510724 3511000 3511016 3511148
3511173 3511229 3511272 3511305 3511319
3511397 3511796 3511941 3512009 3512178
3512241 3512441 3512489 3512623 3512651
3512670 3512838 3512869 3512870 3512871
3512925 3513127 3513214 3513216 3513224
3513235 3513608 3513697 3513699 3513703
3513740 3514069 3514286 3514330 3514331
3514332 3514450 3514497 3514960 3514967
3515025 3515068 3515074 3515075 3515124
3515125 3515138 3515166 3515171 3515172
3515173 3515174 3515175 3515189 3515197
3515318 3515334 3515365 3515397 3515398
3515401 3515402 3515403 3515404 3515405
3515453 3515510 3515511 3515650 3515664
3515676 3515677 3515678 3516110 3516137
3516328 3516329 3516331 3516332 3516333
3516335 3516336 3516337 3516346 3516347
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3516348 3516351 3516353 3516354 3516355
3516356 3516357 3516358 3516360 3516361
3516363 3516680 3516681 3516682 3516683
3516693 3516695 3516701 3516702 3516707
3516735 3516738 3516805 3516870 3516873
3516874 3516875 3516876 3516877 3516904
3516959 3516968 3516978 3516980 3517019
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
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                           Wara p`kaiSat
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